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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

0.A. 633/2024
INTHE MATT E; -

In RE: News Item titled “The curious case of Delhi’s
disappearing water bodies” appearing in The Hindu
dated 25.04.2024.

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 7
/DELHI DEVELOPMENT AIH'HORITY IN TERMS OF
'IHE DIRECTIONS ISSUED ;BY A S\\HON’BLE

; ey %) . o
_ p@skcd dS‘,,SE" & Qi thc Dt:lln Dewkpmeﬁ‘t ﬁmﬂ{orj
-ha\ mg off’ c'e dt jj S‘ T, do hei‘eby fa,elemnly/aftlrm

an{::l declare aq uncier -3
k: \ "-._.- --"“. f
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3 \ l,he Degonem IS Well conversant with the facts and

‘&1 éjly;;ﬁ.émuss of the case, as per the records
maintained by the Department and as such
competent to swear and depose the present affidavit.
The present affidavit is being filed in terms of the
Order dated 07.01.2025 passed by this Hon’ble

ribunal in the captioned matter.

That this Hon’ble Tribunal took suo moto cognizance
based on the news article published in The Hindu on
25.04.2024, titled, “The curious case of Delhi’s
disappearing water bodies”. By the Order dated
29.05.2024 passed by this Hon’ble Tribunal, the



original application was registered accordingly, and
the Delhi Development Authority (“DDA”) was

impleaded as Respondent No.7.

3. It is submitted that as per the report filed by
Respondent No. 1, Wetland Authority of Delhi on
02.01.2025, the Answering Respondent/DDA has

land ownership of 822 water bodies.

4 As per the reports compiled by the answering
Respondent, after receiving inputs from the various
Zonal Chief Engineers of DDA, a summary of the

status of the water bodies is as below:

(i) 811 water bodies have been duly identified as
being under the ownership of the DDA.
However, 100 such water bodies under different
zones have not been handed over to the DDA by

the concerned departments;
(ii) 174 water bodies already stand developed;

(iii) 427 water bodies have been found to be feasible

for restoring as a water body:;

(iv) 247 water bodies have been found non-feasible
for restoration in view of existing laqd plan,

D encroachment on land, built-up property, etc.;

| % 418 out of 811 Nos. water bodies fall within.the '
Z | urbanized villages under the Delhi Municipal

{( O/ Corporation Act, 1957, which were handed over
N GV to the Answering Respondent in the years 2020

and 2021 on ‘as is where is’ basis by the



(vi)

(vii)

(viii)

It is
land

795

Revenue Department of GNCTD;

Total Station Survey (“TSS”) of 335 water
bodies stands completed by the DDA. However,
verification of the TSS of 70 water bodies is
pending with GNCTD & TSS of the other water
bodies is under process will be verified by
GNCTD.

12 water bodies have been found to be

maintained by other departments;

Verification in respect of 11 water bodies is

pending and is in process;

A tabulated chart containing the above summary
of the status of the water bodies is annexed
hereto as Annexure ‘R-1’. The detailed zonal
reports containing the status of water bodies is

annexed hereto as Annexure ‘R-2(¢olly)’.

submitted that pursuant to the handover of any

to the answering Respondent, Total Station

Survey (TSS) is carried out by the DDA. TSS is a

Upon completion of the TSS, the survey data of the

 map

is superimposed on the revenue records

document naming sazra plan. After the

%,
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superimposition of the sazra plan, the khatoni, field
book or other revenue department documents are
used for exact location of the coordinates on map and
fixing the boundary on the ground. This drawing is
used to find out actual ownership of the land & areas

under encroachment.

It is relevant to mention here that after the TSS is
completed by the answering Respondent, the
verification of the TSS cannot be completed without

the confirmation of the Revenue Department of the
GNCTD.

The methodology and process adopted by the
answering Respondent for the restoration, renovation
and rejuvenation of the water bodies is takerup as

guidelines issued by CPCB & Wetland authority.

An analysis of the data consolidated by the

answering Respondent, reveals the following:

Upon urbanization of Villages under Section 507
of DMC Act, 1957, Gram Sabha stands dissolved

and all land and assets vested in Gram Sabha are

vested in the Central Govt. under Section 150 (3) THE TS
of Delhi Land Reforms Act, 1954. The said .
Gram Sabha Land so vested with the Cenfral a7,

Govt. was further placed at the disposal of DDA
under section 22(i) of DD Act 1957. As per
Gazette Notification No. F7(128) DLB/2019
/000580156/ 14600-15 dated 28.01.2019 and
Notification No. F7/79/ADLB/2016/CD-

i e
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000383132/3827-3841 dated 20.11.2019 issued
by Government of India, area of 89 & 79
villages, which have been vested in Central
Government on urbanization of villages, was
placed at the disposal of Delhi Development
Authority on as is where is basis, for the purpose
of development and maintenance of the said area.
418 water bodies fall within the said urbanized
villages, which were handed over to the
Answering Respondent in the years 2020 and
2021 on ‘as is where is’ basis by the Revenue

Department of GNCTD.

(i) TSS of all zones/ District is to be carried out by
the DDA along with the Revenue Department,
GNCTD, to show the extent of land being taken
over, with details of vacant and encroached land
portions duly marked on it. Currently, TSS of
only 7 Villages has been completed fully while
TSS of 4 villages has been partially completed.
TSS of around 50 Villages is pending with
Revenue Dept., GNCTD for verification. The
concerned departments of the answering
Respondent shall coordinate and cooperate with
the GNCTD on a zonal basis, for expediting the

 verification of the pending villages.

It is also submitted that out of the 822 water
bodies, 247 water bodies are categorized as non-
feasible water bodies due to different reasons

such as existing land plan, encroachments, built

+
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up property, etc. and the said issues have also
been highlighted and communicated by the
Answering Respondent to the Member Secretary
(Wetland). A copy of communications sent by
DDA to Member Secretary (Wetland) are

annexed as Annexure ‘R-3(colly)’.

(iv) Status of 11 water bodies with respect to
ownership of land is pending. Verification of the
same is in process and will be completed

expeditiously.

(V) 100 waterbodies out of 822 waterbodies under the
list of the Wetland Authority of Delhi have not
been handed over to DDA till date by the
concerned departments, including the GNCTD.

(vi) Furthermore, two water bodies of Sanjay Lake
and
Smriti Van (Vasant Kunj) already stand notified
as forest land under the Forest Act, 1927.

10.  Furthermore, as per above list filed by the Wetland =
Authority of Delhi, 631 water bodies wé_ré' to be
developed by different land-owning authorities in - the
First Phase. Out of 631 water bodies, 456 water bodies

are under the purview of the Answering Respondent and
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I1.  On 20.01.2024, a meeting was convened by the Chief
Secretary, Delhi, regarding the preparation and
implementation of Village Development Plan under
“Dilli Gramodaya Abhiyan”, wherein it was decided
implementation for the rejuvenation and renovation of
water bodies is to be carried out by the Irrigation and
Flood Control Department, GNCTD (“I&FC”). Minutes
of Meeting dated 20.01.2024/22.01.2024 is annexed

hereto as Annexure ‘R-5’,

12.  Further, on 09.08.2024, the said mandate was
confirmed under the 6™ meeting of the Wetland
Authority of Delhi, conducted wunder the
chairmanship of Chief Secretary, Delhi. Relevant
extract from the minutes of meeting thereto is

reproduced hereinbelow:

“6.3 Chief Secretary directed IFCD Dept. to
undertake the rejuvenation of 674 water
bodies on a war tooting, and District
Magistrates should ensure compliances of the
Hon’ble Delhi High Court.

[Action: IFCD & District
Magistrates|

VINOD KR. TIWARI
Dethi Hich Court

copy of Minutes of Meeting dated 10.10.2024 is

Expity Date
15/03/2025 X/ annexed as Annexure R-6.

TOF

13.  Keeping in view the issues raised under the present

Application and various steps taken for the rejuvenation
and restoration of the water bodies, a meeting was

convened by the Engineer Member, DDA, on

L

"

s
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16.01.2025, wherein it has been decided to prioritise to
rejuvenate at least 10 water bodies in each Zone of the
DDA, besides the mandate of rejuvenation/development
of water bodies, which lies with the 1&FC Department.
The said Minutes of Meeting dated 22.01.2025 are

annexed hereto as Annexure ‘R-7’.

14. That the Deponent states and submits that it is
scrupulously attempting to follow all the directions
passed by this Hon'ble Tribunal in the present application
and is taking necessary action for rejuvenation of the

water bodies falling under its purview.

15.  The Answering Respondent/DDA has the utmost respect
for this Hon’ble Tribunal and it stands bound by the

orders of this Hon’ble Tribunal and shall continue to

Y 's
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Verified at New Delhi on this\ 1 FEBday of February 2025 that
the contents of the above affidavit are true and correct to my
knowledge based on the records of the Delhi Development
Authority. No part of it is false and nothing material has been

concealed therefrom.
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-

DEPONENT

N1IFT THE knEC" n\i“
gEGNED IN MY P PRESENCE o .
VINGD KUMAR TIVGRRI, Agvuio2. 5
NOTARY PUBLIC (NEW DELRY
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ANNEXURE -R1

Status of Water Bodies under Jurisdiction of DDA as per report received from Zonal Chief Engineers

No. of water bodies in No. of TSS
No. of . . No. of water Not handed
Total No. of | No. of No. of urbanised villages . done by . Khasra .
. Non- bodies other Demarcation/] over/ may e L Maintained | .

S. Water feasible . Developed | recently taken over Engg. e L. . verification in MOU

Zone Name . . feasible L. than o Verification | pertain to by Other .
No bodies with | water water after urbanisation of . Wing in . Status with DJB

. water . R . urbanised A Pending GNCTD or . Dept
DDA bodies ) bodies villages in year 2020- . urbanised pending
bodies villages . Other Dept.
21 villages
p | Dwarka 241 153 59 14 162 50 88 82 21 0 3 21
Zone

2 | Rohini Zone 154 91 40 34 144 10 148 148 14 0 6 8
3 East Zone 98 13 70 3 20 63 3 6 11 15 0 2
4 | Narela Zone 30 12 10 9 22 8 26 26 1 0 0 5
5 | North Zone 80 51 13 16 41 23 43 43 9 7 0 10
6 | South Zone 106 24 42 15 29 37 27 15 38 2 3 4
7 Sport Zone 4 4 N/A 4 N/A 4 N/A N/A N/A N/A N/A N/A

Horticult
g [roreuture 98 79 13 79 0 79 0 0 6 0 0 12

Zone
Total 811 +(11) 427 247 174 418 274 335 320 100 24 12 62
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Status of water bodies of Dwarka Zone

ANNEXURE-R2

S.No. Wetland Geogrophical District(s) in Village Division Wetland Subtype | Size of [Khasra No./Area| Whether falls Land Status of Waterbody at Site Developed or |Feasible or Wheather If Gram sabha|TSS If TSS
Name Location(Lat- which the water Name/Contact | (Natural/Human the (Bigha-Biswa) | within category of | ownership not not Feasible |Gram Sabha |land.TSS verification Verification
long of the Water | body located name with Made) water regulated wetland Land or Not. |done or Not [done by LM. |done by LM.
body) Designation body in as per wetland rule If Yes then Yes or No Boundary
(Mob. No.) (ha) Date of wall/Demarca
Handing/Take tion done at
n over from site
GNCTD Yes or No
1 Dindar Pur 28°35'32.680" N [South West Dindar Pur DPD-1/ Sh. N/A 0.749 338(5-6) N/A DDA Vacant land exist Not developed |Feasible Yes, Yes No No,
76°59'38.848" E Shivam Agarawal 16.11.2020 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
2 Dindar Pur 28°35'27.391" N [South West Dindar Pur DPD-1 / Sh. Human Made 2.67 1087/234 (20-0) [N/A DDA Water body exist at site. Needs |developed Feasible Yes, Yes No Yes
76°59'58.254" E Shivam Agarawal beautification & upgradation 16.11.2020
(EE) - 9958448660
3 Goyla Khurd |28°34'58.886" N |South West Goyla Khurd DPD-1 / Sh. N/A 0.68 20/26 (5-13) N/A DDA Vacant land exist Not developed |Feasible Yes, Yes No No,
77°0'14.844" E Shivam Agarawal 05.12.2019 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
4 Kutuba pur 28.574930 N South West Kutuba pur DPD-1/ Sh. Human Made 3.01 27(22-5) N/A DDA Waterbody exist at site Developed Feasible Yes, Yes No Yes
77.021772 E Shivam Agarawal 07.01.2021

(EE) - 9958448660
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(EE) - 9958448660

Nangli 28°37'5.139" N [South West Nangli Sakarwati DPD-1/ Sh. N/A 0.414 51(3-10) N/A DDA Park exist at site Park exist at Feasible Yes, Yes No No,
Sakarwati 77°0'7.813"E Shivam Agarawal site 30.12.2020 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
Nangli 28°37'8.859" N |South West Nangli Sakarwati DPD-1/ Sh. N/A 0.521 52(3-9) N/A DDA Water body exist at site. Needs |Developed Feasible Yes, Yes No Yes
Sakarwati 77°0'0.451"E Shivam Agarawal beautification & upgradation 30.12.2020
(EE) - 9958448660
Nawada F/02 |28°37'10.577" N |South West Nawada F/02 DPD-1 / Sh. N/A 0.828 178(6-19) N/A DDA Encroached/ Builtup Not developed |Feasible Yes, Yes No No,
77°1'49.374" E Shivam Agarawal 08.12.2019 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
Nawada F/04 |28°37'27.479" N |South West Nawada F/04 DPD-1 / Sh. N/A 1.137 665(8-5) N/A DDA Vacant land exist Not developed |Feasible Yes, Yes No No,
77°2'50.021" E Shivam Agarawal 08.12.2019 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
Bakarwala 28 .667650 West Bakarwala DPD-1 / Sh. Natural 2.56 (a) 91/2 (19-02) |N/A DDA Water body exist at site. Needs |Developed Feasible Yes, Yes Yes Yes
77 .013210 Shivam Agarawal beautification & upgradation 01.10.2020
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12

10 (Bakarwala 28°40'1.776" N |West Bakarwala DPD-1 / Sh. Natural 1.23 (b) 83(09-02) N/A DDA Water body exist at site Not developed |Feasible Yes, Yes Yes Partly
77°1'0.496" E Shivam Agarawal 01.10.2020
(EE) - 9958448660
11 |Bakarwala 28°40'6.689" N |West Bakarwala DPD-1/ Sh. Natural 0.588 (c)82(04-04) N/A DDA Water body exist at site Not developed |Feasible Yes, Yes Yes Partly
77°1'3.337"E Shivam Agarawal 01.10.2020
(EE) - 9958448660
12 |Bakarwala 28°40'11.381" N |West Bakarwala DPD-1/ Sh. Natural 0.147 (d) 10/10/2 (01- |N/A DDA Water body exist at site. Needs |Developed Feasible Yes, Yes Yes Yes
77°0'56.981" E Shivam Agarawal 10) beautification & upgradation 01.10.2020
(EE) - 9958448660
13 |Bakarwala 28°39'45.275" N |West Bakarwala DPD-1/ Sh. Natural 0.84 (e)92/2(06-03) |N/A DDA Water body exist at site. Needs |Developed Feasible Yes, Yes Yes Yes
77°1'4.426" E Shivam Agarawal beautification & upgradation 01.10.2020
(EE) - 9958448660
14 |Bakarwala 28°39'36.553" N |West Bakarwala DPD-1 / Sh. N/A 0.55 (f) 33/25(4-16) |N/A DDA Vacant land at present Not developed |Feasible Yes, Yes Yes Partly
77°0'17.063" E Shivam Agarawal 01.10.2020
(EE) - 9958448660
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13

15 |Baprola 28°38'59.131" N |West Baprola DPD-1 / Sh. Natural 0.267 (a) 6//17/2(0- N/A DDA Vacant land at present Not developed |Feasible Yes, Yes Yes Partly
77°0'36.547" E Shivam Agarawal 8)6//18/2(0- 07.10.2020
(EE) - 9958448660 8)6//24/2(0-
16)6//24/3(0-8)
total area (2-0)
16 |Baprola 28°38'35.909" N |West Baprola DPD-1 / Sh. Natural 1.091 (b)22//5(4- N/A DDA Water body exist at site Not developed |Feasible Yes, Yes Yes Partly
77°0'53.556" E Shivam Agarawal 16)32/1(4- 07.10.2020
(EE) - 9958448660 O)total area(8-
16)
17 |Baprola 28°38'28.550" N |West Baprola DPD-1/ Sh. Natural 2.292 (c)23//17(4-16) |N/A DDA Water body exist at site. Needs |Developed Feasible Yes, Yes Yes Yes
77°0'39.070" E Shivam Agarawal 23//24(4-16) beautification & upgradation 07.10.2020
(EE) - 9958448660 23//25(4-16)
29//4(3-8)
total area (17-
14)
18 |Baprola 28°38'19.763" N |West Baprola DPD-1 / Sh. N/A 0.16 (d)31//19/2 (1- |N/A DDA Vacant land exist at site Not developed |Feasible Yes, Yes Yes Yes
77°1'0.291"E Shivam Agarawal 02) 07.10.2020
(EE) - 9958448660
19 |[Baprola 28°37'52.568" N |West Baprola DPD-1 / Sh. N/A 0.133 (e)55//11/2 (1-0) |IN/A DDA Chatt Ghat exist at site Developed Feasible Yes, Yes Yes Yes
77°0'30.509" E Shivam Agarawal 07.10.2020
(EE) - 9958448660
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14

20 |Hastsal 28°37'48.716" N |South West Hastsal (partly) F/75|DPD-1 / Sh. Natural 2.968 (b)55/13(4- N/A DDA Waterbody exist at site Not developed |Feasible Yes, Yes No No,
(partly) F/75 |77°3'20.056" E Shivam Agarawal 14)14(2-9)16(4- 06.01.2021 Boundary
(EE) - 9958448660 10)17(6-2)18(5- wall/Demarcati
4) total=(22-19) on done after
TSS verification.
21 |Kamruddin 28°40'40.341" N |South West Kamruddin Nagar |DPD-1/ Sh. Natural 1.337 38/1/2min (10  |N/A DDA Water body exist at site. Needs |Not developed |Feasible Yes, Yes No No,
Nagar 77°3'13.066" E Shivam Agarawal bigha) beautification & upgradation 09.10.2020 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
22 |Mundka 28°40'38.981" N |West Mundka DPD-1/ Sh. N/A 0.159 (a)178/1(1-19) |N/A DDA Park exist Not developed |Feasible Yes, Yes No No,
77°1'57.780" E Shivam Agarawal 04.06.2021 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
23 |Mundka 28°40'38.574" N |West Mundka DPD-1/ Sh. Natural 2.03 (b)373/1(15-18) |N/A DDA water body exist at site Not developed |Feasible Yes, Yes No No,
77°1'32.014"E Shivam Agarawal 04.06.2021 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
24 (Mundka 28°41'2.717" N  |West Mundka DPD-1 / Sh. Natural 2.207 (c)190/1 (16-5) |N/A DDA water body exist at site, STP has |Not developed [Feasible Yes, Yes Yes Partly boundary
77°1'42.917" E Shivam Agarawal been developed at site by DJB 04.06.2021 wall done

(EE) - 9958448660

under AMRUT 2.0 Abhiyan
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15

25 [(Mundka 28°40'51.561" N |West Mundka DPD-1 / Sh. Manmade 0.556 (h)163(4-16) N/A DDA Water body exist at site partly Not developed |Feasible Yes, Yes No No,
77°0'32.293"E Shivam Agarawal and rest a temple exist on the 04.06.2021 Boundary
(EE) - 9958448660 site. wall/Demarcati
on done after
TSS verification.
26 [Nangloi jat 28°40'32.634" N |West Nangloi jat DPD-1/ Sh. Natural 1.086 (a)126 (old N/A DDA water body exist at site Not developed |Feasible Yes, Yes No No,
77°3'55.739" E Shivam Agarawal 61//4/3) (8-12) 09.10.2020 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
27  [Nilothi 28°38'51.104" N |West Nilothi DPD-1/ Sh. 0.775 39//9/2(5-8) N/A DDA Vacant land exist Not developed |Feasible Yes, Yes No No,
77°3'26.442" E Shivam Agarawal 13.10.2021 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
28 [Ranhola @ 28°39'51.259" N |West Ranhola @ safipur |DPD-1/ Sh. N/A 1.755 (a)59(13-12) N/A DDA Site is developed park at the site.|Not developed [Feasible Yes. Yes No No,
safipur 77°3'3.741"E ranhola Shivam Agarawal 23.09.2020 Boundary
ranhola (EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
29 (Ranhola @ 28°39'20.809" N |West Ranhola @ safipur |DPD-1/ Sh. N/A 1.471 (b)67(11 bighas) |N/A DDA Builtup at site, including a MCD [Not developed |Not Feasible Yes. Yes No No,
safipur 77°2'21.068" E ranhola Shivam Agarawal office. 23.09.2020 Boundary
ranhola (EE) - 9958448660 wall/Demarcati

on done after
TSS verification.
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16

30 |Ranhola @ 28°39'31.438" N |West Ranhola @ safipur |DPD-1/ Sh. N/A 0.3077 (c)76(3-13) N/A DDA Park adjacent to MPCC (Multi Not developed |Feasible Yes. Yes No Yes
safipur 77°2'12.330"E ranhola Shivam Agarawal (3077 sq.mtrs.) purpose community hall) 08.02.2021
ranhola (EE) - 9958448660
31 |Tilang pur 28°38'47.566" N |West Tilang pur kotla DPD-1/ Sh. Natural 1.217 19(9-1) N/A DDA Water body exist at site Not developed |Feasible Yes, Yes No No,
kotla 77°1'41.374" E Shivam Agarawal 23.09.2020 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
32 |Mundka 28°40'48.877" N |West Mundka DPD-1/ Sh. N/A 0.556 (F) 370 min (4-  |N/A DDA Park Exist at site Park exist at  |Feasible Yes, Yes No No,
77°01'34.800" E Shivam Agarawal Hac. 16) site 04.06.2021 Boundary
(EE) - 9958448660 wall/Demarcati
on done after
TSS verification.
33 |Hastsal 28°38'0.039" N |West Hastsal DPD-1/ Sh. N/A 0.68 (a)48//14(3- N/A DDA Built up, Land is already Not Not Feasible Yes, Yes No No,
(partly) FI74  |77°3'30.897" E Shivam Agarawal 16)17/1(1-16) encroached during developed 06.01.2021 Boundary
(EE) - 9958448660 total =(5-12) handing/taking over from wall/Demarcati
GNCTD on done after
TSS verification.
34 |Bagdola 28° 34" New Delhi Bagdola DPD-5/Er. 1.859|(d) 40/1(13-
17.033" N 77° Chandresh 9)
, " Kumar/88001412
4'22.856" E 39
28°34.215'N

77 04.602'E

Non Feasible
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35 |Bagdola 28°34'8.081" N [New Delhi Bagdola DPD-5/Er. 1.624(a) letc/157(12-
77°4'27.976" E Chandresh 4)
Kumar/88001412
39
Feasible
Does not exist
36 |Bagdola 28°34'19.986" N[New Delhi Bagdola DPD-5/Er. 1.221|(b) 31(9-13)
77° 4'18.908" E Chandresh
Kumar/88001412
39
Feasible
Does not exist
37 [Bharthal 28°32'30.428" N[South West Bharthal DPD-5/Er. 2.03|184(15-18) Exist Exist at site the work of award
77°2'41.163"E Chandresh for bitufication is under
Kumar/88001412 progress.
39
Feasible
38 |Bharthal 28°32.662'N 77° [South West Bharthal DPD-5/Er. 0.374|52/10/3(2-8) This falls under|This falls under the jurisdiction
03.254'E Chandresh the jurisdiction |of Northern Railway
Kumar/88001412 of Northern
39 Railway
Feasible
39 [Bharthal 28°32'31.246" N[South West Bharthal DPD-5/Er. 2.547|184(19-04) Exist at site the work of award
77°2'40.078" E Chandresh for bitufication is under
Kumar/88001412 progress.
39

Feasible




18

40 |Bharthal |28°32' South West  |Bharthal DPD-5/Er. 0.96|147 &148(7- DDA
41.762" N 77° Chandresh 18) Community
39 " Kumar/88001412 hall exist at
763" E 39 site as per
coordinate. .
Non Feasible
41 |Dhool Siras |28°33'17.348" N|South West Dhool Siras DPD-5/Er. 1.19(72/2 (8-9) Mou
77°1'56.874" E Chandresh
28°33.257'N Kumar/88001412
77°01.929' E 39
Feasible
42 |Dhool Siras |28°33'10.425" N[South West Dhool Siras DPD-5/Er. 0.95(85 (7-13) Maintained by
77°1'43.726" E Chandresh NCT of Delhi
Kumar/88001412
39
Feasible
43 [Dhool Siras [28°33'11.369" N|South West Dhool Siras DPD-5/Er. 0.018(245 (0-14) Maintained by
77°1'53.770" E Chandresh NCT of Delhi
Kumar/88001412
39
Feasible
44  |Dhool Siras |28°33'20.139" N[South West Dhool Siras DPD-5/Er. 1.056|227/3 (7-9) Maintained by
77°1'57.593" E Chandresh NCT of Delhi
Kumar/88001412
39

Feasible
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45 |Palam F/04 [28°35'22.693" N|South West Palam DPD-5/Er. 2.825|122(21-12) Encroached No N/A N/A
77°4'24.110" E Chandresh
Kumar/88001412
39
Feasible
46 |Palam F/06 |(28°35'39.080" N|South West Palam DPD-5/Er. 0.294(156(2-2) Encroached No N/A N/A
77°4'38.973"E Chandresh
Kumar/88001412
39
Feasible
47 |Palam F/07 |28°35'29.272" N|South West Palam DPD-5/Er. 2.0307|162(15-18) Encroached No N/A N/A
77° 4' 55.694" E Chandresh
Kumar/88001412
39
Feasible
48 Pending identification from
LM Department, West
. District, DDA, Letter sent
DBasal 28° 39' 33.771" Ss'h. r?EBE. may be provided to Not
arapur N77° 8" West Basai Darapur ngn, EL- Natural 1.68 | (a) 732(12-6) NA DDA  |SE(P&HQ) Dwk 0 Feasible Not No No No
Sudarshan 11.452" E DMD/5 developed
Park ’ (9873783098)
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49

Budhela

28° 38'20.857"
N 77° 4'5.280"
E

West

Budhela

Sh. C. B.
Singh, EE-
DMD/5
(9873783098)

NA

0.0112

22/8/3(0-9)

NA

DDA

The site was inspected by
Engg. & LM wing and no
water body is found as the
land/Khasra no. is a part of
Bodella residential scheme
and same has been
confirmed by LM wing and
multistoried building
developed at site
(Photographs enclosed).

Not
developed

Non Feasible

Not

No

No

No

50

Budhela

28° 38'19.572"
N 77°4'7.262"
E

West

Budhela

Sh. C. B.
Singh, EE-
DMD/5
(9873783098)

NA

0.06

22/14(4-8)

NA

DDA

The land was alloted to
Sahitya Kala Parishad by
Intitutional Land Branch in
December 2002 as per
latest TSS which was
identified by LM Wing. The
ground is flat with no
depression, there is no
source of STP treated
water to sustain any
artificially created water
body. If at all it is created it
will be seasonal water body
which shall filled only
during Monsoon Season.

Not
developed

Non Feasible

Not

Yes

Yes

Yes

51

Budhela

28° 38' 16.045"
N 77° 4'7.098"
E

West

Budhela

Sh. C. B.
Singh, EE-
DMD/5
(9873783098)

NA

0.0149

22/24/1(1-19)

NA

DDA

The site was jointly
inspected by Engg. & LM
wing and no water body
found at site as the Barat
Ghar under jurisdiction of
MCD has been built up at
said location (Photographs
enclosed).

Not
developed

Non Feasible

Not

No

No

No

52

Budhela

28°38'2.272"
N77° 4
21.537"E

West

Budhela

Sh. C. B.
Singh, EE-
DMD/5
(9873783098)

NA

0.002

(2)36/6/2(0-
16)

NA

DDA

No water body found at site
as the land surface levelled
and developed as a
mulitigreen park C-Block,
Vikaspuri by DDA
(Photographs enclosed).

Not
developed

Non Feasible

Not

No

No

No

53

Keshopur
FI74

28° 38' 48.302"
N77° 4
54.834" E

West

Keshopur

Sh. C. B.
Singh, EE-
DMD/5
(9873783098)

NA

0.5

S

200 OLD34
NEW (4-1))

NA

DDA

The site was jointly
inspected by Engg. & LM
wing and it has been found
that multistory building is
constructed as said
location and levelled and
no water body found at the
site (Photographs
enclosed). Also as reported
by LM wing the land as a
part of Lal Dora.

Not
developed

Non Feasible

Not

No

No

No
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54 The location mentioned
with GPS coordinate was
inspected on 05.03.2021
sh. C. B. along with LM &
28° 39' 28.970" Singh, EE- (Q)11/5/3 (2- Horticulture wing DDA and Not
Khayala N 77° 6'2.875" |West Khayala DMIE)/S NA 0.288 16) NA DDA no water body found there. developed Non Feasible Not No No No
E (9873783098) The land has been
developed as park near
Hanuman Mandir by MCD
(Photograph same is
enclosed).
55 The location mentioned
with GPS coordinate was
inspected on 05.03.2021
: along with LM &
28° 309‘ 3.060" Ss|:ghCEBE EE))§2//532(50)16) Horticulture wing DDA and Not )
Khayala g 77° 6'8.730" |West Khayala DMD/5 NA 0.957 Total area (7- NA DDA no water body found there. developed Non Feasible Not No No No
(9873783098) 16) The land has been
developed as park.
(Chhaparwala Park) by
MCD (Photograph same is
enclosed)
56 The location mentioned
with GPS coordinate was
inspected on 05.03.2021
28 39 23.037" sh. C. B. along with LM &
Khayala [N 77° 6 9.728" |West Khayala Singh, EE- NA 0.414|(©48/2712(3- NA DDA :g UJ;E';” L?)(\ZIN '?Su'ﬂg?hi?s NOt " “I\on Feasible Not No No No
E . DMD/5 . D The land hasybeen ' | developed
(9873783098)
developed as park.
(Chandila Park) by MCD
(Photograph same is
enclosed).
>7 . 28° 40' 7.640" sh. C.B. K.No.: 1299 o .
Madipur |\ 770 7+ West Madi pur Singh, EE- Natural 1.484]Ar€3 11 NA DDA Maintained by Horticulture NA Feasible Not No No No
F/76 21.340" E DMD/5 Bigha 10 Department
i (9873783098) Biswa
58 The Water Body at the
mentioned GPS
coordinates and near by
area is not traceable.
- 28° 38'5.943" S.h' C.B. Hence report my be treated
E/%%II jallb 1\ 77 5 West Nagli jalib SIB?\/TE)/IZE- NA 0.521 g")l ete/70 (3- NA DDA as nil. Also reported that | _ NIOt 4 |Non Feasible|  Not No No No
26.887" E ) buildings are erected on evelope
(9873783098) the location (Photographs
enclosed)




59

814

22

Nangloi
Sayyed

28° 39' 36.098"
N 77°5'9.968"
E

West

Nangloi Sayyed

Sh. C. B.
Singh, EE-
DMD/5
(9873783098)

NA

1.359

1/291 (10-14)

NA

DDA

As reported by LM/WZ,
The Land is under litigation
in Hon’ble high court vide
case no (RFA
854,856/2019) and the
court has issued stay order.
Hence Water Body could
not be assessed
(Photographs enclosed).

Not
developed

Non Feasible

Not

No

No

No

60

Garhi
peeran F/89
@

Peeragarhi

28°40.688'N
77° 05.640'E

West

Peeragarhi

Sh. C. B.
Singh, EE-
DMD/5
(9873783098)

NA

0.404

487 with in Lal
Dora (one
acre)

NA

DDA

The location mentioned
with GPS coordinate was
inspected on 05.03.2021
along with LM &
Horticulture wing DDA and
no water body found there
as the land has been
properly levelled and
developed as green area
which seems like park.
(Photograph same is
enclosed)

Not
developed

Non Feasible

Not

No

No

No

61

Garhi
peeran F/89
@
Peeragarhi

28°40' 35.613"
N 77°5'
20.418"E

West

Peeragarhi

Sh. C. B.
Singh, EE-
DMD/5
(9873783098)

NA

1.49

434(11-6)

NA

DDA

The location mentioned
with GPS coordinate was
inspected on 05.03.2021
along with LM &
Horticulture wing DDA and
no water body found there.
The land has been
developed as park by MCD
(Photograph same is
enclosed).

Not
developed

Non Feasible

Not

No

No

No

62

Tatar pur
F/66

28° 38' 40.095"
N 77°6'
54.343"E

West

Tatar pur

Sh. C. B.
Singh, EE-
DMD/5
(9873783098)

NA

2.288

30/1(17-11)

NA

DDA

Water body not exists as
the area encroached by
school structure, chaupal,
temple and shops

Not
developed

Non Feasible

Not

No

No

No

63

Vishnu
Garden

West

Vishnu Garden

Sh. C. B.
Singh, EE-
DMD/5
(9873783098)

Natural

0.288

(a) K No.
5/3(2-16).

NA

DDA

The location mentioned
with GPS coordinate was
inspected on 05.03.2021
along with LM &
Horticulture wing DDA and
no water body found there.
The land has been
developed as park.
(Chhaparwala Park) by
MCD (Photograph same is

enclosed)

NA

Non Feasible

Not

No

No

No
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64
2830 29208, pPD-2, 0.2529 ftér;iiek;/lzlgﬁlee?oi?:ezo(ta rox Not Yes
Dabri N 77°5'8.798" |South West Dabi Sh.BrijeshKumar | Natural  |Hac (3.0 [38(55-3) Dry DDA o S i pp Not Feasible ' No No No
E (EE)-7983747721 Bhigha) nos) El_n ullt up developed 27.06.2022
surroundings encroachments.
65 |Ambarhai  |28°34.604"N  |South West Ambarhai DMP-7, N/A 38/10 N/A DDA handed by horticulture to  [Not developed |na No No No No
F/04 77°02.735" E Sh. Chandresh MCD
Kumar (EE)-
8800141239
66 (Ambarhai  (28°34'44.043" N|South West Ambarhai DMP-7, N/A 0.93|57(7-0) N/A DDA maintained by MCD yes na No No No No
F/02 77°2'56.949" E Sh. Chandresh
Kumar (EE)-
8800141239
67 |Toganpur 28° 34' 15.386" N|South West Toganpur PD-11, N/A 0.602  |1/170(4-5) N/A DDA Now, Bharat Vandana park |Developed Feasible No No No No
F/02 77°3'31.658"E Sh. Shivam exists at this location
Agarawal (EE) -
9958448660
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68 [Bamnoli 28°32' 44.091" N[South West Bamnoli DMD-II Natural 0.555 (232 (4-15) DDA Rejuvenated Develope |Feasible |yes No proper
77°1'59.314"E Sh.Manish Earlier 547(04- d boundary
Gupta(EE) 15) wall
9911303857
NA
69 |Bamnoli 28°32'31.088" N|South West Bamnoli DMD-II Natural 0.615  [28/5 (4-6) DDA Rejuvenated Develope |Feasible yes No proper
77°1' 48.808" E sh.Manish 565(04-06) d boundary
Gupta(EE) wall
9911303857

NA
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70 |Asalatpur 28°32'34.265" N[South West Asalatpur Khawad |DMD-II Natural 1.48 15/7 &24(11- DDA Dry Not Feasible Yes NO NO NO
Khawad F/66|76° 56' 50.742" E Sh.Manish 13) Deve|0pe 08-01-2021
Gupta(EE) d
9911303857
NA
71 |Asalatpur 28°32'42"N South West Asalatpur Khawad |DMD-II Natural Kh. No. 9/6/2 & DDA Not Feasible Yes NO NO NO
Khawad 76°56'28" E Sh.Manish 9/15 Develope 08-01-2021
Gupta(EE) d
9911303857

NA
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72 [Chawala 28°34'0.556" N [South West Chawala DMD-II Natural 2.56 196/1(19-15) DDA Wet Not Feasible Yes 12-12- [NO NO NO
77°0'17.160" E Sh.Manish Develope 2019
Gupta(EE) d
9911303857
NA
73 |Chawala 28° 33'52.540" N[South West Chawala DMD-II Natural 0.688 192(5-15) DDA Wet Deve|0pe Feasible Yes 12-12- [NO NO Damaged
77°0'7.603" E Sh.Manish d 2019 B/Wall
Gupta(EE)
9911303857
NA
74 |Chawala 28°34'3.189" N |South West Chawala DMD-II Natural 1.228 7/27(9-18) DDA Water Body Does not N/A N/A Yes 12-12- [NO NO No
77°0'31.254"E Sh.Manish Exist 2019
Gupta(EE)
9911303857

NA
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75 |Chawala 28°33' 14.670" N|South West Chawala DMD-II Natural 1.685  [96(12-6) NA DDA Dry Not Feasible Yes 12-12- [NO NO NO
77°0'6.317" E Sh.Manish developed 2019
Gupta(EE)
9911303857
76 |Chawala 28°33'14.410" N|South West Chawala DMD-II Natural 0.588 (206 (4-4) DDA Wet Not Feasible Yes 12-12- |INO NO NO
76°59'21.957" E Sh.Manish Deve|0pe 2019
Gupta(EE) d
9911303857
NA
77 |Chawala 28°33'44.787" N|South West Chawala DMD-II Natural 1.89 199(14-17) DDA Dry Not Feasible Yes 12-12- |[NO NO NO
77°0'28.422" E Sh.Manish Develope 2019
Gupta(EE) d
9911303857

NA
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78 |Chawala 28° 33'46.191" N[South West Chawala DMD-II Natural 0.556  [362(4-16) DDA No Water Body at site [N/A N/A Yes 12-12- [NO NO NO
77°0'18.763" E Sh.Manish 2019
Gupta(EE)
9911303857
NA
79 |Daulat pur |28°32'31.867" N|South West Daulat pur DMD-II Natural 1.088  |29/7(08-14) DDA Wet Not Feasible |Yes 29-12- |NO NO B/Wall
76°57'52.693" E Sh.Manish Develope 2020 Exist
Gupta(EE) d
9911303857
NA
80 |Daulatpur [28°32'48.671" N|South West Daulat pur DMD-II Natural 1.511  [41(11-03) DDA Wet Not Feasible Yes 29-12- |INO NO NO
76°57'44.945" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
81 |[Daulatpur [28°32'44.556" N|South West Daulat pur DMD-II Natural 0.818 22/26(6-12) DDA Dry Not Feasible Yes 29-12- [NO NO NO
76° 56' 55.661" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857

NA
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82 |Daryapur [28°33'5.981" N |South West Darya pur Khurd [DMD-II Natural 1.48 66/11(11-1) DDA wet Not Feasible Yes NO NO NO
Khurd 76° 54' 36.132" E sh.Manish Develope 20-01-2021
Gupta(EE) d
9911303857
NA
83 |Dichaun 28°38' 14.044" N|South West Dichaun Kalan DMD-II Natural 1.056  |81/14/1(7-9) DDA Feasible Yes Yes NO NO
Kalan 76°58'58.783" E Sh.Manish 16-10-2020
Gupta(EE)
9911303857
NA
84 |Dichaun 28°38'18.218" N|South West Dichaun Kalan DMD-II Natural 0.687  [82/4/2(5-14) DDA Feasible Yes Yes NO Damaged
Kalan 76°58'47.899" E Sh.Manish 16-10-2020 B/Wall
Gupta(EE)
9911303857

NA




822

30

85 [Dichaun 28°38'51.597" N[South West Dichaun Kalan DMD-II Natural 0.602 97/15/2(4-5) DDA Feasible Yes Yes NO No B/Wall
Kalan 76°59'27.330" E Sh.Manish 16-10-2020 Exist
Gupta(EE)
9911303857
NA
86 |Dichaun 28°38' 27.178" N|South West Dichaun Kalan DMD-II Natural 3.036 |158/24/1(22-7) DDA Feasible Yes Yes NO No B/Wall
Kalan 76°59'6.762" E Sh.Manish 16-10-2020 Exist
Gupta(EE)
9911303857

NA
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87 |Dichaun 28° 38' 51.188" N[South West Dichaun Kalan DMD-II Natural 0.0017 [96/20/2/1(0- DDA No water |N/A Yes Yes NO No B/Wall
Kalan 76°59'6.014" E Sh.Manish 14) body at 16-10-2020 Exist
Gupta(EE) site
9911303857
NA
88 |Hasanpur  [28°33'23.659" N|South West Hasanpur DMD-II Natural 1.297  |74(09-07) NA DDA Feasible Yes NO NO No B/Wall
76°56' 15.275" E Sh.Manish 10-03-2023 Exist
Gupta(EE)
9911303857
89 [Hasanpur  (28°33'13.738" N|South West Hasanpur DMD-II Natural 0.55 65(04-12) NA DDA Yes NO NO
76°56' 36.828" E Sh.Manish 10-03-2023
Gupta(EE)

9911303857
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90 |Jaffarpur 28°35' 23.898" N|South West Jaffarpur Kalan  |DMD-II Natural 0.957  [896(7-16) DDA Wet Not Feasible Yes 24-11- |NO NO NO
Kalan 76°55'19.879" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
91 |Jaffarpur 28° 35' 29.123" N|South West Jaffarpur Kalan  |DMD-II Natural 0.816  [473(6-1) DDA Wet Not Feasible Yes 24-11- [NO NO NO
Kalan 76°55'5.316" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
92  (Jharoda 28°39'1.897" N [South West Jharoda Kalan DMD-II Natural 1.257  |75/17(09-04) DDA Feasible |Yes Yes NO No B/Wall
Kalan 76°56'31.018" E Sh.Manish 11-02-2021 Exist
Gupta(EE)
9911303857
NA
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93 |Jharoda 28° 38' 57.709" N|South West Jharoda Kalan DMD-II Natural 162(17-09) DDA Feasible Yes Yes NO Damaged
Kalan 76° 56' 48.079" E Sh.Manish 11-02-2021 B/Wall
Gupta(EE)
9911303857
NA
94 |Jharoda 28° 38' 56.131" N[South West Jharoda Kalan DMD-II Natural 1.819  |19/9(13-6) DDA Feasible Yes 11-02- |Yes NO No B/Wall
Kalan 76° 55' 50.302" E Sh.Manish 2021 Exist
Gupta(EE)
9911303857

NA
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95 |Jharoda 28°39' 27.134" N[South West Jharoda Kalan DMD-II Natural 0.152 84/4/2(1-14) DDA No water Yes 11-02- |Yes NO N/A
Kalan 76°57' 10.488" Sh.Manish body at site|2021
Gupta(EE)
9911303857
NA
96 |Jharoda 28°39'16.510" N|South West Jharoda Kalan DMD-II Natural 0.37 165(2-8) DDA Feasible Yes 11-02- |Yes NO Damaged
Kalan 76° 56'59.898" E Sh.Manish 2021 B/Wall
Gupta(EE)
9911303857
NA
97 |Jharoda 28°39' 24.399" N[South West Jharoda Kalan DMD-II Natural 3.826 166(28-6) DDA Feasible Yes 11-02- |Yes NO Yes
Kalan 76°57'10.001" E Sh.Manish 2021
Gupta(EE)
9911303857
NA
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98 |Jharoda 28°39' 24.971" N[South West Jharoda Kalan DMD-II Natural 0.15 85/9(1-16) DDA Yes 11-02- |Yes NO
Kalan 76°56'51.235" E Sh.Manish 2021
Gupta(EE)
9911303857
NA
99  (Jhul Jhuli 28°32'35.517" N|South West Jhul Jhuli DMD-II Natural 0.155 10/9/2(1-16) DDA Wet Not Feasible Yes 08-01- [NO NO NO
76°54'17.312" E Sh.Manish Develope 2020
Gupta(EE) NA d
9911303857
100 (Jhul Jhuli 28°32'34.399" N(South West Jhul Jhuli DMD-II Natural 0.2675 [10/12/2(2-0) DDA Wet Not Feasible Yes 08-01- [NO NO NO
76° 54' 18.006" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
101  (Jhul Jhuli 28°32'8.206" N |South West Jhul Jhuli DMD-II Natural 0.133 27/1/12(1-0) DDA No Water Body at site  |N/A N/A Yes 08-01- [NO NO NO
76° 54' 26.260" E Sh.Manish Open Ground 2020
Gupta(EE)
9911303857
NA
102 (Jhul Jhuli 28°32'8.829" N [South West Jhul Jhuli DMD-II Natural 1.88 44(14-10) DDA Wet Not Feasible Yes 08-01- [NO NO NO
76° 54' 6.006" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857

NA
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103  |Qajipur 28°34'27.058" N|South West Qajipur DMD-I Natural 1.23 31(9-2) DDA Dry Not Feasible Yes 16-11- |NO NO Damaged
76°52'51.968" E Sh.Manish Develope 2020 B/Wall
Gupta(EE) d
9911303857
NA
104 |Qajipur 28° 34' 15.243" N|South West Qajipur DMD-II Natural 0.005  [59/1(0-4) DDA Dry Not Feasible Yes 16-11- |[NO NO NO
76°52'55.140" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
105 (Khera Dabar [28°35'7.462" N |South West Khera Dabar DMD-II Natural 2.44 53(18-3) DDA Wet Not Feasible Yes 11-11- |[NO NO NO
76° 56' 16.757" E Sh.Manish Deve|0pe 2020
Gupta(EE) d
9911303857
NA
106 [Khera Dabar |28° 35' 12.606" N[South West Khera Dabar DMD-II Natural 2194 |46(16-4) DDA Wet Develope |Feasible |Yes 11-11- |NO NO B/Wall
76° 55'43.242" E Sh.Manish d 2020 Exist
Gupta(EE)
9911303857

NA
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107 |Khera Dabar (28° 35' 22.680" N|South West Khera Dabar DMD-II Natural 1.35 DDA No water Body at Site  [N/A N/A Yes 11-11- |NO NO NO
76° 55' 56.834" E sh.Manish 2020
Gupta(EE)
9911303857
NA
108 |Khera Dabar |28° 34' 57.132" N|South West Khera Dabar DMD-II Natural 0.0025 |[275(0-2) DDA Dry Not Feasible Yes 11-11- [NO NO NO
76° 56' 8.552" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
109 |Khera Dabar (28°34' 58.405" N|South West Khera Dabar DMD-II Natural 0.0025 [305(0-2) DDA No water Body at site  |N/A N/A Yes 11-11- [NO NO NO
76°56' 8.342" E Sh.Manish 2020
Gupta(EE)
9911303857
NA
110 |Khaira 28° 35'48.015" N|South West Khaira DMD-II Natural 0.28 (a) 79(2-13) DDA Feasible Yes 15-12- |Yes NO No B/Wall
76° 58' 14.960" E Sh.Manish 2019 Exist
Gupta(EE)
9911303857
NA
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111 |Khaira 28° 35' 43.485" N|South West Khaira DMD-II Natural 1.15 (b) 178(8-6) DDA Feasible Yes 15-12- |Yes NO No B/Wall
76° 57'53.742" E Sh.Manish 2019 Exist
Gupta(EE)
9911303857
NA
112 [Khaira 28°36'1.025" N |South West Khaira DMD-II Natural 0.73 (c) 185(5-5) DDA Feasible Yes 09-01- |Yes NO Yes
76°57'39.833"E Sh.Manish 2020
Gupta(EE)
9911303857
NA
113 (Khar Khari  [28° 34'48.117" N|South West Khar Khari jatmal [DMD-II Natural 0.68 75/1(5-1) DDA Wet Not Feasible Yes 17-12- [NO NO NO
jatmal 76° 56' 40.745" E Sh.Manish Develope 2019
Gupta(EE) d
9911303857
NA
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114 |Khar Khari [28° 34'52.086" N|South West Khar Khari Nahar [DMD-II Natural 0.33 (a) 23/27(02- DDA Dry Not Feasible Yes 05-01- |Yes NO NO
Nahar 76°57'24.364" E Sh.Manish 05) Develope 2021
Gupta(EE) d
9911303857
NA
115 |(Khar Khari [28° 35' 10.508" N|South West Khar Khari Nahar (DMD-II Natural 2.12 35(15-09) DDA Wet Not Feasible Yes 05-01- |Yes NO NO
Nahar 76°57' 47.045" E Sh.Manish Develope 2021
Gupta(EE) d
9911303857
NA
116 |Khar Khari [28°35'27.752" N|South West Khar Khari Nahar [DMD-II Natural 0.683 6/11/2 (5-11) DDA Dry Not Feasible Yes 05-01- |Yes NO NO
Nahar 76°57' 47.552" E Sh.Manish Develope 2021
Gupta(EE) d
9911303857

NA
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117 |Khar Khari  [28° 33' 36.569" N|South West Khar Kharirond  [DMD-II Natural 2.699 |(a)50(20-18) NA DDA Feasible Yes 19-11- |NO NO No B/Wall
rond 76° 56' 14.263" E Sh.Manish 2020 Exist
Gupta(EE)
9911303857
118 |Malikpur Zer |28° 33' 58.952" N|South West Malikpur Zer DMD-II Natural 0.00376 (11/24/2 (0-3) DDA Dry Not Feasible Yes 08-10- |Yes NO NO
Nazaf Garh |76° 53' 34.660" E Nazaf Garh Sh.Manish Deve|ope 2020
Gupta(EE) d
9911303857
NA
119 [Malikpur Zer |28° 33' 15.381" N[South West Malikpur Zer DMD-II Natural 0.00376 (42/9/1(0-3) DDA Dry Not Feasible |Yes 08-10- |Yes NO NO
Nazaf Garh |76°54'5.583" E Nazaf Garh Sh.Manish developed 2020
Gupta(EE)
9911303857
NA

32
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120 |Malikpur Zer |28° 32' 57.136" N|South West Malikpur Zer DMD-II Natural 0.00627 |59/14(0-5) DDA Wet Not Feasible Yes 08-10- |Yes NO NO
Nazaf Garh [76° 53'59.202" E Nazaf Garh Sh.Manish deve|oped 2020
Gupta(EE)
9911303857
NA
121 |Mitraun 28° 36' 52.320" N[South West Mitraun DMD-II Natural 2461 |(b) 214(18-4) DDA Dry Not Feasible Yes 23-02- [NO NO NO
76°56'54.216" E Sh.Manish deve|0ped 2021
Gupta(EE)
9911303857
NA
122 [Mitraun 28°36' 26.157" N|South West Mitraun DMD-II Natural 1.218 (c) 220(9-11) DDA Dry Not Feasible Yes 23-02- [NO NO NO
76°56' 19.587" E Sh.Manish developed 2021
Gupta(EE)
9911303857
NA
123 [Mitraun 28° 36' 24.500" N[South West Mitraun DMD-II Natural 1.0903 |(d) 186(8-15) DDA Wet Not Feasible Yes 23-02- |[NO NO NO
76°56' 59.838" Sh.Manish Develope 2021
Gupta(EE) d
9911303857
NA
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124 |Mitraun 28° 36' 25.593" N|South West Mitraun DMD-II Natural (e) 187(--) DDA Wet Not Feasible Yes -23-02-|NO NO NO
76° 56'58.731" E Sh.Manish Develope 2021
Gupta(EE) d
9911303857
NA
125 |Mitraun 28°36' 16.394" N[South West Mitraun DMD-II Natural 0.00501 ((g) 304/3(0-4) DDA No Water Body at site [N/A N/A Yes 23-02- [NO NO NO
76°56'43.180" Sh.Manish Enchroched 2021
Gupta(EE)
9911303857
NA
126 |Mitraun 28°36'4.129" N [South West Mitraun DMD-II Natural 0.00627 |(h) 94/26(0-5) DDA No Water Body at site |N/A N/A Yes 23-02- [NO NO NO
76° 56' 32.195" E sh.Manish 2021
Gupta(EE)
9911303857
NA
127 [Mitraun 28°36' 12.734" N|South West Mitraun DMD-II Natural 0.00627 |(i) 65/26(0-5) DDA No Water Body at site |N/A N/A NO NO NO
76°56'48.139" E Sh.Manish
Gupta(EE)
9911303857
NA
128 |(Paprawat 28°35' 18.880" N[South West Paprawat DMD-II Natural 0.0062 (142(0-5) DDA Feasible Yes 30-12- |Yes NO NO
76° 58'34.728" E Sh.Manish 2020
Gupta(EE)
9911303857

NA
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129 |Paprawat 28°35'29.453" N[South West Paprawat DMD-II Natural 0.28 192(2-10) DDA No Water Body at site Yes 30-12- |Yes NO NO
76° 58' 45.888" E Sh.Manish School 2020
Gupta(EE)
9911303857 NA
130 |Pindwala  |28°34'2.465" N [South West Pindwala Kalan  |DMD-II Natural 2,595  [57(19-4) DDA Dry Not Feasible |Yes 11-11- |NO NO No
Kalan 76°57'54.813" E Sh.Manish Deve|0pe 2020
Gupta(EE) d
9911303857
NA
131 |Pindwala  |28°34'3.395" N [South West Pindwala Kalan  |DMD-II Natural 2.35 68(17-6) DDA Dry Not Feasible |Yes 21-12- |NO NO No
Kalan 76°57'45.173"E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
132 [Pindwala  |28°33'44.642" N[South West Pindwala Kalan  |DMD-II Natural 3.503  [73(26-19) DDA Dry Not Feasible |Yes 21-12- |NO NO No
Kalan 76°57' 18.288" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
133 |Pindwala 28°33'14.921" N|South West Pindwala Khurd |DMD-II Natural 0.555 31/4(4-15) DDA Yes 30-09- INO NO N/A
Khurd 76° 57' 52.540" E Sh.Manish NA 2020
Gupta(EE)
9911303857
134 |Pindwala 28°33'12.319" N[South West Pindwala Khurd  (DMD-II Natural 0.602 31/8(4-5) DDA Yes 30-09- [NO NO N/A
Khurd 76° 57' 50.060" E Sh.Manish NA 2020
Gupta(EE)
9911303857
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135 (Pindwala 28°33'7.145" N [South West Pindwala Khurd  (DMD-II Natural 0.56 33/25/1(4-19) DDA Yes 30-09- [NO NO N/A
Khurd 76°57'30.539" E Sh.Manish 2020
NA
Gupta(EE)
9911303857
136 |Pindwala 28° 33' 31.816" N|South West Pindwala Khurd  (DMD-II Natural 0.133  |44(1-0) DDA Feasible Yes 22-12- INO NO No B/Wall
Khurd 76°57' 43.359" E Sh.Manish 2020 Exist
Gupta(EE)
9911303857
NA
137 |Pindwala  [28°33'27.923" N|South West Pindwala Khurd  |DMD-II Natural 0.816  [46(6-10) DDA Feasible Yes 22-12- [NO NO No B/Wall
Khurd 76° 57' 48.855" E Sh.Manish 2020 Exist
Gupta(EE)
9911303857
NA
138 |Pindwala 76°58'16.32"E / |South West Pindwala Khurd [DMD-II Natural 0.16 32/2(1-2) DDA Feasible Yes 30-09- [NO NO No B/Wall
Khurd 28°34'4.27"N Sh.Manish 2020 Exist
Gupta(EE)
9911303857
NA
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139 |Rewla Khan |[28°34'3.188" N |South West Rewla Khan Pur  [DMD-II Natural 1.6294 |(a)77(12-8) DDA Feasible Yes 24-09- |Yes NO No B/Wall
Pur 76° 59'14.883" E Sh.Manish 2020 Exist
Gupta(EE)
9911303857
NA
140 |Rewla Khan [28°34'12.807" N|South West Rewla Khan Pur  [DMD-II Natural 0.956 (b)76(07-15) DDA Feasible Yes 24-09- |Yes NO Damaged
Pur 76°59' 21.249" E Sh.Manish 2020 B/Wall
Gupta(EE)
9911303857
NA
141 (Rewla Khan |[28°34'30.247" N|South West Rewla Khan Pur  (DMD-II Natural 2.046 (c)74(15-3) DDA Yes 24-09- |Yes NO
Pur 76°59'11.132" E Sh.Manish NA 2020
Gupta(EE)
9911303857
142 [Rewla Khan |28°33'48.438" N[South West Rewla Khan Pur  |DMD-II Natural 0.556 (d)80(4-16) DDA Yes 24-09- |Yes NO
Pur 76° 58' 34.082" E Sh.Manish NA 2020
Gupta(EE)
9911303857
143 [Rewla Khan (28°33'58.174" N|South West Rewla Khan Pur  (DMD-II Natural 0.775  [(f)98(5-8) DDA Feasible Yes 24-09- |Yes NO Damaged
Pur 76° 58' 54.509" E Sh.Manish 2020 B/Wall
Gupta(EE)
9911303857
NA
144 (Rewla Khan (28°34'14.987" N|South West Rewla Khan Pur  (DMD-II Natural 0.552 (g)23/27(4-13) DDA Yes 24-09- |Yes NO
Pur 76° 59' 40.565" E Sh.Manish NA 2020

GunbtalEF)
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145 [Rewla Khan (28° 33'47.444" N|South West Rewla Khan Pur  (DMD-II Natural 1.48 46/29(11-12) DDA Feasible Yes 24-09- |Yes NO No B/Wall
Pur 76° 58' 56.630" E Sh.Manish 2020 Exist
Gupta(EE)
9911303857
NA
146 |Rewla Khan |28°33'32.143" N|South West Rewla Khan Pur  [DMD-II Natural 0.14 61/10(1-12) DDA Feasible Yes 24-09- |Yes NO Damaged
Pur 76°58'35.618" E Sh.Manish 2020 B/Wall
Gupta(EE)
9911303857
NA
147 |Samaspur  [28°35'9.170" N [South West Samaspur Khalsa (DMD-II Natural 0.735  [17/28(5-5) DDA Wet/Patially Not Feasible Yes 11-12- |[NO NO No
Khalsa 76° 54' 28.633" E Sh.Manish enchroched /MCD Develope 2019
Gupta(EE) Barat Ghar d
9911303857
NA
148 |Samaspur  |28°34'52.258" N|South West Samaspur Khalsa |[DMD-II Natural 0.956  [36/30(7-15) DDA Wet Not Feasible Yes 11-12- [NO NO Damaged
Khalsa 76°54' 2.808" E Sh.Manish Develope 2019 B/Wall
Gupta(EE) d Exist
9911303857
NA
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149 |Sarangpur [28°32'35.434" N|South West Sarangpur DMD-II Natural 1.091  |71(8-16) DDA Wet Not Feasible Yes 26-11- |Yes NO No
76°53'18.742" E Sh.Manish Deve|0pe 2019
Gupta(EE) d
9911303857
NA
150 |[Surehera 28°36' 20.189" N|South West Surehera DMD-II Natural 6.841  |15/1/2(51-14) DDA Wet Not Feasible Yes 28-11- |[NO NO No
76° 55'31.683" E Sh.Manish Develope 2019
Gupta(EE) d
9911303857
NA
151 [Surehera 28°35'42.199" N|South West Surehera DMD-1I Natural 1.806  |40/1/2(13-5) DDA Dry Not Feasible Yes 28-11- |NO NO Damaged
76° 56' 21.988" E sh.Manish Develope 2019 B/Wall
Gupta(EE) d
9911303857
NA
152 |Surehera 28° 35' 49.345" N[South West Surehera DMD-II Natural 0.976  |42/12/1(7-3) DDA Dry Not Feasible Yes 28-11- |[NO NO Damaged
76°56'35.381" E Sh.Manish Develope 2019 B/Wall
Gupta(EE) d
9911303857
NA
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153 |Ujwa 28°34' 18.039" N|South West Ujwa DMD-II Natural 3.097 |(a)98(23-15) DDA Wet Not Feasible |Yes 10-11- [NO NO No
76°54' 14.180" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
154 |Ujwa 28° 34' 11.652" N|South West Ujwa DMD-II Natural 0.549  |(b)103(4-11) DDA Wet Not Feasible |Yes 10-11- [NO NO No
76°54' 6.449" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
155 |Ujwa 28°33'55.572" N|South West Ujwa DMD-II Natural 1.22 (c) 105(9-12) DDA Wet Not Feasible Yes 10-11- |NO NO Damaged
76°54' 16.637" E Sh.Manish Develope 2020 B/Wall
Gupta(EE) d
9911303857
NA
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156 |Ujwa 28°33'50.110" N|South West Ujwa DMD-II Natural 0.802  ((d) 107(6-0) DDA Wet Not Feasible Yes 10-11- [NO NO No
76° 54'40.148" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
157 |Ujwa 28°33'39.215" N[South West Ujwa DMD-II Natural 0.535  |(e) 109(4-0) DDA Wet Not Feasible Yes 10-11- [NO NO No
76° 54' 40.731" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
158 |Ujwa 28°34'5.321"N [South West Ujwa DMD-II Natural 1.204  |(f) 113(9-0) DDA Dry Not Feasible Yes 10-11- [NO NO No
76° 54' 26.865" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
159 |Ujwa 28°33'32.398" N|South West Ujwa DMD-II Natural 0.417  |(g) 123(3-12) DDA Wet Not Feasible Yes 10-11- [NO NO Damaged
76° 54' 56.726" E Sh.Manish Develope 2020 B/Wall
Gupta(EE) d
9911303857
NA
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160 |Ujwa 28° 33' 45.445" N[South West Ujwa DMD-II Natural 2,699  |(h) 126(20-18) DDA Wet Not Feasible Yes 10-11- [NO NO No
76°55'18.035" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
161 (Ujwa 28°34'0.328" N [South West Ujwa DMD-II Natural 2.194 (i) 129(16-4) DDA Dry Not Feasible Yes 10-11- [NO NO No
76°55'27.231"E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
162 [Hiran Kudna (28° 40' 21.180" N|West Hiran Kudna DMD-1I Natural 1.49 (d)134(11-16) DDA Wet Not Feasible Yes 06-10- |NO NO Damaged
76°59'45.392" E Sh.Manish Develope 2020 B/Wall
Gupta(EE) d
9911303857
NA
163 [Hiran Kudna |28° 40' 34.904" N|West Hiran Kudna DMD-II Natural 0.481  |((e)82/2(03-06) DDA Dry Not Feasible |Yes 06-10- |NO NO No
76° 59' 42.540" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
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164 |Hiran Kudna |28°40'29.104" N|West Hiran Kudna DMD-II Natural 2.153  |(f)415(16-10) DDA Wet Not Feasible Yes 06-10- [NO NO Damaged
76°59' 58.829" E Sh.Manish Develope 2020 B/Wall
Gupta(EE) d
9911303857
NA
165 |Hiran Kudna West Hiran Kudna DMD-II Natural 2.207  |(g)564(16-05) DDA N/A Yes 06-10- [NO NO
Sh.Manish 2020
Gupta(EE) NA
9911303857
166 |Neelwal 28°40'3.239" N |West Neelwal DMD-II Natural 1.895  |(a)55(14-17) DDA Feasible Yes 16-09- |Yes NO Damaged
76° 58'32.680" E Sh.Manish 2022 B/Wall
Gupta(EE)
9911303857
NA
167 |[Tikari Kalan (28°41'52.985" N|West Tikari Kalan DMD-II Natural 0.749  ((a)478min DDA Feasible Yes 25-01- |Only Water INO
76°58'7.134" E Sh.Manish (5-6) 2021 Body TSS
Gupta(EE) NA is done.
9911303857
168 |[Tikari Kalan (28°41'15.494" N|West Tikari Kalan DMD-II Natural 1431 |(b)480min(10- DDA Feasible Yes 25-01- |Only Water INO Damaged
76° 58'29.886" E Sh.Manish 7) 2021 Body TSS B/Wall
Gupta(EE) is done.
9911303857
NA
169 |Tikari Kalan [28°41'1.957" N |West Tikari Kalan DMD-II Natural 0.2809  |(c)225min(0- DDA Yes 25-01- |Only Water INO
76°58'17.542" E Sh.Manish 1),226(2-0)total 2021 Body TSS
Gupta(EE) area(2-1) NA is done.

9911303857
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170 |Tikari Kalan |28°40'58.968" N|West Tikari Kalan DMD-II Natural 0.54 (d)481(04-01) DDA Yes 25-01- |Only Water [INO
76° 58' 25.011" E Sh.Manish 2021 Body TSS
Gupta(EE) NA is done.
9911303857
171 |Tikari Kalan |28°40'53.333" N|West Tikari Kalan DMD-II Natural 1.284  |(e)485(9-3) DDA Yes 25-01- |Only Water [INO
76°58' 12.310" E Sh.Manish 2021 Body TSS
Gupta(EE) NA is done.
9911303857
172 |Tikari Kalan (28°40'48.624" N|West Tikari Kalan DMD-II Natural 0.825  [(f)484min(06- DDA Feasible Yes 25-01- |Only Water [NO Damaged
76°57'58.886" E Sh.Manish 14-1/2) 1213(0- 2021 Body TSS B/Wall
Gupta(EE) 3) is done.
9911303857
NA
173 |Tikari Kalan [28°41'3.402" N |West Tikari Kalan DMD-II Natural 2.635 (g)482min(19-7- DDA Feasible Yes 25-01- |Only Water INO No
76°58'5.420" E Sh.Manish 1/2) 2021 Body TSS
Gupta(EE) is done.
9911303857
NA
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174 |Tikari Kalan [28°40'33.556" N|West Tikari Kalan DMD-II Natural 1.353  |(h)487/3min(10- DDA Feasible Yes 25-01- |Only Water [INO No
76°57' 45.055" E Sh.Manish 12) 2021 Body TSS
Gupta(EE) is done.
9911303857
NA
175 |Tikari Kalan (28°40'46.830" N|West Tikari Kalan DMD-II Natural 0.556  |(i)486(04-16) DDA Feasible Yes 25-01- |Only Water [NO Damaged
76°59' 1.594" E Sh.Manish 2021 Body TSS B/Wall
Gupta(EE) is done.
9911303857
NA
176 |Rewla Khan |28°33'54.521" N|South West Rewla Khan Pur  |[DMD-II Natural 0.441  |(e)81(3-3) DDA Feasible Yes 21-12- |Yes NO No
Pur 76°58' 41.417" E Sh.Manish 2019
Gupta(EE)
9911303857
NA
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177 |Surehera 28°36'6.834" N |South West Surehera DMD-II Natural 0.422  [28/23(3-16) DDA Dry Not Feasible Yes 28-11- |[NO NO No
76°55'57.216" E Sh.Manish Develope 2019
Gupta(EE) d
9911303857
NA
178 |Surehera 28° 36' 43.827" N[South West Surehera DMD-II Natural 2292 |38/23(17-14) DDA No water Body At site  [N/A N/A Yes 28-11- [NO NO No
76° 56' 14.076" E sh.Manish 2019
Gupta(EE)
9911303857
NA
179 |Tikari Kalan (28°40'30.030" N|West Tikari Kalan DMD-1I Natural 0.286  |(j)488(2-14) DDA Yes 30-12- |Only Water [NO
76° 58' 46.457" E Sh.Manish 2019 Body TSS
Gupta(EE) NA is done.
9911303857
180 [Chawala 77°0'16.55"E/ |South West Chawala DMD-II Natural 1.62 215 (12-8) DDA Wet Not Feasible Yes 16-11- INO NO No
28°33'54.23"N Sh.Manish Develope 2020
Gupta(EE) d
9911303857
NA
181 (Daulat pur |[28°32'36.316" N|South West Daulat pur DMD-II Natural 0.81 61(06-12) DDA Dry Not Feasible Yes 29-12- [NO NO No
76°57'19.787" E Sh.Manish Develope 2020
Gupta(EE) d
9911303857

NA
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182 |Mitraun 28°36' 26.715" N|South West Mitraun DMD-II Natural 1.0903 |(a) 188(8-15) DDA Dry Not Feasible Yes 23-02- [NO NO No
76°57'0.341"E Sh.Manish Develope 2021
Gupta(EE) d
9911303857
NA
183 [Samaspur  |28°34'48.653" N[South West Samaspur Khalsa (DMD-II Natural 2.022 DDA Dry Not Feasible |Yes 11-12- INO NO No
Khalsa 76°54'20.154" E Sh.Manish Develope 2019
Gupta(EE) d
9911303857
NA
184 |Tajpur Khurd [28° 34' 36.922" N|South West Tajpur Khurd DMD-II Natural 2.556  |33(18-16), 34(0- DDA Feasible Yes 20-12- |[NO NO No
77°0'47.185"E Sh.Manish 15) total area 2019
Gupta(EE) (19-11)
9911303857
NA
185 ([Neelwal 28°40'5.277" N [West Neelwal DMD-II Natural 1.084 (b)86(08-11) DDA Feasible Yes 7-12- |Yes NO No
76° 58' 47.638" E Sh.Manish 2019
Gupta(EE)
9911303857
NA
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186 14/20/2(1-8) There is no water, village is No N/A N/A N/A
urbanized, As per revenue
record year 2003-
el 28° 36'51.480" 04, Khasra No.1f1/20/2(1-8),
— N South West Kakrola EE/DPD-5 0.24 DDA Johad exists. Non Feasible
77° 1'56.404" E
187 |Khera Dabar (28°34'59.040" N |South West Khera Dabar DMD-II 0.0025|315(0-2) DDA No water body at site. Area is
76°56'6.616" E Sh.Manish heavily built-up.
Gupta(EE)
9911303857 Non Feasible |Yes No No No
188 [Mitraun 28°36'24.371" N |South West Mitraun DMD-II 0.00627|(f) 250/1(0-5) DDA No water body at site. Area is
76° 56' 36.700" E Sh.Manish heavily built-up.
Gupta(EE)
9911303857 Non Feasible |Yes No No No
189 |Malikpur Zer South West Malikpur Zer DMD-II 11//23 (4-16) DDA
Nazafgarh Nazafgarh Sh.Manish
Gupta(EE)
9911303857 1& FC Feasible Yes Yes No No
190 [Hiran Kudna West Hiran Kudna DMD-II 0.267|(c)184/1 (02-00) DDA Coordinates not available
Sh.Manish
Gupta(EE)
9911303857 1& FC Feasible Yes No No No
191 |Neelwal 28.673265 South West Neelwal DMD-II 184 (2-0) DDA
76.986083 Sh.Manish
Gupta(EE) Khasra no Handed over in
9911303857 1&FC Min(0-17)&(0-1) Feasible Yes Yes No No
192 (Tajpur Khurd (28°34'36.922" N |South West Tajpur Khurd DMD-II 2.556|33(18-16), 34(0- DDA
77°0'47.185"E Sh.Manish 15) total area (19
Gupta(EE) 11)
9911303857 MoU Feasible Yes Yes No No
193 |Bindapur 28°36'39.304" N [South West Bindapur 0.77|(b)470(5-8) DDA Location exist with in Bindapur,
77°4'6.710" E A-block surrounding area is
EE/DPD-5 covered with residential flats of
DDA cannot be revived.
Non Feasible |No N/A N/A N/A
194 (Bindapur 28°36'38.111" N |South West Bindapur 0.72|(c) 471(5-4) DDA Location exist on the road of
77°4'7.074" E EE/DPD-5 Bindapur village cannot be
revived. Non Feasible |No N/A N/A N/A
195 |[Bindapur 28°36'41.899" N[South West Bindapur 1.628|605(12-17) DDA
77°4'25.277" E
Developed Feasible
196 (Kakrola F/05 (28°35'37.428" N |South West Kakrola EE/DPD-5 2.28(175(17-10) DDA Residential area
77°1'34.765" E Non Feasible |No N/A N/A N/A
197 |(Kakrola F/08 (28°35’38.0”N South West Kakrola 0.294|156min(2-2) DDA Duplicate with palam water
77°04'38.7"E body F/06, mentioned at serial
no. 835 wetland list
Non Feasible |No N/A N/A N/A
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198 [Nawada F/03 |28°37'53.234" N [South West Nawada 0.615|330(4-6) DDA The site has been
77°1'40.768" E inspected by Engg. & LM
wing and it has been found
that multisotrey building is
EE/DPD-1 constructed at said
location and no water body
found at the site.
Non Feasible |No N/A N/A N/A
199 |Pochan Pur |28°33'41.199" N [South West Pochan Pur 0.824|36(6-16) DDA Location exist with in MCD park
F/02 77°2'41.840" E EE/DPD-5 of Pochanpur village cannot be
revived. Non Feasible |No N/A N/A N/A
200 |(PochanPur (28°33'44.418" N [South West Pochan Pur 8.31(32(62-12) DDA Location exist on the internal
F/05 77°2'49.078" E EE/DPD-5 road of Pochanpur village cannot
be revived. Non Feasible |No N/A N/A N/A
201 ([Shahbad 28°33'40.951" N |New Delhi Shahbad Mohd.Pur 1.621(1/42(12-12) DDA As per water body co-ordinate
Mohd.Pur 77°3'23.254" E there exist a road (M.P. Road No.
F/02 226 (at the location)
Non Feasible |No N/A N/A N/A
202 |Nasirpur F/04 (28°36'1.089" N |South West Nasirpur 0.0012|302(0-1) DDA Not traceable park and
77°5'54.223"E EE/DPD-2 MCD school was found at
this location. Non Feasible |N/A N/A N/A N/A
203 (Pochan Pur 28°33'34.548" N |South West Pochan Pur Horticulture, 1.4903|35(11-14) DDA
F/03 77°2'39.193" E Dwarka, DDA Beautyfication of park by DDA Feasible DDA Land N/A N/A N/A
204 |(Pochan Pur (28°33'28.850" N [South West Pochan Pur Horticulture, 1.494(26/26(11-17) DDA
F/04 77°2'47.748" E Dwarka, DDA Feasible DDA Land N/A N/A N/A
205 |Kakrola F/02 |28°36'35.404" N |South West Kakrola 1.22|184(0-15),192(8- DDA
77°1'10.181" E Horticulture, 17), total=(9-12)
28°36.584" N 77° Dwarka, DDA
01.206" E Developed Feasible DDA Land N/A N/A N/A
206 |Kakrola F/03 |28°36'17.838" N |South West Kakrola 2.15(194(15- DDA
77°1'4.141" E 28° Horticulture, 4)195/41(1-9)
36.320" N 77° Dwarka, DDA total=(16-1)
01.079" E Developed Feasible DDA Land N/A N/A N/A
207 |Kakrola F/06 |28°35'39.873" N |South West Kakrola Horticulture, 2.82(122(21-12) DDA Dry johad and encroached
77°0'57.007" E Dwarka, DDA and village is urbanized Feasible DDA Land N/A N/A N/A
208 |[Kakrola F/07 (28°35'47.398" N [South West Kakrola Horticulture, 2.69|123(20-15) DDA
77°1'22.086" E Dwarka, DDA Feasible DDA Land N/A N/A N/A
209 |Ambarhai 28°34.950" N 77° |South West Ambarhai Horticulture, 0.556/14/11 min (4-16) DDA
F/05 02.860" E Dwarka, DDA Exist in DDA Park Feasible DDA Land N/A N/A N/A
210 |TikariKalan |28°41'10.1"N West Tikari Kalan DMD-II 0.00125|(k)563(0-1) DDA No water body found/
76°58'04.7"E Sh.Manish encroached (Old built-up)
Gupta(EE)
9911303857 Non Feasible |Yes Yes No No
211 |Tikari Kalan 28°41'090"N West Tikari Kalan DMD-II 0.00125((1)772(0-1) DDA No water body found/
76°58'20.7"E Sh.Manish encroached (Old built-up)
Gupta(EE)
9911303857 Non Feasible |Yes Yes No No
212 |Tikari Kalan 28°40'49.5"N West Tikari Kalan DMD-II 0.00125((m)927(0-1) DDA No water body found/
76°58'10.5"E Sh.Manish encroached (Old built-up)
Gupta(EE)
9911303857 Non Feasible |Yes Yes No No
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Extracted water bodies may Pertain to other Zones

1|Badarpur Central Badarpur majra Non-traceable

2 Malikpur Kohi New Delhi Malikpur Kohi 1.225|(a) 11/23(4- DDA Non Feasible |Duplicate

3|Malikpur Kohi New Delhi Malikpur Kohi 0.55|(b) 42/9/2(4-13) |DDA Non Feasible |Duplicate

4|Malikpur Kohi New Delhi Malikpur Kohi 0.682((c) 71 (5-1) DDA Non Feasible |Duplicate

5|Malikpur Kohi New Delhi Malikpur Kohi 2.555((d) 58(19-1) DDA Non Feasible |Duplicate

6(Malikpur Kohi New Delhi Malikpur Kohi 0.0015|(e) 81(0-12) DDA Non Feasible |Duplicate

7|Nangal Raya |28°36'16.614" N |New Delhi Nangal Raya 0.949|372(7-10) DDA Non Feasible [Built-up with built-up

8|Sahupura 28°34.280" N 77° |South West Sahupura 0.425|17/2 (3-18) DDA Non Feasible |For water

Not Handed over to DDA by GNCTD or Pertain to other Departments

1|Jharoda Kalan [28° 39' 29.799" N |South West Jharoda Kalan 91/22(11-9) DDA As per revenue |over to DDA

2|Khar Khari 28.56044443 South West Khar Khari rond Kh. No. 97/15 DDA As per the over to DDA

3|Posangipur  |28°37'33.735" N |New Delhi Posangipur 358(2-2) DDA As per the revenue

4|Rewla Khan [28°34'30.046" N |South West Rewla Khan Pur 75/36/1 & 2/4 DDA As reported by |over to DDA

5|Roshanpura |28°36'31.975" N |South West Roshanpura 506(3-0) DDA As per revenue |over to DDA

6|Hiran Kudna |28°40'16.273" N |West Hiran Kudna (a)534,535 (12-13)|DDA Does not Pertain Please find over to DDA

7|Surehera South West Surehera 35//23 DDA DMD-2 Feasible over to DDA

8|Paprawat 28°35'20.017" N |South West Paprawat 0.588|146(4-4) DDA DMD-2 Feasible over to DDA

9|Paprawat 28°35'10.960" N |South West Paprawat 0.5217(180(3-9) DDA DMD-2 Feasible over to DDA
10|Paprawat 28°35'5.493" N |South West Paprawat 2.16(181(16-15) DDA DMD-2 Feasible over to DDA
11|Paprawat 28°34'59.476" N |South West Paprawat 0.817|182(6-11) DDA DMD-2 Feasible over to DDA
12|Paprawat 28°34'46.416" N [South West Paprawat 3.023|183(22-6) DDA DMD-2 Feasible over to DDA
13|Asalatpur 28°32'46.752" N |South West Asalatpur Khawad 0.955|6/2&15/2 (7-14) |DDA DMD-2 Feasible over to DDA
14|Darya pur 28°33'19.424" N [South West Darya pur Khurd 0.387(6/26(2-9) DDA DMD-2 Feasible over to DDA
15|Darya pur 28°33'0.483" N |South West Darya pur Khurd 3.19(321(23-9) DDA DMD-2 Feasible over to DDA
16|Darya pur 28°33'21.617" N [South West Darya pur Khurd 0.56(7/16/1(4-2) DDA DMD-2 Feasible over to DDA
17|Hiran Kudna |28°40'16.405" N [West Hiran Kudna 1.43((b)56/2(10-7) DDA DMD-2 Feasible over to DDA
18|Nasirpur F/05 |28° 35'36.296" N [South West Nasirpur 0.0022|724/379(0-18) DDA Non Feasible |Under the coordinate
19|Shahbad 28°33'28.729" N |New Delhi Shahbad Mohd.Pur 1/208 DDA Non Feasible |Area covered coordinate
20(Luharheri 28°36'0.109" N |South West Luharheri 0.41(4/26(3-11) DDA DPD-2 It pertains to Feasible Pertain to ASI
21(Naraina F/66 [28°37'13.58"N 77° [New Delhi Naraina Does not This area is under the
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Status of water bodies of Rohini Zone

S. No.| Wetland Name| Geographical |District (s) in| Village Division Wetlands | Size of Khasra |Wheth| Land
Location (Lat- which the Name/conta| SubType the No/Areas |er falls| owner
Long of the Water| water body ct name (Natural/ | water (Bigha- | within | ships
body) located with Human body in Biswa) |categor
Designation made) (ha) y of
(Mob.No.) regulat
ed
wrtlan
das
per
wetlan
drule
Bajitpur 28°48'14.731" N North Bajitpur RMD-8/ 1.22 (a)22/4
Thakran 76° 59'49.255" E Thakran RCC-3 Sh. (04-16)
Chhanveer 5(04-16)
Mob.: Total-(09-
9990738731 12)
/RCC-3
Sh.
Chhanveer
Mob.:
1 9990738731 Natural N/A DDA
Bajitpur 28°48'2.937"N North Bajitpur 0.68 (b)30//9/1
Thakran 76°59'52.962" E Thakran (02-06)
10(3-08)
Total-(05-
14)
2 Natural N/A DDA
Bajitpur 28°48'29.242" N North Bajitpur 0.42 (c) 8//17 (03-
Thakran 76° 59'57.274" E Thakran 18)
28°80°81.82°N
76°99°88.32°E
3 Natural N/A DDA

Status of
Waterbody at
Site

Developed

Developed

Work is carried out Work is carried out by
1&FC

by I&FC

Developed or Not

Developed

Developed, boundry
wall exist

Feasible or
Not Feasible

Wheath
er Gram
Sabha
Land or
Not. If
Yes then
Date of
Handing
/Taking
over
from
GNCTD

Feasible/ Wet

Gram
Sabha

Feasible/ Wet

Gram
Sabha

Gram
Sabha

If Gram
Sabha
land
TSS
done or
Not

Yes

Yes

Yes

TSS
verficati
on done
by LM.

Yes or

Not

NO

NO

NO

If TSS
Verficat
ion done
by LM.
Bounda

ry
wall/De
marcati
on done
at site
Yes or
No

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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Bajitpur 28°78°46.45°N North Bajitpur
Thakran 77°00°18.05’E Thakran
Bajitpur 28°47'3.985" N North Bajitpur
Thakran 77°0'6.741" E Thakran
Barwala 28°45'49.907" N North Barwala RPD-2/
77°3'41.481"E RCC-3
Mohit
Parashar,
9971154443
Barwala 28° 45'50.555" N North Barwala
77°3'45.7371"E
Barwala 28°45'33.227" N North Barwala
77° 3'56.335" E
Barwala 28° 45'30.669" N North Barwala RPD-3,
77°3'48.361"E Mohit
Parashar,
9971154443
/ RCC-3
Mohit
Parashar,
9971154443

Natural

Natural

Natural

Natural

Natural

Natural

0.4

0L

Total- 08-14)
(Area 0.400
Ha)

N/A

0.55

(d)76//8
(04-14)

N/A

3.55

(a)87//4
(26-6)

N/A

1.08

(b) 87//6
(08-10)

N/A

0.28

(c)27//110/1
(02-08)
Alternate
NEW KH.
No. 28/15 (2-
12).

N/A

0.82

(d)28//13
(02-15) &
(e) 28//18
(04-03) total
area (6-18)

N/A

DDA

DDA

DDA

DDA

DDA

DDA

Work is carried out Work is carried out by

by I&FC

Partially
develpoed

Undeveloped

Undeveloped

Undeveloped

Undeveloped

1&FC

Partially develpoed

Undeveloped

Undeveloped

Undeveloped

Undeveloped

Feasible/ Wet|Gram
Sabha
Gram
Sabha
Feasible/ Dry-
Now wet
Gram
Sabha
Wet
Gram
Sabha
Wet
Gram
Sabha
Dry
Gram
Sabha

Feasible/ Wet

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

NA

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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10

11

12

13

14

15

Barwala 28°45'20.524" N North Barwala
77°4'9.796" E
Barwala 28°45'6.827" N North Barwala
77°3'43.297T"E
Bawana 28°47'58.134" N North Bawana RMD-8/
77°2'10.662" E RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/RCC-3
Sh.
Chhanveer
- - Mob.:
Bawana 28°48'26.702" N North Bawana 9990738731
77°1'47.967" E
Bawana 28° 47'55.690" N North Bawana
77°1'39.772" E
Bawana 28°48'10.970" N North Bawana
77°2'4.504" E

Natural

Natural

Natural

Natural

Natural

Natural

853

0401  |(f)35//12
(03-00)
N/A
355  |(q)82 (26-
06)
N/A

(b)74/18
(04-16)

23 (04-14)
Total area -
9-10

N/A

0.55

(c)108/25
(04-16)

N/A

0.97

(d) 203(07-
03)

N/A

DDA

DDA

DDA

DDA

DDA

DDA

Undeveloped

Undeveloped

undeveloped

Developed

Developed

Developed

Undeveloped

Undeveloped

undeveloped

Developed but

detoraited condition

Developed

Developed

Feasible/ Wet

Gram
Sabha

Not Feasible due
to Built up Govt.
School

Gram
Sabha

Feasible/ Dry-
Water body
cannot be
revived.

Gram
Sabha

Feasible/ Dry-
Now wet

Gram
Sabha

Feasible/ Dry-
Now wet

Gram
Sabha

Feasible/ Dry-
Now wet

Gram
Sabha

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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16

17

18

19

20

21

Bawana 28° 47'53.441" N North Bawana
77°2'27.185" E
Bawana 28° 47'24.520" N North Bawana
77°1'41.238"E
Bawana 28°47'48.393" N North Bawana
77°1'45.376" E
Bawana 28° 47'38.508" N North Bawana
77°2'9.957T"E
Bawana 28°47'39.391" N North Bawana
77°2'9.218"E
Daryapur 28°49'4.828" N North Daryapur RMD-8/
kalan 77°0'48.866" E kalan RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/RCC-3
Sh.
Chhanveer

Mah -

Natural

Natural

Natural

Natural

Natural

Natural

854

0.42

(e)130//4min
(03-16)

(g) 205 (02-
11)

(h) 206

1.22

(i)206/1min
(09-17)

2.56

(a) 107(19-
17)

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

DDA

Developed Developed
undevelped undevelped

built up area,

Community built up area,
Center Community Center

Vancant land Vancant land exist,
exist, demarcation demarcation not
not done done

Undeveloped

Undeveloped

Developed Developed

Feasible/ Wet

Gram
Sabha

Feasible/ Dry-
Water body
cannot be
revived.

Gram
Sabha

Not Feasible due
to Multi Purpose
Community
Centre (MPCC).

Gram
Sabha

Feasible/ Wet

Gram
Sabha

Feasible/ Dry-
No water body
exists at site.
Land allotted to
NDPL.

Gram
Sabha

Feasible/ Wet

Gram
Sabha

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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22

23

24

25

26

27

Daryapur 28° 48'46.288" N North Daryapur 9990738731
kalan 77°0'45.716" E kalan
Daryapur 28°49'22.305" N North Daryapur
kalan 77°0'45.861" E kalan
Daryapur 28°49'2.919" N North Daryapur
kalan 77°0'29.430"E kalan
Daryapur 28° 48'44.698" N North Daryapur
kalan 77°0'27.429"E kalan
Harewali 28°50'17.086" N North Harewali RMD-8/
77°0'54.532" E RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/RCC-3
Sh.
Chhanveer
- - Mob.:
Harewali 28°50'15.407" N North Harewali 9990738731
77°0'51.869" E

Natural

Natural

Natural

Natural

Natural

Natural

855

4.93

(b)71/29
(36-09)

0.41

(C)44/26
(03-12)

1.22

(d) 65/1&2
(9-12)

0.3

(€)69/31 (2-
3)

1.22

(a)10/11(4-
16),11/20mi
n(2-
11)10/21min
(2-10) Total
area (9-17)

0.28

(b)11/16min
(2-12)

N/A

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

DDA

Undeveloped

undevelped

Not demarcated

Built up Park

UnDeveloped

Farming is done
on land

Undeveloped

undevelped

Not demarcated

Built up Park

UnDeveloped

Farming is done on
land

Feasible/ Wet

Gram
Sabha

exists at site.
Fields exist at
site and
farming is
being done by
villagers.

Gram
Sabha
Not Feasible due
to 20 Pt.
Programme
allotment.
Gram
Sabha
Non feasible,
park exist
Gram
Sabha
Feasible/Wet
Gram
No water body |Sapha

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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28

29

30

31

32

33

Harewali 28°50'13.498" N North Harewali
77°0'51.930" E
Harewali 28°50'6.026" N North Harewali
77°0'32.006" E
Katewara 28°48'23.769" N North Katewara RMD-8/
76° 58'39.120" E RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/ RCC-3
Sh.
Chhanveer
Mob.:
Katewara 28° 47'55.788" N North Katewara 0990738731
76° 58'39.555" E
Katewara 28° 47'59.747" N North Katewara
76° 58'55.319" E
Katewara 28°48'21.778" N North Katewara
76°58'11.790" E

Natural

Natural

Natural

Natural

Natural

Natural

856

0.133

(¢)11/25min(
1-0)

1.22

(d)19/19min
(4-16),
19/20(4-16)
Total area (9-
12)

2.55

(a) 473(4-
13)474(4-
16) 477(4-
16), 479(4-
16) Total
area (19-4)

0.556

(0)692 (4-
16)

0.949

(c)824 (7-
01)

2.56

49(4-05)
50(5-09)
total=(19-14)

N/A

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

DDA

Farming is done
on land

Developed

Developed

Developed

Developed

Built up area

Farming is done on
land

Developed

Gram
No water body |g5apha
exists at site.
Fields exist at
site and
farming is
being done by
villagers.
Gram
Sabha
Feasible
Gram
Sabha
Feasible/ Wet
Gram
Sabha
Feasible/ Dry-
Now wet
Gram
Sabha
Feasible/ Dry-
Now wet
Gram
Sabha

Not Feasible due
to 20 Pt.
Programme
allotment

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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34

35

36

37

38

39

Katewara 28°48'21.778" N North Katewara
76°58'11.790" E
Nangal 28° 47'43.916" N North Nangal RMD-8/
Thakran 77°0'41.603"E Thakran RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/ RCC-3
Sh.
Chhanveer
Mob.:
9990738731
Nangal 28° 47'54.578" N North Nangal
Thakran 77°0'31.056" E Thakran
Nangal 28° 48'43.196" N North Nangal
Thakran 77°0'9.626" E Thakran
Nangal 28° 48'25.925" N North Nangal
Thakran 77°0'35.644" E Thakran
Kh. No. 83 (9-15)
28°48.400'N
77°00.555'E
Nangal 28° 47'48.695" N North Nangal
Thakran 77°1'28.965" E Thakran

Natural

Natural

Natural

Natural

Natural

Natural

Q5

2.56

50(5 %9~
total=(19-14)

3.197

(2)92 (19-
9),92min (2-
0) Asami
Sher Singh
s/o Nobat (2-
4) Asami
Bagwan s/o
Mul chand
Total area
(23-9)as per
khathoni

1.29

(0)87 (9-7)

2.32

(c)9/3 (2-16)
4(04-16)
7(04-16)
8(04-16)
total= (17-
04)

3.304

(d)81 (14-
12) 83 (9-
15) total=(241
07)

0.55

(e) 90(4-17)

N/A

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

DDA

built up area

undeveloped

Partially
develpoed

Developed

2 water bodies
Developed

Not marked and
handed over

2 water bodies
Developed

Not marked and
handed over

Gram
Sabha
Not Feasible due
to 20 Pt.
Programme
allotment
Gram
Sabha
Feasible/ Wet
Gram
Sabha
Feasible/ Wet
Gram
Sabha
Feasible/ Wet
Gram
Sabha
Feasible/ Wet
Gram
Sabha

Not Feasible-Not
marked on Sajra
plan, hence could
not be traced.

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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40

41

42

43

44

45

46

Pehladpur 28°45'3.04"N North Pehladpur | RMD-3/
bangar 77°4'33.93"E bangar RCC-1
Pehladpur 28°44'51.86"N North Pehladpur
bangar 77° 4'48.25"E bangar
Pehladpur 28°45'13.33"N North Pehladpur RPD-2/
bangar T7° 441.73"E bangar RCC-3
Pooth khurd  |28° 46'15.180" N North Pooth RMD-8/
77°3'4531"E khurd RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/ RCC-3
Pooth khurd ~ |28° 46'27.282" N North Pooth
77°2'56.110"E khurd
Shahbad 28°44'42.079" N North Shahbad RPD-3,
Daulatpur 77°6'37.535"E Daulatpur Mohit
Parashar,
9971154443
/ RCC-3
Shahbad 28° 44'30.565" N North Shahbad
Daulatpur 77°6'39.065"E Daulatpur

Natural

Natural

Natural

Natural

Natural

Natural

Natural

1.361 (a) 4
~858
1.297 (b)86/58 (9-
7
1.22 (c)38/26(9-
16)
0.961 135(7-19)
3.638 (b)136/2 old
157 new
(27-2)

0.818 (a)68(6-12)
1.832 (b)121/(13-
7

58

N/A

N/A

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

DDA

DDA

Developed

Developed

undeveloped

Developed

Undeveloped

builtup area

builtup area

Developed

Developed

undeveloped

Developed

Undeveloped

builtup area

builtup area

Gram
Sabha
Wet
Gram
Sabha
Wet
Gram
Sabha
Wet
Gram
Sabha
Feasible,
maintenance
needed
Gram
Sabha
Feasible,
maintenance
needed
Gram
Sabha
Not Feasible due
to Built-up.(Govt.
Community hall).
Gram
Sabha

Not Feasible due
to Built-up.
(Govt. School)

Yes

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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47

48

49

50

51

52

Shahbad 28° 44'59.037" N North Shahbad |(RMD-1/ Sh.
Daulatpur 77°6'20.729"E Daulatpur Alok
Lohiya
(EE) -
8800454900
/RCC-1
Sultanpur 28°46'7.619" N North Sultanpur RMD-8/
dabas 77°2'27.468"E dabas RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/RCC-3
Sultanpur 28° 45'45.281" N North Sultanpur
dabas 77°2'20.364" E dabas
Sultanpur 28°45'54.109" N North Sultanpur
dabas 77°2'15.890" E dabas
Begumpur 28°43'25.632" N |North West RMD-3/
77°4'1.656"E RCC-1 Sh.
Naresh
Falwaria
(EE)
9999799690
Begumpur 28°43'38.975" N | North West|Begumpur
77° 4" 11.772"E

Natural

Natural

Natural

Natural

Natural

Natural

0.789

7854

A\~ 4

N/A

0.957

(2)35//37
(7-16)

N/A

0.6956

(b)721/26/2
(5-2)

N/A

4.028

() 96//1/1
(30-11)

N/A

2.715

(a)12//6
(04-16),
(b)12//712
(03-15),
(c)12//13/3
(02-16),
(d)12//114
(04-16),
(e)12//15min
(2-0)
(f)12//17min
(2-0)

Total area
(20-3)

N/A

0.535

(9)16//23min
(4-0)

N/A

DDA

DDA

DDA

DDA

DDA

DDA

built up area

Developed

undevelped

Partially
develpoed

built up area

builtup area

built up area

Developed

undevelped

Partially develpoed

built up area

builtup area

Not developed

Gram
Sabha

Feasible/ Wet

Gram
Sabha

Feasible/ Wet

Gram
Sabha

Feasible/ Wet

Gram
Sabha

Not Feasible-
Gram Sabha land
has been taken
over recently
from BDO,North
West and land is
fully built-
up/encroached.

Gram
Sabha

Not Feasible--
Gram Sabha land
has been taken
over recently
from BDO,North
West and land is
fully built-
up/encroached.

Gram
Sabha

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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53

54

55

Budhanpur 28°46'21.657" N |North West|Budhanpu
Mazra 76° 59'56.104" E r Mazra
Budhanpur 28°45'26.862" N | North West|Budhanpu
Mazra 77°0'11.130"E r Mazra
Budhanpur 28°45'16.689" N |North West|Budhanpu
Mazra 77°0'17.295"E r Mazra
Budhanpur 28°45'15.687" N |North West|Budhanpu
Mazra 77°0'13.133"E r Mazra

RMD-8/
RCC-3 Sh.
Chhanveer

Mob.:
9990738731
/RCC-3

Natural

Natural

Natural

Natural

Natural

oc

2.876

(2) 1N
(01-05),11//4
(2-2),1117
(3-
7),11//13(1-
8),11//14 (3-
17),11//17mi
n (0-8) Total
Area (12-6)
(b)11//18 (3-
5)
()11//23min
1-11)
(d)11//24
(0-6)

Total area
(21-5)

1.22

(e)34//5 (4-
16),34//6 (4-
16) Total
area 9-12

1.76

(f)36//2
min(0-1),
3(0-3),
7(4-11),
8(4-16),
Total area
13/2 (12.00)

1.284

(9)36/10/1(3-
0) 36/10/2
(0-19) 13/3
(2-10), Total
area (9-6)

0.762

(n) 36/24(5-
7

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

Developed water |Developed water Gram
body body , Requires Sabha
Community centre |maintenance and
exists at Kh. No. beautification
11/7, Kh . No.
10/24 & 11/23min
exist as vacant
land.Kh. No. 11/24
is encroached.

Feasible
recently developed |recently kachha Gram
water body with developed water Sabha
no visible body, beautification
encroachment and r‘nalntenance Feasible/ Dry-

required

Now wet
Developed water |Developed water Gram
body with no body, Requires Sabha
visible maintenance and
encroachment beautification

Feasible/ Wet
Developed water |Developed water Gram
body with no body, Requires Sabha
visible maintenance and
encroachment beautification

exist at Kh no.
36/10/1, Kh. No.
36/10/2 & 36/13/3
exist as vacant land
inside boundary
wall.

Not handed over
to DDA

Not handed over to

DDA

Feasible/ Dry-
Now wet

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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58

59

60

61

62

63

Budhanpur 28°46'3.302" N North West [Budhanpu
Mazra 77°0'6.904" E r Mazra
Badli F/89 28°43'1.029"N  |North West|Badli RMD-1/ Sh.
77° 7'30.075" E Alok
Lohiya
(EE) -
8800454900
/| RCC-1
Chand pur 28°46'47.886" N |North West|Chand pur | RMD-8/
77°0'27.473"E RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/ RCC-3
Chand pur 28°45'15.804" N | North West|Chand pur
77°0'22.702" E
Garhi 28°43'53.666" N |North West|Garhi RPD-3,
Randhala 76°57'37.293"E Randhala Mohit
Parashar,
9971154443
/ RCC-3
Garhi 28°43'47.163"N |North West|Garhi
Randhala 76° 58'5.439" E Randhala

Natural

Natural

Natural

Natural

Natural

Natural

861
4668 |(i)49%4
N/A
100/27
N/A
0.0013 |[(a) 1/21min
(0-11)
N/A
0.682  |(b) 33/6(5-1)
N/A
0556  |(a)24 (4-
16)
N/A
1.218  [(b)165 (9-
11)
N/A

DDA

DDA

DDA

DDA

DDA

DDA

Gram
Sabha
Feasible/ Wet
Developed Developed
No
Not Feasible-No
Water Body
exists at the
location,instead
there are
buildings
constructed on
this land.
built up area built up area
Gram
Sabha
Not Feasible due
to Farming.
Farming is done  Farming is done on
on land land
Undeveloped Undeveloped water Gram
water body body Sabha
Feasible/ Wet
Gram
Sabha
Feasible
undeveloped undeveloped
Gram
Sabha
Feasible

undeveloped

undeveloped

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

NA

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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64

65

66

67

68

69

Ghewara 28°41'35.465" N | North West|Ghewara RPD-3,
76° 59'50.510" E Mohit
Parashar,
9971154443
/ RCC-3
Ghewara 28°41'41.701" N |North West|Ghewara
76° 59'54.255" E
Ghewara 28°41'52.567" N | North West|Ghewara
76° 59'49.661" E
Jat Khore 28°47'20.799" N |North West|Jat Khore RMD-8/
76° 58'36.184" E RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/ RCC-3
Jat Khore 28°47'4.906" N North West|Jat Khore
76°59'8.079"E
Jaunti 28°44'50.073"N |North West|Jaunti RPD-3,
76°58'0.536" E Mohit
Parashar,
9971154443
/ RCC-3

Natural

Natural

Natural

Natural

Natural

Natural

862

2.943

(a) 223(15-
10),223/1(6-
10) Total
area(22-00)

0.722

(b)264 min(5;
4)

1.488

(0)212 (11-
13)

0.923

(a)16/20(4-
16)
17/24min(1-
13) Total
area (6-9)

0.955

(b)32//7/11(4-
8)

35//25min (3-
6) Total area
(7-14)

1.89

(2)330/20
min (14-16)

N/A

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

DDA

Gram
Sabha
Feasible
undevelped undevelped
Gram
Sabha
Feasible
undevelped undevelped
Gram
Sabha
Feasible
undevelped undevelped
Developed water |Developed water Gram
body with no body , Requires Sabha
visible maintenance and
en'croachment beautification Feasible/ Dry-
exist at kh. No.
Now wet
16/20. panchayat
ghar exist at kh.
No. 17/24min.
Gram
Sabha
Feasible/ Dry-
Now wet
develped develped
Gram
Sabha
Feasible
undevelped undevelped

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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70

71

72

73

74

75

Jaunti 28°45'48.806" N | North West [Jaunti
76° 58'55.369" E

Jaunti 28°45'19.708" N |North West |[Jaunti
76°57'15.145" E

Jaunti 28°44'22.807" N |North West|Jaunti
76°57'57.433"E

Jaunti 28°45'21.457" N |North West[Jaunti
76°58'37.248" E

Jaunti 28°45'6.424" N North West|Jaunti
76°57'42.154" E

Jaunti 28°44'14.367" N |North West|Jaunti
76°57'37.174"E

Natural

Natural

Natural

Natural

Natural

Natural

863

0.29

(0)4//4/2 (2-
2)

0.254

(©)28117712(1-
9)

0.2822

(d)86//21/2(

0-11),22/1(2-
0) Total area
(2-11)

1.224

(e)19//22 (4-
2),23(5-13)
Total area
(9-15)

3.973

(M225 (29-7)

1.222

(0)255(9-14)

N/A

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

DDA

Developed

Developed

Developed

Developed

Developed

Developed

Developed

Developed

Developed

Developed

Developed

Developed

Gram

Sabha
Feasible

Gram

Sabha
Feasible

Gram

Sabha
Feasible

Gram

Sabha
Feasible

Gram

Sabha
Feasible

Gram

Sabha
Feasible

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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76

7

78

79

28°43'56.744"N |North West|Kanjhawla
77°0'7.577"E

28°43'59.665" N |North West|Kanjhawla
77°0'0.183"E

28°44'7.505" N |North West|Kanjhawla
77°0'26.778"E

28°44'10.098" N |North West|Kanjhawla

77°0'5.472"E

RPD-3,
Mohit
Parashar,
9971154443
/ RCC-3

Natural

Natural

Natural

Natural

864

0682 |(a) 42/2(5-
10)
1605 |(b) 144/103
(12-00)

267  |(c)142/127
(20-00)

1204 |(d)142/27(9-
0)

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

Yes

Yes

Yes

Yes

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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81

82

83

28°44'24.110"N |North West |Kanjhawla
77°0'20.693"E
Karala 28°44'13.082" N [North West|Karala "RMD-2
77° 2'56.068" E Sh. Naresh
Falwaria
(EE)
9999799690
"/ RCC-1
Karala 28°44'5.006" N North West|Karala
77°1'42.049"E
Karala 28°43'59.069" N [North West|Karala
77°1'38.634"E

Natural

Natural

Natural

Natural

865

31.194

Pond before
Consolidatio
n30//14/2 (1-
0),15/2(3-
),16min (4-
0),17/2 (1-
12), 21(2-
14), 22min
(3-19),
23min (3-
15),
24/1min(2-
10), 32//15
(3-9), 33//11
(6-1),
40//8/2 (2-
1), 9/1(3-0),
9/2(1-16),
10(3-11),
11/1 (2-
19), 12/1(3-
0), 2/2(1-
16), 3/2(2-
17), 2(4-16),
3(4-16), 6(4-
16)7/1(2- N/A

0.575

55/27 (4-3)

N/A

2.595

267/1(19-4)

N/A

1.551

267/2 (11-6)

N/A

DDA

DDA

DDA

DDA

Gram
Sabha

Gram
Sabha
Dry
Undeveloped Undeveloped
Gram
Sabha
feasible
Developed Developed
Gram
Sabha
Revenue dept not Revenue dept not not feasible

varified the area

varified the area

Yes

Yes

Yes

Yes

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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84

85

86

87

Karala 28°44'20.205" N |North West|Karala
77°2'10.058" E

Kirari & 28°41'53.505" N |North West|Kirari & "RMD-2

Kirari 77°3'6.114"E Kirari Sh. Naresh

Suleman Suleman Falwaria

Nagar Nagar (EE)
9999799690

"/ RCC-1

Kirari & 28°41'47.305" N |North West |Kirari &

Kirari 77°3'20.038"E Kirari

Suleman Suleman

Nagar Nagar

Kirari & 28°42'8.828"N  |North West |Kirari &

Kirari 77°3'47.149"E Kirari

Suleman Suleman

Nagar Nagar

Natural

Natural

Natural

Natural

866

15.73

(e) 42//6/1(1-
14), 6/2(3-
2), 7(4-16),
8(4-16), 9(4-
16), 10(4-
16), 11(4-
16), 12(4-
16), 13(4-
16), 14(4-
16), 15(4-
16), 16(4-
16), 17(4-
16), 18(4-
16), 19(4-
16), 20 (416)
21(4-16),
22(4-16),
23(4-16),
24(4-16),
25(4-16), ()
59//1/2(2-8),
2(4-16), 3(4-
16), 4(4-16),
5(4-16),
Total area
(117-06)

6.71

(a)148 min
(10-0) out of
148 (50-19)

0.555

(b)1007min(
04-15)

0.95

(c) 569 (7-
17)

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

Undeveloped Undeveloped

builtup area builtup area

builtup area builtup area

mohalla clinic and mohalla clinic and
chat ghat, built up chat ghat, built up
section section

Gram
Sabha
Feasible
Gram
Sabha
Not feasible
Gram
Sabha
Not Feasible due
to Built-up.
Gram
Sabha
Feasible

Yes

Yes

Yes

Yes

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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88

89

90

91

92

867

Kirari & 28°41'44.803"N |North West|Kirari & 1.359  [(d)1270min
Kirari 77°3'37.320"E Kirari (10-16)
Suleman Suleman
Nagar Nagar
Natural N/A DDA
Kirari & 28°41'52.556" N | North West|Kirari & 8.99 (e)966 (17-
Kirari 77° 3'36.509" E Kirari 11) out of
Suleman Suleman 966 (67-02)
Nagar Nagar
Natural N/A DDA
Lad Pur 28°44'19.513" |North West RPD-3 2.426 |(a)76/2/1| N/A |DDA
N 77°0'2.008" Er. Mohit (4-4)
E Parashar 76/2/2(0-
99711544 9),
43 80/14/2 (14
4),
80/17/1(3-
5), 81/22(4
16),81/23(
4-16) Total
area (18-
14))
Ladpur Natural
Lad Pur 28°44'11.470" |North West RPD-3 1.3378 |(b)77//22/| N/A |DDA
N 76° 59' Er. Mohit 3(2-0),
50.347"E Parashar 23/2(4-0),
99711544 24/1(4-0)
43 Total area
(10-0)
Ladpur Natural
Lad Pur 28°44'11.676" |North West RPD-3 1.622 |(c) N/A |DDA
N 76° 59' Er. Mohit 72/2/1(3-
39.911"E Parashar 2),9/3(0-
99711544 1),78/23/1
43 (4-4) Total
area (12-
Ladpur Natural 13)

Undeveloped

Undeveloped

undeveloped

undeveloped

undeveloped

Undeveloped

Undeveloped

not developed

not developed

not developed

Feasible

Gram
Sabha

Feasible

Gram
Sabha

Yes

Yes

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Feasible

Gram
Sabha

Gram
Sabha

No

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Feasible

Gram
Sabha

Gram
Sabha

No

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Feasible

Gram
Sabha

Gram
Sabha

No

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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93

94

95

96

97

98

868

Lad Pur North West RPD-3 (d) N/A
Er. Mohit 80//14/2,
Parashar 80//17/1.
99711544
43
Ladpur Natural
Lad Pur North West RPD-3 (e) N/A
Er. Mohit 78//3/1,
Parashar 79//22/2,
99711544 79//23/1.
43
Ladpur Natural
Madanpur 28°42'48.854" N |North West|Madanpur | "RMD-2 1.35 (a) 76(10-
dabas 77°1'26.833"E dabas Sh. Naresh 16)
Falwaria
(EE)
9999799690
"/ RCC-1
Natural N/A DDA
Madanpur 28°42'49.328" N |North West|Madanpur 1.257 (b)77/2 (9-4)
dabas 77°1'16.991"E dabas
Natural N/A DDA
Madanpur 28°43'1.091" N North West|Madanpur 2.826 (c)79 (21-
dabas 77°1'44.668"E dabas 13)
Natural N/A DDA
Mohd. Pur 28°43'32.499"N |North West |[Mohd. Pur [ "RMD-2 (a)17/26/(16-
Maijri 77°2'14.220"E Maijri Sh. Naresh 07)
Falwaria
(EE)
9999799690
"/ RCC-1
Natural 2.234 N/A DDA

undeveloped

undeveloped

Developed

Madanpur drain
passing through
it, undeveloped

1&FC work

Undeveloped

not developed

not developed

Developed

Madanpur drain
passing through it,
undeveloped

1&FC work

Undeveloped

Feasible

Gram
Sabha

Gram
Sabha

No

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Feasible

Gram
Sabha

Gram
Sabha

No

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Feasible

Gram
Sabha

Feasible

Gram
Sabha

Feasible

Gram
Sabha

Feasible

Gram
Sabha

Yes

Yes

Yes

Yes

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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99

100

101

102

104

Mohd. Pur 28°43'38.317"N [North West|Mohd. Pur

Maijri 77°2'24.195" E Maijri

Mubarikpur [28°43'18.561" N [North West|Mubarikpu| “"RMD-2

dabas 77°2'46.518" E r dabas Sh. Naresh
Falwaria

(EE)
9999799690

"/ RCC-1

Mubarikpur |28°42'43.253" N [North West|Mubarikpu

dabas 77°2'12.149"E r dabas

Mubarikpur 77°2'18.49"E / North West|Mubarikpu

dabas 28°42'25.89"N r dabas

Mubarikpur |28°42'41.186" N [North West|Mubarikpu

dabas 77°2'12.070"E r dabas

Natural

Natural

Natural

Natural

Natural

Natural

Natural

Natural

869

1.846

(0)18/26
(13-8)

0.147

37/4(01-01)

2.595

(b)13//16
(4-16),
14//20(4-16),
14//21(4-16)
Total area
(19-4)

(©)37/72
(214)

1.359

(d)76 (10-
16)

0.556

(e)13/125
(4-16)

1.257

) 77/2 (9-4)

2.826

0)79 (21-13)

N/A

N/A

N/A

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

DDA

DDA

DDA

Undeveloped

builtup area

Undeveloped

Ambedkar
Chaupal

duplicacy

builtup area
samshan ghat

duplicacy

Undeveloped

builtup area

Undeveloped

Ambedkar Chaupal

duplicacy

builtup area samshan
ghat

duplicacy

Feasible

Gram
Sabha

Not Feasible due
to Built-up.

Gram
Sabha

Feasible

Gram
Sabha
some
portion
aquired
land

Not Feasible due
to Built-up.

Gram
Sabha

Gram
Sabha

Not Feasible due
to Built-up.

Gram
Sabha

Gram
Sabha

Gram
Sabha

Yes

Yes

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

NA

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

NA

NA
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107

108

109

110

111

112

Mangol pur 28°41'57.042" N | North West|Mangol RPD-2/
kalan F/89 77°6'39.577"E pur kalan RCC-3,
Mohit
Parashar,
9971154443
/ RCC-3
Mangol pur 28°42'11.050" N |North West|Mangol
kalan F/92 77°6'41.086" E pur kalan
Mangol pur 28°41'44.862" N |North West|Mangol
kalan F/93 77°6'20.919"E pur kalan
Nithari 28°42'25.964" N | North West |Nithari "RMD-2
77°3'23.407"E Sh. Naresh
Falwaria
(EE)
9999799690
"/RCC-1
Nithari 28°42'28.799" N | North West |Nithari
77°3'13.569"E
Nithari 28°42'28.692" N | North West |Nithari

77°3'18.464" E

Natural

Natural

Natural

Natural

Natural

Natural

e 4]

0.556
16)
N/A
1.003 (d)5/24(7-5)
N/A
(e) 28/10,
28/11, 29/6,
29/15
N/A
3497  |(a)24/26
(26-14)
N/A
1.431 (b)23/5 (4-
11) 24/1(5-
16) total=
(10-07)
N/A
0.5565 |(c)24//2 (4-
16)
N/A

DDA

DDA

DDA

DDA

DDA

DDA

DDA residential
scheme

DDA residential
scheme

DDA residential
scheme

Undeveloped

Undeveloped

Government
School

DDA residential
scheme

DDA residential
scheme

DDA residential
scheme

Undeveloped

Undeveloped

Government School

Gram
Not Feasible- Sabha
Water body does
not exist and
area utilized in
Rohini
Residential
Scheme.
Gram
Sabha
Not Feasible-
Water body does
not exist and
area utilized in
Rohini
Residential
Scheme.
Gram
Sabha
Not Feasible-
Water body does
not exist and
area utilized in
Rohini
Residential
Scheme.
Gram
Sabha
Feasible
Gram
Sabha
Feasible
Gram
Sabha

Not Feasible due
to Built-
up./Education
Department.

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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113

114

115

116

117

118

Nithari 28°42'28.997" N [North West|Nithari
77°3'20.322"E
Nithari 28°42'15.460" N [North West|Nithari
77°2'48.023"E
Nahar pur 28°42'12.891"N |North West|Nahar pur | RMD-8/
F/89 77°7'10.900" E RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/ RCC-3
Pansali 28°44'0.595" N North West |Pansali RMD-3/
Award no. 77°4'26.237"E RCC-1
14/05-06
Pansali 28°43'46.879" N | North West|Pansali "RMD-2
Award no. 77°4'50.232" E Sh. Naresh
14/05-07 Falwaria
(EE)
9999799690
"/ RCC-1

Natural

Natural

Natural

Natural

Natural

Natural

1
0.553 (d)2 -
14)
N/A
0.556 (e)37//15
(4-16)
N/A
0.556  [35/15(4-16)
N/A
0.00163 |(a)184 (0-
13)
N/A
2.161 (a)17//26
(16-16)
N/A
(b) New
water body
near Deep
Vihar
N/A

DDA

DDA

DDA

DDA

DDA

DDA

Government
School

Undeveloped,

Government School

Undeveloped, chat

chat ghat already ghat already

constructed

Not, DDA
Housing

LM will have to
hand over the
land

Land is
earmarked for
district Centre

constructed

Not, DDA Housing

LM will have to
hand over the land

Land is earmarked
for district Centre

Gram
Sabha
Not Feasible due
to Built-
up./Education
Department.
Gram
Sabha
Feasible
Gram
Sabha
Not feasible
Gram
Sabha
Not feaible since
there exists a
hosing pocket A-
3 constructed by
DDA long ago.
Not
Gram
Sabha
land
Feasible/ Dry
Not
Gram
Water body is Sabh
not feasible as aoha
the land is land
earmarked for
District Centre

for Sector-24,
Rohini.

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

NA

NA
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119

120

121

122

123

124

Punjab Khore (28°46'21.835"N |North West|Punjab RMD-8/
76°57'39.543"E Khore RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/RCC-3
Punjab Khore [28°46'38.881"N |North West|Punjab
76°57'44.207"E Khore
Punjab Khore (28°46'40.591"N |North West|Punjab
76°57'14.244"E Khore
Qutub Garh  (28°47'43.610"N |North West|Qutub RMD-8/
76°57'39.612" E Garh RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/RCC-3
Qutub Garh  |28°47'55.849" N |North West|Qutub
76°57'19.468" E Garh
Qutub Garh  |28°48'16.040" N |North West|Qutub
76°57'30.188" E Garh

Natural

Natural

Natural

Natural

Natural

Natural

2.564

515 (19-17)

0.949

(b)1340,134
1,1342,1343
Total area (7-
1)

0.1471

(0)195/1(1-
1)

0.856

(a)58//8 (2-
8), 13(3-16)
Total area (6-
4)

1.488

(0))107/2
(11-13)

0.694

126/2 (5-19

12

N/A

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

DDA

Developed

Built up area

undeveloped

undevelped,
Mandir exit

Developed

Developed and a
Mandir at site

Developed

Built up area

undevelped, Mandir
exit

Developed

Developed and a
Mandir at site

Gram
Sabha
Feasible/ Dry
Gram
Sabha
Not Feasible due
to Multi Purpose
Community
Centre(MPCC) +
Mandir
Gram
Sabha
Feasible-
undeveloped
water body.
Most of the
water body falls
within Khasra no.
196.
Gram
Sabha
Not Feasible
Gram
Sabha
Feasible/ Dry-
Now wet
Gram
Sabha
Not Feasible

due to Built-up/
Developed.

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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125

126

127

128

129

130

Rani Khera 28°42'36.568" N [North West|Rani RMD-8/
77°1'7.964"E Khera RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/RCC-1
Rani Khera 28°42'17.212" N [North West|Rani
77°1'46.757" E Khera
Rani Khera 28°42'33.211" N |North West|Rani RPD-3,
77°1'18.595" E Khera Mohit
Parashar,
9971154443
/ RCC-3
Rani Khera 28°42'17.288"N |North West|Rani RMD-8/
77°1'19.436" E Khera RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/RCC-1
Rasul pur 28°42'17.211"N |North West |Rasul pur RPD-3,
77°1'16.346" E Mohit
Parashar,
9971154443
/ RCC-3
Rasul pur 28°42'24.764" N | North West |Rasul pur
77°1'11.071"E

Natural

Natural

Natural

Natural

Natural

Natural

873

2298 [(a)7472 (I7-
18)
N/A
0.615  |(b)89 (03-
09) 90(0-17)
total area (4-
6)
N/A
0.4414 |(c)95 (2-04)
96(0-19)
total area (3-
03)
N/A
1.228  |(d) 58 (9-18)
N/A
0.694  |(a)28 (5-19)
N/A
0.6822 |(b)29 (5-10)
N/A

DDA

DDA

DDA

DDA

DDA

DDA

undevelped

undeveloped

built up road

undevelped

undeveloped

undeveloped

undevelped

undevelped

undevelped

not developed

not developed

Feasible/ Wet

Gram
Sabha

Feasible/ Wet

Gram
Sabha

Water body is
not feasible as
both the khasra
under reference
are road and
rasta of
Ranikhera village.

Gram
Sabha

Feasible/ Wet

Gram
Sabha

Feasible

Gram
Sabha

Feasible

Gram
Sabha

Yes

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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131

132

133

134

135

Rasul pur 28°42'19.477"N [North West|Rasul pur
77°1'0.173"E
Rasul pur 28°42'0.215" N North West |Rasul pur
77°1'10.710"E
Salahpur 28°46'23.076" N [North West|Salahpur RMD-8/
Mazra 76°59'28.399" E Mazra RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/RCC-3
Salahpur 28°46'17.868" N [North West|Salahpur
Mazra 76°59'42.416" E Mazra
Salahpur 28°46'22.918"N [North West|Salahpur
Mazra 76°59'54.287" E Mazra

Natural

Natural

Natural

Natural

Natural

0.789

0.287

()52 (2-15)

1.979

(a)20//12
(4-16),20//13
(4-16),20//14
(4-16) Total
area (14-8)

0.655

(b)21//23/2
(2-5),
24/13/2(2-4)
Total area (4-
9)

0.292

(0)22/113 (2-
19)

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

undeveloped

undeveloped

developed

Undevelped but
allotment under

not developed

not developed

Undevelped but
allotment under 20

20 point program  point program

Undevelped but
allotment under

Undevelped but
allotment under 20

20 point program  point program

Gram

Sabha
Feasible

Gram

Sabha
Feasible

Gram

Sabha
Feasible/ Wet

Gram
Sabha

Gram
Sabha

Yes

Yes

Yes

Yes

Yes

NO

NO

NO

NO

NO

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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136

137

138

139

140

141

RMD-8/
142 RCC-3 Sh.

Salahpur 28° 46'8.695" N North West|Salahpur
Mazra 76°59'42.336" E Mazra
Sawada 28°42'35.413"N [North West|Sawada RPD-3,
76°59'8.778" E Mohit
Parashar,
9971154443
/ RCC-3
Sawada 28°42'44.302" N [North West [Sawada
76°59'19.377"E
Sawada 28°42'30.645" N [North West|[Sawada
76°59'8.492" E
Sawada 28°42'18.589" N [North West|Sawada
76° 58'48.350" E
Sawada 28°42'14.746" N [North West|Sawada
76°58'33.571"E

Natural

Natural

Natural

Natural

Natural

Natural

Natural

4.032

8TD

(4-15),33//3
@
16),33//4/2
(-
12),33//7/1(3;
1),33//8 (6-
4),33/9(5-
10) Total
area (30-14)

5.1077

() 229(38-
18)

1.391

(6)200 (10-
4)

0.735

(c)236 (55)

1.739

(d)308 (13-
0)

1.0889

(€)430 (8-
14)

0.957

(a) 35137,

N/A

N/A

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

DDA

DDA

Undevelped

undevelped

drain

drain

drain

drain

undevelped

drain

drain

drain

drain

Not feasible due
to drain.

i

Gram
Sabha
Feasible/ Wet
Gram
Sabha
Feasible
Gram
Sabha
Not feasible due
to drain.
Gram
Sabha
Not feasible due
to drain.
Gram
Sabha
Not feasible due
to drain.
Gram
Sabha

Yes

Yes

Yes

Yes

Yes

Yes

NA

NO

NO

NO

NO

NO

NO

NA

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

NA
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145

146

147

148

149

Chand pur

North West

Chand pur

Chhanveer
Mob.:
9990738731
/RCC-3

RMD-8/
RCC-3 Sh.
Chhanveer

Mob.:
9990738731
/RCC-3

Rani Khera

Rani
Khera

RMD-8/
RCC-3 Sh.
Chhanveer

Mob.:
9990738731
/ RCC-3

Qutub Garh

North West|Qutub

Garh

RMD-8/
RCC-3 Sh.
Chhanveer

Mob.:
9990738731
/ RCC-3

Mundka

28°41'27.928" N
77°1'8.186" E

West

Mundka

RPD-3,
Mohit
Parashar,
9971154443
/ RCC-3

Mundka

28°41'40.187" N
77°1'43.453"E

West

Mundka

RPD-3,
Mohit
Parashar,
9971154443
/ RCC-3

Natural

Natural

Natural

Natural

Natural

Natural

Natural
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0.695

(b)
72/26/2(5-2)

4.028

(c) 96/1/1(30]
11)

32//10 (04
Bg-16 Bs)

421113

36//7/1,7/2,1
8/2,23/2-
(05Bg-15
Bs)

0.414

(@)142(3-1)

1.49

(17727 (1]
8)

N/A

N/A

N/A

N/A

N/A

N/A

N/A

DDA

DDA

DDA

DDA

DDA

DDA

DDA

develped and a
Mandir on it bank partial built up

undevelped undevelped
undevelped undeveloped
Not with DDA Not with dda

Gram
Sabha
Feasible/ Wet
Gram
Sabha
Feasible/ Wet
Gram
Sabha
Feasible/ Wet
Gram
Sabha
Feasible/ Wet
Gram
Sabha
Pertains to
DSIIDC

na

na

Yes

Yes

Yes

Yes

Yes

NA

NA

NO

NO

NO

NO

NO

NA

NA

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS
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151

152

Khera kalan

28.76194783
77.09938146

North

Khera
kalan

RMD-1/ Sh.
Alok
Lohiya
(EE) -
8800454900
/ RCC-1

Khera khurd

28°46'11.306" N
77°5'3.706" E

North

Khera
khurd

Pehladpur
bangar

28.753584N,
77.078327E

North

RPD-2/
RCC-3
RMD-8/
RCC-3 Sh.
Chhanveer
Mob.:
9990738731
/ RCC-3

Natural

Natural

Human made

877

0013 |(i) 74/26(0-
1)

095  |(c)269(7-14)

397  38/26

DDA religious structure & [Not Feasible No

Presently a water well exist on due to

religious structure |this water body encroachment

& water well exist in shape of

on the location. religious

However, as per structure

LM the land

ownership is with

DDA
N/A DDA

Pertains to North No
N/A DDA Zone

Yes
Feasible
Develped need

N/A DDA Developed maintenance

Not handed over to DDA by Revenue Dept, GNCTD

Natural

Natural

Natural

Revenue
Departme
nt
Revenue
Departme
nt

Departme
nt

No

Yes

Yes

NO

NO

no

NA

NA

Demarcat
ion and
Boudary
wall will
be done
after
verficatio
n of TSS

85



878

36

Feasible Water Bodies of East Zone
Division Whether If TSS
Geographical Name Whether Gram Sabha | If Gram Varification
S.No.| Wetland grap District(s) . Wetland falls within TSS
Coordinates . R alongwith Area of . land or not. | Sabha e done by LM.
as Name / X in which " Subtype Khasra no. | category of Feasible Varification
S.No. (Latitude and Vilage there contact Water Land Status of water of body at | Developed or If Yes then Land. Boundary
per Water . the water . (Natural/ of water regulated . N or Not done by .
. " Longitude of the Name Name with body ownership Site undeveloped X Date of (TSS wall/Demarcati
list bodies body X X Human body wetland as Feasible X LM.
centre of the designation & (In Hec.) Handing/Tak | done or on done at
825 Name located . Made) per wetland (Yes or No) X
Wetlands) mobile rule en over from Not) site.
number GNCTD (Yes or No)
EE/EMD-1
Sh.
Babar pur | 28°41'15.67"N, Dharmendra | Human (c) 137 min TSS submited to LM branch . Gram Sabha No No
1| %6 @ 77°16'52.85'E | NOTth East| Babar pur Singh Made | 0468 3-5) NIA PDA | ‘and varification is awaited. | D6VeloPed | Feasible | og37001 |TSS DOl (yaited) | (Awaited)
M.No.
9868231001
EE/EMD-1
Sh.
Ghonda o A " Ghonda As reported by DD/LM/North
2 60 chauhan 28040,29'926,,’\‘ North East| chauhan Dharmendra N/A N/A N/A N/A DDA East, No Water body exist N/A N/A Planned Land N/A N/A N/A
77° 15' 41.002" E Singh . .
khaddar khaddar in this vicinity.
M.No.
9868231001
EE/EMD-1
Sh.
28° 42'16.748" N Dharmendra | Human (a)300/1 (2- TSS submited to LM branch . Gram Sabha No No
3 | 62 | Gokulpur | 770 176 234n g | NOTHh Bast] Gokulpur Singh Made | °03%% 2) NIA DDA | and varification is awaited. | DEVEloPed | Feasble | ginim001 |TSSPOME! (\yited) | (Awaited)
M.No.
9868231001
Civil work completed. DJB
EE/EMD-7 24120(04- has _been approached_to
Badar pur 28° 30.366'N Sh. Rupendra Human | Approx 16) & provide water connection
4 473 o 1e y South East| Badar pur Ashok N/A DDA vide letter dated 26.10.2024| Developed Feasible |Planned Land N/A N/A N/A
FI74 77° 18.086'E Made 0.8 24//21(04-
M.No. 00) and 07.12.2024. Water
9953841101 connection yet to be
provided.
EE/EMD-7
o1 " Sh. Rupendra Technical Bid has been
5 | agp | Kot | TTITS0TEE] o) i pagt| KoM Ashok Human | Approx. | »gg 756 N/A DDA | opened on 20/01/2025 and | Undeveloped | Feasible |Planned Land| N/A  |N/A N/A
mahigram 28°32'24.22"N mahigram Made 0.2 A
M.No. scrutiny is under process
9953841101
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TSS has been done.
A lot of Jhuggies exists on
Khasras of water body.
Without
removing Jhuggies water
body cannot be developed.
Vide letter dated 19.01.2024
and subsequent reminder, Gram Sabha
EE/EMD-7 LM/SEZ has been (Dt. of
28°29'52.87'N Sh. Rupendra Human 159-1, requested to intimate not Handing over,
6 505 Tajpur 77°18'30.10"E South East Tajpur Ashok Made N/A 130/2, N/A DDA whether Jhuggies at Tajpur Undeveloped feasible Taking over TSS done | Yet to Verify [ Yet to Verify
M.No. 128, 129 . g
in khasras of water body at Tajpur
9953841101 can be removed, (whether it 02.02.2021)
comes under DUSIB list of
notified cluster or not) and if
it does not come under the
DUSIB list of notified cluster
approval may be accorded
(if possible)
for removal of jhuggies.
28° 37'16.753"
Shakarpur [N 77° 16' Shakarpur . )
7 35 baramad |42.562" E East baramad Pertains to Railway Department
28°31'6.86"N
8 469 Aali 77°18'8.26"E SEOUT Aali Pertains to U.P. Irrigation Department.
as
Ghonda |28° 41' 22.863" North Ghonda
9 61 gujran N 77° 15 gujran Pertains to Horticulture
khaddar | 11.721" E East | yhaddar
Usmanpur [ N-28°42'14.45" North | Usmanpur ] »
10 93 /89 E-077°1357.30" East FI8o Pertains to Horticulture
. 28°34'41.70"N | South ; _ )
11 | 475 | Chakchilla Chakchilla Pertains to Horticulture
77°16'56.14"E East
Kilokari | 28° 34' 38.257"| South . ) ) )
12 | 484 Kilokari F/66 Pertains to Horticulture
F/66 N 77° 16' East
Nangli onrt " Nangli
13 | 493 | razapur 28035,47'07,,’\‘ South razapur Pertains to Horticulture
F/89 77°16'44.62"E East F/89
Non-Feasible Water Bodies of East Zone
Division Whether If TSS
Geographical Name Whether Gram Sabha | If Gram Varification
S.No.| Wetland grap District(s) . Wetland falls within TSS
Coordinates X R alongwith Area of . land or not. | Sabha o done by LM.
as Name / . in which . Subtype Khasra no. | category of Feasible Varification
S.No. (Latitude and Vilage there contact Water Land Status of water of body at | Developed or If Yes then Land. Boundary
per Water B the water . (Natural/ of water regulated . X or Not done by .
N " Longitude of the Name Name with body ownership Site undeveloped X Date of (TSs wall/Demarcati
list bodies body K X Human body wetland as Feasible . LM.
centre of the designation & (In Hec.) Handing/Tak | done or on done at
825 Name located - Made) per wetland (Yes or No) X
Wetlands) mobile rule en over from Not) site.
number GNCTD (Yes or No)
EE/EMD-5
. , Sh. Anil No water body exist, the
Chandrawli| 28°40'14.286°N . . . Non-
1 1 shahdarra | 77°17'32.015" E East Chandrawli Kumar N/A - - N/A DDA land is under heavy built-up - Feasible N/A No No No
M.No. structure.
9953306075
EE/EMD-6
Chilla o - Chilla Md. Ashraf Land planned and . .
2 2 saroda 2750::57:?3‘;%83,:: East saroda Nayyar N/A - - N/A DDA developed as Distt. Centre - Fe’\e‘aosri]ble Aiqaur::jed No No No
khaddar : khaddar M.No. Mayur Place.
9911585058
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EE/EMD-6
Chilla Chilla Md. Ashraf Land planned and Non- Acquired
3 3 saroda 77°17'53.103'E East saroda Nayyar N/A - - N/A DDA developed as Distt. Centre - No No No
Feasible Land
Banger Banger M.No. Mayur Place.
9911585058
The land is part of the
facility centre No. 26 & has
already been utilized in
Dallzj4;)ura EE/EMD-5 15900 sq. commercglarl\i'l:r:ket, police
28° 36' 12.200" Sh. Anil mtr. (a)to(d) ) ° ' ) .
4 | a4 | WDVE N77° East | Dallu pura Kumar N/A 159 | Khasra no. N/A DDA fire station & Maharaja Non- Acquired No No No
BDO | " Agrasen College. Hence it is Feasible Land
19' 22.084" E M.No. 171to0 175 .
(2) DP- 9953306075 min not feasible to
BDO build/revive water body on
the land of Kh. No. 171 to
175
Village Dallu Pura.
Dalla;)ura E;Erﬁa;s (b) Khasra
5 | 5 |DvB-BDO 2;; ?1%. 1222%’; East | Dallu pura Kumar N/A . 171”:;' 175 N/A DDA Do Fe,\‘a(;?éle Af_qa”r:fd No No No
(2) DP- M.No. min
BDO 9953306075
Dallu pura EE/EMD-5
(4) o Aar " Sh. Anil (c) Khasra .
6 | 6 | Dve- 273 ig, 1222%’; East | Dallu pura Kumar N/A - no. 171 to N/A DDA Do F(gexc;?k;le Acl_qa“r:fd No No No
BDO (2) : M.No. 175 min
DP- BDO 9953306075
Dallu pura
4) Eg:]E’XEIS (d) Khasra
7 7 (%SXB 27870 ig 222%’; East Dallu pura KMuE:r N/A g l7lnl?). 175 N/A DDA Do FENaOS?bIE Achaur:rded No No No
(2) DP- ey min
BDO 9953306075
The entire land of Kh. No.
672 village Gharoli is built
up at site and partly used in
road, however, there is no
9471672 Khasra No. 957/672
[(a) to (d) exists in Village Gharoli as
EE/EMD-5 . N
28" 36 56,035 sh. An s @10 DA, Sinee th entre and Non. | Acauired
8 8 Gharoli N 77° East Gharoli Kumar N/A 1.4382 . N/A DDA | ¥ . Land/Gram No No No
19' 44.779" E M.No. (g) 1002 of Kh». No. 672 Village Feasible Sabha Land
9953306075 sq. Qharol! has already been
mtrs=14382 utilized in road. Barat Ghar
Sq. mts.] & Unauthorisied Colony
Village Gharoli Extn. Hence
it is not feasible to build
water body on land of Kh.
No. 672 village Gharoli.
EE/EMD-6
Gharonda oq " Gharoda Md. Ashraf Built-up Metro Station .
9 9 neemka 72783-376'212%1;326551\1 East neemka Nayyar N/A - - N/A DDA Mayur Vihar Ph-1 & Society F(e’\‘aos?l;le ACanur:LEd No No No
khaddar : khaddar M.No. Road.
9911585058
EE/;’:"D-Z Utilized in Flower Market,
Gharoda | 28° 36' 48.809" Gharoda Dharméndra Ghazipur and built up at Non- Acquired
10 11 neemka N 77° East neemka Singh N/A 0.33 (a) 64(2-5) N/A DDA site. Hence not Feasible Land No No No
bhangar 17'19.061" E bhangar M.No feasible to build water
9868231001 bodies.
Ghazipur
FI74(4)
(1) Bus
(zftéu:gh EE/EMD-2 Th’."S is Gram Sabha Land
villagers . . sh. (b) 15000 which s partly used in Sabji
(3) Alloted 28°38'10.464 Dharmendra sq Mandi IFC Ghazipur Pkt. A Non- Gram Sabha
11 12 . N77° East Ghazipur . N/A 15 y N/A DDA and remaining is part of . No No No
to Delhi | " Singh mtrs. K No. . N Feasible Land
. 19'14.430" E Road and village Ghazipur.
agricultute M:No. 487 Hence not feasible to build
marketing 9868231001 "
water bodies.
board (1 to
3 allotted
by
BDO)
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EEEI:ADQ (2) 6620 s Utilized in Flower Market,
Ghazipur 28° 37 58.900" Dharméndra Human mtrs Knoqv Ghazipur and built up at Non- Acquired
12 13 N 77° East Ghazipur . 0.662 : . N/A DDA site. Hence not feasible to - No No No
FI74(4) | " Singh Made 519 (DDA " Feasible Land
19'20.325" E . build
M.No. list) ter bodi
0868231001 water bodies.
EE/EMD-2
Sh. Utilized in Housing Scheme
Ghazipur | 77°19'19.78"E/ . Dharmendra (c) 6200 sq. and built up at site. Hence Non- Acquired
13| 14 | ma | 2searsesan | Eest | Ghazipur Singh NIA 062 mtrs. NIA DDA not feasible Feasible Land No No No
M.No. to build water bodies.
9868231001
EE/EMD-2
Ghazipur 28° 31" 45.856" Dhariqhéndra L:rllldziiillrro:tsgtgeslir;icmee Non- Acquired
14 | 15 P N77° East | Ghazipur ' NA | 0.2876 |(e)207(2-15)  NIA DDA p at site. " a No No No
FI74(4) 18'19.544" E Singh not feasible Feasible Land
: M.No. to build water bodies.
9868231001
EE/EMD-6
Ghazipur 28° 37' 35.890" Md. Ashraf Water body is not feasible Non- Acquired
15 16 F/74(5.1) N 77° East Ghazipur Nayyar N/A 0.548 |(f)579 (4-10) N/A DDA as land utilized for Gazipur Feasible Lc[cmd No No No
19'26.703" E M.No. Dairy Farm.
9911585058
EE/EMD-2 the geo Coordinates falls in
28° 38' 7.037" Sh. DTC Bus Depot Hasanpur.
16 18 Hasanpur N 77° East Hasanpur Dharmendra N/A R ) N/A DDA (A§ the Khasra no. is not Nop- Innfom_atlon No No No
FI74 . " Singh available the LM deptt. can Feasible | not available
18'27.825" E N
M.No. not provide the
9868231001 requisite information)
EE/EMD-2
Sh. (a) 1600 No information avaiable as
28° 39' 48.948" .
17 | 21 |Karkardum N 77° East |Karkarduma| Dfarmendra |, 0.16 sa.mtr. N/A DDA the same Pertains to Non- N/A No No No
aF/74(2) ! " Singh Kno. 560 Horticulture Feasible
18'9.117"E .
M.No. min department.
9868231001
EE/EMD-2
28° 38' 56.836" Sh. (b) 3500 The area is developed by
18 22 Karkardum N 77° East Karkarduma Dhar_mendra N/A 0.35 sg.mtr. K N/A DDA DDA Scheme, gommermal Non- Acquired No No No
aF/74(2) 18' 14.584" E Singh no.483 to centre exist at Feasible Land
: M.No. 492 the site.
9868231001
EE/EMD-6 . "
Khichripur 28° 31 20.977 Md. Ashraf (@) Kh. No ;gfgﬁé Eilzﬁ;/elz ?;rl Iiiisc;ﬂlfa Non- Acquired
19 | 23 N 77° East Khichripur Nayyar N/A 0.1875 | 360 (1875 N/A DDA ’ i No No No
FI74 . " Vidyalaya Feasible Land
18'55.001" E M.No. sq. mtrs. ) Khichripur
9911585058 pur.
g b) 1500 sq.
28° 37" 26.644" 55”?:3; mtrs KNo. Water body is not feasible
20 2 Khichripur N 77° East Khichripur Nayyar N/A 0.15 587/702 & N/A DDA as land is bulllt- up & part of Nop- Acquired No No No
FI74 . " 587/316 unauthorised colony Feasible Land
18'45.900" & M.No. (55 acres East Vinod Nagar
9911585058 a gar.
Samriti Van)
EE/EMD-5
" 28° 42' 43.035" " Sh. Anil
21 | 26 KE:;':’; 4 N77° East K:r‘]’:;“ Kumar N/A o1s7 | @ 5&? - N/A DDA Heavy built up at Site Fe’:\(;?l;le G'agsnzbha No No No
15'9.504" E M.No.
9953306075
EE/EMD-5
" 28° 42' 36.486" " Sh. Anil .
22 | 27 | Khured NT77° East Khureji Kumar N/A 0267 |@2EBLE \a DDA Heavy built up at Site. Non- Acquired No No No
Khas F/74 \ " Khas 0) Feasible Land
15'7.236" E M.No.
9953306075
EE/EMD-5
" 28° 42' 35.650" " Sh. Anil .
23 | 28 | Khured N77° East Khureji Kumar N/A o561 |(©€)26/29(4)  \a DDA Heavy built up at Site. Non- Acquired No No No
Khas F/74 . " Khas 2) Feasible Land
15'5.249"E M.No.
9953306075
Water body is not feasible
o o . EE/EMD-6 as the land used for DDA
28°36'34.617 M. Ashraf flats Mayur Vihar, Ph, -1 & Non- | Acquired
24 29 | Kotla F/89 N 77° East Kotla F/89 Nayyar N/A 0.267 63 (2-0) N/A DDA Y A - a No No No
. - partly for Shashi Garden Feasible Land
17'30.332"E M.No. unauthorised regularized
9911585058 gulariz
colony.
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EE/EMD-2 Partly used by Railway
28° 38' 23.104" Sh. departt. and in remaining
25 | 30 |Mandawaii N 77° East | Mandawali | Dharmendra |\, 0.147 | (b) 116(1-1) N/A DDA land mandir constructed Non- | A cquired land|  No No No
Fazilpur 18' 7.761" E Fazilpur Singh hence not feasible to buld Feasible
: M.No. water
9868231001 bodies.
EEE:ID-Z Utilized in Preet Vihar
.| 28°38'26.326" . X . Housing Scheme and built .
26 | 31 M'f:glawura" N 77° East M’:a:gf“ﬁf“ Dhasrmegd'a N/A 2234 | )(1162_37;”'n N/A DDA up at site. Hence not F(e,\;\Os?l;le ACLCL\“;LEd No No No
P 17'59.741"E P M Ngo feasible to build water
9868231001 bodies.
EE/EMD-2
28° 37' 44.710" Sh.
27 32 Manqawall N 77° East Mand_awall Dharmendra N/A 0.187 (d)651(1-4) N/A DDA The land is developed Non- Acquired No No No
Fazilpur 17'35.703" E Fazilpur Singh as Barat Ghar by EDMC. Feasible Land
! M.No.
9868231001
EE/EMD-2
28° 37' 49.673" Sh.
Shakarpur o Shakarpur | Dharmendra (a) Kh. NO. Heavy built up in Lalita Non- Acquired
28 | 37 | khas FI74 " 3“‘076756,, . East Khas Singh NA- 10227 17 0017 N/A DDA Park. Feasible Land No No No
: M.No.
9868231001
Water body not exist, the
EEI;’\]AD—Z area covered under heavy
28° 37' 50.040" : (b) Kh. built -up structure .
29 | 38 ﬁ';\zza;f;’g N 77° East Shi';\z;p“’ Dhas’meﬂd’a N/A 1.087 NO.146 N/A DDA (Information regarding Fe’\‘ai'i“l;le A‘f_qa”r::fd No No No
16'49.274" E M Ngo min (8-13) aqusition provided by LM
9868231001 department
telephonically)
EE/EMD-2 Built-up by houses & local
28° 37" 49.907" Sh. shops (Revised)
Shakarpur o Shakarpur | Dharmendra (c) Kh. No. (Information regarding Non- Acquired
80 | 39 | khas Fr76 16 2‘17873 e East Khas Singh NA | 0187 | gs 1ogy, | VA DDA aqusition provided by LM Feasible Land No No No
: M.No. department
9868231001 telephonicallv)
Water body not exist, the
EE/;’\\A D-2 area covered under heavy
28° 37' 52.439" X built - up .
31 | a0 |Shakarpur N77° East | Shakapr | Dharmendra | s | g og1g | (@) KN NO. N/A DDA structure (Information Non- Acquired No No No
Khas F/77 . - Khas Singh 159 (0-15) N L N Feasible Land
16'56.246" E M.No regarding aqusition provided
St by LM department
9868231001 telephonically)
EE/EMD-2 Water body not exist, the
sh area covered under heavy
28° 37' 45.014" X built - up structure .
32 | 41 |Shakarpur N77° East | Shakaur | Dharmendra |\ | g go15 |(€)KN-NO. N/A DDA (Information regarding Non- Acquired No No No
Khas F/78 . " Khas Singh 173 (0-12), s N Feasible Land
16'48.146" E M.No aqusition provided by LM
9868231001 department
telephonically)
EE/EMD-2 Water body not exist, the
28° 37" 39.180" Sh. area covered under heavy
Shakarpur o Shakarpur | Dharmendra (f) Kh. No. built - up structure Non- Acquired
33 | 42 | knas Fi79 16 2‘37119,, £ East Khas Singh NIA 100019 | 45, (0.15) NIA DDA (Information regarding Feasible Land No No No
| M.No. aqusition provided by LM
9868231001 department telephonically)
EE/EMD-2
NH-24 1.P. | 28°37'26.779" Dharihéndra (:) 2&(3:150 No information avaiable as Non-
34 43 | Extension N 77° East N/A singh N/A 2 Kh(;.sra nc; N/A DDA the same Pertains to Feasible N/A No No No
1) 17'9.015" E g ! Horticulture department.
M.No. 513
9868231001
EE/EMD-1
Nand 28° 41' 59.814" Sh.
35 51 | Nagari (2) N 77; East Nand Nagari| Dharmendra N/A ) N/A DDA The Geo-coordinate falls Non- Acquired No No No
Mandoli 18' 49.477" E (2) Mandoli Singh inside Jail Complex mandoli Feasible Land
: M.No.
9868231001
EE/EMD-1
28° 41" 37.465" Sh. The land is used for
36 | 54 | B3DAPUC N77° North East| Babarpur | DMrmendra | 0.387 | (a) 14(2-9) N/A ppa | Shamshan Ghat located at Non- | Gram Sabha |\, No No
(@] 16' 52.296" E Singh Kabir Nagar Feasible Land
) M.No. Shahdara
9868231001
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EE/EMD-1
Sh. )
28° 41' 37.478" . The land is used for
37 | 55 Ba’zg;p”r N 77° North East| Babarpur Dha‘srmeﬂdra N/A 0.133 (b)(éf_g;'" N/A DDA | Shamshan Ghat located at Fe"::;'i‘l;le Gra’faﬁsbha No No No
16' 53.801" E M Ngo Kabir Nagar Shahdara
9868231001
EE/EMD-1
Sh. On the concerned plot a
Ghonda . Ghonda (@1 .
38 | 58 | Chaunan | 2241324N | \oihEast| Chaunan | DRAMeNdra | s 1.36 etc/136 N/A DDA park is developed by MCD Non- | Gram Sabha | No No
77 16.234'E Singh and mother dairy booth is Feasible Land
Banger Banger (10-19) X
M.No. installed.
9868231001
EE/EMD-1
Ghonda Ghonda sh. (b)1
39 | 59 | Chauhan | 2B4L428N l\oth East| Chauhan | Pharmendra |, 044 | etc/139(3- N/A DDA DJB sewage pumping Non- | Gram Sabha | No No
77 16.215'E Singh station exist at this land. Feasible Land
Banger Banger 3)
M.No.
9868231001
EEE:ID-I The land is under
Dharméndra (b) 656(0- encroachment and heavly Non- Gram Sabha
40 63 Gokulpur | 77° 17' 48.352" E | North East| Gokulpur . N/A 0.0022 18) N/A DDA built-up. - No No No
Singh Feasible Land
& Hence, TSS
M.No. can not be done
9868231001 |
EE/EMD-1
26742 13.625" Dhar?nhéndra (c) 657 (0- encrzgsf:i?:nltsaizdﬁéavl Non- Gram Sabha
41 64 Gokulpur N 77° North East| Gokulpur . N/A 0.0015 N/A DDA . y . No No No
, " Singh 12) built-up. Hence, TSS can Feasible Land
17' 48.656" E
M.No. not be done.
9868231001
EE/EMD-1
Sh. The coordinates falls in
28° 40" 46.641" . May
42 68 Jafarbad N 77° North East| Jafarbad Dharmendra N/A - - N/A DDA Eidgah land of Welcome Nop- confirmed No No No
! " Singh area. Hence, TSS Feasible
16' 28.314" E from LM /NEZ
M.No. can not be done.
9868231001
EE/EMD-1
Jeevenpur Sh.
28° 43' 10.249"
43 | 69 @ N 77° North East| JS€Venpur | Dharmendra |\, 0153 |@ 6/16/2(1- N/A DDA . Non- | Gram Sabha | No No
JOhripur ! " Johripur Singh 5) Feasible Land
17'0.909" E
@) M.No.
9868231001
EE/EMD-1
Sh. .
Jeevenpur | 28°43'10.199" Shamshan Ghat exist on
44 | 70 |@ Johripur N 77° North East| JS€venpur | Dharmendra | 028s |@OATLEI a DDA this land. Hence, TSS can Non- | Gram Sabha | No No
. - Johripur Singh 16) Feasible Land
) 16'59.580" E M.No not be done
9868231001
EE/EMD-1
Ihilmil Ihilmil Sh. Filling point with over head
25 72 tahirpur 280 41,26 “N North East|  tahirpur Dharmendra N/A 0.5 (a) 5000 N/A DDA tank of DJB exist at site N0|_1-I Acquired No No No
(najul) (2) 77°19' 02" E (naiul) (2) Singh sg.mtrs. bounded by Feasible Land
M.No. gate & boundary wall.
9868231001
EE/EMD-1
Jhilmil Ihilmil Sh. Water body exist at site with
26 73 tahirpur 28 n41 .10'9..N North East|  tahirpur Dharmendra N/A 01 (a) 1000 N/A DDA no water and maintained by Norj— Acquired No No No
naiul) (2 77°18'55.0'E naiul) (2 Singh sg.mtrs. Hort. Feasible Land
(najul) 2) (najuh (2) M.No. Wing of MCD.
9868231001
EE/;’:"D{ The land of the Kh. No. 96(21
28° 43' 38.939" X 10) is fully encroached and ~
47 | 74 Kr?;agra' N 77° North East Kr'j‘;a"a”f' Dheg::e;dra N/A 0.28 |(a) 96(2-10) N/A DDA heavily Fe’\;\(;?ble G'a'faﬁsbha No No No
g 16'3.321"E 9 M ,\?0 built-up (Under litigation
9868231001
EE/EMD-1
Sh. . .
28° 43' 37.622" DTC bus terminal exist on
48 | 75 K:;a‘g'ra' N 770 North East K:;a‘gf" Dhasrmeﬂd'a N/A 0ss | ® 1(75)3(4' N/A DDA this land (Under Fe'\‘a‘:i‘k;le G'alr_”aﬁsbha No No No
9 16'9.343" E g o ’\?O litigation 86A)
9868231001
EEEI:/ID{ No water body exist in the
Khajuri Khajuri Dharméndra revenue records. Therefore, Non- May
49 76 N/A North East . N/A - - N/A DDA this water body cannot be - confirmed No No No
Khas Khas Singh N - Feasible
identified due to non- from LM /NEZ
M.No. availability of Kh. No
9868231001 ty i
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EE/EMD-1
28° 42' 36.868" Sh.
50 | 79 |Mirpur turk N 770 North East| Mirpur turk | DRaimendra |, - - N/A DDA Location of this co- Non | Gram Sabha | No No No
. " Singh ordinate is heavily built-up. Feasible
15'45.338" E
M.No.
9868231001
EE/EMD-1
28° 42' 36.595" Sh. (a) 368/1
51 80 Mustafaba N77° North East | Mustafabad Dharmendra N/A 3.77 (28- N/A DDA A Kabristan a_nd Masjid exist N0|_1- Gram Sabha No No No
d . " Singh on this land. Feasible Land
16'19.263" E 2)
M.No.
9868231001
EE/EMD-1
Sh.
Mandoli 28° 42' 24.9"N, " Dharmendra The road/rasta exist at this Non- Gram Sabha
52 82 FI74 (4) 77° 18 34.3'F North East| Mandoli Singh N/A 4.17 625, (31-19) N/A DDA land. Feasible Land No No No
M.No.
9868231001
EE/EMD-1
28° 41' 28.673" Sh. May
53 | 83 ';";;'"zg)r N77° North East| Maujpur Dhasrmeﬂd'a N/A 0.016 77%?1323"'” N/A DDA The 'aZf‘k'Z dz‘l’;\"‘l’ged as Fe’\;\(;?k;le confirmed No No No
16' 21.621" E e park by : from LM INEZ
9868231001
EE/EMD-1
sh. May
Maujpur 28°41'28.7"N . Dharmendra 7731773 (0- The land is developed as Non- X
54 84 F/74 (3) 77°1621.6'E North East| Maujpur Singh N/A 0.026 2) N/A DDA park by EDMC Feasible confirmed No No No
from LM /NEZ
M.No.
9868231001
EE/EMD-1
28°41' 28.123" Sh. May
55 | 85 ';";2“2;')' N77° North East| Maujpur Dh"gmeﬂdra N/A 0.17 774(/17_33)"1'” N/A DDA The IaZrdeZ d;‘s’,\'/?ge‘j as F(gexc;?k;le confirmed No No No
16' 21.672" E e park by : from LM INEZ
9868231001
EE/EMD-1
Sh. The land of the Kh. No. 486
Sabahpur 28° 45' 2.978" N
56 | 88 | Shahdara N77° North East| S2bahpur | Dharmendra |\, 0.69 |(2)486(5-2)| NA ppa |52 is fully encroached and Non- | Gram Sabha | No No
, . Shahdara Singh heavily Feasible Land
@) 15' 25.756" E :
M.No. built-up.
9868231001
EE/EMD-1 No Water Body exist
Sh. location falls on PWD May
57 | g4 |Zauddenp| T7IE1724°E |\ b oo | Ziauddenpu | Dharmendra | - - N/A DDA service road at Sarai Kale Non- confirmed No No No
ur 28°41'52.35"N r Singh Feasible
M.No Khan near Petrol from LM /NEZ
9868231001 Pump.
No Water Body exist
Behlopur oot . location falls on PWD ~
58 | 474 | Khaddar | 28 035 .12'67 N South East| Seniopur - N/A - - N/A DDA service road at Sarai KalE Non No No No
77°15'35.22"E Khaddar Feasible
F/66 Khan near Petrol
Pump.
EE/EMD-7 .
No water body exist, the Not
28° 32' 55.790" Sh. Rupendra N . X
59 | 479 | 73S0 N77° South East|  Jasola Ashok N/A 016 |@ 47966\ DDA location falls under DJB Non- | Applicable No No No
FI74 , " 2) treatment Feasible | since this is
16'36.283" E M.No. lant ot DDA land
9953841101 plant. :
EE/EMD-7 As per Geo- Not
28° 30' 31.206" Sh. Rupendra Coordinates the location X
60 | ago | 3SR N 770 South East|  Jasola Ashok NA | 10702 | (P)68/2(80 N/A DDA was found in Jaitpur, no Non Applicable No No No
FI75 | " 0) Feasible since this is
19' 36.900" E M.No. water ot DDA land
9953841101 body exist at site. )
No water body exist location
Joga Bai | 77°16'29.87"E/ n falls in Yamuna River Front. Non-
61 | 481 £/66 28°33'47.19°N South East| Joga Bai - N/A - - N/A DDA Rain Feasible No No No
water is accumulated there.
S
62 | 487 |Meetha pur 28 ,,29 ,57'07 N South East| Meetha pur Ashok N/A - - N/A DDA Pertains to U.P. irrigation Non— Appllca_blt_e No No No
77°18'57.17"E M.No Feasible | since this is
0953841101 not DDA land.
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The area was not
accessible due to heavy
i ey " bushes,, could not be ~
63 | ags |Mashoarh| 2878310.55N 1o i East| Masin garh - N/A - - N/A DDA | verified by LM Staff. Land hon No No No
F/66 77°16'39.41"E N Feasible
belongs to Timarpur Okhla
waste
treatement plant.
EE/EMD-7 Not
28° 30' 7.038" Sh. Rupendra . X
64 | agg | Molar N77° South East|Molar bandh|  Ashok N/A 0508 | @ 46810 N/A ppa | Nowater body found, built- Non- Applicable No No No
bandh . " 8) up exist at site. Feasible | since thisis
18'42.353"E M.No. ot DDA land
9953841101 )
EE/EMD-7 Not
28° 30" 4.119" Sh. Rupendra .
65 | a0 | Molar N77° South East|Molar bandh|  Ashok N/A 1001 | (46268 N/A DDA Pertains to CISF unit. Non- Applicable No No No
Bandh . " 16) Feasible | since thisis
18'38.319"E M.No. ot DDA land
9953841101 :
EE/EMD-7 Not
28° 30' 10.667" Sh. Rupendra . X
66 | ag1 | Molar N 77° South East|Molar bandh|  Ashok N/A 0.0013 | (94750 N/A DDA No water body found, built- Non- Applicable No No No
bandh . " 10)W up exist at site. Feasible | since thisis
18'39.954" E M.No. ot DDA land
9953841101 )
EE/EMD-7
Sh. Rupendra Not
67 | 495 |Okhla F/66 28 033 ,58'65 N South East Okhla Ashok N/A - - N/A DDA Pertains to U.P. irrigation NOD- Appllca_blg No No No
77°17'30.55"E Feasible | since this is
M.No. not DDA land
9953841101 :
No water body exist. A park
is developed at site which
Tamoor 28°34'21.81"N Tamoor falls inside staff Non-
68 | 506 nagar F/66| 77°16'16.15"E South East nagar ) N/A - ) N/A DDA quarter.Pertains to Feasible No No No
Horticulture
Department.
As per the list of water
bodies "Yaqut Pur' has been
shown in South- East Distt.
Whereas, as per Geo-co-
ordinates provided in the
list, google earth
locates the same near
28°42'6.793" zlftzgl"zzga'sf?;t’ f?lof‘:]:k EJ%OFI)ey Non-
69 | 507 | Yaqut pur N77°9' South East| Yaqut pur - N/A 1.22 a) 48(9-13) N/A DDA goog . No No No
" earth enclosed) which Feasible
6.184"E .
appears to be a built- up
area. There is no such
place in South- East District
as per report reciveid (Copy
enclosed). Therefore, water
body may be deleted from
the DDA
list.
The site was inspected as
per the coordinates and it
was observed that this site
is not in Burari but exist in
Shastri Park. A built up
structure in the form of hotel
SaleMmPUr | 04022, 70"N Salempur De-Aqua exist at said Non-
70 | 821 | majra Aves.rd ] Central np - N/A - - N/A DDA qua ex " No No No
X 77°15'33.66"E majra location. Feasible
(burari)
Furhtermore, as per
revenue records handed
over to DDA for Salempur
Mazra Burari, there is no
water body (Copy
enclosed).
Kh.No. & Geo-Coordinate not available (East Zone)
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Division Whether Whether If TSS
S.No.| Wetland Geographlcal District(s) Name_ Wetland falls within Gram Sabha | If Gram TSS Varification
Coordinates . . alongwith Area of . land or not. | Sabha e done by LM.
as Name / ! in which . Subtype Khasra no. | category of Feasible Varification
S.No. (Latitude and Vilage there contact Water Land Status of water of body at | Developed or If Yes then Land. Boundary
per Water . the water . (Natural/ of water regulated . N or Not done by .
" " Longitude of the Name Name with body ownership Site undeveloped X Date of (TSS wall/Demarcati
list bodies body K X Human body wetland as Feasible . LM.
centre of the designation & (In Hec.) Handing/Tak | done or on done at
825 Name located . Made) per wetland (Yes or No) N
Wetlands) mobile rule en over from Not) site.
number GNCTD (Yes or No)
Gharonda Gharonda
1 10 neemka - East neemka N/A N/A - - N/A DDA - - - - - - -
nangar nangar
Kotla Kotla
2 19 shahdara - East shahdara N/A N/A - - N/A DDA - - - - - - -
3 | 20 Ka'::r/‘t‘s'?ra - East | Kaithwara N/A N/A - - N/A DDA - - - - - - -
4 | a3 |Samaspur - East | Samaspur N/A NIA - - N/A DDA - - - - - - -
Jahagir Jahagir
5 34 |Seemapuri - East Seemapuri N/A N/A - - N/A DDA - - - - - - -
6 | 36 Shﬁ?fj’a - East | Shahdara N/A N/A - - N/A DDA - - - - - - -
7 | 66 | Cponde . North East| Ghonda NIA NIA - . NIA DDA - - - - - - -
Ghonda Ghonda
8 67 neemka - North East N/A N/A - - N/A DDA - - - - - - -
neemka
F/89
9 | 77 | Khaneur - North East| Kfanpur NIA N/A - - N/A DDA - - - - - - -
dhani dhani
10 78 Mandoli - North East| Mandoli N/A N/A - - N/A DDA - - - - - - -
Mandoli Mandoli
11 81 Kachi F/89 N North East Kachi N/A N/A - - N/A DDA - - - - - - -
12 87 Olden pur - North East| Oldenpur N/A N/A - - N/A DDA - - - - - - -
13 | 89 Shaafatp” ; North East | Shaadatpur N/A N/A i ; N/A DDA ; ; . : : : .
musalman - North East| musalman N/A N/A - - N/A - - - - - - -
14 | oo |Shaadatpu - North East | Saadateur NIA N/A - - N/A DDA - - - - - - -
r guiran quiran
15 | 92 Sab‘(’z)':’ 4 - North East| ~ Saboli NIA NIA - - NIA DDA - - - - - - -
Pertains to other department
Division Whether If TSS
Geographical Name Whether Gram Sabha | If Gram Varification
S.No.| Wetland grap District(s) . Wetland falls within TSS
Coordinates X R alongwith Area of . land or not. | Sabha o done by LM.
as Name / . in which . Subtype Khasra no. | category of Feasible Varification
S.No. (Latitude and Vilage there contact Water Land Status of water of body at | Developed or If Yes then Land. Boundary
per Water . the water . (Natural/ of water regulated . N or Not done by .
" " Longitude of the Name Name with body ownership Site undeveloped X Date of (TSS wall/Demarcati
list bodies body . X Human body wetland as Feasible X LM.
centre of the designation & (In Hec.) Handing/Tak | done or on done at
825 Name located - Made) per wetland (Yes or No) ;
Wetlands) mobile rule en over from Not) site.
number GNCTD (Yes or No)
- 28°43'18.726" N I h .
1 57 |[Biharipur-1 77°15' 26.777" E North East| Biharipur N/A N/A - - N/A DDA Handed over to Delhi Police - - - - - -
The said area is not part of
28° 40'54.471" N DDA. Further status of land
2 91 | Saqdarpur 77°17 26.513" E North East | Sagdarpur N/A N/A - - N/A DDA may be obtained from - - - - - -
SDM/GNCTD.
Khizaraba | 77°16'6.54"E / . .
3 483 d FI66 28°33'59.96"N South East| Khizaraba d N/A N/A - - N/A DDA Pertains to SDMC. - - - - - -
Madan pur on1 "
4 | 492 | khaddar | Z873LIBEEN o pas| Madanpur NIA NIA - - NIA DDA Pertains to SDMC. - - - - - -
Fi74 77°18'56.98"E khaddar
Sarai .
. 28°33'32.97"N Sarai
5 498 JL:/IZga 77°16'21.53"E South East Juliana N/A N/A - - N/A DDA - - - - - - -
Shakarpur | 28°37°16.753’N Shakarpur
6 | 35 | baramad | 7771642562 | S baramad N/A N/A . . N/A DDA . . - . . . .
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No.

Wetland
Name

Geographical
Coordinates (
Latitude and
Longitude of
the centre of
the wetlands)

Name

Location

District (s)
in which
the
Wetland is
located

Division
Name/
Contact Name
with
Designation
(Mob.No.)

Village

Wetlands
Type
(Inland or
Coastal)

Area
in
(ha)

Khasra
No/Areas

Whether
falls
within
category
of
regulated
wetlands
as per
Wetlands
Rules

Land
owner
ships

Starus of
Waterbody at
Site

Developed or
not

Feasible/
Non-
Feasible

Whether
Gram
Shabha land
or not if yes
then date of
handing
over taking
over

If
Gramsabha
land. TSS
done or not

TSS
verification
Done by LM

Yes or No

If TSS
verification
Done by LM

.Boundary
wall
demarcation
done at site
yes or NO

TSS

Remarks

Bankner

28°50' 56.748" N
77°4'29.655"E

North

NPD-6
/Sh.Abhishek
Khatri(EE)-
9958152605

Bankner

NA

1.97

(b)43/26
(14-08)

Z

/A

DDA

Water body
Exist at site
with the
availbility of
water

Partially
Developed

Feasible

Yes /In the
year 2021

Done

No

Due to the
pendency in
verification by
revenue wing
GNCTD
demarcation
could not be
done at site.
However the
tenders have
been called for
rejuvenation
of available
land.
Technical bid
has been
opened and
work will be
awarded by
20/02/2025

Bankner

28° 50' 58.605" N
77°4' 34.475"E

North

NPD-6
/Sh.Abhishek
Khatri(EE)-
9958152605

Bankner

NA

1.97

(2)37/28 &29
(14-8)

=

/A

DDA

Water body
Exist at site
with the
availbility of
water

Partially
Developed

Feasible

Yes . In the
year 2021

Done

Due to the
pendency in
verification by
revenue wing
GNCTD
demarcation
could not be
done at site.
However the
tenders have
been called for
rejuvenation
of available
land.
Technical bid
has been
opened and
work will be
awarded by
20/02/2025

mamoorpu
T

28°51'26.050" N
77° 5'38.748" E

North

NPD-4 /Sh
Surender
Dogra(EE)
9910600296

Mamoorpur

NA

0.37

(i) Khasra No.

43/26 (13-7)

dda aquired
land

=z

/A

DDA

Water body
Exist at site
with the
availbility of
water

Partially
Developed

Feasible

Acquired land
of DDA

NA

NA

NA/No
existing
boundary wall
is almost
damaged

The tenders
have been
called for
rejuvenation
of water body.
Technical bid
has been
opened and
work will be
awarded by
20/02/2025
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S. |Wetland |Geographical District (s) Division Village Wetlands Area Khasra Whether Land |Starus of Developed or | Feasible/ Whether If TSS If TSS Remarks
No.|Name Coordinates ( in which Name/ Type in No/Areas falls owner |Waterbody at not Non- Gram Gramsabha | verification | verification
Latitude and the Contact Name (Inland or (ha) within ships |Site Feasible |Shabhaland| land. TSS | Done by LM | Done by LM
Longitude of Wetland is with Coastal) category or not if yes | done or not | Yes or No .Boundary
the centre of located Designation of then date of wall
the wetlands) (Mob.No.) regulated handing demarcation
wetlands over taking done at site
as per over yes or NO
Name | Location Wetlands TSS
Rules
Feasible Acquired land NA NA NA/No The tenders
of DDA existing have been
boundary wall |called for
is almost  |rejuvenation
NPD-7 Water body damaged of water body.
o Exist at site . Technical bid
Tikri 28° 50' 3.864" N /Sh.Sandeep - (@)15//9 (4- X Partially
4 khurd 77° 7 33.633" E North Dubey(EE) Tikri khurd |NA 0.55 16) N/A DDA w1tb tlfx§ Developed has been
8085424498 availbility of opened and
water work will be
awarded by
20/02/2025
Feasible Acquired land NA NA NA/No The tenders
of DDA existing have been
boundary wall | called for
1)30//1 (4- is almost rejuvenation
NPD-7 () 1/6/) ( Water body damaged |of water body.
- o 40 " ! Exist at site . Technical bid
Tikri 28°49' 46.537" N /Sh.Sandeep - 30//3 (4-15), . Partially echnical
5 khurd | 77° 7' 30.659" E North Dubey(EE) Tikri khurd | NA 1337\ 30/ /4 (0-9) [V/A DDA Z’&;‘l‘lg‘l‘; of Developed has been
8285424498 Total area (10 y opened and
0) water work will be
awarded by
20/02/2025
Feasible Yes ig:; In progress NO No TSS
1
year conducted
has been
received
Water bod back with
ater Do
28°51'27.711" N /ShN;’;)r;;ee (b)25//2 (5- Exist at Sitye Partiall the
6 Lam Pur N, North : P Lam Pur  |NA 0.74 N/A DDA |with the Y observation
77°4'4.136" E Dubey(EE) 6) iIbili ¢ Developed
8285424498 availbility o s of LM
water .
Section
which are
being
attended.
Feasible Yes in the Done No No existing The
year 2021 boundary wall| rejuvenation
is almost work is being
NPD-1 Water body damaged done by DJB
7 | sancotn |28 4851348 NI ) /Sh.Sandeep Sanooth  |NA 4.869| (a)99(36-4) |N/A DDA g’i{tll'sxtt:tesue Partially
77°4'9.449"E Dubey(EE) ) s Developed
8285424498 availbility of
water
: 11//24 min., 25 Feasible no Done yes No The
T | 7707380% NPD-7 min, 12123, e oy rejuvenation
! /Sh.Sandeep Tikri Khurd 16//1, 2,3, 10 X work is being
8 Ii*:}‘: North Dubey(EE) Lake NA min., 17//4,5,6, |/ & DoA ‘:lta?l:ﬁ?t of Not Developed done by DJB
8285424498 7,14 min, 15 v Y
) water
min.
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S. |Wetland |Geographical District (s) Division Village Wetlands Area Khasra Whether Land |Starus of Developed or | Feasible/ Whether If TSS If TSS Remarks
No.|Name Coordinates ( in which Name/ Type in No/Areas falls owner |Waterbody at not Non- Gram Gramsabha | verification | verification
Latitude and the Contact Name (Inland or (ha) within ships |Site Feasible |Shabhaland| land. TSS | Done by LM | Done by LM
Longitude of Wetland is with Coastal) category or not if yes | done or not | Yes or No .Boundary
the centre of located Designation of then date of wall
the wetlands) (Mob.No.) regulated handing demarcation
wetlands over taking done at site
as per over yes or NO
Name | Location Wetlands TSS
Rules
Feasible Yes in the TSS in NO No The
year 2021 progress rejuvenation
work is being
done by DJB.
TSS
conducted has
(c)50//4min (3- been received
NPD-1 8), (d)50//6 (4- back with the
28° 50' 58.467" N Sh.Sandee 16), Partiall; observations
9 | LamPur | e North / Dubey(EE)p Lam Pur  |NA 195 | isorrn ey, |NV/A DDA Encmazhe 4 |Not Developed of LM Section,
8285424498 (f)50//15min (1- which are
6) being
attended.
Non-Feasible Yes in the TSS is in NO No Necessary action
year 2021 progress shall be taken,
lambi . s N hNPb]i_'ﬁh K (a) 96/70(04- I once the
10 H;;l‘; ! 33 ;8 4?6(6)2?;‘ North / ?{k{:m[}lzs}zf Holambi Kalan |NA 2.02 | 04)76(11-06) |N/A DDA g‘;ci'oache 4 |Not Developed demcarcation is
9958152605 Total - 15-10) completed.
Non-Feasible Yes in the TSS is in NO No Necessary action
(b)35/3 (03- year 2021 progress shall be taken,
NPD-6 08) once the
1 HI((Jlaal;nnbl 27870458, 535051;07 }}:\I North /?(i:tzl?}lis}?]?k Holambi Kalan |NA 1.894 :Egg:gg; N/A DDA |Encroached |Not Developed Ssﬂ:fer:::.an is
9958152605 8(03-08) Total
= (14-16)
Feasible Yes in the TSS is in NO No TSS
year 2021 progress conducted has
been received
back with the
NPD-1 observations
o " of LM Section,
12 | Lam Pur 27870531, ;;ng,g North / ;ﬁs:;g‘;p Lam Pur  |NA 0.15 (3’21/3/)26(1' N/A DDA |Land is vacant| Not Developed which are
8285424498 being
attended.
Feasible Yes in the TSS is in NO No TSS
year 2021 progress conducted has
been received
back with the
NPD-1 observations
o =20y " of LM Section,
13 | Lam Pur 25;7052, g%gg?EN North / ;tsj;g;p Lam Pur  [NA 0.093 |(g)51//1 (0-7)|N/A DDA |Land is vacant| Not Developed which are
8285424498 being
attended.
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Updated Status of watelagges

under NARELA Zone
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S. |Wetland |Geographical District (s) Division Village Wetlands Area Khasra Whether Land |Starus of Developed or | Feasible/ Whether If TSS If TSS Remarks
No.|Name Coordinates ( in which Name/ Type in No/Areas falls owner |Waterbody at not Non- Gram Gramsabha | verification | verification
Latitude and the Contact Name (Inland or (ha) within ships |Site Feasible |Shabhaland| land. TSS | Done by LM | Done by LM
Longitude of Wetland is with Coastal) category or not if yes | done or not | Yes or No .Boundary
the centre of located Designation of then date of wall
the wetlands) (Mob.No.) regulated handing demarcation
wetlands over taking done at site
as per over yes or NO
Name | Location Wetlands TSS
Rules
Feasible Yes in the TSS is in NO No TSS
year 2021 progress conducted has
been received
back with the
NPD-1 observations
14 | Lampur |28 50 #4.822° N} o /Sh-Sandeep Lam Pur  |NA 0.08 | IS4/ /1172 g p DDA |Land is vacant| Not Developed Ofv]:rl}\:/[icshe catrlgn
| 77°3'23.621"E Dubey(EE) : @-1) v velop being
8285424498 attended.
Non- Yes in the TSS is in NO No TSS
. year 2021 progress conducted has
Feasible been received
back with the
i bservations
37//19/1 ol
NPD-1 ® in/ (/073)/ m of LM Section,
28°51'2.320" N /Sh.Sandeep " . Partially which are
15 | LamPur | o5, Foo0 o North Dubey(EE) Lam Pur NA 0.093 u)s[z) / ;)9 ///2 N/A DDA | corheq | Not Developed being
8285424498 Total. (0-7 attended.
Non- Yes in the TSS is in NO No TSS
. year 2021 progress conducted has
Feasible been received
back with the
NPD-1 observations
28°51' 1.592" N /Sh.Sandeep (k)37/19//21 Partially of LM Section,
16 | Lam Pur 77° 4' 3.808" E North Dubey(EE) Lam Pur NA 0.107 min(0-8) N/A DDA encorached Not Developed Whlclh are
8285424498 being
attended.
Non- Yes in the TSS is in NO No TSS
. year 2021 progress conducted has
Feasible been received
back with the
observations
NPD-1
Shamshan of LM Section.
28°51'8.266" N /Sh.Sandeep . X ’
17 | Lam Pur 77° 3 51.955" North Dubey(EE) Lam Pur NA 0.81 | ()85/2(6-11) |[N/A DDA (siﬁaeat exist at | Not Developed wl‘]n]lclh are
8285424498 cing
attended.
NA NA NA NA NA The land
status is not
NPD-4éSh Not handed known and
28° 51' 6.504" N Surender (b) 239 min not hande not in preview
18 Narela 77° 5 14.005" E North Dogra(EE) Narela NA 3.95 (29-6) N/A ]i]zAM(I(\:/IST over to DDA Not Developed oFDDA.
9910600296
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Updated Status of watelagd'es under NARELA Zone
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No.

Wetland
Name

Geographical
Coordinates (
Latitude and
Longitude of
the centre of
the wetlands)

Name

Location

District (s)
in which
the
Wetland is
located

Division
Name/
Contact Name
with
Designation
(Mob.No.)

Village

Wetlands
Type
(Inland or
Coastal)

Area
in
(ha)

Khasra
No/Areas

Whether

Land

falls owner

within

category
of

regulated
wetlands

as per
Wetlands

Rules

ships

Starus of
Waterbody at
Site

Developed or
not

Feasible/
Non-
Feasible

Whether
Gram
Shabha land
or not if yes
then date of
handing
over taking
over

If
Gramsabha
land. TSS
done or not

TSS
verification
Done by LM

Yes or No

If TSS
verification
Done by LM

.Boundary
wall
demarcation
done at site
yes or NO

TSS

Remarks

Bankner

28°50' 53.017" N
77°4'21.298"E

North

NPD-6
/Sh.Abhishek
Khatri(EE)-
9958152605

Bankner

NA

2.42

(c)42/27min
(18-10)

z

/A

DDA

Dada Maiwala
Temple exist
fully
encorached

Not Developed

Non-
Feasible

Yes in the
year 2021

Done

NO

Due to the
pendency in
verification by
revenue wing
GNCTD
demarcation
could not be
done at site.
Necessary
action shall be
taken, once
the
demcarcation
is completed.

20

Bankner

28°51'2.635"N
77° 4 18.455"E

North

NPD-6
/Sh.Abhishek
Khatri(EE)-
9958152605

Bankner

NA

(d) 38//28/2
(23-18)

=

/A

DDA

Play ground
exist at site

Not Developed

Feasible

Yes in the
year 2021

Done

NO

No

Due to the
pendency in
verification by
revenue wing
GNCTD
demarcation
could not be
done at site.
Necessary
action shall be
taken, once
the
demcarcation
is completed.

21

Bankner

28°51'55.077" N
77°4' 12.614"E

North

NPD-6
/Sh.Abhishek
Khatri(EE)-
9958152605

Bankner

NA

0.005

(€)10//26 (0-
4HW

N/A

DDA

Vacant land
exist

Not Developed

Feasible

Yes in the
year 2021

Done

NO

Due to the
pendency in
verification by
revenue wing
GNCTD
demarcation
could not be
done at site.
Necessary
action shall be
taken, once
the
demcarcation
is completed.

22

Bankner

28°51' 1.027" N
77°4' 36.518"E

North

NPD-6
/Sh.Abhishek
Khatri(EE)-
9958152605

Bankner

NA

0.008

(h)37//26,27
(0-6)

N/A

DDA

Partially
encorached

Not Developed

Feasible

Yes in the
year 2021

Done

NO

Due to the
pendency in
verification by
revenue wing
GNCTD
demarcation
could not be
done at site.
Necessary
action shall be
taken, once
the
demcarcation
is completed.

91

Page 5of 7




Updated Status of watelagtzes

under NARELA Zone

100

S. |Wetland |Geographical District (s) Division Village Wetlands Area Khasra Whether Land |Starus of Developed or | Feasible/ Whether If TSS If TSS Remarks
No.|Name Coordinates ( in which Name/ Type in No/Areas falls owner |Waterbody at not Non- Gram Gramsabha | verification | verification
Latitude and the Contact Name (Inland or (ha) within ships |Site Feasible |Shabhaland| land. TSS | Done by LM | Done by LM
Longitude of Wetland is with Coastal) category or not if yes | done or not | Yes or No .Boundary
the centre of located Designation of then date of wall
the wetlands) (Mob.No.) regulated handing demarcation
wetlands over taking done at site
as per over yes or NO
Name | Location Wetlands TSS
Rules
Non-Feasible Yes in the TSS in NO No Necessary
year 2021 progress action shall be
taken, once
NPD-1 the
28° 49' 52.339" N /Sh.Sandeep (b)180 MPCC demcarcation
23 Ghogha 77°3'0.214" E North Dubey(EE) Ghogha NA 0.68 (05-11) N/A DDA building exist Not Developed is completed.
8285424498
Feasible Yes in the TSS in NO No Necessary
year 2021 progress action shall be
taken, once
NPD-1 the
28°49'51.732"N /Sh.Sandeep (a)193 Partially demcarcation
24 | Ghogha 77° 2 47.816" E North Dubey(EE) Ghogha NA 2.28 (17-11) N/A DDA encorached Not Developed is completed.
8285424498
Non- Yes in the Done NO No Due to the
Feasible year 2021 pegdenc.y in
verification by
revenue wing
GNCTD
NPD-6 demarcation
28°51' 17.941" N /Sh.Abhishek Fully could not be
: ’ - t site.
25 | Bankner 770 4 36.427" E North Khatri(EE)- Bankner NA 0.006 | ()32//28(0-5)|N/A DDA encorached Not Developed gzz:sza:;te
9958152605 action shall be
taken, once
the
demcarcation
is completed.
Non- Yes in the Done NO No Due to the
Feasible year 2021 per.idenc.y in
verification by
revenue wing
GNCTD
demarcation
NPD-6
28°51'17.286" N Sh.Abhishek 32//29 (0 Full could not be
26 | Bankner i North /Sh.Abhishe Bankner  |NA 0.008| ®182//29 (0~ 1y, 5 DDA Y Not Developed done at site.
77°4'26.184" E Khatri(EE)- 6) encorached Necessary
9958152605 action shall be
taken, once
the
demcarcation
is completed.
28°51'26.701" N Pertains to
77°8'4.702" E North Zone
27 Singhu North NA
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Updated Status of watelagtges

under NARELA Zone

101

S. |Wetland |Geographical District (s) Division Village Wetlands Area Khasra Whether Land |Starus of Developed or | Feasible/ Whether If TSS If TSS Remarks
No.|Name Coordinates ( in which Name/ Type in No/Areas falls owner |Waterbody at not Non- Gram Gramsabha | verification | verification
Latitude and the Contact Name (Inland or (ha) within ships |Site Feasible |Shabhaland| land. TSS | Done by LM | Done by LM
Longitude of Wetland is with Coastal) category or not if yes | done or not | Yes or No .Boundary
the centre of located Designation of then date of wall
the wetlands) (Mob.No.) regulated handing demarcation
wetlands over taking done at site
as per over yes or NO
Name | Location Wetlands TSS
Rules
28°51'37.194" N Pertains to
77°8'2.553" E North Zone
28 Singhu North NA
28°51'7.551" N 77° Pertains to
8'11.470"E North Zone
29 Singhu North NA
28°51'43.181" N 77° Non- No No NA NA The land in
5'48.312" E Feasible guestlon has
€EN
earmarked as
per LOP for a
Higher
ii) 25/ /7 (1- Secondary
NPD-4 /Sh iZ)), 24;/8‘ (1 School. Matter
30 |Mamoor Pur North s;’rf;‘éeg] Mamoor Pur  |NA 0.008|18), 26//1(4- |N/A DDA |Land is vacant| Not Developed is being taken
3 16) Total Area up with
9910600296 8-16) planning wing

DDA so that it
may be
utilized as a
water body.
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8

4

Status of water bodies of North Zone

FEASIBLE WATER BODIES UNDER NORTH ZONE/DDA

S.No. [ Wetland Name|  Geographical | District(s) Village Division Wetland Sub Type | Size of water | KhasraNo./ Area |  Whether falls Land Status of water | Developed or Not | Feasible or not | Wheather Gram | If Gram sabha | TS verification 1TSS
Location (Lat - Long |in which the name/Contact | (Natural / human | bodyin (ha) | (Bigha Biswa) | within categoryof | Ownership body at site fesible SabhaLandor | land.TSS done | done byLM. |Verification done
of water body) | water body name with Made) regulated wetland Not. If Yes then or Not YesorNo | byLM. Boundary
located designation and as per wetland rule: Date of ‘wall/Demarcatio
(mob. No.) Handing/Taken n done at site
over from GNCTD Yes or No
1 |AKbarpur majra| 28°50'5.642" N77°| North | Akbarpur majra | Sh. Vivek Kumar N/A 081 (a) 62 (6-10) N/A DDA |Wet, Only Source undeveloped Yes Gram Sabha Yes No No
10'54.491" EE/NMD-1 is rainwater or
Mob : 8447118041 sewerage (Some
Encroachment)
2 |Akbarpur majra| 28°50'12.976"N | North | Akbarpurmajra | Sh. Vivek Kumar N/A 015 (b)29/1/2 (1-17) N/A DDA [MPCCexist at Site undeveloped No Gram Sabha Yes No No
77°11'2.015" € EE/NMD-1
Mob : 8447118041
3 |Abarpur majra| 28°49'39.999"N | North | Akbarpurmajra | Sh. Vivek Kumar N/A 0238 (c)63min (00-19) N/A DDA [Vacant land undeveloped Yes Gram Sabha Yes No No
77°11'10281" EE/NMD-1
Mob : 8447118041
a Alipur 28°47'58.800"N | North Alipur Sh. Vivek Kumar N/A 254 64/27(19-00) N/A DDA |Dryand developed|  undeveloped Yes Gram Sabha Yes No No
77°8'10.109" € EE/NMD-1
Mob : 8447118041
5 |BakhtawarPur| 28°49'17.021"N | North | BakhtawarPur | Sh. Vivek Kumar N/A 259 (@)115 (19-4) N/A DDA |Dryand developed|  undeveloped Yes Gram Sabha Yes No No
77°10'28.759" € EE/NMD-1
Mob : 8447118041
6 |BakhtawarPur| 28°49'42.632"N | North | BakhtawarPur | Sh. Vivek Kumar N/A 2.99 (b)110 (22-4) N/A DDA [Dryand developed|  undeveloped Yes Gram Sabha Yes No No
77°9'44.249" € EE/NMD-1
Mob : 8447118041
7 |BakhtawarPur| 28°48'57.310"N | North | BakhtawarPur | Sh.Vivek Kumar N/A 121 ()113 (9-10) N/A DDA |Dryand developed|  undeveloped Yes Gram Sabha Yes No No
77°10'18.145" E EE/NMD-1
Mob : 8447118041
8 | BakhtawarPur| 28°49'17.989"N | North | BakhtawarPur | Sh.Vivek Kumar N/A 135 (d)109 min (10-16) N/A DDA [Wetand undeveloped Yes Gram Sabha Yes No No
77°10'21.163" € EE/NMD-1 undeveloped
Mob : 8447118041 (some
Encroachment)
9 | BakhtawarPur| 28°49'17.479"N | North | BakhtawarPur | Sh.Vivek Kumar N/A 055 (e)111 (04-18) N/A DDA [Vacant land undeveloped Yes Gram Sabha Yes No No
77°10'22358" € EE/NMD-1
Mob : 8447118041
10 Budhpur | 28°46'54827'N | North |Budhpur bizapur| Sh. Vivek Kumar N/A 1097 | 0Id 21//15,16 New N/A DDA [wetand undeveloped Yes Gram sabha Yes No No
bizapur 77°8'11.037" € EE/NMD-1 Kh. No. 33 (8-2) developed

Mob : 8447118041




1 Hiranki | 28°48'3.006'N77°[ North Hiranki Sh. Vivek Kumar N/A 162 (a)534 (7-8), 535 N/A DDA |Wetand developed Gram Sabha Yes No No
10'52.633" € EE/NMD-1 (05-05) Total- (12- developed
Mob : 8447118041 13)
12 Hiranki 28°48'25.143"N | North Hiranki Sh. Vivek Kumar N/A 143 (b) 56/2(10-07) N/A DDA |Dryand developed developed Yes Gram Sabha Yes No No
77°10'34.449" € EE/NMD-1
Mob : 8447118041
13 | fbrahimpur | 28746'31.625°N | North Ibrahimpur | Sh. Vivek Kumar N/A 0414 (a) 113/2(3-10) N/A DDA [wetand developed Yes Gram Sabha Yes No No
77°10'44.391" € EE/NMD-1 developed
Mob : 8447118041
14 | tbrahimpur | 28746'26.171"N | North Ibrahimpur | Sh. Vivek Kumar N/A 065 ()90 (4-09) N/A DDA [wetand undeveloped Yes Gram Sabha Yes No No
77°10'37.198" € EE/NMD-1 developed
Mob : 8447118041
15 Jindpur [ 28°48'6.864"N77°|  North Jindpur Sh. Vivek Kumar N/A 6703 (2)49(1-15), (b) N/A DDA [Park Exist undeveloped No Gram Sabha Yes No No
9'39.794"E 28° EE/NMD-1 8/04 min (1-16)
47'35.499"N77°9' Mob : 8447118041
18811"E
16 | Kherakalan | 28°46'14.807'N | North Khera kalan | Sh. Vivek Kumar N/A 3638 (2)133(27-3)old N/A DDA |Wetand undeveloped Yes Gram Sabha Yes No No
77°7'11.032" € EE/NMD-1 No/52/26(22- undeveloped
Mob : 8447118041 16),37//26(4-6)
Total area (27-2)
17 | Kherakalan [28°4614.9'N 777 North Khera kalan | Sh. Vivek Kumar N/A 2429 [(b)39//26 (18-16) N/A DDA [Wetand undeveloped Yes Gram Sabha Yes No No
7131 EE/NMD-1 undeveloped
Mob : 8447118041
18 | Kherakalan | 28°46'59.4"N North Kherakalan | Sh. Vivek Kumar N/A 0816 (c) 134(6-10) old N/A DDA |Wetand developed Yes Gram Sabha No N/A No
77°07'15.0"E EE/NMD-1 No-9/1(4-14), 5/21 developed
Mob : 8447118041 (1-10),22/1 (0-6)
Total area )6-10)
19 | Nanglipuna 28.46 North Nanglipuna | Sh. Vivek Kumar N/A 0416 48min (3-11.1/2) N/A DDA |Wetand developed Yes Gram Sabha NO N/A No
77.08 EE/NMD-1 developed
Mob : 8447118041
20 Singhu 28°51'26.701"N | North Singhu Sh. Vivek Kumar N/A 1.229 (@43 (9-19) N/A DDA [Dryand developed developed Yes Gram Sabha No N/A No
77°8'4.702"E EE/NMD-1
Mob : 8447118041
21 Singhu 28°51'37.194"N | North Singhu Sh. Vivek Kumar N/A 1217 (b)6/26 (9-1) N/A DDA [Dryand developed developed Yes Gram Sabha YES No No

77°8'2.553" €

EE/NMD-1
Mob : 8447118041




2 Singhu | 28751'7.551"N77°[  North singhu Sh. Vivek Kumar N/A 0417 ()26/28 (3-12) N/A DDA [Dryand undevagged es Gram Sabha YES No No
8'11.470"E EE/NMD-1 undeveloped
Mob : 8447118041
23 Siraspur 28°4520.62'N North Siraspur Sh. Vivek Kumar N/A 1591 |(b)625/3min (11-9) N/A DDA [Wetand undeveloped Yes Gram Sabha Yes No No
77° 7'53.59"E EE/NMD-1 undeveloped
Mob : 8447118041
24 Siraspur 28°45'35.737"N | North Siraspur Sh. Vivek Kumar N/A 1377 (c)759 (10-3) N/A DDA [Dryand developed developed Yes Acquired land Yes No No
77°7'41.761" E EE/NMD-1
Mob : 8447118041
25 Siraspur 28744'54506"N | North Siraspur Sh. Vivek Kumar N/A 0.066 (d)968/2 (0-5) N/A DDA |fully builtup, undeveloped No Gram Sabha No No
77°7'47.590" EE/NMD-1 encroched
Mob : 8447118041
26 Siraspur 28°45'4156" N Siraspur Sh. Vivek Kumar N/A N/A 162 (14-10) N/A DDA |Wetand developed Gram Sabha O No
77°8'11.38" € EE/NMD-1 developed
Mob : 8447118041
27 Tigi Pur 28°49'30.116"N | North Tigi Pur Sh. Vivek Kumar N/A 0237 (a)11//13(1-4), N/A DDA [Dryand undeveloped No Gram Sabha ) No
77°11'16.930" E E/NMD-1 11/14 (0237 undeveloped
Mob : 8447118041 hac)
28 Tigi Pur 28°49'30.322"N | North Tigi Pur Sh. Vivek Kumar N/A 0325 (b)58(3-18) total N/A DDA [Dryand undeveloped Yes Acquired land Yes No No
77°11'15.090" E E/NMD-1 area (5-11) undeveloped
Mob : 8447118041 (0325 hac)
29 Tigi Pur 28°49'19.419"N | North Tigi Pur Sh. Vivek Kumar N/A 0458 |(c)14/14min (0-14) N/A DDA [Dryand undeveloped No Gram Sabha Yes No No
77°11'20633"E EE/NMD-1 total area (5-10)  ( undeveloped
Mob : 8447118041
30 Tigi Pur 28°49'19.419"N Tigi Pur Sh. Vivek Kumar N/A 0.145 14/15(4-16) total N/A DDA [Dryand undeveloped Gram Sabha Yes No No
77°11'20633"E EE/NMD-1 area (5-10) undeveloped
Mob : 8447118041 (0.145 hac)
31 | HaiderPur |28°43'33.036"N | North West |Haider Pur Sh. Vivek Kumar N/A 089% ()48 (67) N/A DDA [Dryand undeveloped No Gram Sabha Yes No No
/74 77°8'40.338" € EE/NMD-1 undeveloped
Mob : 8447118041
32 | HaiderPur [28743'12.169"N | North West |Haider Pur Sh. Vivek Kumar N/A 0401 (b)198 (3-0) N/A DDA [Dryand undeveloped No Gram Sabha Yes No No
/75 77°8'51.230" € EE/NMD-1 undeveloped
Mob : 8447118041
33 Sahipur  [2842.920N North West [sahipur Sh. Vivek Kumar N/A 3101 [4/28/2(23-18) N/A DDA [Dryand undeveloped Yes Gram Sabha Yes No No
7709.680°F EE/NMD-1 undeveloped
Mob : 8447118041
34 | samaypur |28°44'36310"N | North West [Samay pur Sh. Vivek Kumar N/A 069 [(b)40/33(5-2) N/A DDA |Wetand developed Yes Gram Sabha Yes No No
F/%0 77°8'41.000" € EE/NMD-1 developed

Mob : 8447118041

96




P_N -—
5 | Samaypur [28"44'48.712"N | North West [Samay pur sh. Vivek Kumar N/A 024 [(c)24/27(1-8) N/A DDA [Parkexist undel No Gram Sabha
F/91 77°8'18.715"E EE/NMD-1
Mob : 8447118041
6 | Burari (4) and |28° 45'23.062" N Central  |Kamal pur majra | Sh. Vivek Kumar N/A 1625 [(a)148 (12-15)as N/A DDA [Wetand developed Yes
Kamal pur  |77°11' 45.665" € burari EE/NMD-1 per kathoni developed
majra burari Mob : 8447118041
7 | Burari (4)and [28°45'5.799" N77° | Central |Kamal pur majra | Sh. Vivek Kumar N/A 3.093 (b)151/1(08-02) N/A DDA [wetand undeveloped Yes Acquired land
Kamal pur  |11'32.945" € burari EE/NMD-1 village burari & undeveloped
majra burari Mob : 8447118041 4//4/2 (05-18), 5/1
(4-0), 6/1 min (01-
00), 7/2 (2-16) 8/1
(1-6) village
kamalpur Total -
(23-12)
8 | Burari (4) and [28° 45'21.936" N Central  |Kamal pur majra | Sh. Vivek Kumar N/A 3761 |(c) 149/2/2 (28-02) N/A DDA [wetand developed Yes Acquired land
Kamal pur  |77°11' 28.857" € burari EE/NMD-1 developed
majra burari Mob : 8447118041
9 | Burari (4) and 28 45'33.642" N Central | Kamal pur majra | Sh. Vivek Kumar N/A 2194 [(d)193/2(08-11) & N/A DDA |Wetand developed Yes Acquired land
Kamal pur |77°11'46.222" € burari EE/NMD-1 150 (07-13) Total developed
majra burari Mob : 8447118041 area (16-04)
Jagatpur delhi [77°1336.14"/ Central |Jagatpur delhi N/A 15bigha N/A Falls in flood plain undeveloped No Gram Sabha
* 28°44'31.38"N
1| Mukandpur |28°44'22.063" N Central | Mukandpur Sh. Vivek Kumar N/A 1163 [175&179total area N/A DDA [Wetand undeveloped Yes Gram Sabha
77°11'2.337"€ EE/NMD-1 (08-07) undeveloped
Mob : 8447118041
2 | Dhirpurf/75 | 77°12'4934"€ | NorthWest|  Dhirpur | Sh. Manoj Kumar N/A N/A Kh. No. 345 & 346 N/A Statusnot | No water body undeveloped No Acquired land
28°43'6.01"N EE/NMD-2 clear exists at site
Mob: 9899101426
3 | Rampura F/66 |  28.67774624 North Rampura Sh. Om Prakash N/A N/A 50/18,19 N/A Statusnot | No water body undeveloped No ‘Acquired land
77.15490664 EE/NMD-3 clear exists at site
Mob : 9433347861
Timarpur 28°42'05.2'N central Timarpur | Sh. Manoj Kumar N/A N/A N/A N/A Statusnot | No water body undeveloped No
77°13'36.9' EE/NMD-2 clear exists at site
Mob: 9899101426
5 | Kherakhurd | 28'46'32.03'N North Kherakhurd | Sh.Om Prakash N/A 3767 (2)237(28-16) N/A DDA [Dryand developed developed Yes Gram Sabha
77°5'29.33'€ EE/NMD-3
Mob : 9433347861
6 | Kherakhurd | 28°46'52619'N | North Kherakhurd | Sh.Om Prakash N/A 1.087 (b)268(8-13) N/A DDA [Wetand developed Yes Gram Sabha
77°5'43.729" € EE/NMD-3 developed
Mob : 9433347861 9 ..7




47 [ Holambikhurd | 28°47'44.593"N | North | Holambi khurd | Sh.Om Prakash N/A 577 (a)119 (43-8) N/A DDA [Dryand developed developed Yes Gram Sabha Yes NO No
77°6'8.159"E EE/NMD-3
Mob : 9433347861
48 | Holambikhurd | 28°47'47.509"N | North | Holambi khurd | Sh.Om Prakash N/A 256 (b)117,118 (19 N/A DDA |Wetand not un developed Yes Gram Sabha Yes NO No
77°5'36369" EE/NMD-3 2) developed
Mob : 9433347861
49 | sakurpur F/74 | 28°41'5.858" N 77° | North West |  Sakurpur | Sh.Om Prakash N/A 000137 | (a)30/26/2(0-11) N/A DDA [No water body undeveloped No ‘Acquired Land) Yes No No
8'28.229"€ EE/NMD-3 Exist
Mob : 9433347861
50 |SakurpurF/75| 28740'58.236"N | NorthWest| Sakurpur | Sh.Om Prakash N/A 0013 (b)30//27(1-1) N/A DDA [No water body undeveloped No ‘Acquired Land) Yes NO No
77°8'27.224" € EE/NMD-3 Exist
Mob : 9433347861
51 | SakurpurF/76| 28740'41.906"N | NorthWest| Sakurpur | Sh.Om Prakash N/A 2165 ©50//10(4- N/A DDA [No water body undeveloped No ‘Acquired Land) Yes NO No
77°9'13.677" € EE/NMD-3 16),11(4-16),12(3- Exist
Mob : 9433347861 17),18(3-10)
Total area (16-19)
52 Khera kalan North Khera kalan 2.964 (d) 52/26(22-16) DDA
Khera khurd | 28°46'25.454'N77°5'|  North Khera khurd 0013 (@)277(0-10) o0A
53 333007
Libas pur | 28°45'21454'N77°8 | North Libas pur 03612 (@24//3(27) DA
54 44673
Libaspur | 28°45'5.546'N77°8' | North Libas pur 2165 (©)27 (16-19) o0A
55 12185
Azad pur F/74 | 2642 45.40°N77 | NorthWest | Azad pur 1484 @Rz o0A
56 10'39.542" €
Azad pur F/75 | 284228877 N77° | North West ‘Azad pur 0227 (018572 (17) DDA
57 10'31.614° €
Azad pur F/76 | 28°43'39.155" N77° | North West Azad pur 0.187 (c) 63/4(1-4) DDA
58 11'20779" €
Bharola F/74 | 28°43'19.860°N77° | North West Bharola 1913 (@) 182(143) DA
59 10'47270°€
Haider Pur | 28°43'16036'N77°8 | NorthWest |  Haider Pur 0.00175 (d)501(0-14) oDA
60 /77 51.969" €
Rajpur 77113327°€/ | NorthWest | Rajpur Chhawni il water body as per oDA
Chhawni F/66 | 28°413186'N report of sdm MT
61 dated
Sadhora Khurd | 28°43'42.662"N77° Central sadhora Khurd 1892 358(14-15) DDA
6 /74 11'17.326"€
Sanjarpur 28°4342.66'N Central Sanjarpur DA
63 77111733
Wazirabad 28°431673'N Central Watzirabad oDA
61 F/89 77132591
65| Jwala heri F/89 North Jwala heri F/89 DA
66 Nai sarak North Nai sarak oA
67_|_pattijahanuma North T DA
68 Qadi pur North Qadi pur oA
69 Kabir Basti North West Kabir Basti DA
70 Civil line Central Civilline [
71 Delhi patti Central Delhi patti ooA
72 | Gharikhusro | 28°47'12576'N77° | North Ghari khusro 294 (21222-223/1 (22-00) oA
10'55.436" €
73 | Kherakalan 2876963667 North Khera kalan 0026 (@)14302) oDA
7711213905
74| Kherakalan North Khera kalan 0.08 (7 168(0-6) ooA
75 | Kherakalan 2877358229 North Khera kalan 0026 (2)206(02) oDA
7711233325
76 | Kherakalan North Khera kalan 0.08 (0)220006) ooA
77 | Kherakalan North Khera kalan 0013 0)125/26(0-1) [
78 Mohdpur | 28°48'32919'N77° | North Mohd pur 371/a o0A
ramianour 1113780 € ramianour
79 Palla 28 84466947 North Palla 36/8 o0A
771852428

28°49'4.145" N 77°12'
42.801" €

North

‘Sungar pur

0856

(a)13/26(a-16) 24/27(1-
8) total area (6-4)




O NN < o
FeasiblOwawF bodies South Zone 10/
1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19
G hical Wetland
5. No. as Coord?:ag::sp(l.l:taitude District (s) Suitane Whether falls Whether gram TSS If TSS verification
T Wetland B in which the N L yP R within the Land Status of waterbody| Developed/N | Feasible/N 8 If gram sabha land, | verification |done by LM wing,
S.No. | perlist and Longitude of the . Village Division |(Natural/H| Areain (ha) Khasra No/Areas . s . sabha land or
Name Wetland is category of Ownerships at site on developed | on feasible . TSS done or Not done by LM Boundary wall
825 centre of the located uman wetland rules not, if yes wing or not status
Wetlands) Made) ) 8
1 370
Asola 3 27, 31'772,, N77 South Asola SMD-5 Natural 4.374 (g) 47(32-7) Yes DDA Water body exists | Developed Feasible Gram sabha TSS done. Yes Boundary wall exist
10'53.030" E Land
2 377
o 5t " o 1 1704(16-2), 1705(0-
Aya nagar 28728 33'377,, N7 7 South Aya nagar SMD-5 Natural 2.63547 9), 1706(2-16) Yes DDA Water body exists Developed Feasible Gram sabha TSS done. senttoLMon Boundary wall exist
50.098" E Land 04.12.2023
Total area (19-7)
3 388
Chirag 28°33'4.50"N . . Not (b)780/498 (6-16) No water body exist Non .
h hi lh SMD-5 .824 NA DDA F bl N TSS und NA NO B d I
DelhiF/67 |  77°13'32.76"E/ Sout Chirag dethi Available 08 acquired by DDA developed. | o€ ° under process oundary wa
4 389
Listed in MoU of
28°26'7.229" N 77° 10' DJB. T h
Dera Mandi| 2% 26 7-229" Ol South | DeraMandi | SMD5 | Natural 2559 (a)444(19-13) YES DDA DIB.TSS and Developed | Feasible | O™ 3M3 | 155 under process NA NO Boundary wall
45.393"E verification yet to be Land
done.
5 390
28°26'13.775" N 77° 8' " G bh .
Dera Mandi 27371"E South Dera Mandi SMD-5 Natural 0.684 (b)93/2(5-12) YES DDA Developed. Feasible rarg;: a TSS under process NA Boundary wall exist




ST 900 108
. Pending with
Maid 28°29'38.649" N 77° . .
2 aAn . " South Maidan Grahi SMD-5 Natural 4.388 (a) 554/2(32-8) YES DDA Developed Feasible Gram sabha TSS done. LM from  [Boundary wall exist
Grahi 12'13.597" E Land
15.03.2024
7 424
Madangir | 28°31'33.129" N 77° . . Gram sabha
SPD-1 . i - D .
F/74 13'57.496" E South Madangir Natural 2.561 191min(19-5) NA DDA eveloped Feasible Land TSS done
8 438
) 1166 (1-16) 1167(31
Mehraull | 5g 317,207 N 77° 100 Mehrauli 10)  1168(12-0) Cleaing & desilting
kish: h . South SMD-5 Natural 5.84 —h NA Devel d Feasibl N TSSd B d Il exist
(ks a)ngar 9.869" E ou (kishangarh) atura 109(21-02), 1219(4- DDA work under process evelope easivle ° one oundary wall exis
19)
9 446
. . developed but
Rajpur 28°29'34.929" N 77° . pertains to ) . Gram sabha .
. - YES Devel d F bl
khurd 11' 28.555" £ South Rajpur khurd Horticulture Natural 0.957 (a)38 (7-16) DDA pert_alns to evelope easible Land TSS done NO Boundary wall exist
Horticulture
10 658
28°30'58.823" N 77° 3' h
Salahpur 8730 ??885273" E 3 South West | Salahpur SPD-1 Natural 0.72 16/15(5-4) YES DDA Handed over to DIB| Developed Feasible Gra:;;zb 3 TSS done. No Boundary wall




. 901 109
28°29'38.206" N 77° 8'
Ghitorni " New Delhi Ghitorni SPD-1 Natural 2.39 437 (17-19) NA DDA Developed Feasible Gram sabha TSS done.
24.707"E Land
12 768
Mahipalpur|28° 32' 48.089" N 77° 7' ) ) (a) 451/1(1-2) & ) Gram sabha
New Delh - X NO F bl TSS d .
F/89 46.925" £ ew Delhi | Mahipalpur SPD-1 Natural 3.8127 524(27-3) DDA Devloped easible Land one.
13 769
Mahipalpur| 28°33'4.538" N 77° 7' R R Tender under Non . Gram sabha
New Delh Mahipal - . - NO F bl TSS d .
F/90 55.799" £ ew Delhi ahipalpur SPD-1 NA 0.615 (b) 1030(4-6) DDA progres developed. easible Land one
14 778
28°31'37.707" N 77°6' Tender under Non Gram sabha
Rajokari New Delhi Rajokari - . - NO Feasibl TSS d .
ajokari 24.267" E ew Delhi ajokari SPD-1 NA 0.267 (a)41(2-0) DDA process developed. easible Land SS done
15 779
28°30'29. "N77°5' T N
Rajokari |28 30'29-365 5| New Delhi |  Rajokari SPD-1 NA 0.686 (b)695(05-13) NO DDA ender under on Feasible | ©ramsabha TS5 done.
57.913"E process developed. Land
16 780
Developedment
28°30'55.311" N 77° 6'
Rajokari 45.571" E New Delhi Rajokari SPD-1 Natural 0.5498 (c)251(04-11) NO DDA work is being deVZIZ:)ed. Feasible Grarlzrs]zbha TSS done.

executed by I&FC




T 902
. 110
No water body exist
. . |28°30'40.361" N 77°6' . . . . Chaupal exist at Non . Gram sabha
Rajokar New Delh Rajok SPD-1 NA 1.753 d)1150 (13-11 NO DDA Feasible TSS done.
! ' 54.445" E ew befni ajokan () ( ) land. Partly built up | developed. : Land
harijan basti
18 782
Already developed
28°30'44.640"N77° 7'
Rajokari 0 008" E New Delhi |  Rajokari SPD-1 Natural 1525 (e)1234/11(11-4) YES DDA & maintained by | developed | Feasible G’a["aszbha TS5 done.
: I&FC "
19 784
28°30'20.126" N 77° 6' Tender under Non Gram sabha
Rajokari New Delhi Rajokari SPD-1 NA 0.147 h)848(1-1 NO DDA Feasible TSS done.
ajokani 24.874" E ew belnl ajokarl (n)848(1-1) process developed. Land ne
20 785
28°31'7.241"N77°6'
Rajokari . New Delhi | Rajokari SPD-1 Natural 5375 (1)446(40-18) NO DDA Developed | Feasible | Cramsabha TSS done.
25.079"E Land
21 786
28°32'33.086" N 77°7'
Rang Puri 0.653" E New Delhi Rang Puri SPD-1 Natural 0.923 (a)105(6-9) NO DDA Developed Feasible Grag;zbha TSS done.
22 787
28°32'2.833"N77°7'
Rang Puri 0.941" E New Delhi Rang Puri SPD-1 Natural 1.621 (b)660(12-12) NO DDA Developed Feasible Grarlzrs]zbha TSS done.




23 793
903 11
Developedment
28°31'48.675" N 77° 6' H N " G bh
Samalkha " New Delhi Samalkha SPD-1 uman 0.96 54(7-18) NO DDA work is being on Feasible ram sabha TSS done.
23.687"E made developed. Land
executed by I&FC
24 795
28°31'53.679"N77° 6' Gram sabha
i - . - Feasibl
Samalkha 41.905" E New Delhi Samalkha SPD-1 N/A 0.686 446(5-13) DDA easible Land
Non-Feasible Water bodies South Zone
G hical Wetland
$. No. as Coor d?::t':sp(l.l;::itu de District (s) Suitane Whether falls Whether aram TSS If TSS verification
T Wetland . in which the . - ve . within the Land Status of waterbody| Developed/N | Feasible/N g If gram sabha land, | verification |done by LM wing,
per list and Longitude of the . Village Division [(Natural/H| Areain (ha) Khasra No/Areas . . . sabha land or
Name Wetland is category of Ownerships at site on developed | on feasible . TSS done or Not done by LM Boundary wall
825 centre of the located uman wetland rules not, if yes wing or not status
Wetlands) Made) ) 8
1 378 Aya nagar [28°28'30.661" N 77°8' (c)1761/13 (0] ] Non Not
0.480" E South Aya nagar SMD-5 N/A 0.01 )W N/A DDA Totally Built up Area developed. feasible Yes no N/A N/A
2 379 Adhchini  |28°32' 24.470" N 77° (a)3/2(5-0) part of . g al \ N
' " inat t
F/66 11'29.054" E South Adhchini SMD-5 N/A 3.093 area (23-12) N/A DDA €0 cordinates tafls on ©° No no N/A N/A
in NCRT Campus developed. feasible
3 382 Begum pur (28°31'58.626" N 77° No waterbody
F/66 12'15.253" E exists. Built up Sh. Non Not
South B SMD-5 N/A N/A DDA N N/A N/A
ou egum pur / / Aurobindo college | developed. feasible ° no / /
malviya nagar
4 384 Chattar pur|28° 30' 22.722" N 77° (a) 60(78-1) At present Temple is
10'52.692" E New water body exist. According to Non Not
h h MD- N/A 10.44 N/A DDA Y Yi N/A
Sout Chattar pur S 5 / 0 / BDO South said developed. feasible es es no /
khasra No. is
5 394 Devli 28°30'3.625" N 77° 13' ] (€)205(0-6) o Non Not
h Devl MD- N/A .00752 N/A DDA T | . Yi N/A
50.726" £ Sout evli S| 5 /) 0.0075 /) emple is exist. developed. feasible yes es no /)
6 398 Gadai pur |28° 28' 40.880" N 77° &' (b) 359 (30-13) on site , pakka guest
45.363" E house in the form of
Gurudwara ,dairy & Non Not
South Gadai pur SMD-5 N/A 4.03 N/A DDA remaning land is X yes no N/A N/A
developed. feasible
used for
agreeculture
nurnnes
7 403 Hauzrani | 28°31'28.33"N According to geo
F/74 77°12'36.63"E cordinates, lands Non Not
South Hauz rani SMD-5 N/A N/A DDA falls under the I No no N/A N/A
developed. feasible
ground of DDA saket
sports complex.
8 407 Kalu Sarai |28°32'39.529" N 77° Co-ordinates falls in N Not
F/66 11'55.423"E South Kalu Sarai SMD-5 N/A N/A DDA the campus of IIT on ° No no N/A N/A
developed. feasible

Delhi.




9 409 Katwaria |28°32'28.121" N 77° (b)151( Yellow color private
sarai F/75 |11'11.575"E O building is 1 1 2
. . constructed at Non Not
South Katwaria sarai SMD-5 N/A 0.187 N/A DDA A N No no N/A N/A
mentioned developed. feasible
cordinates. Building
situated at Munirka
10 410 Khanpur  [28°30'36.934" N 77° 384(7-7) on site Area is
13'42.664" E builtup. Also
physical possesion Non Not
South Khanpur SMD-5 N/A 1.03 N/A DDA of said khasra no. is I No no N/A N/A
developed. feasible
not transferred to
DDA by LAC/L&B
dentt.
11 411 Kharera 28°33'7.84"N (a) 262(0-5) As per the
Village 77°12'19.48"E cordinates, it is a
private property Non Not
South Kharera N/A 0.0062 N/A DDA located at sh. I No no N/A N/A
. developed. feasible
Aurobindo marg
having board placed
on the outer wall
12 419 Lado Sarai [28°31'46.7"N R (c) 37 (1-17) within the Boundary Non Not
77°11'23.9" South Lado Sarai SMD-5 N/A 0.156 N/A DDA of TB hospital, developed. feasible No no N/A N/A
13 420 Lado Sarai [28°31'24.1"N R (d) 208 (0-8) Said khara no. falls Non Not
77°11'42.2"E South Lado Sarai SMD-5 N/A 0.01 N/A DDA under Built up Area. | developed. feasible No no N/A N/A
14 421 Lado Sarai |28°31.440'N (e) 206 (4-11) On site, some part
77°11.635'E f kh . is Built N Not
South Lado Sarai SMD-5 N/A 0.549 N/A DDA ot Khasra no‘ ' X u'| on c? No no N/A N/A
up & remaningisin | developed. feasible
the form of park.
15 423 Maidan 28°29'3.197"N77° 12 . R (c)778/330  (0-9) SAARC university Non Not
Grahi 7578"E South Maidan Grahi SMD-5 N/A 0.011 N/A DDA and. developed. feasible yes no N/A N/A
16 439 Mehrauli 28°31'15.78"N 77° Mehrauli (d) 1797 (6-10), DAV public school Non Not
South SMD-5 N/A 0.816 N/A DDA N N/A N/A
(kishangarh[9'44.25"E ou (kishangarh) / Yogmaya Mandir / exist. developed. feasible ° no / /
17 448 Saidulajab |28°31'2.847"N77°12' . . (a)200/2(1-13) Said khasra No. is Non Not
South Saidulajab SMD-5 N/A 0.151 N/A DDA Yi N/A N/A
8.709" E ou aldulaja / / fully built up. developed. feasible yes es / /
18 454 TutSarai  [28°32'4.648" N 77° 12' co-ordinated falls in
45.808" E t. B i N Not
South Tut Sarai N/A N/A DDA govt. Boys senior on ° No No N/A N/A
secondary school developed. feasible
malviya Nagar.
19 455 Sheikh 28°32'36.175" N 77° 122 (3-9). Said khasra No. is
Sarai F/66 |13'3.520"E comes under Non Not
h heikh i MD- N/A .521 N/A DDA N N N/A N/A
Sout Sheikh Sarai S 5 / 05 / Panchsheel CHBS developed. feasible ° ° / /
Residentiual
20 456 Sheikh 28°32'15.114"N77° . . 167 (2-12) Govt. land (belong Non Not
h heikh MD- N/A wi N/A DDA N N N/A N/A
sarai F/67 [13'1.414"E Sout Sheikh Sarai | SMD-5 / 0.283 / to MOR) developed. | feasible ° ° / /
21 460 Sultanpur (28°29'41.502" N 77°9' 321 min(8-6), 322
53.018"E min(0-18), 323(5- .
full | . N N
South Sultanpur SPD-1 N/A 2.92 11), 324(2-14), N/A DDA uly b:;;;;’l Govt devel‘;" o feas‘?gle
325(4-10) total pec.
area(21-19)
22 461 Sultanpur |28°29'42.041"N77°9' 402(0-3) No water body exist Non Not
South Sult SPD-1 N/A 0.00376 N/A DDA
41.910" E ou ukanpur / / Built up structure developed. feasible
23 462 Sultanpur |28°29'24.742"N77°9' 595(0-11) No water body exist Non Not
South Sult SPD-1 N/A 0.00137 N/A DDA
41.885" E ou ukanpur / / Built up structure developed. feasible
24 463 Tigri 28°30'43.874"N77° (a)191(5-8) Transferred to BSF Non Not
14' 26.553" E South Tigri SMD-5 N/A 0.775 N/A DDA traning school on developed feasible
04.07.1970 ped.
25 468 Zamrudpur | 28°33'21.23"N (a)32(11-7) There exists a
F/66 77°14'9.96"E (b)192 (4-0) private school Non Not
South Zamrudpur SPD-1 N/A 2.1 N/A DDA Building Namely KR X
developed. feasible
Mangalam Global
school. No water
26 497 Raipur 28°33'32.405" N 77° 38 (60-16) As per cordinates,
khurd 13'34.000" E the Location is Non Not
South East | Rai khurd SMD-5 N/A 8.048 N/A DDA
outh kas alpur i / / CPWD staff developed. feasible
quarters. No
27 500 Tughlakaba|28° 30' 9.435" N 77° 15' (a)1520(3-0) No water body exist Non Not
South East | Tughlakabad SPD-1 N/A 0.401 N/A DDA
dF/74 11.987"E outh kas uehiakaba / / Built up structure developed. feasible




28 502 Tughlakaba |28° 29' 38.341" N 77° (e) 1586, No water body exist Non Not
South East | Tughlakabad SPD-1 N/A 0.00137 N/A DDA
dF/78 14'51.203" E outh Fas ughlakaba / - / Built up structure developed. feasible 1 1 2
29 770 Mahipalpur|28° 33' 16.260" N 77° 8' (c) 1085(4-16)& Land occupied by el
F/91 0.041"E . . 1074(4-16) Bureau of Police Non Not
New Delhi | Mahipalpur SPD-1 N/A 1.22 N/A DDA Reasearch & developed. feasible
development.
30 771 Mahipalpur|28°32' 50.334" N 77° 8' (d) 1124/1, 1127, Falls inside the
F/92 42.625"E ) ) 1283, 1282, 1273, Boundary of Non Not
New Delh Mahipal SPD-1 N/A N/A DDA
ew befni anipalpur / 1274 & 1287 / Defence. (Land developed. feasible
under Defence
31 772 Mahipalpur|28° 33' 14.440" N 77° 8' K.No. 1075 Land occupied by
F/93 2.403"E Bureau of Police Non Not
New Delhi | Mahipalpur SPD-1 N/A N/A DDA Reasearch & .
developed. feasible
development.
(Allotted by DDA.)
32 773 Nangal 28°33'8.328" N 77°5' 1196(23-14) Land pertains to Non Not
Dewat 21.670"E New Delhi |Nangal Dewat SPD-1 N/A 3.095 N/A DDA Airport Authority of .
\ndia developed. feasible
33 774 Nangal 28°33'9.006" N 77° 6' 1279(28-16) Land pertains to Non Not
Dewat 6.444" E New Delhi |Nangal Dewat SPD-1 N/A 3.767 N/A DDA Airport Authority of .
\ndia developed. feasible
34 783 Rajokari  |28° 30'55.078" N 77° 7' (2)1164 (19-4) No waterbody
4.157"E exists. Built up
harijan basti exist at
land. Only 17 Bigha
Area is taken over Non Not
New Delhi Rajokari SPD-1 N/A 2.595 N/A DDA
ew Delnl ajokari / / by DDA from BDO developed. feasible
Najafgarh as Gram
sabha Land on
29.01.2021 "as in
where basis"
35 788 Rang Puri [28°32'0.825"N77°7' (c)1467(4- Water Body exists Non Not
37.767"E New Delhi Rang Puri SPD-1 N/A 1.22 16),1491(4-16), N/A DDA within the boundary !
developed. feasible
total area(9-12) wall of Forest Deptt.
36 789 Rang Puri |28°31'47.893" N77° 7' (d)1800(4-16),
57.935"E 1801(4-16), 1819(4- Water Body exists in
. . 16), 1820(4-16), dry condition within Non Not
New Delh R P SPD-1 N/A 3.767 N/A DDA
ew Del! ang Furl / 1821(4-16), total / the boundary wall of| developed. feasible
area(28-16) Forest Deptt.
37 790 Rang Puri  [28°32.060" N (e)1705(3-05) DDA flats exists on Non Not
77°08.763" E New Delhi Rang Puri SPD-1 N/A 0.468 N/A DDA the water Body .
developed. feasible
Lands.
38 791 Rang Puri |28°32.060" N (f)1706(6-0) DDA flats exists on Non Not
77°08.763" E New Delhi Rang Puri SPD-1 N/A 0.802 N/A DDA the water Body .
developed. feasible
Lands.
39 792 Rang Puri |28°32.060" N (8)1707(6-19) Dublicate with 466
77°08.763" E intimated to Non Not
New Delhi R Puri SPD-1 N/A 0.828 N/A DDA
ew Delt ang Furl / / Wetland authority. | developed. feasible
Submission for
40 794 Samalkha |28°31'20.676" N 77°5' 41 Private hotel on that Non Not
New Delhi S Ikh SPD-1 N/A N/A DDA
58.725" E ew Deln! amaikha / / land. developed. feasible
41 796 Samalkha (28°31'49.213"N77°5' 52(8-9) No waterbody exist
42.715"E on this land.
Chaupal & mohalla
i L . Non Not
New Delhi Samalkha SPD-1 N/A 1.19 N/A DDA clinic exist on this .
developed. feasible
land. Need
demarcation to find
out the
42 797 Samalkha [28°31'21.484"N77°5' 53(7-5) No waterbody exist , Non Not
56.254" E New Delhi Samalkha SPD-1 N/A 1.0033 N/A DDA Rajakri flyover exist .
developed. feasible

on this land.

Yet to be handed over GNCTD




G hical Wetland
S. No. as Coord?:ag:::(l.l:taitude District (s) Suitane Whether falls Whether gram TS5 IF7S5 v filio
T Wetland B in which the N L yP R within the Land Status of waterbody| Developed/N | Feasible/N 8 If gram sabha land, | verification |done by M Ri
per list and Longitude of the . Village Division |(Natural/H| Areain (ha) Khasra No/Areas . . . sabha land or
Name Wetland is category of Ownerships at site on developed | on feasible . TSS done or Not done by LM Boundary wall
825 centre of the located uman wetland rules not, if yes wing or not status
Wetlands) Made) ) s
1 367 Asola 28°27'11.682" N 77° (a)1257 (21-
12'32.260" E South Asola 2.834 19) DDA
2 368 Asola 28°26'58.552" N 77° (b)1437(0-2)
11'53.677" E South Asola 0.0025 DDA
3 369 Asola 28°26'52.158" N 77° (c)1470(1-18)
12' 25.176" E South Asola 0.1578 DDA
4 371 Asola 28°27'25.244" N 77° (h) 483 (1-14)
11'11.078" £ South Asola 0.152 DDA
5 372 Asola 28° 26' 51.558" N 77° (i) 1629(0-14)
12 46.299" £ South Asola 0.00175 DDA
6 373 Asola 28°26'53.643" N 77° 1457(0-2)
12 6,345 £ South Asola 0.0025 DDA
7 374 Asola 28°26'50.887" N 77° 1404 (1-6)
12 31.810" £ South Asola 0.155 DDA
8 375 Asola 28°26'53.762" N 77° 1424 (19-13).
12 42.831% South Asola 2.559 DDA
9 376 Asola 28°27'2.127" N 77° 12 South Asola 2963 1430 (22-15) DDA
16.955" E
10 380 Bhati 28°26'5561"N77°11| Bhati 0.307 (a)1311(2-3) DA
37.254" E
11 381 Bhati 28°25'38.461" N 77° . (c)1432 (2-3)
11'53.861" E South Bhati 0.307 DDA
12 391 Devli 28°29'39.033" N 77° . b) 45/27(18-4)
13' 47.796" E South Devli 2.461 DDA
13 393 Devli 28°29'37.388" N 77° . (d)40/26 (10-10)
14' 49.228" E South Devli 1.351 DDA
14 395 Devli 28°30'4.399"N77°13'| Devii 000125 | (P1224/1(0-1) DDA
43.845" E
15 396 Devli 28°30' 33.461" N 77° ] (g)267(0-7)
12' 44.819" E South Devli 0.00877 DDA
16 397 Gadai 28°28'35.068" N 77°9' 512/1(15-13
adal pur ; South Gadai pur 2024 |@S12/1(15-13) DDA
21.570"E
17 405 Jaunapur |28°28'26.533" N 77° 5/15(2-19),6/11(4-
10'0.667" E South Jaunapur 0.956 16) total area DDA
(7-15)
18 445 Put Sarai 77°2'57.15"E/ .
28°46'27.16"N South Put Sarai DDA
19 453 Sarai shahji |28° 32' 19.590" N 77° " " 43
12'29308" E South Sarai shahji DDA
Pertains to other department
G hical Wetland
5. No. as Coord?:agt':sp(l.l;:;tude District (s) Suebtane Whether falls Whether gram TSS If TSS verification
T Wetland . in which the N L yp R within the Land Status of waterbody| Developed/N | Feasible/N 8 If gram sabha land, | verification |done by LM wing,
per list and Longitude of the . Village Division [(Natural/H| Areain (ha) Khasra No/Areas . . N sabha land or
Name Wetland is category of Ownerships at site on developed | on feasible . TSS done or Not done by LM Boundary wall
825 centre of the located uman wetland rules not, if yes wing or not status
Wetlands) Made) ) s
1 383 Ber sarai 77°10'29.68"E / .
F/74 28°32'41.47"N South Ber sarai
2 392 Devli 28°30'4.770" N 77° 13' . c) 206(3-5)
50.067" £ South Devli 0.468
3 404 Humaun 28°33'39.849" N 77° 96 (4-2)
South H 0.561
pur 11'43.842"E ou umaun pur
4 412 Khirki 28°31'54.234" N 77° o (a)20(7-17)
13'5.030" E South Khirki 0.959
5 413 Khirki 28°32' 6.403" N 77° 13' o (b)208(2-3)
26.791" E South Khirki 0.307
6 425 Masjid 28°33'32.581" N 77° -~ (a) 152(0-10)
moth 12'58.051" E South Masjid moth 0.00125
7 426 Masjid 28°33'29.086" N 77° ; (b) 334 (1-8)
moth 13'2.018" South Masjid moth 0.157
8 443 Neb Sarai |28°30' 39.728" N 77 South Neb Sarai 0.588 (a)84(04-04)

12'2.947"E




9 444 Neb Sarai |28°30'34.177" N 77° . b) 170/ 4 y
12 12610" £ South Neb Sarai 0.147 Zgn7 1 1 ;
10 452 Shaupur | 77°12'34.03"E / it AR
28°27'43.53"N South Shaupur
11 458 Shah pur  [28°32'41.907" N 77° . 468 (9-11)
South Shah t 1.218
jat 12'46.561" ou ah purja
12 467 Yusuf Sarai | 28°33'43.44"N .
F/66 77°1212.77"E South Yusuf Sarai
13 470 Bahapur 28°33'42.713"N77° (a) 53/2 (1-12)
16' 13.689" E South East Bahapur 0.149
14 477 Hari nagar |28°37'47.538" N 77°6' Hari nagar K.No.1949  Area
ashram 55.582" E South East s 1.82 18200 sq. meters
ashram
F/66
15 485 Kotla 28°34.385'N Kotla 43 (1-12)
Mubarakpu|77° 13.348'E South East 0.149
. Mubarakpur
16 486 Kotla 28°33'54.752" N 77° Kotla 391 (1-7)
South East 0.227
Mubarakpu|13' 23.282" E outh Fas Mubarakpur
17 504 Sarai 28°35'0.366" N 77° 15' South East Sarai
Kalekhan  [27.599" E Kalekhan
18 767 Munirka 28°34'34.676" N 77° . . 44/3/1(24-13)
F/67 10'33.211" E New Delhi Munirka 3.228
19 823 Zoo Lake |28°36'4.16"N Central
77°14'57.77"E
Pending with South Zone.
1 464 Vasant 28°30'24.51"N 77° K.No.2131/1674
Kunj, 8'38.23"E (old)/
Opposite South Vasant Kunj 0.6608 1241 (New)(12-14)
Sara Area: 6608 sg.mtr.
Restaurent
Kh. No. & Geo-Coordinate not availabe
1 ‘366 Arkpur South ‘ Arkpur bagh ‘ ‘

bagh mochi

mochi




e —_
Sports ZOD‘B Feasible Water Bodies ]
S.No. . No. e T S | p——
:s I:Zr \h’:—tnf:ﬂd ?ggf;;’;::: I :::;‘Tttfs? it] ;ag Village Areain ] Khasra Di\fision & Sub Comments/ Bemarks‘ i?f field
list (Latitude and Wetland | wne (ha) No/Areas Dvision /Contact staff as per site condition
; Erancs rship Number
Longitude of the | located
center of the
Wetlands)
1 236 Bhalswa 28°44'19.674" | North West | DDA | Bhalswa | 0.7357 | (c) 1258(5-5) | EE/Sports ‘It is an artificial pond which
Jhangirpur N77° 10 Jhangirpur Divison-2 is used for beautification
BT R | Sh.P.K.Gupta | inside the Bhalswa Golf
J 9350361342 Course area
2 237 Bhalswa 28°44'9.755" | North West | DDA | Bhalswa | 0.688 |(d)1323(5- | EE/Sports It is an artificial pond which
Jhangirpur | N 77° 10’ Ihangirpur | 15) Divison-2 is used for beautification
28.060" E Sh. P.K. Gupta inside the Bhalswa Golf
9350361342 Course area
3 417 Lado sarai 28° 31" 42.738” | South DDA 0.075 | (a) 248min EE/Sports It is an artificial pond which
F/89 (Qutab | N77°11' Lado Sarai (1-2) Divison-1 & Sub is used for beautification
Golf Course) | 44.095" E Area : 750.00 | Division-1/011- inside the Qutub Golf
sq. mtr. 43177622 Course area
e The Existing coordinates
Sh. Baldeep Walia i.e 28° 34’ 41 69" N 77"
| Mob No; 10’ 19 94" E is not as per
85100000204 site location.
4 766 Munirka 58°3142.738" | New Delhi | DDA | Munirka |2.715 | 19/41{20-3) EE{SPorts It is a developed water body
F/66 N77°11 Division-1 & Sub | but due to no source of
44.095" E Division-4/ 011- water and wvery less
43177622 catchment area, Water not
stagnate in water body.
Sh. Baldeep Walia
Mob No:
L L 85100000204

-— 2’01"/
EE(P & H ]?joms

PRasuant vizay

4810923 8y



117

Status of Water Bodies under Chief E (Horticulture Zone) As on 31.01.2025
s, [s.no. S.No. as Wetland Name Geographical District(s) in which Village Division Wetland | Size of the Khasra No Whether fall Land ‘Status of water body at site Developed or not Feasible/ Non - | Whether gram sabha land o not. If yes than date of handing Tss
No. |per list 825 per list Coordinates  (Lat- | water body located subtype | water body within category | ownership Feasible over from GNCTD verification by |  verification
822 Long. of water (Natural/ (in Ha) of regulated LM. Yes or No
1 44 37 |Sanjay Lake, MayurVihar |28° 36'52.234" N East Mayur Vinar HCD-1 EE 170 Khno-1,2,3,16,18,4,5,6,7,13,8,9, 10, 11, 12 etc. Yes DDA Desilting and STP waterline Developed Feasible NO Demarcated NIA
77°18'7.147"E Prashant Kaushik Mob- 63/21,472/168, 472/168, 166, 167, 169, 160, 158 159, 158, 157, 155, 156, 154, 152, 153, 137, work by DJB has been
ag18722111 135,136,134 min, 133 min, 132 min, 131, 123, 120,125, 124 min, 116 min, 117 min, 192 min, completed in 2023 and filling of
126,12, 126,127, 191 min, 189,190, 194, 187, 185, 195 min, 181, 180, 179, 178, 186, 185, waterbody hrough STP
184'min, 177, 162,449/197 min, 176,175, 174, 172,173 min, 177 min ec. 225, 226,237 min, wateline s in progress. At
157,160 min, 156 min, 155, 160, 161, 162 min, 144 min, 142 min, 145, 154,152,153, 150, resent no desiing o required.
145,143,147, 146, 10, 111, 112, 115, 114, 116, 128, 141 min, 140 min, 139 min, 138 mi,
102 min 101 min tc. 925 in, 526 mi e
159,158, 157,155, 156, 154, 152, 153, 137, 135, 136, 134 min, 133 min, 132 min, 131,123,
120,125, 124 min, 116 min, 117 min, 192 min, 126,129, 128, 127, 191 min, 169, 190, 194,
187, 188, 195 min, 181, 180, 179, 178, 186, 185, 184 min, 177, 182, 449/197 min, 176, 175,
174,172,173 min, 177 min etc.
225,226, 227 min, 157, 160 min, 156 min, 155, 160, 161, 162 min, 144 min, 142 min, 145, 154,
152,153, 150, 145, 163, 147, 146,110, 111, 112, 115, 114, 116, 128,141 min, 190 min, 139
min, 138 min, 102 min, 01 minec.
925 min, 926 min et
2 48 a1 Shastri Park 28°40'35.25" N East West Vinod Nagar HCD-1 EE 01 Khasra no. 109 Yes DDA Developed but in dry state due to Developed Feasible NO Demarcated NIA
77°15'41.9"E Prashant Kaushik Mob- sandy soil. At present no
9818722111 desilting is required.
3 50 83 [NandNagri (2) Mandoli | 28°41'53.322" N East Mandoli HCD-1 EE 3.4027 Kh.No.911,912 Yes DDA Developed but in dry state. At Developed Feasible NO Demarcated NIA
77°18'55.245"E Prashant Kaushik Mob- present no desilting is required.
9818722111
4. 53 43| Sunder Nagari 28°41'39.870"N. East 'Sundar Nagri HCD-1 EE 0.15 Kh. No. 0/67 Yes DDA Developed but in dry state. At Developed Feasible NO Demarcated NIA
77°19'18.089"E Prashant Kaushik Mob- present no desilting is required.
9818722111
5. 86 67 [Maharaja Surajmal Park | 28° 39'45.614" N North East Maharaja surajmal park | HCD-1 EE 075 KhNo.94. Yes DDA Developed but in dry state. At Developed Feasible NO Demarcated NIA
77°18'5.600" E Prashant Kaushik Mob- present no desilting is required.
9818722111
6. 47 40 | West Vinod Nagar 28 37.390N East West Vinod Nagar HCD2 EE 04 Kh. No- 882 to 885 Yes DDA Developed but in dry state. At Developed Feasible NO Demarcated NIA
77 17.319E Prashant Kaushik Mob- present no desilting is required.
9818722111
7. 52 42| Smriti Van Lake (Kondli) |28.604792 N East Kondli HCD-2 EE 3984 Kh No- 580, 581, 582, 750, 751, 749, 752,754, 759, 753 etc. Yes DDA 'STP water line work by DJB has Developed Feasible NO Demarcated NIA
77.338327 E Prashant Kaushik Mob- been completed and filling of
9818722111 water body through STP water
pipeline is in progress. At
present
8, 494 490 Ashoka Park, New 28.569947 N ‘South East Bahapur D-2 EE 03 Kh.No. 201 min., 203 min. (Rivised) Yes DDA Developed. At present no Developed Feasible NO! Demarcated NIA
Friends Colony 77.276729 E Prashant Kaushik Mob- desilting is required,
9818722111
9. New New Water body at District | 28.527154 N South East Jasola HCD-2 EE 04 Yes DDA Developed. At present no Developed Feasible NO Demarcated NIA
Park SaritaVihar 77.292629 E Prashant Kaushik Mob- desilting is required,
9818722111
10. 472 266 Bahapur  (Mio 28°32 55,302 N South East Bahapur EE 2528 Kh no-630/2 (18-9) Yes DDA Developed. At present no Developed Feasible NO Yes NA
M.P. Green Area, 77°15'41.760"E Bhupender Kumar Mob- desilting is required,
MaaAnandmai Marg) 9310502842
11 501 296 Tughlakabad FI76 28°30'31.215" N South East Tughlakabad HCD-3 EE 0.005 Khno-857 (0-4) Yes DDA Developed. At present no Developed Feasible NO Yes NA
77°15'47.314"E Bhupender Kumar Mob- desilting s required,
9310502842
12 476 270 [ AasthakunjPh-1 11 11nd Ill| 287 33 16.382" N South East Garhi Jnaria maria HCD-3 EE Yes DDA Developed. At present no Developed Feasible NO Yes NA
(Distt. Park, Kalkajiilc | 77° 14'50.610" E Bhupender Kumar Mob- desilting s required,
park around Kalkaji 9310502842
| Temple) Garhijhariamaria
FI66
13 503 498 | Tughlakabad 285070955 "N South East  Tughlakabad HCD-3 EE 055 Yes. DDA Under Dispute Developed Feasible NO Yes NIA
(Recreational Complex, |77.2672918 "E Bhupender Kumar Mob-
Phase--1, Zone-Ill) 9310502842
1a. 414 211 Khirki (Satpula Lake) | 28° 32 2.932"N South Khirki HCD-3 EE 18075 | Khno-155(135-11) Satpulla Dam Yes DDA [Water body given to Rotary Club) Developed Feasible NO Yes NIA
77°13'25298"E Bhupender Kumar Mob- (Completed)
9310502842
15. 457 251 Shah pur jat 28°33 4.044"N South Shah pur Jat HCD-3 EE 0.683 Kh-294 (5-11) Yes DDA Developed, at present no Developed Feasible NO Yes NIA
77°12'43.985"E Bhupender Kumar Mob- desilting is required.
9310502842
16. 415 412 Ladha sarai FI74 28°30'38.222"N. South Ladha Sarai HCD-3 Ef 1.087 Kh. No. (a)3 (8-13) Yes DDA Developed, at present no Developed Feasible NO! Yes NIA
77°11'36.810"E Bhupender Kumar Mob- desi qui
9310502842
17, 416 413 Ladha sarai FIT5 28°30'36.83"N South Ladha Sarai HCD-3 EE 0.011 Kh. No. (b) 14 min (0-9) Yes DDA Developed, at present no Developed Feasible NO! Yes NIA
77°1130.30"E Bhupender Kumar Mob- is required.
9310502842
18. 418 115 Lado Sarai (Behind 28°31'16.692" N South Lado Sarai HCD-3 EE 0.267 Kh.No. (6]-335 min (2-0) Yes DDA Developed, at present no Developed Feasible NO Yes NIA
| AhinsaSthal) 77°11'27.016"E Bhupender Kumar Mob- desilting is required.
9310502842
19. 402 399 HauzKhas(District Park | 28° 33' 16.820" N South Hazu Khas. HCD-4 EE 8.0 Kh.No-(5.6.) 149 min, 150 min, 151, 152, 153, 154, 155, 156, 157, | Yes DDA [Water body already developed, Developed Feasible NO Yes NIA
at HauzKhas) 77°11'30.476"E Lakshay Singla  Mob- 158, 159, 160, 161, 162 At present no desilting is
T R AR required.
20. 429 426 Aff. M.P. Green Areaat  [28°31'41"N South Mehrauli HCD-4 EE 38.70 Kh no-2734/1722/312 154 Bigha 14 Biswa (old) All water bodies on same Kh. No. Yes DDA Handed over to DJB, Water Developed Feasible NO Yes NIA
Sanjay Van (LalKotBaoli) |77° 11' 15" E Lakshay Singla  Mob- body has been developed, At
present no desilting is required.
21, 430 a1 Aff. M.P. Green Areaat  (28° 31.54.893'N South Vasant Kunj EE 0.569 Kh no-2734/1722/312 154 Bigha 14 Biswa (old) All water bodies on [Yes DDA Handed over to DJB, Water Developed Feasible NO Yes NIA
Sanjay Van (Pond No. 1), | 77° 10.31.989"E Lakshay Singla Mob- body has been developed, At
N same Kh. No. . o
VasantKunj present no desilting is required.
2. [431 428 (AT, M.P. Green Areaal | 28° 31.54.893'N South Vasant Kunj HCD-4 EE 05185 |Kh No-2734/1722/312 154 Bigha 14 Biswa (old) All water bodies on |¥es DDA Handed over to DJB, Water Developed Feasible NO Yes NIA
Sanjay Van (Pond No. 2), |77° 10.31.989"E Lakshay Singla Mob- body has been developed, At
same Kh. No.
VasantKunj present no desilting is required.
23 432 229 [ATf. M.P. Green Areaat | 28° 31.54.893'N South Vasant Kunj HCD4 EE 0526 Kh no-2734/1722/3/2 min 2755/1764/1 Min 154 Bigha 14 Biswa | Yes DDA Handed over to DJB, Water Developed Feasible NO Yes NA
Sanjay Van (Pond No. 3), |77°10.31.989'E Lakshay Singla Mob- 105 Bigha 16 Biswa body has been developed, At
VasantKunj present no desilting is required.
(Village Mehrauli)
24, 433 430 Aff. M.P. Green Areaat |28° 31.54.893"N South Vasant Kunj HCD-4 EE 0.6686 Kh no-2734/1722/3/2 min 2755/1764/1 Min 154 Bigha 14 Biswa Yes DDA Handed over to DJB, Water Developed Feasible NO! Yes NIA
Sanjay Van (Pond No. 4), | 77° 10.31.989"E Lakshay Singla Mob- (old) body has been developed, At
VasantKunj present no desilting is required.
105 Bigha 16 Biswa
(village Mehrauli) (Old)
25. 437 234 Mehrauli (kishangarh) | 28°31.200'N South Mehrauli (Kishangarh) | HCD-4. EE 1779 Kh.N0.1220(13-3) (NEW) (OLD-2741,2026,1675) Yes DDA Desilting has been done water Developed Feasible NO Yes NA
(Baba AdhrangNath) 77°09.7124'E Lakshay Singla Mob- body is developed.
26. |44l 138 Mehrauli (kishangarh) | 28°320.16'N South Mehrauli (Kishangarh) | HCD-4. EE 028 Khno-(i) OId 2321/1224  (1-5) New 537(2-10) Yes DDA Developed, (Cleaning Developed Feasible NO Yes NIA
(Oxidation pond No. 1 |77°1113.64"E Lakshay Singla Mob- Bioremediation work is under
at MehrauliArcheaolo progress)
gical park)




7. |as2 439 Mehrauli Complex, Phase|28.51971° N South Mehraul (<ishangarh) | HCD-4 EE 35 |KhNo-3.53Ha Yes DDA [ Desilting has been done water Developed Feasible NO Yes NIA
1(Oxidation pond No. 2 |77.186°E Lakshay Singla Mob- body is developed.
at MehrauliArcheaolo
gical park)
28 459 453 St Van Lake 26°3053'N South Vasant Kunj HCD-4 EE 183 Kh. No. 661, 662, 663, 664, 689, 690, 691, 692, 697 to 700 min. es DDA Handed over to DJB, Water Developed Feasible NO Yes NA
(Vasantkunj) 771013 Lakshay Singla Mob- body has been developed, At
present no desilting s required.
29, |45 459 VASANT UDHYAN 287 33501N, South Vasant Kunj HCD-4 EE Kh. No. 1155/673 min Yes DDA | Water body already developed, Developed Feasible NO Yes NIA
(OPPOSITE PVR 77°09.970E Lakshay Singla Mob- | At present no desilting is
PRIYA) required.
30. |66 450 Vasantvatikesector- C, |26°323" N, South Vasant Kunj HCD4 EE 0a3 Yes DDA | Water body already developed, Developed Feasible NO Yes NIA
VasantKunj 77°8146" E Lakshay Singla Mob- | At present no desilting is
required.
3 o2 810 DhaulaKuan(Kitchn er  |28°3527.61'N South Dhaula Kuan HCD-4 EE 589 |Kh.No. 562/181 (Min) Yes DDA | Developed, (Bioremediation to Developed Feasible NO Yes NIA
Lake) 77° 943.56"E Lakshay Singla Mob- be taken up after award of work)
32 |New New | Quli Khan (Metcalf Boat |28%31°21.79" N South Mehraull HCD-4 EE 032 Yes DDA | Desilfing has been done water Developed Feasible NO Yes NIA
House, Mehrauli 77117107 E Lakshay Singla Mob- body is developed. At present no
Archaeological Park desilting is required.
33, New New Ram Talab, Sanjay Van | 28°32'19.08" N South Mehrauli HCD-4 EE 007 Yes DDA Developed, at present no Developed Feasible NO Yes NIA
77°10'45.97" E Lakshay Singla Mob- desilting required.
S 231 Bhalswa Lake 28°44.494'N North West Bhalswa HCD-5. EE 456014 |Kh.No. 283/2 (2-10), 387 (4-10), 388 (4-16), 393 (5-14), 394 (5-10), |Yes DDA Developed Developed Feasible NO Yes NIA
77°10.318°E Dunni Ram Meena  Mob- g e B R g (Quality of water is being
oarravaro 395 (4-16), 404 min. (6-12), 405 (4-16), 406 (4-12), 407 (4-05), 408 oroved by it Bio.
(4-01), 409 (3-14), 410 (3-01), 411 (6-11), 412 (4-16), 413 (4-16), remediation treatment) Partially
414 (4-16), 415 (4-16), 416 (4-16), 417 (4-16), 418 (4-16), 419, (4- desilted by DJB 2023
16), 420 (4-16), 421 (4-16), 422 (4-16), 423 (4-16), 424 (4-16), 425
(6-08), 427 min. (2-16), 428 (4-16), 429 (4-16), 430 (4-16), 431 (4~
16), 432 (4-16), 433 (4-16), 434 min. (2-10), 465 (4-16), 477 (4-16),
478 (4-16), 479 (4-16), 480 (4-16), 481 (4-16), 492 (4-16), 493 (4-
16), 494 (4-16), 495 (4-16), 496 (4-16), 497 (4-16), 498 (4-16), 499
(2-11), 500 (4-00), 501 (4-16), 502 (4-16), 503 (5-06), 504 (4-16),
505 (6-12), 506 (3-01), 507 (4-16), 508 (4-16), 509 (4-16), 510 (4-
16), 511 (4-16), 512 (4-16), 513 (4-16), 514 (4-16), 515 (4-16), 516
(4-16), 517 (5-16), 518 (4-16), 519 (4-16), 520 (4-16), 521 (4-16),
522 (4-16), 523 (4-16), 524 (4-16), 525 (4-16), 535 (4-16), 536 min.
(3-09), 847 (1-00), 848 min. (3-04), 849 (4-16), 850 (4-16), 852 (4-
16), 853 (4-16), 854 (4-16), 855 (4-16), 856 min. (1-08), 875 (4-16),
876 (4-16), 877 (4-16), 878 (4-16), 879 (4-16), 880 (4-16), 881 (4-
16), 882 (4-16), 883/2 (3-00), 884 min. (5-14), 885 (4-16), 886 (4-
16), 887 (4-16), 888 (4-16), 889 (4-16), 890 (4-16), 891 (4-16), 892
(2-08), 893 (2-00), 894 (5-15), 895 (4-16), 896 (4-08) of village
Bhalswa Jahangirpuri. Total Area (512-00)
EED 234 Bhalswalahangirpur i, |28.7351 "N North West Bhalswa HCD5 EE 2162 |Kh. No. 933, 934, 940, 941, 956, 957 Yes DDA | Developed (250 KLD STP Developed Feasible NO Yes NIA
Behind Sanjay Enclave  [77.1608 "E Jahangirpuri Dunni Ram Meena  Mob- commissioned) at present no
girp 7042737470 desilting required.
36. 256 253 Dhirpur F/76. 28°4253.68'N North West Dhir pur HCD5 EE 0.162 Kh no-(c) LAL DORA, Kh. No.9 Yes DDA Developed, at present no Developed Feasible NO Yes NIA
77°1155.97"E Dunni Ram Meena  Mob- desilting required.
7042737470
AN 325 Distrct Park Pitanpura_ |28.70°N North West Pitampura HCD5 40468 | Kh. No. 862 to 871 Yes DDA | Developed, t present no Developed Feasible NO Yes NIA
77.14°E Dunni Ram Meena  Mob- desi i
7042737470
38. 328 326 District Park, Harsh 28.69170° N North West Pitampura HCD-5 EE 0.999 Kh. No. 206 (2.47 acre) Yes DDA Developed, at present no Developed Feasible NO Yes NIA
Vihar, Pitampura 77.133380°E Dunni Ram Meena  Mob- desilting required.
7042737470
39. 228 224 Avantika (A) District | 28°2°17.71° N, North West Avantika HCD-6 EE 38745 Kh. No.-18, 19, 21, 22, 23, 64, 75 & 77 Yes DDA Developed, at present no Developed Feasible NO Yes NIA
Park at Avantika, Rohini , | 77°5°39.95" E Manoj Kumar Mishra desilting requis
tor-1 Mob-8800355584
20, |229 225 Avantika  (B) District |28°4217. North West Avantika HCD-6 EE 38745 |Kh. No. 18, 19, 21, 22, 23, 64, 75 & 77 Yes DDA Developed, at present no. Developed Feasible NO Yes NIA
Park at Avantika, Rohini , | 77°5°39.9: Manoj Kurar Mishra desilting required.
Sector-1 Mob-8800355584
4 om0 246 Swaranlayanti Park 26743 13191°'N_ | North West Swaran Jayantipatk  |HCD-6 EE 10 Kkh.No. 6//13/1, 14/1, 15, 16, 23, 24, 25 and 20//14, 15, 16, 17, Yes DDA | Developed Developed Feasible NO Yes NIA
77°7'5.162"E Manoj Kumar Mishra (STP water is being used) at
Mob-8800355584 21//11,12,19, 20,21, 22 present no desilting required.
2. 250 247 District Park 100 hact. | 28° 43'36.211" N North West Rohini HCD6 EE 1922 Kh. No. 6//13, 14/1, 15, 16, 23, 24, 25 Yes DDA Developed, at present no. Developed Feasible NO Yes NIA
(formal Garden, 77°7'5.554"E Manoj Kumar Mishra desilting required.
SwarnJayanti Park, Sec- Mob-8800355584
10, Rohini )
3. 251 248 District Park 100 hact. | 28°43'34.91364" N, | North West Rohini HCD-6 EE 3577 Kh. No. 20//14, 15, 16, 17, 21//11, 12, 19, 20, 21, 22 Yes DDA Developed Developed Feasible NO Yes NA
(Informal Garden, 777" E Manoj Kumar Mishra (STP water is being used) at
SwarnJayanti Park, Sec- Mob-8800355584 present no desilting required.
10, Rohini )
|2 219 ict Park(at Sector- | 28%4223.12° N, North West Rohini HCD-6 EE 0327 |kh. No. 41/8, 7/1 min, 7/2 min, 13/1 min, 14/1 min, 14/2 min Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
20, Rohini (Phase-3) 77°4°17.49" E Manoj Kumar Mishra desilting required.
Mob-8800355584
5. 253 250 NHP No. 3at Sector 23, [28°4326.02" N, North West Rohini HCD-6 EE 0.04 Kh. No. 42//1 min, 2 min, 3 min, 13/2 min, 13/5, 13/3, 42//8 Yes DDA Developed , at present no Developed Feasible NO Yes NIA
Rohini (JheelWala Park) |77°4'53.05" E Manoj Kumar Mishra desilting required.
Mob-8800355584
46. 311 309 Mangol pur kalan F/90  (28° 41.772N North West Mangol pur kalan HCD-6 EE 0.607 Kh.No.28//4/1min,2min,6,7min total area(14-0) (Near Forensic Lab.) [Yes DDA Developed, at present no Developed Feasible NO Yes NIA
(Parkand Pond Area,  |77°06.512E Manoj Kurar Mishra desilting required.
Sector-3, Rohini) Mob-8800355584
4. |a ED PoothKalen (Park |27 az58706N [ Norhwest Pooth Kalan HCD-6 EE 1861 |Kh no-(a)30//24(4-9) 25(4-16) 41//4/2(0-14) 5(4-2) 42//1(4-16) 2(4- | =5 DDA | Developed, at present no Developed Feasible NO Yes NIA
&sardarpatelLake), 77°430132" € Manoj Kumar Mishra ) desilting required.
Sec.23, Rohini Mob-8800355584 16) total area (23-13)
8 o 343 Rithala /89 (Parkand  |28° 42'57.067°N | North West Rihala HCD-6 EE 144 |Kh.No.-672 & 673 (75-2) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
Water Body at Rithala, |77 6'6.136" € Manoj Kumar Mishra desilting required.
Sector-5) Mob-8800355584
a9 [520 515 Bindapur 26736 4L899°N | South West Bindapur HCD7 EE 1628 |Khno-605(12-17) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
7704 25277 E Rakesh Kumar ~ Mob- desilting required
9958681549
50. 551 546 Dwarka(Water Bodyat |28°35°37° N, South West Dwarka HCD-7 EE 016 Yes DDA Developed, at present no Developed Feasible NO Yes NA
Central Nursery, Sector- |77°3°25" E Rakesh Kumar  Mob- desilting required.
5) 9958681549
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5. [571 566 Kakrola /02, Sector-16B, [ 287 36'35.404"N | South West Kakrola HCD-7 EE 064 |Khno-184(0-15),192(8-17), total=(9-12) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
Dwarka 77°1'10.181"E Rekesh Kumar ~ Mob- desilting required.
28°36.584" N 9958681549
77°01.206"E
52 |572 567 Kakrola F/03Sector- 16A, |28° 36' 17.638"N | South West Kakrola HCD-7 EE 029 Kh no-194(15-4)195/41(1-9) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
Dwarka 77°14.141"E Rekesh Kumar ~ Mob- desilting required.
28°36.320" N 9958681549
77° 0L079"E
53 |619 615 ‘Nasirpur Fi06 28°3554238" N |South West Nasirpur Dwk |HCD7 EE 06782 |Kh. No. 109 Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
77°5'13338" Rekesh Kumar ~ Mob- desilting required.
9958681549
54 |646 642 PochanPur near 100m  |28° 33 47.020°N | South West Pochan Pur Dwk |HCD7 EE 028 |Kh.No.34 (7-6) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
oad, Sector -238, Dwarka|77° 2'59.429" Rekesh Kumar ~ Mob- desilting required
9958681549
55 |68l Water Body at Sector 23, |28°35'58™ N, South West Dwarka HCD7 EE 06 Kh.No.-42/1 min, 2 min, 3 min, 13/2 min, 13/5, 13/3, 42//8 Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
Dwarka 77258 E Rekesh Kumar ~ Mob- desilting required
9958681549
6. |51 750 Bagdola (Main|28° 34 8.08L'N New Deli Bagdola HCD7 EE 1624 |Kh.No.157(12-4) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
CRPF camp) 7704 27.976"E Rekesh Kumar ~ Mob- desilting required
9958681549
57. |79 ShahbadMohd Pur F/03, |28° 33.374'N New Deli Shahbad HCD7 EE 054 |Kh. No.1/72(28-17) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
(near railway fatek) 77°04.051" E Mohd.pur Rekesh Kumar ~ Mob- desilting required
5 9958681549
5. |800 798 ShahbadMohd Pur F/04, |28733 20631°N | New Delhi Shahbad HCD7 EE 008 |Kh. No.1/535(31-6) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
(near HarijanBasti) 77° 410107 E Mohd.pur Rekesh Kumar ~ Mob- desilting required
28°33.324'N . 9958681549
77°04.120'E
59 |202 198 Prasad Nagar Lake 28°33°4779%8"N |Nomh Prasad Nagar HCD8 EE 148 |Kh. No.578 Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
77°10'40875"E Rekesh Kumar ~ Mob- desilting required.
9958681549
6. |60 696 Gathipeeran F/89 @ |28740'19.386°N | West Peeragarhi HCD8 EE 147 Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
Peeragarhi(Park and Lake |77° 5'43.872" Rekesh Kumar ~ Mob- desilting required.
at District Park, 9958681549
PaschimVihar)
6L |75 713 Madipur F/74 (Park and | 28° 40'9.021"N West Madipur HCD 8 EE 31 Kh.No.1298(23-2) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
Lake at BhagwatiTalab,  (77°7'18.466" E Rekesh Kumar ~ Mob- desilting required
Madipur) 9958681549
62 |76 4 Madipur F/75 (Parkand |28 40' 10814"N | West Madipur HCD8 EE 0829 |Kh. No. 1300 Area: 6 Bigha 2 Biswa Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
Lake at Madipur Village) [77° 7'21.134" E Rekesh Kumar ~ Mob- desilting required.
9958681549
63 |73 732 Tihar Lake 283752537 N|West Tihar HCD8 EE 320 |Kkh.No.1533(92-18) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
77°619312'E Rekesh Kumar ~ Mob- desilting required.
9958681549
64 802 800 Todapur 28737334 New Deli Todapur HCD8 EE 1087|114 (8-13) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
77°09.577E Rekesh Kumar ~ Mob- desilting required.
9958681549
6. 803 801 Todapur 28°37.695'N, New Delhi Todapur HCD8 EE 0441 |142-143-145 (3-3) Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
77°09.946'E Rekesh Kumar ~ Mob- desilting required.
9958681549
66. 804 802 Todapur 28°37.812°N, New Delhi Todapur HCD-8 EE Kh. No. to be provided by LM/DDA Yes. DDA Developed, at present no Developed Feasible NO Yes NIA
77°10.055°E Rekesh Kumar ~ Mob- desilting required.
9958681549
6. |45 469 Chakchilla Chakehilla South East Chakchilla HCD9 EE Yes DDA | Developed, at present no Developed NO NIA
Ashutosh Upadhaya desilting required.
Mob-9315869127
68 |484 480 Kilokari F/66 Kilokari F/66 South East Kilokari X EE 184(0-15),192(8-17),_total= Yes DDA | Developed, maintained by Developed Feasible NO Yes NIA
Ashutosh Upadhaya CEMDE, Prof. C.R. Babu
Mob-9315869127
69. Not in list {475 (AOL) (AOL) | South East Kilokari HCD-9 EE 429 194(15-4)195/41(1-9) total=(16-1) Yes. DDA Developed and filled with water Developed Feasible NO Yes NIA
Water body No.-2, Village | Water body No.-2, Ashutosh Upadhaya
Kilokari, South East, | Village Kilokari, South Mob-9315869127
Delhi East, Delhi
70 [Notin list |476 (AOL) (AOL) | South East Kilokari HCD-9 EE 370 [ew319) Yes DDA | Developed and filled with water, Developed Feasible NO Yes NIA
Water body No.-3, Village | Water body No.-3, Ashutosh Upadhaya at present no desilting required.
Kilokari, South East, | Village Kilokari, South Mob-9315869127
Delhi East, Delhi
1. Not in list {477 (AOL) (AOL) | South East Kilokari HCD-9 EE 172 Kh.No.111(0-4) Yes. DDA Developed and filled with water, Developed Feasible NO Yes NIA
Water body No.4, Village | Water body No.-4, Ashutosh Upadhaya at present no desilting required.
Kilokari, South East, | Village Kilokari, South Mob-9315869127
Delhi East, Delhi
72 |New New |Water body at Baansera South East Kilokari HCD-9 EE 400 Acres |Kh.No. 109 Yes DDA | Developed and filled with water, Developed Feasible NO Yes NIA
park Ashutosh Upadhaya at present no desilting required.
Mob-9315869127
73 |48 a5 Mehrauli (kishangarh) |28 3L675N, South Mehrauli HCD-9 EE Kh No- Neela Hauz Kh. No. 1681(01-01), 1682(0-12), 1683(01-12), 1684(01-12), 1685(0/ Yes DDA | Developed (This site has already. Developed Feasible NO Yes NIA
(Neelaauz) 7710.222€ (kishangarh) Ashutosh Upadhaya 10), 1686(0-16), 1687(01-00), 1688(0-13), 1689(0-19), 1690(0-06), 1691(0-03), 1692(0- been developed by
Mob-9315869127 14),1693(0-15), 1694(01-02), 1965(0-10) 1696(0-11), 1697(0-10), 1698(0-11), 1699(02- CEMDE/Prof. C.R. Babu and is
12), 1700/1(01-03), 1701/2(0-13), 2914/1702/2(0-10), 2915/1702/2(0-12),1703/2(01- being maintained by them)
07)1711/1(0-12), 1712(0-16) 1713/2(0-14), 1714(0-11) 1715/2(03-17), 1716/1(0-09),
1718/1(0-04) 1719/1(0-05), 1719/2/0-05), 1719/3(0-05) 1719/4(0-05) 1719/5(0-05)
1719/6(0-19), 1719/7(0 19), 1719/8(01-07) 1720(06-15) 1721/1(16-00) 1721/2(02-19)
and 1721/3(0-05) of Village Mehraullis acquired vide Award No 80A/1971-72 this land
is acquired for Nehru University and this land also notified vide notification u/s 22(1)
0. F8(49)/63/L&B dated 10/04/1972. Further kh.no. 1700/2(01-10/1701/10-
02),2914/1702/1(0-03),2915/1702/10 04), 1703/1(0-14) 1704(03-12), 1706/01-
07),2202/1709(0-09),2203/1709(0 18),1710(01 14),1711/2/01-00, 1713/ 1ess than
Biswa) 1715/110- 03,1716/2(01-03) 1717(01-05) and 1718/2(03-07)of Village Mehrauli
is acquired vide Award No. 80/70-71 Suppl. and the same is placed at the disposal of
DDA vide notification u/s 22(1) no F9(20)/78/L&B/vol | dated 19/11/1981. Further
kh.no, 1705(12:07) and 1707(0-17) of village Meharuliis accuired vide Award no.
41/85-87 and the same is placed at the disposal of DDA vide notification u/s 22(1) no.
F9(4)/86 L&B/LA dt. 06/10/86. As per above the allland is DDA acquired land
3G 48 |Ghondagujran khaddar |28° 41'22.863°N | North East Ghonda gujran _|HCD-10 EE Yes DDA |Developed, at present no Developed Feasible NO Yes NIA
77°15'11.721" € Khaddar Bhupender Kumar desilting required.
Mob-9310502842
75 |93 73| Usmanpur FIB9 28°4214.45"'N North East Usmanpur HCD-10 EE Yes DDA |Developed, at present no Developed Feasible NO Yes NIA
77°1357.30" E Bhupender Kumar desilting required.
Mob-9310502842
6. 814 812 Jharodamajraburari 28°44'02.6"N. North East Jharoda majra HCD-10 EE Kh No-14//4 (04-16) 14//5 (03-10) 14//6 (04-16) Yes DDA Developed Developed Feasible NO! Yes NIA
77°13'012'E Bhupender Kumar : (Yamuna Biodiversity Ph-
burari Mob-9310502842 14//14 (04-16) 1) at present no desilting
required.
[ANED 814 KN.ridge Khunijheel -1 |28°40°50.478"N | North KN ridge HCD-10 EE Kh.No. 333,346, 347 Area 6839,26 Acre Yes DDA | Developed at present no Developed Feasible NO Yes NIA
77°130.963" € Bhupender Kumar desilting required.
Mob-9310502842
ICED 815 KN ridge Khunijheel North KN ridge HCD-10 EE Kh.No 333, 346, 347 Area 3844.56 Acre village civil station. Yes DDA | Developed, at present no Developed Feasible NO Yes NIA
(Serpentine Lake) Bhupender Kumar desilting required.
Mob-9310502842




JharodaMajra, Burari,

287443177 N
77°12'53.328" E

North East

Jharoda Majra,

Burari,

HCD-10 EE

Bhupender Kumar
Mob-9310502842

Kh No-14(2000 sq.mtrs.) & 137 (3500sq.mtrs.)

Developed
(Yamuna Biodiversity Ph-
1) at present no desilting
required.

Non-Feasible Water bodies Horticulture

Khichripur F/74  [28° 36' 54.458" N (c)1000 sq.
77°18' 21.011" E East Khichripur 01 |mtrs.
Vinod Nagar 28°37'27.285"N (2) 6600 sq.
77°17'17.731" € " mtrs. K No.
East Vinod Nagar 066 |gg5 10 885
Vinod Nagar N-2837'26.54" (035
£077°17'17.26" hectares
East Vinod Nagar 35
Wazirpur 77°10' 16.690" (2)532/2(19-]
28°41'28.648"N |  North West Wazirpur 2595 |4)
Hauz Khas 28°33'10.951" N K.No.:193-
77°11'37.662" 194
Area: 20000
South Hauz Khas 2 fgmr
Hauz Khas 28°33'9.935" N 195 (9-1)
77°11'38.525" € South Hauz Khas 12174
Jia Sarai F/89 28°32'50.00"N 74/2 (1750
77°11'36.37"E South Jia Sarai 0.146 |Sq. Yards)
Mehrauli 2831.291'N, Mehrauli (a)1214
(kishangarh) 77 09.989'F South (kishangarh) 1043 1107.18)
Mehrauli 28°31'12.624" N Mehraul (g) 1219(4-
(kishangarh) 77°9'41.767" E South ehraull 056 |19)
(kishangarh)
Haibat pur 28°37'9.588" N 44/26 (8-14)
76" 58'40.452"E |  South West Haibat pur 1.088
Mohd. Pur Munirka |28° 33'19.269" N 705/2(14-
F/67 77°9'57.922" € New Delhi Mohd. Pur Munirka | 1.887 |11)
Mohd. Pur Munirka |28° 34' 4.083" N 201/2(7-12)
F/68 77°11' 26.409" € New Delhi Mohd. Pur Munirka | 0.952
Mohd. Pur Munirka |28° 34' 5.286" N 200(1-9)
F/69 77°11'16.332" € New Delhi Mohd. Pur Munirka | 0.254
Pertains to other department (Horticulture)
Avantika (H) 77°5'49.47"€ (2)2000
28°41'50.57"N North West Avantika 02 gt
Avantika (H) 77" 5'48.62"E North West Avantik 15 |(b)15000sa.
28°41'52.81'N orth Wes vantika 2 |mtrs
Mangol purkalan ~|28° 41' 44.862" N () 28/10,
F/93 77°6'20.919"E h | our kal 28/11, 29/6,
North West Mangol pur kalan 20115
Mangol pur khurd |28° 41'45.972" N (d)674min(1
F/74,89 (Awantika) |77°5'44.601" € North West Mangol purkhurd | 1.377 |0-3)
Najafgarh F/75 28°36'38.635" N 23/5/1(6-9)
76°59'12.334"E | South West Najafgarh 0.923
Najafgarh F/76 28°36'35.559" N 23/13/2(1-
76°59'8.991" South West Najafgarh 0.254 |16)




DELHI DEVELOPMENT AITHORITY
QFFICE OF THE EXECUTIVE ENGINEER
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: HCC-) (Nodal Officer-Water Bodics),
Delht Development Authority,

na Sports € omplex, Gate No.-1,
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Yamu
Surajmal V

Sub: Regarding Format for submission of information on proposed action plans for
restoration of polluted water bodies (lakes and ponds) in compliance to Hon’ble
NGT orders in OA No. 325/2015.

Ref: - 1) Lt. Col. Sarvadaman Singh Oberoi vs Union of India & Ors. MA No. 26/219 in
OA No. 325/2015.
i) EM3(41)2001/Vol.IX/Pt.2/253 dated 24.02.2021.
iii)FS(IB)ZUICBICE(R)J’DDMZOZ dated 16.04.2021.

Find enclosed Annexure-1 and Annexure-V for 8 water bodies coming under the
jurisdiction of Rohini Zone duly attested by the concerned engineer-in charge and list of
7 water bodies for which the rejuvenation is not feasible is also enclosed.

Details of 15 Water Bodies is furnished below: -

e — T ———— —

1\ SI. | Sk no. ﬂsT\ Divisio KNamc \ No. W Khasra [ Annexure T;\nncxur - Remarks |
No | per n of of No/Areas -1 status. ¢-V |
\ .| Compile \! Water \ Wate l] | Cstatus. l
\ 'd List of | H-H Body/ Ly | | | |
| \1 825 \ ' Wetlan | Bodie | ll: |
| Water | \ d S. | | |
\,_ \ Bodies. e I SN SRsimen A d | SN0 FT SRR
1. |Sl. No. | EE Barwal | 3 (a)87//4 Enclosed | Enclosed | Wet  Water |
117 RMD- | a No's | (26-0) it Body. |
\2' 1h SI.  No. \ S (b) 87//6 | Enclosed Enclosed | Wet Water
| | 118 (08-10) v -J___h.__._-___l_ Body. - B
3. | SI.  No. (c)27// 10/1 Enclosed Funclosed | Dry Water
\ \ 19 (02-08) Body.
| Alternate
| NEW  KH. |
| No. 28/15 (2- | : |
| \ [OUNIE SRRt IS g I 7 T B ]
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nclosed

-

NA

Enclosed  Dry Water

revivable gs
presently the
arca of water

body is built
up at site,

(Photographs
_cenclosed)

| Body.

267/2 (11-6)

Enclosed

Enclosed ' Dry Water

|
9, +Sl.
\-_./ 32

RMD-

Nahar
pur

|

|

1 No.

(a)184 (0-13)

Si. No.
324

| EE
RMD-
| 3

Pansali \ 1 No.

(a)17/726
(16-16)

NA

|

NA

——— e fp—— ——

_ XEnultrsml | Enclosed  Dry

_ Body.
 Water body
" is not feasible
since  there
_ exists a
housing
- pocket  A-3
- constructed

by DDA long
ago. ‘

(Photographs
_enclosed)
Water

Body. il

/SfNu.
325

|

LE
RMD-
2

Pansali

1 No. | (b)
waler
near

Vihar

New
body
Deep

|

NA

—

NA

“Water body |

‘ is not feasible

as the land is

Cecarmarked
for District
Centre  for

- Sector-24,

' Rohini.

| At present no

water  body
exist. |

(Photograph

enclosed).

124


Deeksha Kakar
Rectangle

Deeksha Kakar
Rectangle

User 02
Rectangle

User 02
Rectangle

User 02
Rectangle


917

F e Thawad |4 (01200 (106 N NG -
E aNoe | lii;’m' | a L INO'S | | | I\:ut feasible |
| ﬂ'*- o W& - ] : — e aue { |
R (€)236 (5-5) | NA 0|
dhedl § \ NA Badroh
-!* l‘.:‘ | oS _“ T S el 2 i ".'-,-
| 51’_1.\!-;- . | | (308 (13-0) | NA 1 Ni — (drain).
! ..I'i R |
T4 R s Handing
oL 430 (8-14 T :
RS (€430 (8-14) | NA NAoverl taking
AR | cover  record
- enclosed,
|
\ (Photograph
~enclosed).
s = l._
| Total Water Bodies- | 15 |
- No’s |

e —

_.—I—'-_.

e

_ As stated above (8 No.'s Annexure-1 and 8 No's Annexure-V of water bodies.) and

Encl:
photographs for 7 no’s not feasible water bodies.

o

SE(HQ), Rohini

Copy to: -

. CE (HQ) for kind information.

2 CE. (R) for kind information,

3. SE (HQ), Dwarka, Nodal Officer —Water Bodies for Engg. W
4 EE RMD-1,2,3,5,6 and 8 w.r.l. their report.

ing for information.

e

SE(HQ), Rohin
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DELHI DEVELOPM
ENT
OFFICE OF THE EXECUT&!U
HORTICULTURE CIVIL

THORITY
E ENGINEER

(o, F47/SE/HCC1/DDA/2019-20/ 3 3

rll.l}l

GATE NO.-1, SURAJMAL VIHAR N
E-mail:“ - 11 ptfl!lf:“ 1 il {_"Tl-ln i.l..i"‘{.'uni :

Cont.: 011-40314178

CIRCLE-1
OMPLEX

EW DELH]1.99

3ucc5u:hhhﬂrpin
z.in,

Date: 8.09.2021

Member SECRETARY (Wetand Authority)
Department of Forest & Lnvironment, -
GNCTD of Delhi, C-Wing, 6! Level,

Delhi Scecretariat, 1.P, ISstate,
New Delhi - 110003.

Sub: 4Lis_t of water bodies which are not feasible -Request for deletion
from the list pertaining to DDA.

In continuation to this office letter No. F47/SE/HCC-1/DDA/2019-
20/528, 552, 561, 564, 567, 586, 624, 667, 704 & 709 dt. 12.03.2021,
11.03.2021, 13.04.2021, 23.04.2021, 30.04.2021, 03.06.2021, 28.06.2021,
06.08.2021, 03.09.2021 & 06.09.2021 respectively. Please find enclosed
herewith the list of water bodices which arc not fcasible. The reasons arc

mentioned in the remarks column.

S. S. No. Name of Water Khasra Remarks
No. as per Bodies No./Arecas
list of
825 |
East Zone

'Name of Zonal Nodal Officer:-

' 9899751675)
1 12 | Chilla saroda
Nk | khaddar
2. 13 * Chilla saroda
Banger
3. 19 | Gharonda
neemka khadar
A, |28 ' Khichripur /74
5. 51 ' Nand Nagar! (2)

' Mandoli

Sh. Ramesh Chander /SE(HQ)EZ (Mob

' Land planncd and developed as
Distt. Centre Mayur Placc.

' Land planncd and developed as
Distt. Centre Mayur Placc.

' Built-up Mcuro Sration Mayur
vihar Ph-1 & gocicty Road.

| [t‘.:HUUU The Geo Coordinalc falls 10
‘ ' ddlc of Sanjay Lake Walcr
s(. MLrs. mi B . 8

Body. Duplicate wit
' The Geo-Coordinalc
Jail Complex Mandoll.

falls inside |
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919 12&

' The coordinates falls in Eidgah

6. 068 [Jafarbﬂd ]| land of Welcome area. |
| bk - ' The Coordinates falls DTC Byg |
7. | 94 | Ziauddenpu i' Depot Yamuna Vihar.
!

|

cte these water bodies from the
ater bodies with

intimated

requested 1O del .
that joint mmspection of w

Therefore, it is kindly
Further updates will be

it 1s Lo Intimalte

list. Furthermorc, ‘
in progress.

land department arc
subscquently.

Encl.:- Joint Report.

Hort. Civil Circle-1/DDA
(Nodal Officer of Water Bodies)

Copy to:-
1. Principle Commissioner (Hort.)/ DDA for kind information.

2. Commissioner (LM)/DDA for kind information.

3. CE (HQ)/DDA for kind information.

4. Sh. J.K. Behl, SE(HQ)Dwk, nodal officer of Knginecring Deptt.

SO. Sh. Ramesh Chander, SEHQ)EZ w.r.t. to his letter No.
[10(2)2020/SE(P)IV/EAST ZONE/DDA /324 dt.-02.09.2021.

I‘ IJ’ -
, X oY
Siyperintending‘Engineer

Hort. Civil Circle-1/DDA
(Nodal Officer of Water Bodies)

[
(ZA z
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A ﬂl_:-LFIIl I.'lE'l.'T-.azu‘l ALUTHORIT 12&
73 "”'k‘:l DFFICE GF THE SUPER S TE s HSE[',I:IHFI:'.H.
E’EE} | MORTICULTYRE CI¥8, CIRELE. )
J o WAMUSA ST COPLEY
g 'i..ﬂ_. TE NO-3, SURAIMIAL ¥ i, NEW CRELRR-%1
Esmniki- swpbiibeg i gl S, s in,
Coop: pag-asygmy

T

wo FATSEHOC DDA 9 {3, e 1 A2021
T

lember SECRETARY (Wetlar Autharity),
Teparmesn of Fomesl & Enviremmen,
GHCTD 0F Defhl, ©-Wing, & Leyel,

e i Seveoraclat, LP, Este,

Wi Dbl - | LoGa03.

sob: - Hegarding Water Bodees i [IFA List which are Duplicsle, nee-Teisibbe and
|}:r'|l'm|1lrﬂlrt1'|]q1|r1-¢-.|h.

I cvmtierginn do e oo lener i TSR R A¥A RS ETR, 447 5R1.
Al SEP SH6 A2 BOT TEH 00 TET g 1203000 3L 0307, 18K 2070 110l

SO 2020, 0306 2020, JR 062021, 0608202, o3 0 IG2), G609 2031 & G b203E
respeciively, pleas: find below the 18 of waler bodwes which may be delelsdramsferred

anher e panienenls -
SNe | S.Mo.as pev | Mame of fhe waber i'E;i'_"m]Er?"-uum' """"" Waihreas  Hemarks
Alisazs | Bady o o N e ? S
... EASTZONE
: DUPLICATE: MAYBE DELETED
1. | %5 Winod Naysr W IT AN | [ 6600 g s K. | As pes Gt
. | TTITTINACE | Mo W20 | ciardinates o
LT Wineradl Blggear WIETITIE ST il octines slarne Wiy benfes
| AT iR TR falls in The sari
i ar Wit Vinod ager 2840 30w T I TR Ingal e ho
Sl doguneis (of

it Woaned Sagar

have abesdy boott

Wbk

Therefor, 43 82F

& 44 25 may

wiradls e Secletsd
_ from the lis

 NGTFEASILE:MAY BE DELETED

48 [ eakwpurXhe | 38757 40875 N [ (a3 h Mo - 2001-T) T Heay built-up im
T | TT N I0ASET E L Pal. Laxmi
| ' Buagar. | Photogragh
OO I | - .. . J——
5 T irovcd] | Shakmtpr Khay | 28° 37 40907 N | (21 Kb, N 1554104}, | Bai-up by houses
(76 TT° it 5ER54° E & Incal shupe
{Revigal
e rinh
i Teed)
' i 1 i T TSAENL L e LT e 1 I.|.|| JiHHED sl THIT | W i ihi
Fakerngm 0 T FLRR Tl T R R ka3 Tyl i

daury TEEINES
" raph
| _ Wnaied |
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ARE 129

T | G2} 9603 10) | The and o
9 R 170 16 3321 E No. Sy |
| Muilky
and  Hemaly
up {Phiotogry
, ket |
BH “Gababpir Shahdara | 287 45 207K N T [[ujibe (3-2) The laed of the iy |
e T7- ..‘:n-_rq‘flr I NI'. I |‘-| Al
fulfy  cneniggeg |
and heevily ik |
LT '-|
| i il

SOUTH ZONE _
PERTAINING TO OTHER DEPARTMENT:TO BE TRANSFERRED

P This  yaler  Bod

g T 67 Unfumirkn BT | 257 10 GAATAT N | a1 I
|9 12U E ! gitunred ar 080
| Park, Shumli
[ | Mikistani
{ Phatagraph
W, WG erifia bbuheikpor | 2R 34 IEY N | 43 q1-1) Perning to SDME
{Fhonograph
_i I, i S| _| attachad]
ER ] Bahegrar AR IR ATTINW | (a) A2 (=12 - [ =
_ TT 17 6RY" E |
12, 477 Blisi nagaraskhamti.  JACYT AT SN OM | Kooma |tan Moo | TrumsGey e LRER
¥ hi TI: & 434827 ) TR0 5. meters {Hepor afiached)
R ¥ Ehiri EE o PR T o TR T A The  fand 1% o
1Y NI E i ifred B YA

The documend [Annesuns-] & Bried Documents) of water bidy a1 5. M, 47 s already
b, suimisted by i 0ffle, The docusns s of wits bodes m 5. Mo, 45 & 46 are nod hﬂ.n:_
submitied separaicly bring duplicsie. Further updates will be imimazed subsequently (if any |,

Enel:-As above. I|III|| s
1 e 3
S Nad oy
Sujferindending meer |
' Haort, Civil Clecle- 13004
A li-" {Modal Offices Witer Badics|

Copl He-
Principle oymmlssiener 1RO Jor kil imlormakims
¢ cmmissiomner (L AITHIA jowr K ined ipliseengtlsin
- A fier il B farriniais i
g ”:‘IT::]I.IT Modal pifkcer ol Engimesrang Wing dinr kil infeakagia
S ..b-w.'r i_“-.ulnu';u Gl LR for bnlanmsn woE L 1o ik n.'Lmll A 200
o, A . w el v > . 4
gy, Bumesh Chandor. g BT, i anfarmulsm et 1o hi w::ln.purl dr -0 | 1 JFI- .
[} r e 5 -
:iu[’..ﬂ-r-e‘ﬁm;.: | .‘;{:‘,ﬂiﬂ!".'
i Tbork Civel Cprele-TT0 %
Tl il e Water Bodies

A = e e —
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DELHI DEVELOPMENT ATy
0
OFFICE OF THE SUPERINTENDING EI;l(T;Y
HORTICULTURE CIVIL ClRey p o VEER

YAMUNA SPORTS COMPLEIS( -1
GATE NO.-1, SURAJMAL VIHAR NE

E-mail:- sugtdhccl@.gmuil.com, Se!ccs @:\(’I (?ELH!-S'Z
Cont.: 011-4031417?“"'3‘\”"@,

F 17/SE/HCC-1/DDA/2019-20/ 763
:\:(‘I. E .

To. viember SECRETARY (Wetland Authority),
Department ol Forest & Environment,
GNCTD of Delhi, C-Wing, 6" Level,

Delhi Secretariat, LP, Estate,
New l)ulhl -] 10003

Sub: - Regarding Water Bodies in DDA List which pertains to other department
S.

In continuation to this office letter No. F47/SE/HCC-1/DDM2019
564, 567, 586, 624, 667, 704, 709, 752 & 762 dt. 12.03.2071 31.03
3.04.2021, 30.04.2021, 03.062021, 28.062021, 06.08.2021. 03,
01.10.2021 & 13.10.2021 respectively, please find below
he deleted/transferred to other Departments:-

-20/528, 552, 56

2021, 13.04.202
21, 03.09.2021, 06.09.202 ;
the list of water bodies which may

)

?

S.No. | S.No. as per | Name of the water | Geo-Coordinate | Khasra No/Areas Remarks
list 825 Body
B ~  EAST ZONE
PERTAININ_G TO OTHER DEPARTMENT:TO BE TRANSFERRED
1. |49 Shastri Park 28°40'9.542" N The land under the |
7771535121 Forest Department

near Furniture
Market Anasri
Road, Shastri Park.
(Photograph

| | attached)

Therefore, it is requested to delete above said S. No. 49/825 water body from the DDA
list of water body.

/
Encl.:-As above. q, r%ﬁ,/]/
P mtendir{g ‘ngineer
Hort. Civil Circle-1/DDA
Nodal Officer Water Bodies)
Copy to:-

Principle Commissioner (Hort.)/DDA for Kind information.
 Commissioner (LM)/DDA for kind information.

L;
2

or kind information. _
3. CE (HQ)/DDA for e for kind information.
4
5

Sh ] K. Behl. Nodal officer of Engineering Wing "o his letier, No.

: Sh. Ramesh Chander, SE(HQ)EZ for infur;nalllﬂ? 'iq.n
F9(246)202 IIAE(P)IEMD-HDDA/S()I dt.-11.10.2021 tor

Suberi
9" Hort. Civil Circle-1/DDA
(Nodal Officer Water Bodies)
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DELHI DEVELOPMEN'[‘
OFFICE OF THE EXECUyT

\ N C )
GATE NO.-1, SURAIMAL viyap b LEX
_suptdheel@gmail.com, SeceSadd » NEW DELlll-gz

0 mil“:

-
4

HCC-1/DDA/2019:200 €2

\ |4?'Irbl

| O
Member SECRETARY (\‘Nufiund Authority),
i)cpurlmcnl of I grcsl &‘ Lnvironment,
GNCTD of Delhi, C-Wing, 6" Level,
Delhi Secretariat, 1P, Lstate,
New Delhi - | 10003,

Qub: - List of water bodies which are pertaining to other department and :
Request for deletion from the list pertaining to DDA, "ni ot feasible -

In continuation to this office letter No. F47/SE/HCC-]/DDA/2019-20;
s64. 567, 386, 624, 667, 704 & 709 dt. 12.03.2021, 31.03.202]
10042021, 03.06.2021, 28.06.2021, 06.08.2021, 03.09.202] &
please find enclosed herewith the list of water bodies which are not
mentioned in the remarks column.

328, 552, 561.
13.04.2021, 23.04.202].
06.09.202] respectively,

feasible. The reasons are

S.No. | S.No. | Name of Water Khasra Remarks
as per Bodies No./Arcas
list of
- 823
SOUTH ZONE

Name of Zonal Nodal Officer:-

Sh. N.C. Jain, SE(HQ)/SZ (Mob:- 9868833147)

Pertaining to Other Department

|. | 443 Neb Sarai (a)84(04-04) Said Khasra No. is acquired to DDA
by award No. 12/8788. But
withdrawn as per notification No.
FO(18)85-L&B-dt-30.07.1987. At
site water body is already exist and
along with some juggies.

2

444 Neb Sarai b) 170/2 Said Khasra No. is acquired to DDA
(01-01) by award No. 12/8788. But
withdrawn as per notification No.
9(18)85-L&B-dt-30.07.1987. At
site some part of land is built-up and

some part 1s vacant.

‘ As per Geo-co-ordinate said land 1s
aupu
- fall in the khasra No. 488 (120B-

00B) of village sayurpur, which is
acquired by award No. 10/87-88. But

d
i
N
=D

1

—.. 131
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possession is not given to DDA by~
LAC/L&B department. Said lang fall 1.

in middle of dense forest. There is . [W

water body is exist.

Not Feasible/Cannot be revived

3 SOUTH ZONE ;
1 1378 Aya nagar (c)1761/13 Totally built-up area.
(0-8)W

5. | 308 Gadai pur (b) 359 (30-13) | On site pakka Guest House in form
of Guru Dwara, Dairy and remaining
land is used for agriculture purpose.

6. | 410 Khanpur 384(7-7) On site, area is Built-up. Also,
Physical possession of said khasra no
s not transferred to DDA by
LAC/L&B Department.

7. | 403 Hauz rani F/74 According to Geo-Co-ordinate land
fall under the ground of DDA, Saket
Sport Complex.

8. 420 Lado Saraj (d) 208 (0-8) The said khasra no. is fall under the
built up area.

9. |42] Lado Sarai (e) 206 (4-11) On site some part of khasra no. is

| built up and remaining is exist in
form of park.

10. | 384 Chattar pur (a) 60(78-1) At present a Temple is exist.

New water body According to BDO, South said
khasra no. is allotted to Tem ple.

1. | 448 Saidulajab (a)200/2(1-13) Said khasra no. is fully built-up.

12. | 455 Sheikh Sarai F/66 | 122 (3-9). Said khasra No. is comes under
pancsheel C.H.B.S. residential
scheme.

13. | 394 Devli (€)205(0-6) Temple is exist.

14. | 409 Katwaria sarai (b)I5S1(1-4) Water body cannot be developed at

F/75 above mentioned coordination
because Yellow Coloured Private
Building is already constructed at
this location. This building is
situated at Munirka Gaon.

EAST ZONE
Name of Zonal Nodal Officer:- Sh. Ramesh Chander, SE(HQ)/EZ (Mob:- 9899751675)
15. [ 39 Shakar_pur Khas (¢) Kh. No. 155 No water body exist, The land is
F/76 % ¢ (1-04), under heavy built-up structures.
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; ﬂma\\*ﬁ

shul’td'dl'fa

~ghakarpur Khas F/75

——— -

i sﬁﬁkarpur'_}(has F/T)_

(b) Kh. No. 146 min

e ——
e —
— e
—

18-13)

15)

(d) Kh. No. 159 (0- | W:

No w;
ater body CXISt, The

under |
heavy built-up Structures

“enakarpur Khas F/78

(€) Kh. No. 173 (0-
12)!

covered under heavy built-up
structure,

shakarpur Khas F/79

T |

|

(f) Kh. No. 184 (0-
15)

Water body not exist. the area
covered under heavy built-up.

\

r-’ﬁ‘\ 14 Ghazipur F/74(4) (¢) 6200 sq. mtrs. | The Geo coordinates falls at Sabi:
| | abjl

: \\ ; i Mandl Ghazipur & found built-up.
7 I'he Geo coordinates falls in DTC

T

Bus Depot Hasanpur.

i |

- Thf.:reforc. it 'is. k_'mdliy requested to delete these water bodies from the list. Furthermore
it is to intimate that joint inspection of water bodies with land department are in progrcss‘

Further updates will be intimated subsequently.

Encl.:- Joint inspection report and photographs.

Copy to:-

l. Principle Commissioner (Hort.)/DDA for Kin

Hort. Civil Circle-1/DDA
UNﬂdnl Officer of Water Bodies)

d information.

7. Commissioner (LM)/DDA for kind information.

3. CE (HQ)/DDA for Kind information.
4 Sh. J.K. Behl, SE(HQ)Dwk, nodal 0
5. Sh. N.C. Jain, SE(HQ)SZ for inform

the Annexure-1 & Brief documents O

823.

6. Sh. Ramesh Chander, SE(HQ)/EZ w.r.l.

7ZONE/DDA/338 & 340 d41.-24.09.2021 &

submit the Annexure-l & Brief documents O

fficer of Engincering Deptl.
ation w.r.L. to his report an
¢ water bodies at Sr. No. 3

to his letter
30.09.2021 for inform

d requested to submit
8 & 496 as per list of

No. F. IO(Z)ZUZOISE(P)IWEAST
ation and requested 1O

rlistf; 825.

fwater body at

133
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DELHI DEVELOPMENT AUTHOR 1
OFFICE OF THE SUPERINTENDING pae.y
HORTICULTURE CIVIL CRey g NEER
YAMUNA SPORTS COMP| py

LEX
GATE NO--1, SURAIMAL VIHAR, NEW py i
E-mail:- suptdhecl@gmail.com, seecS@ddy g i >

Cont.: 011-4031417g el

_ ISEMCC-/DDAR019-20/ 3] 7). =
\NOs K =

\ Date: )1 10,202

. Viember SECRETARY (Wetland Authority),
Department of Forest & Environment,
GNCTD of Delhi, C-Wing, 6" Level,

Delhi Secretariat, LP, Estate,
New Delhi - 110003,

Sub: - Regarding report of Water Bodies in 825 List which are not feasible (to be del
and pertains to other departments (to be transferred). tleted)

In continuation to this otfice letter No. F47/SE/HCC-1/DDA/2019
S64, 567, 86, 624, 667, 704, 709, 752, 762 & 765 dt. 12.03.2021, 31.03.2021. 13 04 2001
13042021, 30042021, 03.06.2021, 28.06.2021, 06.082021, 03.092021." 0609200
01102021, 13.10.2021 & 14.10.2021 respectively, please find below the list of warer bodie.

which may be deleted due to being non feasible and list to be transferred being pertaining to
other Departments:-

-20/528, 552, 561,

S.No. \S,Nu. as per \Name of the water \ Geo-Coordinate | Khasra No/Areas Remarks
list 825 Body
| NOT FEASIBLE: MAY BE DELETED
' EAST ZONE
1. |79 \ Mirpur turk 28°42'36.868" N | 42/2minand 43 min | These Kh. Nos. are
77°15'45338"E not acquired for
“-1 DDA. Location of
| | | | this co-ordinate is
| | | heavily  built-up.
\ | | (Photographs  and
| Google map of the
\ \ site are enclosed)
NORTH ZONE .
2. |182 | Libas pur 28° 45' 21.454" N | (a)24//3(2-7) Heavy  Built-up
27°8' 44.673" E (Photograph
| attached)
3. | 183 Libas pur 28°45'5.546" N | (b)27 (16-19) NS
| | 77°8'12.185"E RED
PERTAINING TO OTHER DEPARTMENT:TO BE TRANSFER

\EAST LONE S AD " Handed over 10
1. |57 Biharipur (1) 28° 43' 18.726" N ‘ S e
771526771k {thugraph
attached)

———

e ——— —
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The said area s ot
part  of  Dpp
Further = status p
land  may e

obtained from
SDM/GNCTD.

28° 40' 54.471" N

ur
P 91 Saqdﬂrp 770 1,?. 26-513" E

i

Therefore, it is requested to delete above said water bodies from the DDA list of water
body.

Encl.:-As above.

Hort. Civil Circle-1/DDA
(Nodal Officer Water Bodies)

Copy to:-

Principle Commissioner (Hort.)/DDA for kind information.
Commissioner (LM)/DDA for kind information.

CE (HQ)/DDA for kind information.

Sh. J.K. Behl, Nodal officer of Engineering Wing for kind information.
Sh. Ramesh Chander, SE(HQ)EZ for information w.r.t to his report.

Executive Engineer, NMD-1/DDA w.rt. to his letter No. F26/AE(P)/NMD-
[/DDA/2021/593 dt.-08.10.2021.

AN UL AW —

r
Hort. Civil Circlc-lﬂ)%A
(Nodal Officer Water Bodies)

o
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DELHI DEVELOPMENT AUTHOR{py
OFFICE OF THE SUPERINTENDING ENgiyp
HORTICULTURE CIVIL CIRG ER

LE-
YAMUNA SPORTS COMPLER

GATE NO.-1, SURAJMAL VIHAR, NEW DEppy o,

g-mail:- suptdhccl@gmail.com, secc53q
Cont.: 011-403 IAW@M’

- 47/SE/HCC-1/DDA/2019-20/ 3 5 4

NO.

Date: 22 10,2021

To, vember SECRETARY (Wetland Authority),

Department of Forest & Environment,
GNCTD of Delhi, C-Wing, 6t Level,
Delhi Secretariat, 1.P, Estate,

New Delhi - 110003.

Sub: -Regarding report of Water Bodies in 825 List which are not feasible
(to be deleted).

In continuation to this office letter No. F47/SE/HCC~1/DDA/2019-
20/528, 552, 561, 564, 567, 586, 624, 667, 704, 709, 752, 762, 765 & 773

dt. 12.03.2021, 31.03.2021, 13.04.2021, 23.04.2021, 30.04.202)
03.06.2021, 28.06.2021, 06.08.2021, 03.09.2021, 06.09.2021, 01.10.2021

13.10.2021, 14.10.2021 & 21.10.2021 respectively, please find below the list
of water bodies which may be deleted due to being non feasible:-

S.No. | S.No. Name of the | Geo-Coordinate Khasra Remarks
as per  water Body No/Areas
list
825 | |
NOT FEASIBLE: MAY BE DELETED
Horticulture .. = N - #
1. 1400 | Hauz Khas 28° 33' 10.951" N | K. No.: 193- Forest and
\ | 77 11' 37.662" E | 194 Encroachment.
| Area: 20000
sq.mtr.
2. 1401 Hauz Khas 28° 33' 9.935" N 195 (9-1) - Do -
77° 11' 38.525" E
3. | 406 Jia Sarai 28°32'50.00"N 74/2 (1750 No water body
F/89 T7°11'36.37T"E Sq. Yards) exis'g. [IT Metro
Station Gate
exist.
4. | 427 Mehrauli 28 31.291'N, (a)1214  (07- CNG Stgﬂnn
(kishangarh) | 77 09.989'E 18) Vasant Kunj. t
S>. | 763 Mohd. Pur 78° 33' 19.269" N | 705/2(14-11) The‘re ~exis
- Munirka 77° 9' 57.922" kK Indian Oil qu
| F/E)T , down and 15
| ‘under

' Litigation.

—d
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6 \764 Mohd. Pur 78° 34' 4.083" N | 201/2(7-12) There

Munirka 77° 11' 26.409" E E.ioard st
| F/68 like
| \ house

Il. \. | land d Small
| | SDMC Park
' exast. |

7.1765 | Mohd. Pur | 28°34'5.286"N | 200(1-9) No Water bodies'
' Munirka | 77°11'16.332" E exist. This is a
\ F/69 part of Bhikaji | \
Kama Place

Hn [ District center.

[[South Zone

BENEE Adhchini F/66 | 28°32'24.470'N77° | (a)3/2(5-0)part | The Geo-
11'29.054" E of area(23-12) | coordinates fall

in NCERT
* Campus.
\ 9. | 468 Zamrudpur F/66 | 28°33'21.23"N (2)32(11-7) There exists
77°14'9.96"E (b)192 (4-0) private  school
| | ' building namely
E | | K.R. Manglam |
| | Global ~School. |
] | | | | Nﬂt water body |
‘ | | exists at site. |

Therefore, it is requeste . ‘
DA a6 s iy q d to delete above said water bodies from the

Q S permzﬁeer

Hort. Civil Circle-1/DDA
(Nodal Officer Water Bodies)

Encl.:-Photograph attached.

- Sh. J.K. Behl, Nog
> ’ al fo - . . ‘ ;
- SE(HQ)SZ for infurmat_i;c:.r * Engincering Wing for kind information.

Sh. Sanjeev Ch
OPra, HCD-IV/DDA for information w.r.t. to his report.

/

&\/f/%ﬁia Y

Hort. Civil Circle-1/DDA
(Nodal Officer Water Bodies)
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DELHI DEVELOPMENT A
OFFICE OF THE Emnmmn]fn’{ﬁuggnm
HORTICULTURE CIVIL CIRCLE-}
YAMUNA 5PORTS COMPLEX
GATE NG 1, BURAJMAL VIHAR, NEW DELHI.OZ
E-mail- suptdbec legmail com, seccSadda.arg, in,
Cont.: 01140314178 .

No. FA7/SE/HCC-1/DDA/2019-20/ T 0 Date: 24 10.2021

Ti,
Member SECRETARY (Wetland Authority),
Department of Forest & Environment,
GRCTD of Delhi, C-Wing, &t Level,
Delhi Secretariat, 1P, Estale,
Mew Delh: - 1100003

Sub: -Regarding report of Water Bodies in B25 List which are not fensible
(te be deleted),

In conbnuation 1o ths office lougr Mo, FA7/SE/HEC 1,004/ 3019
20/528, 552, 61, BR4, 567, 536, 624, 667, TO4, TO9, 753, 762, 765, 773 &
776 dt, 12.03.2021, 31.03.208), 13.04.2021, 23.04.202], 300484021,
0306 2071, 28.06.2021, 06082021, OTOF. AT 1, 0608 2021, D1 10203),
13102021 14,010,202, 21.10.2021 & 22,10.2021 respectively, please find
below the Het of water bodies which may be deteted due 1o bring non feasible:

§.No. S.No. | Name of the Geo-  Khasra Remarks
as per water Body Coordinate | No/dress
list
| 825 e P

' NOT FEASIBLE: MAY BEDELETED
Rohini Zone R _
|, & | ghahbad IET a4 550057 N | |¢) 1 28(5-9] Water body 5 o

Daulal pust THE T E revivable as
presently the arca af

waler body 5 built
| Sup LR,

2| 123 " pahar pus /B9 TH" 42 12.851° M | i@)184g [O-13) tvater body &8 200
177 10,9007 £ feasible since there
paisis @ housiig
-3

packet I
| constructed by DDA

: [ | borg BEE.

A | 315 pensall  Award | JETAVABRTAT M |||-_.:. flew water | Waler body 18 nuot

ne 1440597 TrA 5023 F | hody near frasible as the land is
Deep Vikar parmarked for
Disteict  Centre  dor

Sector-24, Rohint
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SURAJMAL VIHAR, N

E-mail:- suptdhee 1 £mail.com, Eucfév DELHI-92
Cont.: 01 1-40314173 ~.dda O1g.in,
- 13147/SE/HCC-1[DDA/2019-20f "780 D
ate: 2¢ 10.2021

To,

Member SECRI

LTARY (Wetland Ayt
Department of Forest & Environment

GNCTD of Delhi, C-Wing, 6th Level
Delhi Secretanat, [.P, Estate, |
New Delhi - 110003,

Sub: -Regarding report of Water Bodies in 8

(to be deleted).

In continuation to this office lotte
20/528, 552, 561, 564, 567, 586, Pty
776 dt. 12.03.2021, 31.03.2021 1.
03.06.2021, 28.06.2021, 06.08.2021, 03.09 2021
13.10.2021, 14.10.2021, 21.10.2021 & 22.10.20%
below the list of water bodies which may be deleted

667, 704, 709
13.04.2021.

hority),

25 List which are not feasjble

/HCC-1/DDA/2019.

732,762,765, 773
23.04.2021, 30.04.2091"

06.09.2021, 01.10.2021,

1 respectively, please find
due to being non feasible:-

30.04.2021

S.No. | S.No. Name of the | Geo- Khasra Remarks
as per | water Body |Coordinate |No/Areas
list
825
NOT FEASIBLE: MAY BE DELETED
'Rohini Zone
]'1 206 Shahbad | 28°44'59.037"N | () 128(5-9) ' Water body is not
| Daulatpur 77°6' 20.729" E ‘[ euticsdsle -
| | presently the area of
| | water body is built |
1 v v el M Y TR up at site.
2. | 323 Nahar pur F/89 | 28°42'12.891" N (a)184 (0-13) | Water body 1s not
77° 7' 10.900" E fcasible since there
exists a housing
pocket A-3
constructed by DDA
long age.
3. t 325 Pansali Award | 28°43'46.879"N | (b) New water Wattf:r body 3;5 3‘:;
no. 14/05-07 77%4'50.232" € body near feasible as the lan :
Deep Vihar earmgrked or
District Centre for
Sector-24, Rohini.
L S
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| 4. | 350 Sawada 28°42'44,302" N | {b)200 {10-4) Not feambl?ai
| 76°59' 19377 £ Badroh {Draim
Handing UVEI’/takh{g
\ over record encloseq
5. |33 |sawada | 28°42'30.645"N | (c)236 (5-5) = Do =
L 76°59' 8.492" E | i
| 6. | 352 Sawada 28°42'18.589" N | (d)308 (13-0) = Do »
\ 76° 58' 48.350" E
7. 1353 Sawada 28°42'14.746" N | (e)430(8-14) - Do -
\_ 76°58'33.571"E

Therefore, it is requested to delete above said water bodies from the

[
Superirmtendi Hi':!e er

Hort. Civil Circle-1/DDA
(Nodal Officer Water Bodies)

DDA list of water body.

Encl.:-Photograph attached.

; 9N,

1

2

3. CE (HQ)/DDA for kind information.
4. Sh. J.K. Behl, Nodal officer of E

5 P.K. Gupta,

ngineerin ‘
SE(HQ)RZ /DDA
FS( 10)20/CB/CE(R]/DDA/S'?2 dt.-23.1
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DELHI DEVELOPMENT AUTHORITY
OFFICE OF THE SUPERINTENDING ENGINEER
HORTICULTURE CIv1l, CIRCLE-1

YAMUNA SPORTS COMPLEX

GATE NO.-1, SURAJMAL VIHAR, NEW DEL1.97
E-mail:- suptdhcc l@gmail.com, secc&u“dda.org in
Cont.: 011-40314178 =

No. F.47/SE/HCC-1/DDA/2019-20/ ¢ o Date: 27.10,2021
)
O ember SECRETARY (Wetland Authority),
Department of Forest & Environment.
GNCTD of Delhi, C-Wing, 61 Level
Delhi Secretanat, 1.P, Estate,
New Delhi - 110003.

sub: -Regarding report of Water Bodies in 825 List which pertains to
other departments (to be transferred).

In continuation to this office letter

No. F47/SE/HCC-1/DDA/2019-
20/528, 552, 561, 564, 567, 586, 624, 667, 704, 709, 752, ok s 773
776 & 780 dt. 12.03.2021, 31.03.2021, 13.04.2021, 23.04.2021. 30.04 2091

03.06.2021, 28.06.2021, 06.08.2021, 03.09.2021, 06.09.2021, 01.10.2021

13.10.2021, 14,10.2021, 21.10,2021, 22.10.2021 & 25.10.2021 respectively,

please find below the hist of water bodies which may be deleted due to being
non feasible:-

S.No. S.No. | Name of the Geo- " Khasra 'Remarks
'as per water Body Coordinate No/Areas
list
| 825

— e —

~ PERTAINING TO OTHER DEPARTMENT:TO BE TRANSFERRED
‘Dwarka Zone

| 1. | 617 Nasirpur £/04 | 28°36' 1.089" N 302(0-1) Not traceable park and
'”|| 77°5'54.223" E

MCD school was found
| at this location.

| 2. {618 Nasirpur F/05 28°35'36.296" N | 724/379(0-18) | Under the jurisdiction of
| \ 77° 6 6.025" E railway/containment
| | | board.
South Zone o LAl
3. | 411 Kharera Village ~ 28°33'7.84"N (a) 262(0-5) As per the Co-ordinates,
\ \ | 77°12'19.48"¢E | it 1§ a private property

located at Sri Aurobindo
marg having  board
| placed on outer wall
| | | ' named as ‘Anand’.
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| |

4. | 425 Masjid moth 28°33'32.581"N | (a) 152(0-10) | As per the CO-Or\diﬁglh
77°12' 58.051" E the location is a pay,"
under jurisdiction of !
SDMC and no water \
body found.
5. | 426 Masjid moth 28°33'29.086" N | (b) 334 (1-8) - Do= =
77°13'2.018"E | |
6. | 497 Raipur khurd 28°33'32.405" N | 38 (60-16) | As per the co-ordinates,
77°13' 34.000" € | ' the location is CPWD
| | ; staff quarters. No water

|  body found.

Therefore, it is requested to delete above said water bodies from the
DDA list of water body.

Encl.:-Photograph attached.

Copy to:-

-/

Superifitending Engineer
Hort. Civil Circle-1/DDA
(Nodal Officer Water Bodies)

Principle Commissioner (Hort.) /DDA for kind information
Commuissioner (LM)/DDA for kind Information. |

Sh. J.K. Behl, Nodal officer of En

L1

2.

3. CE (HQ)/DDA for kind information.
4.

5. Sh. Ashok Suneja, SE(HQ)SZ/D

gineering Wing for kind Information
DA w.r.t. to hy '

QF
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DELHI DEVELOPMENT AUTHORITY

OFFICE OF THE SUPERINTENDING

HORTICULTURE CIVIL CIRC

YAMUNA SPORTS COMPLEX

GATE NO.-1, SURAJMAL VIHAR, NEW DELHI-92

E-mail:- suptdhcel@gmail.com, seccs
Cont.: 011-40314178

No. F.47/SE/HCC-1/DDA/2019-20/ 3§ &

10,

LE-1

ENGINEER

L{Ld da_: ﬁrg- i_.n?

Date: 27 .10.2021

Member SECRETARY (Wetland Authority),
Department of Forest & Environment,
GNCTD of Delhi, C-Wing, 6t Level,
Delhi Secretariat, 1.P, Estate,

New Delhi - 110008.

Sub: -Regarding Water Bodies in DDA List which are Duplicate, non-
feasible and pertains to other departments.

In continuation to this office letter No. k47 /SE/HCC-1/DDA/2019-
20/528, 552, 561, 564, 567, 586, 624, 667, 704, 709, 752, 762, 765. 773,
776, 780 & 783 dt. 12.03.2021, 31.03.2021, 13.04.2021, 23.04.202]
30.04.2021, 03.06.2021, 28.06.2021, 06.08.2021, 03.09.2021. 06.09 2021
01.10.2021, 13.10.2021, 14.10.2021, 21.10.2021, 22.10.2021, 25.10.2021 &
27.10.2021 respectively, please find below the list of water bodies which may

be deleted /transferred to other Departments:-

S.No. | S.No. as | Name of | Geo-Coordinate Khasra Remarks
per list | the No/Areas
825 water
| | = [Body B I B |
| ___ NORTH ZONE _ ‘ J
| e ) ~ DUPLICATE: MAY BE DELETED
1. | 163 | Khera (d) 52/26(22- | The documents
(Duplicat | kalan 16) for Khera Kalan at
e of 160) | S. No. 160/825
hawalready been
submitted.
Therefore,
163/825 may
kindly be deleted
from the list.
NOT FEASIBLE:MAY BE DELETED
2. 1231 Azad 28° 42' 28.877" N ‘ (b)85/2 (1-7) | Water body does
pur 77° 10' 31.614"E | not exist. The area
F/75 covered by the

running ring road,

Azadpur adjoining
Mazar. (Joint
inspection report
enclosed)

143
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(

__——TWazirab |28°43'16.73"N

144

£ Biod Water body falls in
3 |5 ad F/89 |77°13 25.91'E drain anﬁcfl rigg
(Photograph
enclosed)
T SOUTH ZONE
—  pERTAINING 7O OTHER DEPARTMENT:TO BE TRANSFERRED
Im-zf)g" Pul 28229:42.41"N Transfer to forestJ
pehladp | 77°16'52.47"1 department.
ur

The document (Annexure-1 & Briel Documents) of water body at S. No.
160 has already been submitted by this office. The documents of water bodies
at S. No. 163 1s not being submitted separately being duplicate of 160. Further
updates will be intimated subsequently (if any).

Encl.:-As above.

Hort. Civil Circle-1/DDA
Nodal Officer Water Bodies)

Copy to:-

1. Principle Commissioner (Hort.)/ DDA for kind information.

7 Commissioner (LM)/DDA for kind information.

3. CE (HQ)/DDA for kind information.

4 Sh. J.K. Behl, Nodal officer of Engineering Wing for kind information.
5 Sh. Ashok Suncja, SE(HQ)SZ for information.

6 Sh. Parveen Kr. Aggarwal, SE(HQ)NZ for information.

Superinten ﬂ{xgineer
Hort. Civil Circlet1/DDA

(Nodal Officer Water Bodies)
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DELHI DEVELOPMENT AUTHORITY 9
OFFICE OF THE EXECUTIVE ENGINEER —
HORTICULTURE CIVIL CIRCLE-1
YAMUNA SPORTS COMPLEX
GATE NO.-1, SURAJMAL VIHAR, NEW DELHI-92
E-mail:- suptdccSegmail.com, suptdhecel wgmail.com,
ravinder. kumar107 s dda.gov.in _

 Cont.: 011-40314178

B

No. F.47/SE/HCC-1/DDA/2019-20/ -9 ¢~ T Date T
A2

To,
The Member Secretary (Wetland Authority]
Department of Forest & Environment
GNCTD of Delhi, C-Wing, 6 Level,
Delhi Secretariat, [.P, Estate,
New Delhi ~ 110003.

Sub:- Regarding revised status of Water Body Sanjarpur at S.No. 820/825
& request for deletion being non-feasible.

The letter has been issued vide this office letter no., F.47/SE/HCC-
1/DDA/2019-20/789 dated 29/10/2021 vide which annexure-1 of Sanjarpur
al S.No. 820/825 has becen submitted.

[t1s requested that the water body may please be treated as non-feasible
as DJB STP 1s under construction at site.

Therefore, it is requested to update the revised status and delete the

above said water body from the DDA list of Water Body.

encd. ¢ lstapt v porp

.

@’ ¥ 7Y
-\' Su erintéﬁdingbé gineer

\ Hort. Civil Circle-1/DDA

Copy to:- \

1. SE(HQ) North Zone for information.
2. EE/NMD-1, DDA w.a.t. his letter no. F.26/AE(P)/NMD-

1/DDA/2021/619 dated 22/10/2021 for information.
I

Superinténding Engineer

Q{ Hort. Civil Circle-1/DDA
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I.Jl'.Llll LJE S LI Iy ) YU Ll rang o,

OFFICE OF THE SUPERINTENDING ENGINEER
HORTICULTURE CIVIL CIRCLE-1
YAMUNA SPORTS COMPLEX S e

GATE NO-L SURAINMAL VIHHAR, NEW DELJI-92
C-mail- suptdhec! ¢ gmatl.com, seccd o deda.arp.in,
Cont: 01140314178

No. FA7/SE/HCC-1/DDA 2019-20 797 Date: ¢ 12021

.

Member SECRETARY (Wetland Authority ),
Department ol Forest & Ly unnnu:ul
GNCTD of Delhi, C-Wing, 6" Lovel.

Delhi Secretariat, 1P, bstale,

New Delhi - 110003,

Sub: - Regarding Water Bodies in DDA List which are not feasible.

In continuation to this office letter No. F47/SE/HCC-1/DDA/2019-20/528, 552, 561, 564, 567,
386, 624, 667, 704, 709, 752, 762, 765, 773, 776, 780, 785 & 788 dt. 12.03.2021, 31.03.2021,
13.04.2021, 23.04.2021, 30.04.2021, 03.06.2021, 28.06.2021, 06.08.2021, 03.09.2021, 06.09.2021,
01.10.2021. 13.10.2021, 14.10.2021, 21.10,2021, 22.10.2021, 25.10.2021, 27.10.2021 & 29.10.202]
respectively, please find below the list of water bodies which may be defeted/ not feasible:-

h’.?-\u. FS.NU. as | Name of the | Geo-Coordinate l Khasra Tllumﬂrlis }
per list l water Body - No/Areas |
- L 825 - R— — TR S IR R
e T DWARKA ZONE fig B
 NOTFEASIBLE: TOBE DELETED iy
2. | 5§14 I [\dkluid 1105 28° 33 17.428" N 1 75(17-10) Residential Areaw/Nol feasible
|1 727 1" 34, ?6:#!_:5____!*_#__
| 3. | 749 Tatar pur /66 ﬁ 287 38' 40.095" N 30/1(17-11) | Water body not exists as the area
| T7° 6" 54.545" E encroached by Schoo! structure,
| | Chaupal, Temple and shops.
| 4. 1755 r Bagdola "28° 34" 17.033"" N [ (d) 40/1(13- | Residential Area/Not feasible
| 77° 4'22.856"" E 9)
l 28°34.215' N

Further updates will be intimated subsequently (if any).

Encl.:-As above. C‘

llmt Civil Circle-1MIDA
(Nodal Officer Water Bodies)
Copy 1o:-

Principle Commissioner (Hort,) DDA lor kind inlormation,
Comdhissioner (LMY DDA for kind information,

CE (HQ)/DDA for kind informatiomn.

Sh. J.K. Behl, Nodal ofTicer of Engineering Wing for kind informati
EE/DPD-5/DDA for information.

U‘l-lhl..--lld:'—

/ Hort. Civil Circle-1/DDA
(Nodal Officer Water Bodics)

i
/


Deeksha Kakar
Rectangle

User 02
Rectangle


-HNTF‘-T R LITFITITRY 147

Dinge: -Q:?

IJPI"I(E *Jlﬁq 't"l‘ r{l"q[].‘kl![i"- : H-.;,]'\.J Ly
BT 4 8 |
Fasrea, k *11'L1H E!-. '.' lhl]'l Kk
l:,h-'l.”-‘ iyl Y {-"LI"'.1-"I.L LTS Al W 'I-'I-".F-"-.r-h'ﬂ T
.|-',--'l':'.‘|-.'|'-;- R AT T l'E,“I&IIIl:r' MW, bep Ei’gi&ﬁy .im,
Coni: )5 ML gy T
M F ARG ey =T HT ,‘5".:'?
I s LT SR Ty LWt lng .-'l.ulh.lrlql-..,l.,
T .2 anirunn-mm.
ENETE O (e M, CoWing, g Leve,
T .':.'Lu'_nzlaqiu, I Exig ;
Koy halhi - [REF]]

e Mgy WELt Bnclipg u, Bl may hp r.l:-.l,_-re.-bf ..mr:-rruu_ |-. Cihps fap

Ifl..L I-..II|.r il

LRy
3L, T Ty

=N, | S, "..:'l.l.u. .Hu- ﬁm l’.uunﬂnun. [ By
PES | n-.vkrﬂw.l' "'n:u".&:ra-
_.___ll.-.LE:.________._
WL ¥ iy
f iy mmm_ TR DEPARTS N
1 & | ﬂ'h|'lr=h|“l FFs 2 T [ (L8
'3 ) : .I'E 59"}1 3‘3-1'"!-' e
2 feln T Najutgsen £77g B 2 sr | B33
— 1 s ?-E IR [
Fuar lysg BEdaes o b I i g

1-.'u|;L:-ﬂ._'- by

f]m_-p.-.u
Hun gy, 1. S8 T

i hbﬁ“lll.'ll-'.!_'. 111 ams

lor vy A Fior b

e ki |'rr|'url'ru11mn
ul )¢ nj.l.ll'-'QI..l.'.l'_.l'
Efon iy 1M

S -'n*urm:nm i,

Which yrg leriiay g, L

PELUNEly glp
qrineny -

1-'1--'5;.-; [ I;.Il'q.| [EISESTRLT
LU ]

T Remarin—

TR .

ise ]

ff’r’t::

d.r[urhrun'm.

"'||'J"'-I'I
kel oy

Ui . )
4 .-‘.r\'-‘ﬁ

Cly J.H:'!h‘fl,. 1]
e Mgy Hml.ll.'

1'|‘ P'llli
B
Mia



BELHI IIER'}II.(J!WMOI'IIHRITT

OFFICE OF THE SUPERINTENDING ENGINEER
HORTICULTURE CIVIL CIHCLE-
YAMUNA SPORTS COMIMLEX
GATE MO, SURAIMAL VIHAR, SEW DELIELS

i F-mmili- smptaboe U pimail com, s ol e i,
Cont:s D03 141TH
N FATSEHLCADDA2018:200 3 90 Date: 2.11,2021
Lat,

Wlemner 51U PARY (Wettand Aaibarit
Plepariment ol Pomest & 8 rvirment,

Gt ol Db £ -Wimg, o0 Livel,

Picihe Bevrenariar, LY Falate

Nuw Ut - 110003

Suh - Heparding Water Bodies n DA List which are not feasihbe

bn comtimuation ta this office letter Na, FATSEAICC- 100019200528, 352, SAl,
564, 467, 586, D24, (AT, TO4, 09, THL 62, THE. 773, TTE. TR, THI, TRE, 794, TWT, ROE, ROG
g ORI du 12039020, 3L03H, 11042020, 23043020, 30043021, ORUGIN0E.
IROG.I0L], 060021, 03002000, 06042031, 0102021 13102021, 14101,
0L, TR 02000, 25002020 TR02020; 29003021, 03.00.3021, 09112021 &
11112001 respeciively, pleese Tinid below the lis of weer bodies which may he deleted! not

Laasihle::
NG, 6N samie af  Geo-{oenbinaw - Keesra [emarks
as PEF the  wealer SnfArgis

kisk H25  TRody
I AR A SONE
SO FEASIBLE: TO BE DELETEDR

[ |79 | shahbsd B 334085 N | E(120T) | As per water body co-ardirmie
Wohd. Pur o £ L1l these exist o road (NP Kzl Mo
o2 , | 236 [ the locatian), .

37 801 | Shahbad | 28°332MF29°M | 1/2OH Area covered  wah  builbap

' MohdPur | 774 LOBE structures. No witer body found
£05 | ul giver co-ondifies,

Further jpdaics will be dimated subvzquently (17 ) 1
Enels Fholugraphs michod, " ﬁ;‘l@lr

el Cwdl el 100N
soakal U Tse Water Thailkes)

Cirpy tini-

I Mrinogie Commissiver {Horl PEHIA lar kisad inlimmallnm
1 Comepissiveer | LA WTHEA for kind information,

L CEAHORRA, dir Kind lnfurmaiin

a5 LK Behl, Medal offiser of Engmsensa Wing Tor NN | L ‘L}-j

Mart. Civil Clree 11934
(Ml ETicer Wiler (indses )
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BELIN DEVELOMENT AUTHORITY
DEFICE OF THE SUMERINTENDING ENGINEER
WORTICULTURE Civ, CIRCLE-
W WAMUINA SPORTS COMPMLEX ‘
l.?li _Tﬂ'l.-'l.ﬁllﬂ AIMAL VIILAR, Npw eIz
E-muil:- apldbeel o il vim, srerSe il i,
Cont: 0003040
Mo FATSEMCC-UDDAZ09.20 @ 14 thile: [ 122021
Ta,
Member SECRETARY (Wetland Auwharitg,
Deprarbmient ol Tonest & Eivviromiem,
CNOTT of Dethl, C-Wing, & Level,

Dellsi Secrewara, 19, Exnie,
Tew Ldelbi = § MGG

Sub - Hegarding Water Budies n DDA List which wre nub Fensilile.

b contmuation o this office beter bo, FATSTHOT-1TI0A0 19200521, 552, 34,
SbA. 56T, 5B, 624, 0BT, TO4, TOR, 752, 762, T6S, 77, 776, THO, THA, TRA, 700, T, ACK, WAL,
21 & BN e, 12052020, 50037200, 1304 a0, D00 2020, 00, 2020 (0h T
TRAG 20T, Db RH2L, 0002008, Oh (R HIZE, QN I0I021, 131m3NE, 14 iR ledl,
20002000, 2200, DS HIR, CAT20R, FRA0I0RE, 03,01, 2020, 00 20

TLAT2025 & 26:0 12081 respelvedy, plossd Timd fulow the Lt of waber bk whvich may
he delessdl no Fpasible:-

EWo. SMp  Mame of | GenaCoorilisade | Khasra
as per the  woder | Ml mens
lst 525 | Hody

Hrmarka

ROHINI ZONE )

NOT FEASIBLE: TO BE DELETELD

[, i3 farwata | 28 a¥ ERITN [ (g2 (2606} | The walur body st Kh Ro-ED

l Lyt az e arep [PRalng is moy lemihle

sl Cin B Se, Seco Schoal s
poespnicied

I
¥ L]
Yurtter updiies will be minnmiod sbsenuestly G any), '.lll

Enel.:-Phomgraphs aitacked

oy i
=< <X T )
£, Sipirieiviling E r
o | Hori, Ol Chrele- 1/ MIA
| MMuilal imscer Waler HBodies)

ke
Lopy W=

U Princiste Temmmsioner {Hor 0T Tor km.ll Ininrealinn

I Carmissiones (LM [ kind Elonnaivm

Yo (M T ind mfammation

& sl LK Tsehl, Mewal oiflogr of lagineenig Wing for kind information

§wp Pramud K Gupie, SECGRRE wor, e b Ho. I'!II;HIHII'I.'H-'- TIHEEIAS R

|

30002020l inforssiien | :J
i !i.u.LmIL-'n-ll-lnu?]:?i.r-.iy

i S Wwmohe, FIH w11 TR i mbeiialaa
Pisrd., Clvil Cieele- LEEIDA

| S
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BELIN BEVELOP
OFFICE QF TIE EU!'Fm&:ﬁrgﬂm 159
WORTICULTURE CIVIL ClRCLE) { -
Cntene IUNA SPORTE COMPLEX
£ NO-L SURAIMAL ViliAl, NEW DELIELAZ
Eemuili- supialhee o goma il e, FET
Copg,: BIL-8031417H

gy, AT SRR R
4 L L '.-ll.llt-i'l'H

Sobermdrazr SETILRCT Y 1YW e red Auiiinniiy i
e pamtrrerd ol Foresy & Foviromimeni
CERe 1 ol Drelhi, CoWimg, 6* Level,
Diel Recreimmal. P, [Fase,
Bl Diglhi = 1 1HIGS,

ph: -

1|'_|4'H|"’|ll Woater Body perining v arher depariments Beguesd foedeletion lrem ghe B0
154,

in continuation te (e alfles leser Mo, FATRRIOC. | DDM0ISL0/NIE, 552, 361, 504, JET,
SHb, B34, 6T, 04, P00, T8, TEL. VAR, 773, TR, VR TH3, AR, T96; 07, A0E, 309, 41|, K10, 234,
Ja6, BA1, BG5S M2, MU0, B9, U0) & 935 . 12072020, 11032021, 11.04.2021, 27052020
3042071, 05062021, 26082021, 06.08,7031, D1.00.2001, 0609208, (1102021, 13.10.2001
PAADAN2], 300001, 22, (002021, 25 (001, T 000, Pk, 01012000, O 1202,
U080, 2e b 12000, G LA2021, 6 122000, 162 2al, I 3022030, 2, 1 2002, 030 2021,
IO 20T ) A3 & 2507 2003 respociively. Plise Tind bailma tha lis) ol waler by e [T A
he iransGermed delensil -

§ M, WMo g Mame sl the Lo ol K anra IHpmgris
per sl waier Hsdy il A FEES
- - m - & - - o —— _—
PERTAINING TOAFTHER REFARTMENTTIN BE THANSFEHRED
1. 123 | lunidks [z atran (BTN | (e 72T Pertaing i DSI0C

P A R i P T by AN 4 RS ek e

[ uffice lener Mo ACEE WEST 2000

| A1/356 daed 02.22.3071 4o T Dix

LW, W gt watgr body al 51 Mo

122 pering Khasm Moo ITT an

| ares jreasuring | 108 bitha in llyge
Muradka has already Peen. srgquied
vidg  mwand  We.  FIW S-S
] T [

F-uptarr ot wil| Tl i suhEsugtitly (il gl

Lail: - as glwive —-:pg‘-‘-_’__

o~ 23 -0l i
saperinirasting Vegineer
}’r‘ lart, € i Cirghe- 1R
-:;lnlr.i' e U s Ml
Loy voc-

Primaciple L ominfesiger [Hise, VM8 Torkind infizrmalion

ey L pTI0A For kind informaticn

A YRS T o Tl i

S LK. Fghl, Hudsd alfgr gl Taginsenig Wig i bl jrifm1akrin

SECENME worh Wt hiy epin e Koo F3n20 CT T PR R U F AL 2UZT e
Il i, .

|
i

-

e Smid
- viiling, Feganeer
| BBt Ol il b A0
(& I vasdll (1Ter Wanre Maabien s
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LELHI DEVELOPMENT AUTHORITY
OFFICE OF THE BUPERINTENDING ENGINEER
HORTICULTURE CIVIL CIRCLE-1
YAMUNA BPORTE COMPLEX
GATE NO.-1, SURAJMAL VIHAR, NEW DELNI.O2
E-mall:- guptdhce Logmall com, sedeSadda, org.in,
Cont.: 011-40314178

Mo, 8 SR OC- 1/ DI/ 201420, ?.E T Date: 3 .03.3022

T,

Member SECRETARY [Wellund Authority],
Depariment of Forest & Envirenment,
GIHOTD af Delki O-Wang, &0 Loww)

Delbt Secrelariat, 1P, Exuate,

MNew Dealli - 110003

Sub: -Regarding Water Bodies fn 004 List wiich is aot feasible -May be
deleted.

Reporys o respect of 55 Mo, water bodies have boen submilted carlier
threugh various corregpondences wherein il has been informed Lhat these
water bodigs periain 1o other departments, The reparts bave been revicwed
and it has been found that 7 Noo of water bodies aul of 55 need o be deleted
Fom the COA' lisf die 1o the vanous reasens menbiongd in the femarks
column, The hist is as below 3

Name of  Goo-Coordineis | Mhagra | Bomarks

S.No, S.No.
as per  the waker | No/Areas
list HBody
B25 _ |

NOT FEASIBLE: TO §E DELETEL g
1. 7411 | Kharera | 2R°337.84"N fa] 262(0-5) | As per the Co-ordinates
Willape TP 1210 4RE i1 ks a privaie proport
fescqted Bt Sri Aurnbindo
| Marg  Dawing Beard
placed on  outer  wall

named as ‘Anand’

. . . : -
2. 48T | Mectha | 2H°29ER.DTN F‘t_rlu:nsn o U
i : bl 1 |rajsd Lise
pur | _I'?q'.lﬂﬁ?.'l?_li 1 | —
3400 Molar SR* A0 4 119" N | (b) 462A- | Periaing to CISE unll
, bandl |77 18 38,3197 E | 16} , e
4, 495 ' Okhla IR 3T ER6T N Pt 10 .|

I 6k F9 71 a0, 565" | brripgskasn
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7.

—

97 Rapar
klsurd
617 | Na:n:pur
F {04
618 | Nag

F/oO5

944

TP 1x A 000" £

2B 36 1.0RG" N | A02(0-1)

TTOE 8421y E

[ 77 6" 6.025° B

Nasirpur | 28 35 36296 N | 724/379(0 |
-18)

[ Mert traceakle D.=rk

152

| 28735732905 11| 38 [60-16| | As POF the coayg

the location iy ,:P_:J'“‘-t,
atafl quarters. yg ik
body found. tey

lnu

8D schnol was, iy

at Uhis lacation,
Under the Jurmdéhunw
rallway conluinmen,
board,

Further updates will be intimated subsequently (il any).

Ereh o hs aboye,

Copy Loz-

.p'lnlb.::—-

P
mjﬁfﬁﬁf

Hort, Ciwil Circle-1/DDA

{Nodal Officer Water Bodles)

b

Principle Commigsiener (Hort, [/ DDA for kind informalion

Commissioner (LM] DDA for Kind nlecmation,

CE [HQ] DDA for kind infarmation,
Sh..JK. Behl, Nedal officer of Engineering Wing for kind information.

7

i

/

J o

Hort. Civil Circle-1;DDA
Oificer Water Badies)
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YAMUNA SPORTS COMPLEX
EIEMTE NO.-1, SURAJMAL VIHAR, NEW DELHI-92
mail- sapddhee ) agmail.com, seceSaddn.org.in,
Cont.: 011-40314178

o, F.47 (SESHCC-17D0A 201920/ ovy

Date:  25.01.2022
To,
Member SECEETARY (Wetland Authorily),
Depariment of Forest & Environment,
GHCTD of Delhi, C-Wing, B Level,
Delhi Secretarial, 1P, Estate,
New Delhi - 110003,

Sub:- Regarding revised status of water bodies situated at Malikpur Kohi
8r. No, 758,825 to 762/825-request for deletion being non-#

Vide this olfice letier No, F.47/SE/HCC-1 /DDA 2019-20/812 4t
11.11.2021 (Copy enclosed) Antexure - & briel document of Malikpur Kohi
at Sr. Mo, T5B/825 1w Te2/ 8235 were subimited inadvertently, ase hereby
withdrawn as thefe documents portain (o Malikphs Zier,

In this regard, Concerned division of LM/South-West Zore has
submitied its report [Copy snclosed) vide which it is statled that the correct
name of Malikpur Kohi is yillape Malikpur Zer and fills im South-West Zone
[Bouth-west [hsti.].

Furthermore it can be sen that, ¥h, Mo, of Malikpur Kobhi and Malikpur
oy are almiost same a8 per list and as per actual records

therefore, it is requested 1o update the revised status as duplicate and
may ke deleted from the noA’s liat of water bodies.

| B
R e
; ( = s 105
Enel.:- As above. = Aukerin ng Engineer
Hort, Clwil Circle-1/0DA
Lwn-uu Officer Water Bodies)
Copy 1o
1. 8h. J.K. Behl, SEHQIDWE podal aficer gf Engireriong Wing fer
information. L

1 atending Kitglheer

2. EE/DMD-2/ DD for i fermmatian. I':_..:?- B '-}'1,"
Su
Ho

] . Clwil Circle-1/ DDA
/' {iNodal Offlcer Water Bodles)
i

|

| -

|
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i \ DELHI DEVELOPRAENT ALITHORTY 946 ]@1:';'

Y\ OFFICE OF THE SUPERINTENDING ENGINEER ?/_

HOHTICULTURE CIVIL CIRCLE-1 YAMLUMA SPORTS COMPLEX n.;;m'
N GATE NO -1, SURAIMAL VIHAR, NEW DELb-52 Pl
E-mail:- suptdhcrel @gmail.com, seceS@dda.ong.in Cont.; 011-40314178 it
No. F.AT/SEFHCC-1/DDA/2019-20/ 0 aly Date:  }].01.2022
To

The Member SECRETARY {(Wetland Authority],
Department of Forest & Environment,

GNCTD el Delhi, C-Wing, 6% Level,

elhi Secretariat, |LP, Estate,

New Delhi - 110003

Bub: -Water body Kakrola F/08 [Sr. No. 5T7/825) to be deleted being
duplicate with Palam F/06 (Sr. No. 640/825) due to same Kh. No.

With reference to above, it is Lo intimate that as per the list provided to
DDA, the Khasra Number {8 same for water bodies shown at Palam F /06 [Sr.
Mo, G40 /B25) and Kakrola F/08 (Sr. Ne. 577 /825) i.e. 156(2-2).

The documents [annexure-1 & briel document) for Palam F /06 have
already been submitted vide letter M, F‘-iT,rS-E.rHCC-:I,-'Dtl.ﬂ.,-';!ﬂlla-itl-,fsﬁl
di -31.03.2021.

Therefore, water body shown at Sr. No. 577 /825 Kakrola F/ 08 may be
deteted from Lhe list of water bodies as the wsiid Khasm Number 1 56(2-2) falls

in Palam
)
EL%?QMMI

Hart. Chvil Circle-1/DDA
[Modal Officer Water Bodies)

Copy 1a:-

l. Principle Commissioner (Hort.)f DDA for kind information.

2 Commisstoner LM/ DDA for kind infermation.

3, CE (HQ) /DDA for kind information.

4. 8h. J K Behl, Nodal officer of Engineering WHE for kind inforgguon,

- -
- gﬁem"w
ghmerinténdl gineer
art. Ciwil Cirele-1/DDA
{H.d.I OfMcer Water Bﬁ’di'ﬂ‘]'

156

Scanned with CamScanner
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DELHI HH\'EL’[}?M% HORITY

OFFICE DF THE SLUFERI Wil EN
THE SUPE 0 ENGINEER Yy
HORTICUL TURE CIVIL CIRCLE-] 1 55 -
1 Y AMUMA SMATS COMIPLEX
GATE NCL-1, SURAJMAL VINAR, NEW DELHI-92

E-mail;- smpitilbcel gy, s S il g,
Come,; 01180814178

J pAVSTHECADDA0S-2074e] Date: |1.01.2023

=
i

embet SECRETARY (Wettand Authority],
Deparmet ol Farest & Environment.
CNeTD of Delhi, - Wing, " Level,

Dl Secretariat. 1.P, Eslate,

et izl - 1 10HMIA

ul; - TepaTdint Water Bodly in DA Listawhicl are i Teasililo- Heguest far deleliom

from the list.
In coptinuation ta thiks piTsee letier Mo rﬂT.'SE-'|1|:"|:'-IJ'|JLJ.|".E|:I|':"I“III'5]S_ 552, 381,

54 57, 486, 614, 647, 904, 700, 752, TH2 764, 773, 776, T, 785, TRE. 796, 797, ROE, 805,
gil, B30 Fif fa6, h1. HAS, REL HYO & g . 120312021 3103 202, N0,
sy04.2021, 30042021 [ 061021, 18062021, O6.08.2021, 8.0, 2021, i 0% Z0LL
oy iRl 13102020, {4 [02021, 21,1020, 37 jaaz2E, 2%:00.2021 271020,
ag 102021, 0311201 09,11.2021, 11.41:2021, 26112020, 1. y2.20al, (.12.202 4
vo.q 2021, 15422021, 29 122021, 03,0202 & 07002022 pesprectively, Pl find below
sz iy of water Body which may he deleied--

5.No 'ﬁ._'ﬁ'u..n' Name of the . l’:l.'li-.l:_'ﬂ'ﬂrdlﬂ.ﬂll: Khasra [ Hemarks
per liax | WaLber Body MifArees
K15 ; o |

ey : ~ wOT I'E.ﬁ,.‘i-_u]l.l-;:.-'I'Iﬂ_l.i}:_l.'i.lf:l.h.'.l'.l:.i_:! = ) Sl |
NORTRIONE oo gy T pee s
1. |9 Sadhora [7E% 43 aZand" ™ TAB{14-15) | Tha Tidld wiall inspecied The site Eea
Khud FPTE [T 1 §T3w E jrst w4 the coopdinaie gt Fouind 1l
i mred s usder jursdictinn o1 1218

& this- 1§ mET e OMEOITE
e— T L Wl A0 & Majesh
Park Miiro Stalual

T urthest u[mr.n'wm'mwww.mlwhmluumly [\ Fanyh

Eewl-- A5 aksTve F -.__,'{:'
pers L E:umgy-’

Hori. Clvil Circle-1T0A
[Maodn] Dificer ywater Bodies)

LCopy -
I, Pringiphe Commissioner | Hor wnDA far kisd pnformation,
1. Commisskner [LMADOA gor kind infram@ion,
3. CE(HOYODA Far kind mEpemmion.
& Sh, | K Dehl, Misdsl officer of Englneeting Wing fior ki Enfeematuns
] ik
VAT PPN D0
Y
_-'_Ef:u-mhn: L
Flare, Civil {ircle-111
{Menlal LHTEET wter Hanlics]

SEQHLINETHA radal il Tiger il Murikéane B mibir
i EEMMER (NI wrd W His Tepicr . .20
e | REE T 1 ]|
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nFFigﬁl&ﬁmmﬂmM&““‘*‘“* 13
- HE SUPERINTE S e et §
HORTICULTURE CIviL Cnet g |

IL CIRCLE-|
YAMUNA SPORTS COMPLEX

GATE NO-1, SURAIMAL VIHAR, N
E-nuail:- su (i il &E:r“‘::.ELHIM

Comt: 010-40314178
o, FATSEHCC-1 DEAO10-20 e

Dae: 200

Yo

wiember SECRETARY (Wetland Autheeny),

nepartment of Farest & Environment,

GNCTD of Delhi, C-Wing, 6" Level,

Cielhi Secreiariol, LY, Estale,

Taew Diglhi - 1 CHIGE
Subr -

Regurding Water Body in DDA List which i not feasible- Request for debetion
from e lisi.

In cantisastiaon to this allice letier Mo, FATSEHCC- DDA 9-20¢528, 551, 361,
564, 467, SRb, G249, 66T, TO4, T, 752, 162, ThE, 773, TG, 780, 7K, TAE, Tun, TET, BB, BOW,
411, 810, 436, B46, BEY, HES & BAD & TEMLI0Z], 30002, 1A 20E 1, 23042021,
10,04.202), 03062021, 10.06.2021, 0608021, 03092021, 602021, 01,010,201
13002028, 14002020, 21102021, 22.10.2021, 25002021, I7.00.2021, 29002021
03112020, 09012021, 10113021, 26102021, 01.12.2021. QR 122030, 10.13.2021,

13A1 0020 & 29.12. 2020 resprclively. ns repeated by ELTMO-A vide s Better .- 29.12.202
{Copy enelosed), Please find helow the Vst of waler hady which may bt dbefied:-

S Mo, | SNo. | Name of  Geo-Coordinate | Kheses Remaeks
us per | the water | |:'-lu-'hr=n
| lint 825 | Boddy ' L

______ NORTH ZONE = .

NOT FEASIBLE: TO BE DELETED e

T3E6 | Maerfur | 2603 aB006 N | (RN Waker bady does Rol exis at site
EITT iI;':.' 51 9659° & | | AL the .I.'rrnr of laking over of

possession of Gram Sabha fand,

| IR Water Tremmend P'lant Wwas

| | | found ot the lecation (Repart &

' I | photugraph attached)

Furiher updales will be Intimaled subsequently {1l any)
Enzl:- &s ghove,

& 1| Hart.

| (Peodtul Dfficer Wter Rodicsd

Cupy &
1 e Commis (it P0A for kind infomation
1. Commisskmer (LMTIDA Tor kind informatin
1

CE MHIIMIA for kind infonnalsom )
4 %h, LK. Hehl, Modal afficer ol © npinesiing Wing o Eiidl informasHm
5 SEAREHRATINA wwosdal uiler of Rorl o fiar inbsm!

IR Wl &0 s gl ™o FLET T R EEY 1R B el B e .

h T Gl ] ; =T 1=

-2 23020 Tor inlkemnatlin, : '.i I ﬂ
mlh gl

(4 tlert Ciell Cirche-1MDA
F Tr'«ludplﬂﬂ'lltr\ln'lm-llndiﬂ'|
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UELHI DEVELOPMENT AUTHORITY

DFFICE OF THE SUPERINTEND
ERINTENDING ENG
HORTICULTURE CIVRL CIRCLE s
YAMUNA § 2 MPLEX 1
GATE NO.-1, SURAIMA

VIHAR, NEW 13 ¥
E-muilz- suptdbee | o giail.com, seecd o dd;E!LH:l!!:.ﬂl
Cont.: B11-403141 78

' 4 =13 15
o FATISEHCC /DDA 200 Y f T TETY

[i% i
J wember SECRETARY [Wellnnd Awtbariiy),

Department of Fares! & Environment,
GNCTD of Delhi, C-Wing, 6 Level,
Delhi Secretarial, LP, Eslate,

Mew Delhi - 110003

sub: - Regarding Water Body pertains to other department-Request for deletion from
fhe DTRA TEL

In cantinuation 1o this ollice letter Mo, FATSEHCOC-U/DDAD 19200528, 552, 361,
shd, 6T, 586, 624, GOT, Tl TO, 752 62, TR, TYI, ThG, TA0, TR, TER, 794, 257, 40, 0%,

811 K30, B36, 840, BAL & BG3 di 12.07.2021, 31072028, 1304, 2021, 23042021,
10043021, 03062021, 28062021, 06082021, 03002021, 06092021, OFID2021,
{30020, 14.10.2021, 21.10.2020, 22102621, 2500.42), 17.14.2021, 29-11L2EZ],

axih20d, {I'?.I'l-_lﬂ-ll, 1002020, 26.01.2020, 01,12.2020, 06.12.2021, IR122021 &
13122021 respectively, phease find below the list of whter bady which may be deleted:-

Me | SNo. | Name af | Geo-Coordinate | Khasra Remarks
as per | the walcr MivArens
Hst 825 | Body . .
MORTH ZONE

 PERTAINS TO OTHER DEPARTMENT : TO BE TRANSFERRED
7317 | Sungarpur | 28° 49 4145 N [ (a)]326(4-16)  Village s mot in the ls of
IT T A2H00 E | 342T(1-E) arhanieed village Hst and the Ladl

ioinl arsa (6-4} s oot handed over ba EXDA yert

Hemce the s&id  water body

penning o atbed  ddepariment,

{Report sreached)

Fuarther updates will be intimeted subseyuerily (iTany) 'I;I\II
5

Enil - As above.
I
Lﬁlhﬂﬂiﬂl

Hort, Ciwdl Cirele- LA
{Modal DXTecer Water Bodies)

Ly no

Princigle Carrmisaivner { Hort V00A T Kkird imformaticn
Commsioner (LMP1I0A Tor kind informalion

2B TR0 Tor kind infarmative,

Sih, 1K Fehl, Modal officer of Engineering Wieg fie kind inf:
SECH MDA nudal Gl Tker ol Mok sine liwr it

L Ea L B —

{\_ iy vmiling F
ki, Ciivil r-rﬂhl.'ll_ll %

il b b PR - B

|
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PMERT
OFFICE OF THE BUPERINTES S T Y

VIHAR, NEW DELHL92
E-mail:- suptdhec logmail com, seccSadda org.in,

Cont.: 011-40314178
No. F47/SE/HCC-1/DDAf2019-20/ HAL

Dl ;ﬂ?_ 12,2027
To,
Member SECRETARY (Wetland Authority),
Repartment of Forest & Environment,
GHCTD of Delhl, C-Wing, 6 Level,
Delhi Secretariat, 1P, Estate,
Mew Delhi - 110003,

Bub:- Regarding revised statos of water body Ranl Khers and Sawada [Not

in list of B25 water bodies)- Request for deletion as water bodies do
not exist,

Vide this office letter Mo, F.47/SE/HCC-1/DDA/2019-20/565 du
23.04.2021 [Copy enclosed] Annexure -1 of Rani Khera and Sawada which
were not in list of 825 water bodies were submitied as per report recelved from
Zonal Modal Dfficer (SE(HC) / Rohini Zone|.

Mow, Concerned Modal afficer (SE(HOQIRZ} has submitied @ report vide
letter No. F5(10)20/CB/CE(R) /DDA 717 dt. 12,2021 (Copy enclased| vide
wherein it has been reguested that there is no waber body on these sites at
the peapective Khasaras,

So water bodies may be deleted from the list as concerned EE had
submitied the reports inadvertently.

Encl.:- As above. |

—

1\
3R el
~ u.trﬁdlﬁ-nl "'f.z-;{:
Hort. Clvil Clrcle-1/DDA

[Nodal OfMcer Water Bodias]

[ -
Copy to-

1, SE(HQIRE wori, to his letier Mo F5i100/CRFCER DDA TLT

dt-10.12.202¢ for inflormation. _LD___,.-
o Vel
_|p Sugerintending e

/ Haort, Civil Circle-1/DDA
/| (Nodal Officer Water Bodies)
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DELHI DEVELOPMENT AUTHORITY X ,
OFFICE OF THE SUPERINTENDING ENGINEER
HORTICULTURE CIVIL CIRCLE-1
YAMUNA SPORTS COMPLEX
GATE NO.-1, SURAJMAL VIHAR, NEW DELHI-92
E-mail:- suptdheel sgmail.com, seceS: dda.org.in,
Cont.: 011-40314178 S

o, F.47/SE/HCC-1/DDA/2019-20/ T~ Date: T3.12.3081

i Member SECRETARY [Wetland Authority],
Department of Forest & Environment,
GMCTD of Delhd, C-Wing, 5% Lavel,

Delhi Secretanat, [P, Estare,
Tew Delhi - 110003,

gub: -Regarding Water Bodies in DDA List which are not feasible- Request
for deletion from the list,

f continuatien to this office letter Mo, F4T/SESFHCC-1/00A /2019
70/528, 552, 561, 564, 567, 586, 624, 667, T04, T09, 752, TG, 763, 773,
+76H., TAD TA3 TAR 795, TO7, 308, B09, 811, 830, 836, B4H & AGI
dt.  12.03.2021, 31.03.2021, 13.0432021, 23.04,2021, 30042021,
030620021, 28.06,2021, 08,06, 2021, 03.09,2021, oh.00 2021, 01102021,
3 1002021, 141020210, 21,140.2021, X 1002021, 25, 102021, 2T,.10.2021,
A%,10,2021, 03.11,2021, 00.11.2021, 11.11.2021, 26.11.2021, 01:12.2021,
O06.12.2021 & 10,12.2021 respectively, please fnd below the list of waler
bodies which may be deleted ;! not feasible:-

‘B.No. | B.No. Name of Geo- | Khasra Femarks
as per the water Coordinote No/Areas
list | Body
B2S ]
- 'ROHINI ZONE .
NOT FEASIBLE: TO BE DELETED =
1. |65 |Hmder |28° 43 (cl482 (5-8]  Built-up at site as per land
Pur F/76 | 34.403° N 77° record Kh, No. 482, 501,

9 12342 E 711 stand acquired wvide

gward no 13/75-Th,
has

LAC /L&B LieptL

| handed  ower  physical
possesison of the same to

DDA from 1.1275

furiher  Lrunsferred

e
LG

Ptam  Pura  Reswdential

S¢heme
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— 1 1{7-1 ]|Lrse in  Pitampur,

S Tel711
g, (267 | Haider [28 132 N 7T el residential scheme  gq4
Pur F/78 ],55.,1; - E there are J.J. Cluster g
g/ 15410 some portion of this kang

ALl Block Pitampura.

—t==19-11) |Use  in  Pitampura|
it rca.'idtnl:ilil scheme AL

3 1368 | Haider 128" a2’

of UER-II has been handed
| over to NHAL

e SIENT ||

4 1312 | Mangal '23*41 i [cl18/16/2( | Use in g:ch-g; reaidentiall
I pur kalan | 51.588" N 77 5-1 schemae,

| S7e'E | |

5 |552 Eg]la 28" 35 | @f29(10-9) Transfer to MPR-1 for UER-

7 I;jr d |14 BEOC N TTT | Il, same now peruuns to

I ‘ e o 29.306° E | NHAI as the complete land

Further updates will be intimated subsequently (if any).

Encl.t-Photographs attached.

= ng eer
. Ciwil Circle-1 /DDA
[Nodal Officer Water Bodies)

Copy to:-

Principle Commissioner (HorL) DDA for kind information.
Commissioner (LM DDA for kind information.

CE (HQ| /DDA for kind tnformilion,

Sh. J.K. Behl, Nodal officer of Engineering Wing for kind information.
SEHOIRZ/ DDA nodal officer of Rohini zone w.et 1o his better Noo
FaL0k20/CB /CERDDATLT di.-10.12, for information,

i b ko
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DELHI DEVELOPM

OFFICE OF THE HORITY =
il G ENGINEER :

hoRTIr T T e (161
YAMUNA SPORTS COMPLEX

GATE §O.-1, SURAJMAL VIHAR, NEW DELHI 92
E-mail:- suptdhee Ligmail com, seccSindda org.in,

Cont.: 011.40314178

Ko, F.47/SE/HCC-1/ DDA 2019-20/ EP':"[ Daw: |£212.2021
T,

Member SECRETARY [Wetland Authorioyd,
Department of Forest & Environment,
GHCTD of Delhi, C-Wing, &' Level,

Delhi Secretariat, 1.P, Estate,

sew Delhi - 110003,

Sub:- Hegarding revised status of water body Ran) Hhera at Sr. No,
237 /825 and request for deletion being non-feasible.
Ref:- Kh. No. ()95 (2-04)96(0-19) total area (3-03)

Vide this office Jetter Mo. F.47/SE/HCC-] JDDA[2019-20/527 dt.-
1503 0033 [Copy enclosed) Annexure =1 & brief documeni of Ranl Khera at
St. No, 337 /825 were submitted inadvertently

Now, Concerned Executive Engineer I,EMLI-ﬁL has submitted his rn:t;p:;'[
vide his letter dt.-02, 12 202 1 vide which 1t 18 requesied Lh:;thee'-{':;u;“ mi
May please be reated as non-Teasible as both the Khasra u ; £T :“:mrz i
road and rasta of Rani Khera Village [Report and photographs encibse

Therefore, (L is requested to update the revigsed status as non-feasible
and may be dt]r;tcd from the DIOA List af water bodies.

|
Encl.:- As above, “

-
¢ :u«im&.ﬁﬂa@"
et. CTvl Cirdle- 1L DDA
Hodal Officer Water Bodies)
Copy 1

{. BEIHGIRT wort te ks leier No F5(10120/ o/ CEIR) /DBA 600 o
I T i
02,12.2021 for information | / I;- _

2. BE/RMD.f /DDA Tor infofmatkort. \ ,..f"")-"":"' -
Bu TkETL ”Ir
) rt. Civil Cirele-1/ DDA

o+ }ﬁnd.l Oiflcer Water Bodies|
i
J
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DELH] DEVELOPMENT AUTHORITY
OFFICE OF THE SUPERINTENDING ENGINEER
HORTICULTURE CIVIL CIRCLE-1
YAMUNA SPORTE COMPLEX
GATE NO.-1, BURAJMAL VIHAR, NEW DELH].02

E-muil:- suptdhcc Ligmall com. pereSidda,
Cont.: 011.40314178 Rdta.ong.i.

No. F.47 /SE/HCC-1/DDA 2019-20) N <4

Dage 1?'.12.:&1]
Tao,

Member SECRETARY (Wetland Authority),

Department of Forest & Environment,

GRETD of Delhi, C-Wing, 6% Leve],

[elhi Secretariat, LR, Estate,

Mew Delhi - 110004,

Suh;- Regarding revised status of water body Qutab Garh, st 8¢, No.
3347825 gnd reguest for deletlon being pon-feasibie,

Vide this office letter No. F47/SE/HCC-1/DDA/201%-20/646 dt.-

14 07.2021 (Copy enclosed) Annexure -1 B briel document of Qutab Garh
were submitted inadvertenily,

Thereafter, revised status has beep submitted vide thes office letter No
FAT7/SE/HCC-1,DDAS2019-20,709 -06.04 2021 [Copy encleacd) wide
which it was requested that the Buter body may please be treated a8 non-
feasible as the area is buglt-up/ developed (handing over/taking over of Gram
Sabha land records were also enclosed|,

Therelope, it is once sgain reguested U0 updats the pevised slatus as
non-feasible and may be deleted.

Encl.;- As abgve. |;"||

k. i -F__:-‘-r _i' “I..ATE'—II'
F\‘ unLﬂM: Eaglgtbs
I Hort. Civil Circle-1/DDA
" [Nodal Officer Water Bodies)
(I
Copy toc-

L. SEMHQIRZ for information. \

1
2. EE/RMD-8/DDA w.r.t. ta his report for infermation

8
s e _ﬁ
1 Swpriisemttng BHgthder
"Il Hert. Civil Clrele-1/DDA
/| (Wodal Officer Water Bodiea]
|
|?
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DELH| DEYELOFMWE L
OFFICE OF THE ﬁupﬂmmm JFl.:-I'i_E;:HF EH 1‘63
HORTICULTURE CIVIL CIRCLE.
YAMLIMA SPORES COMPLEY
GATE O], SUBAIMAL VIHAK, SEW 0L

E-muil:- fi i), yym, LS il e i,
Cont. 81140314178

o, FATSEHCC- VDDA 9-20y ﬁh}
Ta,

Dy 13,2000

Wember SECRETARY (Werlnnd Awmhoriy),
Twepastmem pf Farest & Enyironmen,
GRCTD of Delhi, ©-Wimg, 6* Lowl,

helbi Secemaring, LY, Fatate,

s Dlelbd - § 100

Sud: - Regarding Water Bodicy in DDA List whish are nol Teisisd,

1t camtimigion 4o this eioe leflér N, FATSEHCC- 100 A72019-20428, 351, 561, 362, 341

s 624, BET, 04, 09, 152_1-,&1' T8, TT3, TTh, TA0, THY, TRE, a6, T, Rod_ & w1, R0 & E1S
G 32020, 30 03,2000, 1104 2021, 23042071, 4104,2020. 13,06 2021, 23,06 2021, 06 SR 21,
03063021, 06092001, O1.10.2024, 13, 102021, 14.102021, T, 103021, 211001, 2910 ™I

301 290 LY. 5. 4 2027, 0%, 1.2000 11,2000, 20,15 2| & 01122071 respectiEly

plese find below the list o water hodies which muy e deleted’ o fesibhe -

SN0, | Sn aa | Name of the | Gen-Coordinate | Khmrs feemearks
per sl | water Body | 1 Pind st
T | B — B
e ¥ _SOUTH ;FE‘EEDELF'I‘ED
ol
Loime [ s chuupal and Momalla elisas 231l o0

ihié lany), nend demaicayena. i find
oul the gncroachmerd, ranie waler
ey o b tEvived

r = =t = | st _'.'5} = " ngp e body €215t R-.I!EHI‘I 1y
T Samptcha “.31 by ! o Exjal on ihis [and, Bence waer
1775 6 E hods Ginmn e revived
- == . e rly G0y | b
Furifer u dm-ll“"’ﬂlﬂlmm U u \ e ..-Tr
P o V __f._-:gg}l--bé]'u'lr W
¥ nil - Photgruphs anached. 1 shripimtinding Engineer

Mart, Civ M Cirgle- LIRS
(bl CRfficer Water Pagduest

Copy -

semal
Presciple Commisthiliee (s pEIMA fioe Vime InfEETEEAN
Cintiimivaiemer £ METEA B kind el

(L]
CE (hgipjtalnn e il giformma g 0 f—
fih Pnrlh-r-l anlal wlficen ul Vingiering Wi e el

PR o e

UG EUTIEEL . Ill‘ 1 S_—
i TI-LI.IE;”‘:J |II|I-Iu:-:m I:-m. S0 p . D Retlem B FRRAS _*?'III‘"*'*'1‘ UL
i Fue ' f In 1 e
AR g A0 LRI sl (- il ikl TRULELEEL Y | e T-:I Ir
i Py
h{wrl.-lmllﬂ P
[ Mikey LAl bawle DERAA
et UpiEioer Whanen Bl
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DELHI nrwmrurﬁﬁ%nmrv
OFFICE OF THE SUPFERIN ENGINEER

HICHBRT AL T G UL Uy

YAMUN A SPORTS COMPLEX
GATE NO.-1, SURAIMAL VIHAK, NEW DELHI-uz
E-mail:- supulhpe | pmsil.coy, seccsia im,

Conl,: 01 1-80514178

e FATSEHCC-1/DDAI0S-20¢ £ 2

Ty,

Suh: -

Merither SECRETARY (Wetland AutkarityL
Deparmen of Foresi & Eavironmenl,
GMOTD of Delhi, ©-Wimg, 6% Level,

Delni Secretarim. 1P, Estate,

ew [elhi - | 10003

Regarding Water Bodbes in DDA List which are nod feasibie.

164

Daie: § A3.3010

In caniinusion to this ofice leoes Mo, FATSERICC: |MDDAZD %2028, 557, 501, 564, 567,
586, 624, peT. 704, A0, 752, Y62 T65, TT1. 776, THO, TAI, TEE, 796, TUT, KOE, A0% 811 K30 & R36
dn, 1200 3020, 50032020, 13048202, 25043021, 30,08,207 1, 03.06.2021, 24 06 202 |, (6 042031
R0 20, DR T, B VLR, VE R0 02031, F1OUEY, R atdd, 2T,
37002007, 29.00,2028, 03,1 12000, 091 12021, 11,1 L2021, 36115000 & 01122021 respectively,
please find below the |t of water bodies whick sy be deleted’ noa feasible:-

o

Frincipte Commisssants (Hon PO for kend anlormation
Cammisssnner | LM FIEIA for kind imformatson

¢ (M THIA For ki anlismmion,

Sh LK Hesl, ol ifdFicet ol Fngincering Wing Gor kimad anlormiation
SEEH ML B lontinn

Fyotutive  |gimimr, NI (KDY MIA worg hie WIwT Wo I\I AR TIIET HY LT \-\II
HTHIASINI | -3 JL TR i il ]kl q.i-ll gl .|~||-I| '

r.:';’frl*::::‘q'h*;f“

| Mosdal EHFicer Wy ater Mapdies)

AT E.Hu. a8 | Mame of thé [ Gro-Coordinate | Kkasrs Hrmarks
| por lisi | water Bady Mok reas
s L -
NORTH £ONE
NOT FEASIBLE: TOBE DELETED
1 it ] | -‘-I'.ld:p..l' T IEE AT AsAGT W | (Aol 1-1] Physscal possession of land ks nod
[ Froa T Y 193430 E heen handid over by BIND, GRCTT
10 [ 4 date oy repomed by L%
A% uppeir i photographs the ahes i
] LLE = x Tty hui-up
[ & T | A pur . WY IS5 M| ) BIRIA) Do
FiT6 e | |
i, |15 Dhirpw | TP 155,97 E fo) LAL DOBA -1 -
W7 _|DrarsiseN | Glelm
purther apdaces will be imtimanied sobsequently (i wey ) ':_‘ :&'
Aty i
i |
: atzached | ¥
Encl.i-Phaographs _ ) E-EIF'J !
Hor. El-'ul rlrth-l-"tln.l
[(Modal (HMcer Waler Bodies)
e
s .
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ANNEX

INDIA NON JUDICIAL
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Cortificato No. ” lﬂgx-pwmmaus_swﬂ.: .
Centificate Issued Date 7 e10-Apr-2023 0456 PM ‘*{»am
e ’lwzﬁcc l(i%‘?’"ig%sqw DECREDI JJL,:-

&
i o "
P -i‘::t 'J.l-ﬂ:wr’."{’l_yrljlh‘“{r:,”_‘

s & Account Referenco ,fj;.._-_-*' “f' |
21 F Uniue Doc. Reference P el ;U% pLPLas 976 7608416 V‘aﬁ
- . S - £ S | L?. _
L T E-h ol :
& Dascnpton of Document /' : Amcle,s’taanaral qrea ent
1 o : Property Description ! . Y h -
- .» § Consideration Price (Flsé_:';_' . A
; ':.H*-:. 8 2 :1 .1_ . = :
- % First Panty {‘ s . |
o & E ; 1.__‘ .
, ~ x Second Party e .
i M % \ .
/ -~ z <tamp Duty Fald By Vi s : | ; o .
& o # A e ‘é\
/ +  Steamp Duy Amount(Rs.) v - 4 ilk—-y;r
- 3 \ & e (One?-lundredlﬂ }
= A S e BT L e B0 8
LE =2 % . =
< p B S 00
3 NetfEe,  HodHd oidd
ronf - i Forram i S
'k E .H;:Tiu&?ﬁéliﬁh“ "M’ g S e
Ll N s e mﬂgfyﬁ
x R S e
- 'ﬁii:; s L g
- Peoee |
- o E I:L
<7 8 1
? o g i A T TP b Y :,._;‘:‘:;;j'l"a:.ﬁj_if‘_"r.*i’-’?f%ﬂ“_ DG e S SR s SR \
z e s 3 e L R R T bl ot S SR S e i m?ﬁ’:’rfﬁ*“‘“@?:“ﬂr" 1
/ : N e I G e e e s R e e O |
/ ili : ._ L Ll _l-:“l::w ‘ ?_l .:?E e‘_—:_: q:‘r "?'r“:;ﬂ;;";';jf&‘” -‘-""f Eﬁ;?‘-‘- ‘*JT%‘E-E:?éﬁfafixmﬁﬁi‘?;hrtq{%? .‘_1‘ ;H"ﬂl_l._‘
; 2 i:;- :‘.;i; :- -.-"‘ __ ;.__: :::':‘-.:“_-”"': mﬂ;ﬁiﬁ;fjc,a“;:;fﬂrw *4“ i__*"’ irr;i :-; ﬁ-:ﬂ.—"‘f;;._}: H"h%_*-;: ;1?\,“? '“1
/ - F e R e e i e e RS e '?aﬂi;i?ﬁ‘*“sim:n “i"nﬁa-,., SsemEes
£ e g e BN T r.::f P :?“‘i’l::.:-*fff"?'”'-?‘;;z-':ﬁ“ -‘.l.,w,,.;- #.*.ru?*fﬁ ‘Ef’ﬁ#n@?" 2 fw“:u .
b ’:‘; ! L v e b fh » o A a-ur-u v g FI-I'lnlllu-i'lwIiv
il H |
-55—-—- R e L --“--'-----:ﬁ-—--q--.-n_ A rAAE A SRS A A S ofs PIEESE y‘rit& Dr:' . . hﬂh}w thjs “ e t‘"’ j.ﬂﬂgulﬂagﬁugﬂggnég
- 2 Memorandum of Understanding
Y = between
ey 5 Delhi Development Authority (herein
2 B after referred to as the ‘DDA’
AS and
» Z | Delhi Jal Board Delhi (hereinafter
¥ & referred to as the '‘DiB’)
= | For
i) 2 REJUVENATION OF LAKES AND WATER BODIES BELQNGING TO
] e :
£ 08" DDA BY DID 4
\ f
This Memorandum of Understanding (hereinafter called the '"MOU'} is made an
,, % entered into on this 10th _ day of _April_, 2023 at New Deihi between DDA
53 and D - i
o HJ ’"F LM-H-
- P T A, T 'l  np R
i {::_ > -
s B W . S T T - BT 3k i e _
£ f-f e rw.j? 4 1 {F Y:j{ i

FonYh, A
T B P 1. The authediicity of this Stamp certificate should be verified at ‘wery.sheiiestam Lom'’ of using e-Sfamp Kobile of Bteck Hald
Any discreipancy in the datails on this Certificate and as avaiiabie on the wehm?a { Mobile Amg:i renders it invaiidApp .

P 'r*'--= m 2, The onus of checking the legilimacy is en the users of the certificate.
3. In case of any discrepancy pleasa inform the Compatent Auiliority.

~_ -
*,f * 9 _.,r

Y m;m-h—ﬂmihm
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Each individually herelnafter called ‘party’ and collectively referred to as
‘Parties’. The MoU sets the terms and conditions and understanding
between the DDA and D)B.

Whereas
a. DDA Is a premier organization having its head office at Vikas Sadan,

INA, New Delhi 110023, responsible for orderly and rapld development of
the city. The Development Authority was established In the year 1957
under the provisions ofthe Delhi Development Act "to promote and
secure the development of Delhl", (which expression shall mean and
include it's officers, successors, assignees andadministrators)

b. The DB was constituted on 6th April 1998 through an Act of the Delhi
Legislative Assembly incorporating the previous Delhi Water Supply and
Sewage Disposal Undertaking, having its office at Varunayalaya Building,
Jhandewalan, Karol Bagh, New Delhi 110005 (which expression shall mean
and include it's officers, successors, assignees and administrators).

1. BACKGROUND

On March 10th, 2023, a meeting was held at the Conference Hall of the
Principal Commissioner (Pers, Hort & LS) /DDA to discuss various issues
related to DDA's water bodies. The meeting aimed to address the water
bodies that have alreadybeen revived by DB with decentralized WTPs or
oth&r techniques _such as floating wetlands, in-situ_aerators etc. and
those proposed under AMRUT 2.0. This meeting was convened based on
a decision made during a previous meeting heldon February 10th, 2023,
chaired by the Vice Chairman of DDA and the CEQO of DIB.

During the meeting, DB proposed to maintain water bodies (listed in
Annexure-A) for ten years after the DLP (Defect Liability Period) is over,
where decentralized WTPs have been installed and other rejuvenation
works have been completed, aswell as the water bodies (listed in
Annexure-B) identified under AMRUT 2.0, forwhich DB has already
prepared DPRs. It was decided that a Memorandum of Understanding
(MoU) will be finalized and signed by the concerned officers fromboth

departments at the earliest.

This MoU will apply to the water bodies and lakes (listed in Annexure-A &
B) where DIB has carried out or wil carry out rejuvenation works and
followed by a ten-year operation and maintenance period after the
completion of DLP. DB wil fund these works from its own funds or
arranged funds. The lJists may be subject to addition, deletion, or
modification with the mutual consent of both parties, if the need arises.

2. OBJECTIVE

The primary objective of this MoU is to facilitate the restoration,
rejuvenation, anddevelopment of lakes and water bodies owned by DDA,
through the funds arranged by DIB/from its own funds. This includes
measures to prevent pollution and untreated wastewater discharge into
the water body, improve storage capacity and water quality, restore
hydrological functions like groundwater recharge and surface runoff

2

2 " .
e --—-}::**?_ L‘:’;‘ / o
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storage, and treat the catchment area to prevent sediment deposition.

This objective is aligned with the direction issued by the Wetland Authority
of Delhion 21/06/2022 for the protection and restoration of water bodies
in Delhi. This isintended to efficiently conserve and manage wetiands in
accordance with the Wetland [Conservation & Management] Rules,

2017.

The specific water bodies/lakes listed in Annexure~-A and B shall be
the focus of the rejuvenation efforts undertaken by DB as part of this
MoU. The scope of work for each water body/lake shall include capital
work (planning, design, execution, and commissioning of the
rejuvenation system), as well as its operation and maintenance (O&M).
The capital work period shall be determined based on thescope of work
for each water body/lake, including DLP, followed by a 10-year O&M
period. The O&M period may be extended by mutual consent of the

Parties.

3. ROLE AND RESPONSIBILITIES OF DDA AND DJB

3.1. ROLE OF DDA
3.1.1. The ownership of the land, including water bodies/lakes, shall

remain with DDA. DDA will provide unrestricted access to the site to DIB
stafffmachinery/T&P for the execution of works proposed by DIB under

this MoU. _
3.1.2. DDA may provide survey maps to the second party wherever

they arereadily available. |
3.1.3. DDA is responsible for removing any enc

the landearmarked for lakes/water bodies.

roachments on

3.1.4. DDA is responsible for resolving any legal issues that may arise

out of thisMoU.
3.1.5. DDA wil provide all necessary

DDA from concerned statutory Government body, if required.

3.1.6. DDA is responsible for ensuring the safety and security of the land
body/lake through peripheral boundary/fencing.

Landscaping surroundingthe lake must be maintained and repaired as

of the water

and when necessary.

3.2 ROLE OF DJB

3.2.1 To execute/carry out work for the rejuvenation of water bodies and
lakesas per the list enclosed with this MoU including their O&M for a
period of 10 yearsafter construction and expiry of DLP (defect liabjlity
period) from its own funds/arranged funds. DIB shall not make any
claim, whatsoever from DDA for the work executed under this MoU.

The O&M period can be further extended with the mutual consent of the

Parties. | *“‘j"'*
#me#; "a-fg"’ﬁgda L

assistance to obtain
sanctions/permissions required by law and bylaws of the land under
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3.2.2 In case the work involves installation of decentralized wastewater
treatment plant, and the iake is Inside the park, the plant shall meet the
water requirement of the lake/water body as well as irrigation of the park.
3.2.3 To discharge the treated effluent In the lakes/water bodies after
treatment as per the parameters prescribed by CPCB for best possible
use in lakes/water bodies. The DB shall conduct a study to determine

the best possible use of each water body.
3.2.4 To incorporate suggestions/modifications, f any, proposed by DDA

for the rejuvenation process/installation.
3.2.5 To monitor quality of water in the lakes/water bodies on reqular

basis at least eight times.a year, communicate the quality data to DDA
and to undertake appropriate action in order to improve the water
quality wherever necessary through in-situ bioremediation/
phytoremediation or any other suitable methodology.

3.2.6 To carry out physical cleaning of the water bodies/lakes, whenever
required and collect/dispose the solid & plastic waste to designated site

away from the Water body/lake.

3.2.7
commercial use of the DDA property/lake for obtaining any profit.

3.2.8 Safety and security of all the installations shall vest with DB during

the MoU period.

3.29 To hand over the water body/lake to DDA after completion of

maintenance period of 10 years/extended period along with all Tools &
functional conditions. Further,

DIB wil not be liable for any expenditure after expiry of O&M period
of 10 years/extended period. DDA shall be responsible ,fc::r the safety &
security of the transferred assets and any associated expenditure post

Plants on “as on where basis” in fully

transfer. |
3.2.10 At the time of handing over the works back to DDA, DB shal
provide O&M manuals, as built drawings for all civil, mechanical, electrical

All the electrical, mechanical

and instrumentation works.

instrumentation including standby shallbe in perfect working condition.

4. PROJECT MANAGEMENT

A joint committee of members from the DDA & DB wil be formed to
monitor the p%gress{ta?get achi’evement* and sort out the routine

matters related to the site. This committee will meet at least once in every

quarter and note its minutes forfurther reference.

= e

——

5. TERMS AND CONDITIONS FOR COMPLETING THE SCOPE

DB shall not make or shall not alow any other entity for any

and

168

5.1. Force Majeure: Circumstances emerged beyond the co_ntrol of the
DIB and causing hindrance in the completion of this undertaking or if the

Consultant(s) and/or Contractor(s) cannot overcome these hindrances,

i i
...........
el ARAGTEY L
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DIB shall promptly notify DDA with a written report in twenty (20) days
after the date of the Force Majeure. In such case the following
circumstances shall be considered as Force Majeure: a) Natural Disasters,

b) Lawful Strike, c) Pandemics/Epidemics.
5.2, If the DDA, cannot carry out its responsibilities as defined in this MoU

withoutany fault of DIB, if the project cannot be completed in due time
because of these reasons and if these reasons are causing hindrance for
the completion of the project and if DB cannot overcome these
hindrances, then the parties wil mutually decide on whether or not to
extend only the duration of the present agreement to compensate for the
delay. Any amendment, . modification, change or revision to this
Agreement as mutually agreed between the Parties hereto shall be made

only in writing.
6. DURATION

This MoU shall become effective upon signature by the authorized
officers/officials from the DDA and DB and wil remain in effect until

modified or terminated by any one of the partners by mutual consent.. In
the absence of mutual agreement by the authorized officers/officials from

DDA and DB this MOU shal end on completion of 10 years of

Operation & Maintenance of the capital infrastructure to be installed as
per scope of work by DIB for rejuvenation of the each Water body/Lake.

7. AUTHORIZED CONTACT PERSONS

There will be at all the times one nominated contact person from each
party whowill have the obligation to advise all involved parties immediately

of any changes.Authorized contact persons are:

From DDA:
sSh. Subhasish Panda, Vice-Chairman, DDA

Address: Ist Floor,B-Block Vikas Sadan, INA, New
Delhi-110023.E-mail: vcdda@dda.org.in

| From DJB:
Sh. P. Krishnamurthy, Chief Executive Officer, DB

Address: Delhi Jal Board, Varunalaya Phase-I, Karol Bagh, New Delhi-
110005Email id: ceodelhi.djb@nic.in

8. SETTLEMENT OF DISPUTES/DIFFERENCES

w

All disagreements/differences of opinion/disputes regardi
of the provisions contained in this Memorandum of Und

be resolved amicably by mutual con
‘\Q?:@J;ﬁ

5 PR J— syt =
™ m:.;:‘:ii:::::'”;}” NG
y %

ng interpretation
erstanding shall
sultation by both parties. The

169


User 02
Rectangle

User 02
Rectangle

User 02
Rectangle


962 170

parties may choose to adopt administrative mechanism for resolution of

disputes as detaliled below:
.. Disputes shall be referred to a committee comprising of Zonal Chief

Engineer of DDA and concerned Chief Engineer of DIB.
i. Concerned Executive Engineers of DIB and DDA may represent their

points of contention related to dispute in question before the committee.
. The resolution of such dispute shall be unanimous decision of the
committee and will be final and binding on both parties. The decision shall

be signed by the members of the committee.
v. The committee shall finalise its decision within 3 months after having

received the reference/notice in writing regarding the dispute from the
concerned aggrieved party.

9. GOVERNING LAW AND JURISDICTION:

The MoU will be governed by and enforced in accordance with the laws
of India/rules and law promulgated by Government of India and GNCTD.

Any action brought by either party against the other concerning the
transactions contemplated by this MoU shall be brought only in the courts

of Delhi. —~f
-‘\NJ 5> ¥ = .

——— jofte/ 22 BrALT
' . - g
NODAL eFe sy
WATE LoD 1S
On behalf of DIB

On behalf of DDA

Withesses:

- wb?ﬁwh«ﬁr At

SE (P2 HR) op it

PRASHANT KAUSHIK
EE®) [ hee .!
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- Already Revived Water Bodies by DJB with Decentralized WTPs
Annexure-A : Already _ As per Actual i status/
: : As per W.O. .
s.No. |DDA Lst(B] Revenué Water Body Geo-coordinates | Khasra No./Areas P Likely date of completion
/Division Date of Start|  Date of |Date of Start Date of omp
cumpletinn !Etlﬂﬂ L |
g g > .08.2020 ~ [31.03-2022 onstruction work completed &
1. [B09 entral [Burari (4} & (28~ 45’ 33.642" N 77° {193/2 [08-11) 12.08.2020 L1.‘1.11.2{}2(} 12.08 1 year O&M wark ending on 20,
,ﬁmp.;[ malpur Majra |11'46.222" E &150 3.23 is in progress {
: 07-13) Total area ; 7
purart (0) h(1 i ' [ Estimate for further 0&M for
i 03 years under preparation &
these shall be maintained for
10 years
2, Central  (Burari (4} & 28° 45' 23.062" N 77° 148 (12-15 as per | 03.10.2019 (02.04.2020 (03.10.2019 [20.04.2022 nstruction work Completed |
MD-1 [Ka malpur Majra |11' 45.665" E kathoni 1 year O&M work ending on
Burari (a) ! I { 19.04.23 is in progress
3. 2 INew Delhi[Todapur 28°37.334'N, 77°09.5 {114 (8-13) 04.08.2020 {03.02.2021 08.2020 1.10.2022 fter commissioning O&M shall
o8 72'E tart under this for 1 Year durati
n
4, {;ﬁm orth  [lbrahimpur (a) iﬂ}: :j‘;;ll.fz;“ N 77° |113/2(3-10) 03.10.2019 |02.01.2020 F3.10.2019 0.04.2022 onstruction work completed &
* ] 1 year work ending on 19.04.23 i
5. J45  WNorth |Hiranki (3 28" 48'3.006" N 77° 1[534, 535 (12 D eREress
‘ . -1 1 by j i
INMD-1 3) b cai e I (12-13) |08.11.2019 |07.04.2020 [08.11.2019 31.03.2022 |Construction work completed,
] & 1 year work ending on
6. 11“ N.nnh _'.Slraspur {3] ZE‘ 14 I 30..03.23 is il"l ]:H'DEFESS
|, 45'41.56"N 162 (14-10) 08.11.2019 [07.04. 50 :
NZ 77° 811 38" 4 04.2020 108.11.2019 [31.03.2022 IConstruction work completed &
7. 1183 ' 1 year work ending c¢n
orth Nangal Thakr -l " a e |
RMD-g i i ol ;3 il i?i (14-12) 83(39-15) | 03.10.2019  {02.04.2020  [03.10.2019 =222 2 progress
10 35.644" E otal-{24.07) 10. 20.04.2022  |Construction work completed.
8. a1 orth  borer & 1 year O&M work ending on
P ” ! i 5 . ..
INMO-1 gli Puna .28 46°17.46" N 77° 8[48min (3-11.1/2) | 04.08 20 20 103 19.04.23 is in progress
39.10" € B 02.2021 04082020 [31.032022 |c |
{ 03, onstruction work completed &
B 1 year O & M work ending on 30
- 03.23isin pProgress.
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k completed &
— 3 11.2020 }12.08.2020 1.03.2022 |Construction wor !
37 — WelRani Knera (C) [28°42'33.211"N 77 (c)95 (2-04) 12.08.2020 (11.11 P 1 vear O & M work ending 30.03.
9. Sk 1'18.595" E { 35{[};9] total area 23 is in progress.
-0 | . — :
57 Iconstruction work completed
= R ; 03.10.2019 (02.02.2020 03.10.2013 20.04.20
10. 284 t\lnnh We [Karala(a) 28" 44" 13.082 N 77° [55/27 (01-10) |0 lg 1 year 0 & M work ending on |
AMD-2  ft 2! 56.068° 10.04.23 is in progress
.09. issioning in progress follo
= . 13 " 3- 04.08.2020 [03.02.2021 08.2020 30.09.2022 |Commissioning
11. 302 L\lur‘th we IMohd. Pur Maijri 35. 43 38.31? N 77| 18/26 (13-8) ' lwed by O&M of 01 year undert |
RMD-2 t E]' 2'24.195" E "
| ~ |his contract. |
. 29 Kouth  [Mehrauli (kishang28" 31'54.893" 77 2734/1722/312 15 | 12.08.2020 [11.11.2026  {12.08.2020 31.03.2022 |Construction work cnmpl?ted
CD-4 th) Sanjay Van n [10' 31.989" E Bigha 14 Biswa (o I & 1 year O & M work ending on
ar Neela Hauz Id) All water hndiesl 30.03-23 is in progress. i
- n same Kh. No.
13. 1389 South Dera Mandi (3) [28° 26' 7.229" N 77° 1{444(18-13) 03.10.2019 |02.04.2020 3.10.2019 [20,04.2022 |Construction work completed &
‘SMD-E l0' 45.393" € l 1 year O&M work ending on
| , ) !19. 04.23 is in progress
14, Eﬂn ; :luth We |Jaffarpur Kalan- 23: 35 23.§98" N 76° |896(7-16) 12.08.2020 |11.11.2020 12.08.2020 |31.03.2022 onstruction work completed
55'19.879" E l & 1 year O&M work ending on !
| 30.03.23 is in progress
15. |558 cuth We [Jaffarpur Kalan-2 |28° 35' 29.123" . = | o S —
oxiEn Et P ks 5_313; ::23 N76° 173(6 1) 12.08.2020 [11.11.2020 |12.08.2020 I‘:lLOE.ZOZZ Construction work completed |
| & 1 year O&M work ending on
16. [532 Kouth We [Daulat pur 58" 32" 35.316" N 76° 16110 30.03.28 is in progress.
; 6-12 103.10. A
OMD-2 rt , sl it ( ) 3.10.2019 ‘02.01.2020 3.10.2018 |20.04.2022 onstruction work completed
17. 1540 | ! & 1 year O&M work ending on
. outh We [Dhool Siras (a) [28° 33' 17.348" N 77° [72/ DA BN proges
: 2 (8-9) 03.10.2019 PYOETess
D ; 10. 02.01. - .
MD-6 1' 56.874" E k 12020 03.10.2019 [20.042022  [Construction work completed
& 1 year O&M work ending on
18. (527 South We [Chawala h .
| 28" 33' 44.787" : ' 19.04.23 is |
PR, gt "0'28 4:2335? 1 i 08.11.2019  107.04.2020 108.11.2019 [31.032022 DTS
: 13 , [Construction work completed &
19. [s20 Kouth We Bin 1 year O & M work ending on 30
d-’:‘: U . i i I
]nmn-q st e fi* gg ;1.399 N77 1605(12-17) 30.12.2019  [29.06.2020 [30.12.2 20 Ao
" Ik F 019 [3103.2022 1Cnn5tructmn work completed &
. 669 South We [Taj 1 year QO & M work endi
jpur Khurd e xa - work ending on 30
OPD-5 Kt r 38 34'36.922" N 77 [33(18-16), 34(0-1 04.08.2 .03.23 is in progress 3
0' 47 165" £ o o 08.2020 [03.02.2021 04.08.2020 31.08.2022 =
- X {19-1 08.2022 |O&M work of 01 year is in progr
————— ess under this contract
) 8
/ A
—
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.

0.06-2022 b&b}ld:unrsz 01 year is in progf

1 08.2020

oss under this contract

37 51540 N 77 [192(5-15)
M = sl oF . n
e 31 €34 N 77 Jan26 (o 61/14/3112.08.2020 & | year 0 & M work ending 0O
22 55.739" £ (8-12) 30-03.23 is in progress. ——
9l g0t p ctrcti ompleted.
| BEh— 730.2019 3-10.2019 [20.04.2022 nstruction wnrk.t P
25 40'5.277° N 76" R6(08-11) 10. & 1 year work ending on
| g3 §47638°E 19-04.23 is in progress
. 1 ucti pleted&
1 — . 30.12.2019 1.03.2022 onstruction wWork comp
Tl ez ke Katan [d) z‘;g; ﬁﬁ N76 R81{04-01) JESRS 1 year O & M work ending on
| DAD-2 ‘L 30.03-23 is in progress.
S - = s — —— NI - —— t
= 76 DAl e [Reifaln(f] (5" 40'485.624" N 76 JAB4min(06- 14-1/2)04.08.2020 4.08.2020 [31.03.2022 nstruction work comp 'etecl.
DMD-2 57 S88BEE"E 213(0-3) & | year O & M work ending on 3
: B 03-23 is in progress.
yi] WWes sl (partly] F/ZB" 3748 716" N 77 {55/13(4- 14}13{2-9 .08.2020 103.02.2021 082020 (30.042022 & M work of 01 year in progre
P01 74 ) 3 20055" € ) 16(4-10) 17(6-2j1 s under this contract.
g(5-4) toral{22-19) j
2. p8  fon 7B°48'51.345" N 77 §a) 99(36-4) 04.08.2020 {03.02.2021 [04.08.2020 [31.122022 & M work is in progress
MD-5N £'9449° ¢ -
prels ‘:'u_ri
4. p¥ féo- ¥ 48 23.196" N 77" /3 1(2-16) 4104 p s
: 2 -16) ¥09.03.2 -
E“H st byt 11{14- 16}1 022 109.09.2022 110.03.2022 [31.032023 |in Progress {Likely Date of Compl!
lotal: (17-04) etion is March’ 2023). Followed
T-J"-n——- - vlr#;;w . by commissioning & Q&M of 01
| o 28" 44" 11.270" N 76" [77//22/3, 23/2, 24 ear
F:H s | 5350307 1 +23/2,24/09.03.2022  109.09.2022 {10.032022 31.03.2023 11&“ "
30. P8 Homhwiebreamy o —— §10-0 |
-‘-'i- " m - 1:.5255}-.H ?E'
MDE e 12{11.13) 0
T F ¥ 49.661° P 109.03 2022 03.2622  {10.03.2022 31.03.2023 {do
1. EH h:nn We Buthpur g 1?:,'. n o |
~ Q37" i VS, e I
, £ 022 10.03.2022 31122025 da S
61,662,663, 684 foa
¢y 08.2020 =
629, 690, 691, g9 (3.02.2021  104.08.202¢ 31.12.2022  |ug
557 to 700 min.
9 | -
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I
y PR
31.12.2022 [do
022021 [04.08.2020 131.12
) - 0116,55°E 28°33 215 (128) los08.2020  [03
. Fi? FM e 23°N y 4 NI
2 2022 |do
. — 2021 |04.08.2020 [31.12.
Fan? 3626715 N76 o) 188(8-15) |04 082020 ~l03.02.202
3. oz S it 7'0341" € ek
et 3 _ 2020 1122022 |do T
— =g 08.2020 [03.02.2021 [04.08. A2,
S Fio e ondaa (o) |28° 417 2.717" N 77° 1190/1(16-5) b4 08.2020 03.02
Fpﬂ_l 1'42.917"E | | . o - - o "
emmm . !'_. . "N 77 | 30.07.2022 iCieaning /Desilting
et njay lake 28° 36' 52.234% N 77° [ 17 Hact 26.05.2022 : ; : ,
36. rwi *E F 18'7.147" E 74.06.2022 Lﬂ}‘lﬁg Pi{}E!!ﬁE from Kondli ST i
| B s in progress i
37. P35 prth Fhalaswa lake [28°44.434'N 5.6 Hact 10.01.2022 [25.05.2022 {10.01.2022 [21,12.2022 |(WiP
HCD-S L?rm.ajs'r; | ‘I
3, Em North lﬁnm Khurd Lake [2850.110'N,  [11//24min, 25m [21.06.2022 120.12.2022 Vet not starte |NA Road cutling permission awaite
arela 77 07.380'E in., 12//23, 16//1, | d
, 3,10 min,, 17// |
,5, 6,7, 14min, |
I 15 min, ] '
39. P99 wh | Hauzkhas  [28°33'10.886"N 77 [K.No. 150-158 j e o
r-jm..g *11'32.597" £ ara ai e | Pll:gt project for cleaning of part
t | using Geo bag is under
40. ;3[}'1 South f;:sa::.rt Kunj near 28" 31'7.297" N 77° 11166 (1-16) 1167 plepniaien. ;
" riti Van 10°'9.869" E 3-10)  1168(12- Estimate under preparation for ¢l
10}, 109{21-02), 1 leaning and treatment
a1. 1430t [South | o 215(4-19)
jay Van [Po
433 nd 5§ 2734/1722/3/2 m |
| ,,-,‘3;155;1?54 /1 o keep Pond no. 5 available for
Min 154 Bigha 14 vifaunal activities, in situ treat
Biswa ments, floating wetiands, aerato
105 Bigha 16 Bis s, and other installations will be
| ﬁu S:: "ted by DJB to other ponds in
| ia : e upstr ;
e mr e ge Mehrauli) v §an €am water bodies at Sa
a4y subject to -
r J hange/modification wir—
with mutya) consent of DPA
& DJB, if necded.

10



967

-_u/’//
[
& aua "~ sgatus/
r AMRUT 2.0 i : ;
3. Water bodies to be Sk unte No./ As per W.O. ARpErRENa Likely date of completion
ARneExXUre-o. sardinates  JKhasra NG, )
” ) - ¢ Star [Date of Com
f |Dateo
teofSt}| Dateo ?
p: mpletion letion i - —
e MRUT 2.0. Likely date of Com
romceor A 44 22063 N 7771 [L75 &179 tota pletion is Aug, 2023
' o - area % —— i
= 08-07) I{ - SRUT 2.0. Likely date of Co
na{i] D8° 47 35.351" N 777 2'[206/1min {0S- ﬁ pletion is Aug, 2023
il v - l = - MRUT 2.0. likely date of Com
clambi K3l P5° £3' 29.065" N 77° 5'5‘5/79(*];4'94}? l lation is Aug, 2023
(A) 15662 E {1206
) Total - 15- | z )
10) — AMRUT 2.0. Likely date of Com |
—_— P ———— AMRUT 2.0. tikely date of Co
2 kalan 28°45'14.81"N 77° 7'11|39//26 (18-16) lstion is Aug, 2023 |
8 03"E | |
| = e e
. g7 ) Lzm Pur{c] S0’ 58.467" N 77° 3'(50//4min {3-8 ME:IUT_Z!.E}. Likely date of Com
PiarelaZone 7.485" ) letion is Aug, 2023
! ]
5. p7sia) 3 Lam Pur(d] [28°50"'56.297°N77°3' 50//6 (4- 186) MRUT 2.0. Likely date of Cam
| f Sy o ] $.193"E I pletion is Aug, 2023
= L : ﬁ
s Z?":Tm o el 0 LN T ean) | AMRUT 2.0. Likely date of Com |
q r * l 57.011"F pletion is Aug, 2023
=" ]

Plorth fast

1.721"E

n Khaddar i‘ 1
$Manpur F N-28°42°14 45

!m Easy Fhonda Gujr28° 41' 22.863" N 77° 3
g

£-0

AMRUT 2.0. Likely date of Com
pletion is Aug, 2023

|

Porth Vest Grstrict 7z
v, Harsh
| ihar, Pit

&9 77°13'57.30"

e

e TS

28.65170° N 77.133
380° E

2.47 acre

Kh. Na, 205 !

11

0\

IAMRUT 2.0. Likely date of Ca
Ipletion is Aug, 2023

AMRUT 2.0. Likely date of Com
pletion is Aug, 2023
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- - 1
. — ' IAMRUT 2.0. Likely date of Com |
Fouth East  [Chakehilla hg°34'41.70"N 77°16'56 pletion is Aug, 2023 J.
147E - i ‘ MRUT 2.0. Likely date of Com |
outh £ast  JAal af*al'&as'n 77°18'8.2 1169,193,228 _ letion is Aug, 2023 : |
. 5t AMERUT 2.0. Likely date of Com
13, jsa South East | Kilokari F/6 [28° 34' 38.257" N 77" 1 [ i ts Ang 3059
EN’}E'{ HCD-1 [ "10.888" L l
L : . m—— : T IAMRUT 2.0. Likely date of Com
14. tﬂ.‘# uth East 4 fangli raza [28°35'47.07°N 77°16'44184 min (DLRA) ! i 1;}{;3:':{3“ i 2{)’; :
AD-3 pur F/89  |62°E _ . i » ! g
15. B33 Kouth West  |Daulat pur {[28° 32' 48.671" N 76° 5 |41{11-03) MRUT 2.0. Likely date of Cam
1D-2 C) 7' 44.945" E lr i letion is Aug, 2023
16. [541 South West  {Dhoal Siras (128° 33' 10.425° N 77° 1|85 (7-13) | AMRUT 2.0. Likely date of Comy{
MD-6 8) }43.726" E : ______ipletian is Aug, 2023 ’
17. @457 Foun‘h Shahpur jatt{28° 33' 4.044" N 234 (5-11) DPR under preparation
€D-3 . 77" 12'43.985" € |
L s e [k 6 S LIRS Y | "~ JRMRUT 20, Ukely date of Com
wvilD- [ e : ; ‘
?:?Iﬂa r - ‘ pletion is Aug, 2023
a3 g uthWest  [fajpur  [28°29'52.87"N 77°18'3 | % - SR
F’M Fv R T 1307, EMRUT 2.0. Ukely date of Comn
1 # < e
20, ﬂ;; 1 [West Kamruddin 128" 40'40.341"N77° [38/1/2min i ! ] : p letion is Aug, 2{:123
71 jNagar 3'13.066" E bigha) f AMRUT 2.0, Likely date of Com
{ 21. 43010433 | South Sanjay Va 734175373 | _|pletion is Aug, 2023
» 1 t{Po : : 7= : ' e
| 4}{ e 2 min 2755/ Cleaning of Ponds.
| 1764/1 Mi |
n 15‘1 Bigha 1 i
14 Biswa :
105 Bigha 16
Biswa
(Village Meh| |
| rauli} |

Note:- The abave list ' <r
may subie n 1
JeCt to cha ge/ modification with mutual co <)
Y ¢ nsent of DDA & DJB . i
s needed.
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“ANNE ! GOVT. OF NCT OF DELHI
\AN NEXU RE- RS OFFICE OF THE CHIEF SECRETARY

DELHI SECRETARIAT, 1.P. ESTATE, NEW DELHI

Dated: 20,01.2024
Aol 2agly

Minutes of meeting of the_Senior Officors’ taken by Chiof Secretary, Delhi on
20.01.2024 regarding preparation and implomentation of Village Development Plan
under "Djlli Gramodaya Abhiyan”.

A meeting of the Head of the Departments and all District Magistrates was chﬂred by the
Chief Secretary on 20.01.2024 at 03:00 P.M. in the Conference Room at 2™ Level, C
Wing, Dethi Secretariat. IP Estate, New Delhl on the above subject. List of participants is

annexed at Annexure 1.

No.: CS/2024/ ) 2.0}

2 At the outset, Chief Secretary welcomed all the officials and discussed the way
forward with Head of the Departments in execution of the draft village development plans
&S prepared by all the District Magistrate in their respective districts in consultation with
the concemned Stakeholders, including residents and Departments concemned. A copy of

Such plan is attached as Annexure 1.

3 Chief Secretary directed that one senior officer of each Depariment shall be
nominated as Principal Nodal Officer for NCT of Delhi and one Nodal Officer each from
all 11 Revenue Districts of NCT of Delhi, be nominated to represent their concerned
Department before the Divisional Commissioner (Revenue) and concermned DMs/DCs

respectively, in the prescribed proforma attached herewith as Annexure IIl.

E Such Principal Nodal Officer / Nodal Officer shajl ensure that inputs of their
respective Departments at UT level / District level be provided within prescribed time-
lines as indicated by the Divisional Commissioner (Revenue) or the concemed DCs/DMs,
respectively; so that the development plans are finalized by such DCs/ DMs in a time
bound manner. Further, such officers have also to provide necessary support and / or
action to be taken thereof (including preparation of estimates / DPRs, etc.) in case the |
concemed DMs/DCs asked them to do 80, within the timelines prescribag to them. Such
nominations, in the prescribed proforma, shall be provided to the Staff Officer to the Chiet

Secretary latest by 24.01.2024 positively.

)
R ‘J}-.‘ v»g.) [Action by:.

| %%ﬂ"ﬁ* (I) All Additional Chief Secrataries / Pr. Secretaries / Secratarias
v ' Heads of the Municlpal Bodlas ! Autonomous Bodies/ Statutory Bodles {

¥ oAIlLAI | _
- ﬂw . q\i\‘Lerdu! Corporations / Commissions / Autharities (by whatsoever name)
'-"ﬁ:,ﬁ}" (which receives funds from GNCTD)

d‘i, &1 | () Vice Chairman, DDA]

%
oA
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J After deliberations, it was discled thal piofity shall bf’ givan to the fquom'nb:
works, subject to sanction of the funds by the Compalen! Authority _ .

a) Repair / davelopment of villages ronds, including phirni roads (tmplom,mm
by MCD), _ - ;

0) Providing drinking water supply (iImplementation by DJH), i A

¢) Repair / development of storm water drains (implemantation by MCD;), :

d) Repair / development of Sewerage/ drainage works (implementation by DJg)

e} Instaliation and repair of street lights at the dark spots (implementation by

MCD).
N Repair! development of Cremation
@} Rejuvenation andg renovation of wa
h) Instaliaton of COTV cameraon th

grounds(implementation by IGFC Degtr)
ter bodies (implementation by 1&FC Deptt ).
e roads at sensitive locations as identified by

villagers (implementation by DDA);
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- di'rected that all DMs / DCs shall explore the possibility of integrating the AnganWadis _.
with nearby school buildings In terms of new Education Policy, as f.ar as possible, anq i
not possible then such integration be explored with nearby community halls, dispensarieg
or other Gowt. buildings and submit their reports to the Staff Officer to the Chief Secretary 5
latest by 31.01.2024 positively along with a copy to the Secretary (WCD) for taking
necessary action. Secretary (WCD) shall undertake the ground feasibility report and
submit an ATR to the Staff Officer to the Chief Secretary latest by 16.02.2024.

[Action by: Secretary (WCD), All DMs/DCs and District Nodal Officers]

10 It was decided that a list of dilapidated Bus Queue Shelters in the Districts be
prepared by the concerned DMs/ DCs and the same shall be provided to the Staff Officer
to the Chief Secretary latest by 31.01.2024 positively along with a copy to the
Commissioner (Transport) for taking necessary action. Commissioner (Transport) shal
undertake the ground feasibility report and submit an ATR to the Staff Officer to the Chief
Secretary latest by 16.02.2024. ' . R

[Action by: Commissioner (Transport), All DMs/DCs and Distric‘t-N.od_al Officers)

11 It was decided to map the existing health facilities of Delhi as well as Central
Government to identify the Gaps wherein health facilities are required. This list be
Prepared by theSecretary (H&FW) to the concerned DMs/ DCs latest by 31.01.2024
posttivelyalong with a copy to the Staff Officer to the Chief Secretary. The concerned
DMs/ DCs shall undertake a ground verification and provide their reports in this regard to
the Staff Officer to the Chief Secretary latest by 07.02.2024 with a copy to Secretary j
(H&FW) for taking appropriate action. Secretary (H&FW) shall undertake the ground =
feasibility report and submit an ATR to the Staff Officer to the Chief Secretary latest by

16.02.2024. . - i e EE
' ' ~ [Action by: Secretary (H&FW) and all DMs/DCs]

12 It was decided that DMs/ DCs shall identify the villages wherein IGL Gas Pipeline -
Network is required to provide gas connections to the residents, and submit the same to
the Staff Officer to the Chief Secretary latest by 31.01.2024, and Staff Officer to the Chisf
Secretary shall compile and send such consolidated list to the MD, IGL by 02.02.2024.
MD, IGL shall undertake the ground feasibility report and submit an ATR to expedite the
gas pipe laying worksto 'fhe Staff Officer to the Chief Secretary latest by 16.02.2024. R

,[Act-i‘?" by: MD; IGL and A"DMSIDCS]; . 3

13 'nwa§~de¢ided that next night halt in the villages by concerned DMs/DCs along =
" with District Nodal Officers from all the Departments shall start at 1100 am on 3% - -

 February, 2024 ill 11:00 am on 04" February, 2024. The concemed DMsMDCs shall
© identify the name of such villages and share the same with the Staff Officer to the
" Chief Secretary, all District Nodal Officers from all Departments and residents of the .-~ -
" yilageconcerned latest by 28.01.2024. . . o

. Scénné_(j v;.r'itH CamScann'erw
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h a vote of thanks 1o the Chalr,

The meeting ended wit
(Df Tapasya
Staff Officer to Chief 22?:;‘3
| No.: CS/2024/ ) Z. ol . vy ot 22'01'2“24

To:

(i) All Additional Ch‘ief Secretaries / Pr. Secretaries / Secretaries S
(i) All Heads of the Municipal Bodies / Autonomous Bodies/ Statutory Bodies Boards/

Corporations / Commissions / Authorities (by whatsoever name) (which receives

- funds from GNCTD)
{ii)) Vice Chairman, DDA and MD IGL

Scanned with CamScanner
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~ GOVT. OF NCT OF DELHI
OFFICE OF THE CHIEF SECRETARY

DELHI SECRETARIAT, I.P. ESTATE, NEW DELH}

Dated: 23.01.2024

20.01.2024 regarg ng ~of the Senior Officers’ taken by Chief Secretary, Delhi o S |

K g preparatio imp ' : , ,
under “Dill; Gramada;aApbhiyanr:'and implementation of Village Development Plan

. rt::re F:‘at:lzln;noc::ﬁ;atman f para 13 of the minutes of the meeting of the Head of the
e dat'edazz Jistrict Mégl-su:ate chaired by the Chief Secretary on 20.01.2024
g . .01.2024'. U is informed that the next night halt in the villages by

| 8/UCs along with District Nodal Officers from all the Departments Shall

start at 11:00 am -
e r:1 e1d1 [?r?a ;gc on 27" January, 2024 fill 11:00 am on 28" January, 2024. The
; _s Sflall Identify the name of such villages and share the same with the

(Dr.Tapasya Raghav)
Staft Officer to Chief Secretary

No. C8/202¢ Dated

+3120241 Dated: 23.01.2024
To:
() All Additional Chief Secretaries / Pr. Secretaries / Secretaries

(i) All Heads of the Municipal Bodies / Autonomous Bodies/ Statutory Bodies / Boards/ I

Corporations / Commissions / Authorities (b Sipiias '
- | ¥ whatsoever nam " '
funds from GNCTD) 9 (which receweg

(ii)) Vice Chairman, DDA and MD IGL]

Scanned with CamScanner
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ANNEXURE - R-6

OFFICE OF THE WETLAND AUTHORITY

DEPARTMENT OF ENVIRONMENT, GOVT. OF N.C.T. OF DELHI
“C" Wing, 6" Level, Delhi Secretariat, |.P. Estate, New Delhi — 110002
Tele- 011-23392736, Email : ceodpgsenv.delhi@nic.in
Website: http://dpgs.delhigovt.nic.in

F. No.F5(16)/WA/WB/DIRECTIONS/2023-24/ 2. 58 ~27 O R . Dated: {8{)0|202L

MINUTES OF THE SIXTH MEETING OF THE WETLAND AUTHORITY OF DELHI,
GNCTD HELD UNDER THE CHAIRMANSHIP OF CHIEF SECRETARY, DELHI ON
'FRIDAY, 09.08.2024 AT 3:00 PM.

Sixth meeting of the Wetland Authority of Delhi (WAD), GNCTD was held under
the Chairmanship of Chief Secretary, Delhi with the members of Wetland Authority and
water body owning agencies/their nominees looking after management of water bodies on
Friday, 09.08.2024 at 3:00 PM in the Conference Hall- 2, Delhi Secretariat Building, New

Delhi. List of participants is annexed as Annexure A.

With the permission of the Chief Secretary, the Member Secretary of the Authority
Dr. Suneesh Buxy, CEO, DPGS welcomed the members of the authority and highlighted
the main issues taken up by the authority in previous meetings.

Thereafter, Dr. K.S. Jayachandran, Spl. Secretary (Environment) gave a
presentation on the progress made in conservation and management of Wetlands as well

as the action taken in pursuance of previous meeting of the Authority.

The Authority was briefed about the judicial directions towards protection of water
bodies such as Hon'ble Supreme court of India’s orders in Writ Petition (s) (Civil) No(s).
230/2001 directing protection of water bodies in compliance with Wetlands (Conservation
and Management) Rules, 2017. Similarly Hon’ble NGT, in OA No. 325/2015, (Lt. Col.
Sarvadaman Singh Oberoi Vs. Union of India & Ors.) had directed preparation of action
plans for restoration of all wetlands, and observed that there can be no dispute that water
bodies play significant role in recharge of ground water, preventing soil erosion,
harnessing rain water and maintaining micro-climate in area, and need for conservation

and protection of water bodies is thus obvious.
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The statutory duties of the Authority under the Wetland Rules-2017 including its mandate

was apprised to the members of the Authority. The progress made so far against these

statutory duties were apprised to the Authority as presented below:-

gt

. W

2.1

3.1

@2

Listing of Wetlands

The Authority has so far listed 1045 Wetlands in Delhi based upon the reports of
Court Commissioner (Water Bodies), Hon'ble Delhi High Court and Departmental

submissions and UID numbers were allotted to 1045 water bodies.

- The listing of the second tranche of 322 water bodies reconciled through satellite

imagery of GSDL, Jal Shakti Ministry’s First Census Report is in progress. The
authority directed that the listing be completed expeditiously.

[Action: Wetland Authority of Delhi]

Preparation of Brief Documents

The Authority was briefed that 710 brief documents has so far been prepared in

coordination with the land owning department.

Chief Secretary, Delhi directed preparation of brief documents for 674 water bodies
which have been ground truthed recently so that their notifications can be
examined.

[Action: Wetland Authority of Delhi,
District Magistrates and Land owning departments]

Recommendation of Wetlands for regulation

it was informed that Technical Committee consisting of six wetland experts was
formed on 01.07.2021 and so far seven meetings were held and as a result 20
water bodies were prioritized for immediate notification. The authority directed that

the prioritized water bodies should be processed for immediate notification.

[Action: Wetland Authority of Delhi]
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4.1

4.2

4.3

4.4

4.5

5.1

976

Notification

It was briefed that draft notification of three water bodies such as Sanjay Lake,
Smiriti Van (Vasant Kunj) and Tikri Khurd Lake were sent to DDA for comments.

DDA had replied that that area of Sanjay Lake and Smriti Van (Vasant Kunj)
already notified under Forest Act 1927.

[Action: DDA]

Chief Secretary queried about the said notifications and asked DDA to confirm

whether final notification under Forest Act has been completed.

Draft notification of the fourth wetland which. is Welcome Jheel, was sent to MCD

for comments and their comments are being examined.

" It was decided that notification of prioritized water bodies be expedited so that their

long term protection is ensured.

Additional Chief Secretary (IFCD) mentioned that the comments from the land
owning agencies on draft notification should not be open ended and should be time
bound given a period of 30 days so that the notification of prioritized water bodies

can be expedited.
[Action: Wetland Authority of Delhi]

Comprehensive Digital Inventory

It was briefed that the Govt. of India web portal acts as single point access system
that synthesizes information on wetland sites, projects, initiatives and trainings. Till
now 473 Brief Documents has been uploaded on Wetlands of India portal, by the
Wetland Authority.

184
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6.1

6.2

 HCR

6.4

6.5

977

Restoration Actions

' The Authority was briefed that restoration actions are encouraged' and monitored in

coordination with 16 water body owning agencies. Out of 1367 water bodies, all the
water bodies were ground truthed and it was found that 674 water bodies were
found existing on the ground. In terms of the land owning department, DDA hosted
the largest number of water bodies (822), while in terms of the district-wise
distribution, South West district had the maximum which is 216 number of water
bodies. The breakup of remaining 693 water bodies was also briefed to the

members of the Authority

- The Hon'ble High Court of Delhi in Hon'ble HC WP (C) 7594/2018) order dated

08.04.2024 had directed Revenue Department to prepare estimates for restoration

of water bodies after ground truthing for which the time lines were 30.05.2024.

Chief Secretary directed IFCD Deptt. to undertake the rejuvenation of 674 water

bodies on a war footing, and District Magistrates should ensure compliances of the
Hon'ble Delhi High Court . |

[Action: IFCD & District Magistrates]

The budgetary funding for restoration of water bodies may be sourced from the
Gramodaya Scheme as far as urban areas are concerned: while DVDB can fund in

areas where Gramodaya Scheme will not be able to fund.

[Action: District Magistrates & Development Deptt.]

The Hon’ble Delhi High Court had also directed that appropriate measures shall be
taken for making entries of water bodies in revenue records by assigning
responsibilities of each of such water body to specific officer, who shall visit such
water body every fortnight to ensure its upkeep and proper maintenance. District
Magistrates were directed to ensure complete action in this regard in letter and

spirit.

[Action: District Magistrates]
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6.6

6.8

6.9

978

The District Magistrates were also directed' to explore public participation for

operation and maintenance activities of water bodies in accordance with direction
of said Hon'ble High Court order.

[Action: District Magistrates]

. The Hon'ble Delhi High Court had also held Committee responsible for ground

truthing and rejuvenation of these water bodies and execution of projects at ground
at District Level for each of 11 Districts consisting of: District Magistrate, Revenue
Deptt. GNCTD; Deputy Commissioner, MCD (in case of NDMC include Secretary
NDMC; and in case of Delhi Cantonment Board include CEO Delhi Cantonment
Board); Superintendent Engineer DDA, Superintendent Engineer DJB and
Superintendent Engineer |&FC Deptt.

The District Magistrates were directed that completion of the restoration of water
bodies has to be ensured through the District Committees formed by the Hon'ble
Delhi High Court order dated 08.04.2024 (W.P(C) No. 7594/2018) and it shall be
ensured without fail that the work is completed after removal of encroachment
before 31.12.2024. |

[Action: District Magistrates in coordination with land owning departments]

Special Secretary (Environment) also presented Hon'ble National Green Tribunal's
order dated 01.06.2020 (OA No. 325/2015) regarding restoration/creation of model
ponds wherein all District Magistrates were di'rected to ensure as far as possible
atleast one pond/water body must be restored in every village. Seven Districts has
already identified118 wetlands so far and the remaining District Magistrates was
directed to comply with Hon’ble NGT's direction. The identified model ponds shall

be monitored by the District Magistrates.
[Action: District Magistrates]
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1.3

8.1

979

Directions to land owning agencies under Wetlands (Conservation and

Management) Rules, 2017.

One of the statutory duties of Wetland Authority of Delhi is to issue necessary
directions for conservation and sustainable management of wetlands to the
respective implementing agencies. Draft directions to ensure that certain activities
(encroachments, C&D/sewage disposal, permanent construction) shall be
prohibited within wetlands, and that prohibited activities are taken cognizance of,
swiftly acted upon and removed, if needed through existing mechanisms of STF for
encroachment removal. The Authority discussed the draft direction and approved
the same.

[Action: Wetland Authority of Delhi]
Pr. Secretary (Environment) also felt that the work estimation of restoration should
be based upon low cost restoration techniques completely in line with the
restoration guidelines released by CPCB and Ministry of Jal Shakti and highly

capital intensive activities such as concretization and boundary wall construction
should be avoided.
[Action: IFCD & District Magistrates]

GSDL was directed to purchase DGPS and give necessary training to the District
Magistrates so that water bodies are properly geo-fenced and referenced. Pr.
Secretary (Environment) informed that DPCC should also do the procurement of
DGPS and provide to District Magistrates.

[Action: GSDL & DPCC]

Protection of Major Wetlands

Tiﬁkri Khurd :

DDA is already under Hon'ble NGT directions to remove encroachments and
undertake beautification of the water body. DDA has undertaken several
encroachment removal drives, and as per information available with the authority 2
bighas land (2000 Sq. yards) of encroachment have been removed. DDA was
directed to submit the total area of encroachments in the lake and the

encroachment removal plan.
[Action: DDA]
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8.3
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Najafgarh Jheel :

Additional Chief Secretary (IFCD) mentioned that there are three drains from
Haryana emptying polluted waters into the Najafgarh Jheel and IFCD had written a

etter in this regard to Haryana State Govt. He desired that the comments of IFCD

he also factored in future deliberations on the issue.

Bhalswa Lake :

DDA is already under directions of Hon'ble NGT case OA No. 105/2021 disposed

off on 21.056.2021 to plan remedial measures needed to be undertaken by

concerned department:

1) Cow dung from diary owners into storm water drain into Iak?‘rr(m damage
storm water drain - Interceptor érain to intercept incoming dung into
supplementary drain (DJB)

2) DJB was constructing RCC box drain for trapping (2022)

3) Repair of damaged storm water drain by PWD

4)  Construction of damaged boundary wall by DDA along Bhalswa dairy

village

It was informed that Hon'ble Delhi High Court is also monitoring the rejuvenation of
Bhalswa Lake in OA No. 105/2021 where the Hon'ble High Court directed the
Chief Secretary to take note of the newspaper reports pertaining to drying up of

L ake Bhalswa and threat of encroachment in‘the said area.

DDA, DJB and PWD were directed to expedite necessary actions and submit

action taken reports and ensure compliance to Hon'ble NGT and Hon'ble Delhi

High Court's directions.
[Action: DDA, DJB & PWD]
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Grievance framework

The Authority was informed that Grievance Committees were constituted in every
District vide Authority’s order dated 01.07.2021 with the mandate as a mechanism
for hearing the grievances raised by the public on wetlands falling under their
respective jurisdiction. Major Grievances related to water bodies was briefed to the
Authority and are presented as below alﬂngwith concerned districts:-

=  Mamoor pur (District: North)

=  Ghewara ((District: North West)

= Hiranki (District: North)

= Prasad Nagar Lake (District: North)

=  Pooth Khurd (District: North)

= Holambi Khurd (District: North)

= |Lam Pur (District; North)

= Najafgarh Jheel (District: South West)

= Mayapuri (District: South West)

= Ashoka Park, New Friends Colony (District: South East)

* Mundka (District: West)

The major issues In these water bodies were sewage discharge and solid waste
dumping. District Magistrates were directed to take up such disturbed water bodies

on priorities for restoration.

[Action: District Magistrates]

To deal with the manpower shortage in the Wetland Authority of Delhi, the
Authority requested the Services Department to post one Section Officer and one

Assistant Section Officer on diverted capacity.

[Action: Services Department]

The Authority approved the proposal to engage an institution,' organization or
public agency, to assist the authority in coordination, monitoring of implementation
of action plans through various line departments, underitake measures for
enhancing awareness within stakeholders and local communities on values and

functions of wetlands

[Action: District Magistrates and All land owning agencies]
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Pr. Secretary (Environment) the Vice Chairman of the Authority reite‘rated that
District Magistrates need to be proactive and utilize the existing mechanisms such

as District Committees constituted by the Hon'ble High Court as: well as the

statutory institutional mechanism of District Grievance Committees constituted by
Wetland Authority of Delhi vide order dated 01.07.2021.

Concluding the meeting, Chief Secretary directed that 674 water bodies existing on
the field are now the immediate priority and they shall be geo tagged on a mission
mode in one month incorporating all boundary coordinates alongwith the Khasra

Numbers and ensure restoration of the water bodies as per Hon’ble Delhi High
Court.

[Action: District Magistrates]

Chief Secretary further directed that the District Magistrates shall be the custodian
of the water bodies and ensure that the directions of the Authority as well as the
crucial order of the Hon'ble Delhi High Court dated 08.04.2024 (WP (C)
7594/2018) are complied with, in the letter and spirit, without fail.

[Action: District Magistrates]

The meeting ended with thanks to the Chair,

fpspe

o | 101202
Member Secretary
Wetland Authority of Delhi

F. No.F5(16)/WA/WBI/DIRECTIONS/2023-24/ 30-C8 - 22-9 8, Dated: |o\jo\) oY -

To,

el o B

-

Vice Chairman, Delhi Development Authﬂnty Vikas Sadan, INA, New Delhi (Member)
Commissioner, MCD, 9th Floor, Dr. SPM Civic Centre, Minto Road, Delhi- 02 (Member)

Commissioner-cum-Secretary (Dev.), Development Department GNCTD Under Hill

Road, Delhi-110054 (Member)
Secretary (Revenue)/Divisional Commissioner, Revenue Departrnent GNCTD, 5, Sham

Nath Marg, Delhi-54 (Member)

The Pr. Secretary (Environment), Department of Environment, Gnvt of NCT of Delhi,
Delhi Secretariat, New Delhi (Member)

The Pr. Secretary (PWD), Public Works Department, Govt. nf NCT of Delhl Delhi
Secretariat, New Delhi(Member)
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10.
11,
12.
13.
14,
15.
16.
17.

18.
19,
20.

21.
2e.
2. Or
__24.

25.
26.

2(.

28.
29.

30.
31,
32,

33.
34,

38.
36.
< 8
38.

39.

ETPEL 983

The Pr. Secretary (I&FC), Irrigation & Flood Control Department, GNCTD, Under Hill
Road, Delhi- 54 (Mlember)

The Secretary (Deptt. of Fisheries), Fisheries Department, GNCT of Delhi, Under Hill
Road, Delhi- 54 (Member)

The Secretar‘y (UD), Deptt. of Urban Development, Govt. of NCT of Delhi, Delhi
Secretariat, New Delni (Member) |

The Secretary (TE}UI'ISFT‘I) Department of Tourism, Govt. of NCTD, Vikas Bhawan-ll,
Deihl (Member)

The Chief Exacutwe Ofﬂcer De!hl Jal Bmard Govt. of NCT of Delhi, Varunalaya,

Jhandewalan; New Delhij (Member) .= .

Principal Chief Conservator of Forest, Gnvt of NCT of Delhi, Vikas Bhawan, New Delhi
(Member) . _ 2 .

All District. Magastrates Guvt c:f NCT of Delht

Addl. PCCEF-of the regional office of Ministry of Enwrunment Forest & Climate Change,
Lucknow (Member) i

Member Secretary; Delhi Pmllutmn Cnntrml Cnmmlttee 'GNCTD, ISBT Building;Delhi
(Member)

Director, Delhi Zoo, Zcblogical Garden nf Delhi Mathura Road, New Delhi (Member)
CEOQ, DPGS, Department of Environment, GNCTD, C-Wing, 6th Level, Delhi Secretariat
Bundlng, New Delhi — 110002 (Member)

Member Secretary, Biodiversity Board of UT, Delhi:(Member)

CEQ, Delhi Cantonment Board, Kirby Place, New Delhi (Mlember)

Sh. Manu Bhaitnagar, Pr. Director, INTACH, 71, Lodi Estate, New Delhi-110003
(Member)

Prof. S.K. Singh, Delhi Technological University (DTU), Shahbad, Daulatpur, Bawana
Road, Delhi-110042 (Member)

Sh. I.LH." Khan, PCCF (Retd.), E-87/1, Abul Fazal Enclave I, llird Floor, Jamia Nagar,
New Delhi- 110025 (Member)

--Man - Singh, Professor & Project D:rectnr Water Technology Centre, Indian
Agrlculturai Research Institute (IARI), Janak vihar, Pusa, New Delhi- 110012 (Member)
Managing Director, Geo Spatlal Data Ltd. (GSDL) Gcwt of NCTD, Vikas Bhawan-ll,
Delhi (Member)

Head of Delhi unit of CGWB, Central Ground Water Board, New Delhi (Mlember)

Superintending Archaamluglst Archaeological Survey of India, GPO Complex, Block-D,
llird Floor, Puratatva Bhawan, INA, New Delhi ~ 110023 (Member)

Director (Enwrnnmant) Guvt of NCT of Delhi, Delhi Secretariat, New Delhi-110002
(Member)

Director General, CPWD, A-ng Room No.- 1'11 Nirman Bhawan, New Delhi-110011
Secretary (ACL)-cum-HOD ‘(Archaeology), GNCTD Department of Archaeology,
Vikas'B' Block, Il floor, Vikas Bhawan-2, Upper Bela Road, Civil Lines, Delhi-110054
Managing Director, DSIIDC, N-36, Bombay Life Building, Connaught Circus, New Delhi
-110001

CEO, DUSIB, GNCTD, 'C'Wing, 4th Floor, Vikas Bhawan-ll,Upper Bela Road, Civil
Llnes Delhi- 54

C.E.QO, Delhi Wakf Board, GNCTD, Vikas Bhawan-ll, A-Wing, 7th Floor, Upper Bela
Road, Delhi- 54

Vice Chancellor, Jawaharlal Nehru University, New Delhi — 110067

Director General, Archaeological Survey of India (ASI), Dharohar Bhawan, 24- Tilak
Marg, New Delhi~1 10001

Registrar, Indian Institute of Technology (1IT), HauzKhas, New Delhi — 110016

DCF, South Forest Division, Near Karni Singh Shooting Range, Tuglagabad, Delhi- 66
DCF, North Forest Division, Kamla Nehru Ridge, Delhi- 07

DCF, West Forest Division, Mandir Marg, Delhi- 60

DCF, Central Forest Division, Kamla Nehru Ridge, Delhi-07
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Sh. Sanjay Kumar Khare, Chief Engineer (HQ & QAC)/ Nodal Officer, Water Bodies,

40,
DDA, E-3, Ground Floor, Vikas Sadan, INA, New Delhi-110023

41. Sh. Anil Kumar Gupta, Chief Engineer, MCD/(Nodal Officer, Water Bodies), 9th Floor,
Dr. SPM Civic Centre, Minto Road, Delhi — 110002

42. Sh. Anil Bharti, Superintending Engineer/Nodal Officer (Water Body), Delhi Jal Board,
A-Bldg, Varunalaya, Jhandewalan, Delhi — 110005 .

43. Sh. Manoj Garg, Superintending Engineer, DC 2, CPWD, Nodal Oﬁ' cer, Water BEJdIE‘S
CPWD, Vigyan Bhawan Circle, New Delhi - 110011

44. Superintending Engineer, Nodal Officer, Water Bodies, D_eiht Urban Shelter
Improvement Board (DUSIB),Office of the Executive Engineer, C-11, DUSIB,
First Floor, Circle Office Building, Rana Pratap Bagh, Delhi-110007

45. Sh. Pawan Aggarwal, Executive Engineer (CD-12)/Nodal Officer-Water Bodies, DSIIDC,
DSIIDC Site office, Auchandi road, Bawana, Delhi-1100389

46. Executive Engineer-civil/Nodal Officer- Water Bodies, Jawahar Lal University (JNU),
New Delhi = 110067

47. Sh. K.K. Tripathi, Executive Engineer (CD-llI), Nodal Officer, Water Bodies, Indian
Institute of Technology (lIT), Hauz Khas, New Delhi - 110016

48. Sh. Kulveer Singh, AGM (Civil), NTPC Ltd Badarpur Tharmal Power Sta'nnn Mathura
Road, New Delhi -110003

Copy to:-

1. Divisional Commissioner-cum-Secretary (Rev) Rev. Depft.,, GNCTD, 5, Sham Nath
Marg, Delhi-54

2. 0OSD to Chief Secretary, 5th Level, A-Wing, Delhi Secretariat, New Delhi-110002

3.

PS to Pr. Secretary (E&F), Environment Deptt., GNCTD, 6th Level, C-wing, Delhi
Secretariat, New DIhi-110002

Member Secretary
Wetland Authority of Delhi

o —
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DELHI DEVELOPMENT AUTHORITY
Engineer Member Secretariat

No. EM3(41)2001/Vol. XVIII/Q % Date: 22/01/2025

Record of Discussion

A meeting was convened on 16.01.2025 at 11:00 am under chairmanship of EM/

DDA to discuss the issues related to Rejuvenation/Development of water bodies in view
of the NGT notice dated 17.09.2024 in OA No.- 633/2024 on the news item “The curious
case of Delhi’s Disappearing Water Bodies.”

The List of officials who attended the meeting is enclosed as Annexure-'A'.

At the outset, the brief background of the NGT matter OA No.633/2024 was

apprised. In the last hearing held on 07.01.2025, the Hon’ble NGT sought the status
report of the water bodies falling under jurisdiction of DDA.

2. In this regard directions have already been issued to all the zone to provide the
requisite details latest by 19.01.2025 so that the status report in the court may be

filed on time. Further, it has been raised in the meeting that the work of

development of water bodies falling in the Gram Sabha Land is to be done by the
[&FC department as mandated under Dilli Gramoday Abhiyaan (DGA).

. In response, the representative from the I&FC dept. stated that since the work
under Dilli Gramoday Abhiyaan (DGA) is to be taken up on the recommendation
of Delhi Village Development Welfare Committee (DVDWC), the I|&FC dept. is
taking up only those work of water bodies which have been recommended by
DVDWC. Further, submitted that the I&FC dept. have no such expertise in
rejuvenation work of water bodies.

. Since, the status report is to be filed in the Hon’ble Court, the I&FC dept. has been
requested to provide the work status of 13 nos. of water bodies which have been
taken up by them under Dilli Gramoday Abhiyaan (DGA).

. There are about 340 nos. water bodies which are falling in the Gram Sabha Land,
out of which, the work of only 13 nos. of water bodies has been taken up by the
I&FC dept. Since, Rejuvenation/Development work of various other water bodies
is also to be taken up, hence, it is decided that DDA may take up at least 10 nos.
of water bodies of each zone for rejuvenation. The Hon’ble NGT have already

taken serious view regarding the rejuvenation of water bodies. Hence, this work is
to be taken up with utmost priority.

6. The issue regarding the requirement of consultancy work for the rejuvenation of

the water bodies was also raised. In this regard, it has been decided that the
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rejuvenation work of each water body is to be dealt separately as per the site
conditions like availability of water, Natural Slope, Topography etc. Further, in
case if any consultancy is required regarding rejuvenation of the water body,
provision of the same shall be made in the scope of work. A timeline has been
fixed for all the zones for rejuvenation work of 10 nos. of water bodies and same
shall be completed by 15.03.2025 in all respect.

7. Itis also gathered during the meeting that there are issues related to the handing
over/taking over of the water bodies between Engineering zones and Horticulture
wing. It has been decided that all such issue shall be resolved immediately in
coordination with the respective department under intimation to the EM office.

Meeting ended with vote of thanks to the chair.
This issues with the approval of EM/DDA.

s

Director (Works)

Annexure: As above.

Copy to: -

1. PS to EM/DDA for kind information of latter.
. CE (HQ & QAC)/DDA for kind information.
. CE(I-II)/I&FC) for kind information and necessary action.

. Chief Engineer (NZ, EZ, Dwarka, South, Rohini, Narela, Sports &
Horticulture)/DDA for kind information and necessary action please.

. Commissioner (LM)/DDA for kind information and necessary action.

. Guard File

Director (Works)
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2/13/25, 11:51 AM S. C. Ladi & Co. Mail - [O.A No. 633 of 2024] News Item titled "The curious case of Delhi’s disappearing water bodies" appear...

987
S. C. LADI & CO.

advocates and solicitors

[O.A No. 633 of 2024] News Item titled "The curious case of Delhi’s disappearing
water bodies" appearing in The Hindu dated 25.04.2024

1 message

S. C. Ladi & Co. Associates <associates@scladi.com>

S. C. Ladi & Co. Associates <associates@scladi.com> Thu, Feb 13, 2025 at 11:50 AM

To: jyoti.legal@gmail.com, "rohan.gupta@enlex.co.in" <rohan.gupta@enlex.co.in>, ceodpgsenv.delhi@pnic.in, secy-
mowr@pnic.in, msdpcc@nic.in, mscb.cpcb@pnic.in, Shashi Kumar Taneja <cs.gsdl@gmail.com>, secy-moef@nic.in,
commissioner@mcd.nic.in, pccf-gnctd@delhi.gov.in, cdevlop@nic.in

Cc: Deeksha Kakar <Deeksha.kakar@scladi.com>, Prabhsahay Kaur <sahayk@gmail.com>

Sir/Madam,
The undersigned appears for the Delhi Development Authority, in the captioned matter.

Please find attached, as and by way of service upon you, a copy of the Affidavit along with
necessary annexures, being filed on behalf of the Delhi Development Authority, in terms of
the Order dated 07.01.2025.

Regards,
Deeksha L. Kakar

B FINAL_Affidavit of DDA_OA633.pdf

S.C. Ladi & Company | Advocates & Solicitors

B-6/58, Safdarjang Enclave, LGF | New Delhi - 110029 | INDIA
(91)-11 - 2610 9933/44

www.scladi.com | lawoffices@scladi.com

This e-mail is confidential. If you are not the intended recipient, you must not disclose or use the information contained
in it. If you have received this mail in error, please tell us immediately by return e-mail, and delete the document.

https://mail.google.com/mail/u/0/?ik=310cbe764b&view=pt&search=all&permthid=thread-a:r-15056498387 14 323803&simpl=msg-a:r-3087076968...
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